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LOK SABHA

Thursday, May 27, 1971(
Jyaistha 6, 1893 (Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR, SPEAKER in the Chair]

RF : DESIGNATIONS OF MINISTERS
AND MINISTRIES

MR, SPFAKER : Shri Bhauta,

SHRI B. § BHAURA : 91,

o Mfirr T ¢ areay WENRT, AT
qIT BT FE AW AL, T g qR
oF @11 g §; fA AwR &w gl
o o Fo F ATAT T Y 4T, IAEY
gfrz ¥ oy go Trgafy ot & 9 famfa
¢ qfagy & ard & @ &7, ag 40 A
@ gq W AF AW ag qfrrda
i gar F—ag AQ T F IE@ )
wgt % AT FT greew §, ASgAl, AE
WW[, TIT JWT, §9E, ¥ &9 TW I ag
Ywr o @ Y fwag ¥ @rd
AIFTT T ARt ¥ ATHY €)Y I ATRAY
31 N Seawr ¥ arey F o fwf
frect §, & soer e fady F3Ar wgar
g # sgm wmar g fw fgey vy
Wit & §f wdY, afew w oz & o geft
¢t T Wi & o §e & 99 wawy R
Faawgar g FIwR N W am
¥ for warf ¥ wgar @1 fr SR
wfadt ¥ v gw ag & wo®, AfpA o &
W Ay gw AT fadve ot S g §—
Aeqwr F N Fo g TAAT AEfeR

g7 frdy A fear o AR T A%
Ty 7 fawf & T IR §, aw aw
waE & w2 qfadw Swaw E A
fear s —ag 3o AT &)

§® A ATE A gy i—

ot azw fagrdt @ : srege R,
¥ ot g evdrwor g g,

weast WENEW : TAE) qT 4 AW
LRl

ot wew fagrd amddt ;- wfe ax
qiwer 331 §, wAfea & sraar =gan g
6 g ot qfcada gar &, dwtew gar &,
ag A9 fhar g A aeT A twar g 7

wsaw WA AT I w3y

ot yEw fagrd medd ;o feRd
Ferar ?

weaw wgvw ;ST Afer g b,

st e fagdt wralat : d@ifer &
ag $aeT Y gan v, ag e A g
s frz M amw gn &1 gwx o i
adr & o i ami doht & srgw fafre
famr siar 8, wgr sam wy Formr e )
AT 7 A wgely ¥ @O o
MIRW AT FTATAT, TAE ATHIT SH-GAT
# ofeadw gar 1 gt o gHe ¥o ¥
foralf & 3w q aafier & | wwrw g o
¥ uw §o% qord, SR a7 a7 gay v
@ guq W foefa 8, @@ wert @y aile
UF FRE S SO awAo w e
er g avga & v R ¥ A ¥
#t qfead® 8T Rar ot ag qfreda
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'ﬁ'nq‘l}’e*eﬂﬁfﬁ#@zﬂﬁ T TFT
¥ o aw Tegafr w1 =g eider A
a#f foar wnar, 78 afada #%& fear o
agar § + & uF ddwmfas ge 9o @
g—ueere wig @ dfedwe smET A
areq ¥ q&dr §, AfET 97 Ard & W
T g Y Aered fear v @, 7w wdw §
T F ¥ % SYE-avT § IFN oy A8
e wfgg ar

SHRI INDRAJIT GUPTA : If the
agreement that was rcached in the meeting
is to be discussed here, I would like to say
something because I do not think Shri
Vajpayee is correct.. (Interruption),

SOME HON. MEMBERS rose-—

SHRI JYOTIRMOY BOSU : Compli-
cations are being created.

MR, SPEAKER : 1 will collect
relevant information...(Inferruption)

the

SHRI INDRAJIT GUPTA : Let us get
it clarified.

MR. SPEAKER : Question Hour is not
the proper time to raise this question.

ot v Yoy : srewer wgiem, ag &7 2
fg ¢ qug 9u% fod avgw 7 §, A
ATE! EH fOX YUT AT TIE FIAT
wifgy, atf oy qoft qtg w@An ) &
s argar g e o Tegaf &1 smRw
wgw §, qw ag qfead i faear mar ?

weaw wReT - TR Ak F A oeEr
& fr waa ¥ 37

ORAL ANSWERS TO QUESTIONS

Unlform Price for Foodgrains
+

SHRI B. S. BHAURA :
SHRIR. V, BADE :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state

*o1.
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(a) whether the Agricultural Prices
Commission wanted uniform price tor food-
grains, especially wheat ; and

(b) whether Government would
announce the prices only after consulting
the Chief Ministers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDEL) : (a)
The Agricultural Prices Commission recom-
mended a uniform price of Rs, 68,00 per
quintal for indigenous red wheat and Rs.
74.00 per quintal for all other varieties of
wheat for 1971-72 marketing season,

(b) After obtaining the views of the
Chief Ministers, Government have fixed the
procurcment prices of all varieties of wheat
excepting the indigenous red wheat at Rs.
76 00 per quintal. The procurement price of
indigenous red wheat have been fixed between
Rs. 7100 and Rs. 74 00 on the basis of the
proposals received from the State Govern-
ments Most of the State Governments were
not in favour of reducing the procurement
prices as suggested by the Agricultural
Prices Commission.

SHRI B. S, BHAURA : I want to know
whether it is a facl that the Government had
rejected the recommendations of the Agri-
cultural Prices Commission undcr pressure
of big land owners and landlords and, if not,
1 want to know under what conditions, under
what grounds, the Government had rejected
the recommendations of the Agricultural
Prices Commission when the Commission
had recommended a reduction in the prices
of wheat. Why had the Government not
accepted that recommendation ?

SHRI ANNASAHEB P, SHINDE : The
insinuation made by the hon. Member is
not correct. The normal procedure is that
after receiving the Report of the Agricultural
Prices Commission, we discuss it in the
Chief Ministers’ Conference and, in consul-
tation with the Chief Ministers, some price
is suggested, Now, this time, there was & lot
of discussion among the Chief Ministers aad
a consensus emerged that the same price
which was being paid to the farmers last
year should be maintained. The Agricoltural
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Prices Commission had suggested only a
maiginal reduction of Rs, 2/-. That was not
accepted by the Chief Ministers. It was not
done under any pressure because the argu-
ment of the Chief Ministers was that the
cost of production has also gone up and
that it will not be in the interest of produe-
tion since we have yet to become self-
sufficient and that in the interest of national
economy, the same procurement price should
be maintained as last year.

st STCo Ao A HET AAW H HAw
o g wEY R, DA owwe & g E
ey wRW FORIC A F fagrlea & o4
fr ga#Y Fr0F 37z F A7 £0 wo, Mfzay
¥ forr 76 To 3T F & for 10 wo THY
arry & wEAr 9war g fF oo IR d
ar ot = fem g 7

SHRI ANNASAHER P. SHINDE :
Theie atc many varicties of wheat lhke any
other foodgrains., As faras superior variely
wheat is concerned, we have not fixed any
price. That fetches a higher price than Rs.
76/- per quintal in the marhet and, therefore,
that can be sold by the farmer at any price
above Rs, 76/-. In addition the only price
has been fixed in the case of indigenous red
variety wheat which is beiween Rs 71/- and
Rs. 74/-,

o 3To WYo qF : FeA WEET, W
NG F1 E A Aagr oA &1 & qaAr
AT g 5 FAT SroR qEE HEALEL F
WY g T 91 a7 A& 7

SHRI ANNASAHEB P. SHINDE : The
consumer interest has been taken very much
nt> consideration. We purchase at Rs. 76/-
and issue at Rs. 78/- all over thc country.
Our cost price is much higher if we take into
consideration mandi charges, freight charges,
cte. It will come to Rs. 94/-. But we issue
the same wheat at Rs, 78/-.

SHRI R. V, SWAMINATHAN : May 1
koow from the hon. Minister whether the
Agricultutal Prices Commission whité sug-
8esting the uniform price for foodgrains have
suggested any uniform price for rice and, il
50, what is the rate fixed.
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SHR1 ANNASAHER P. SHINDE : This
is regarding wheat prices, We pget separate
reports from the Agricultural Prices Com-
mission about khaiif cereals including rice.
That is also discussed with the Chief
Ministers. I can lay on the Table of the
House a statement showing the prices which
have becen fixed for rice on the basis of the
recommendations of the Commission and on
the basis of thc advice of the Chief
Ministers.

SHRI R, V. SWAMINATHAN : You
have no idea about rice ?

SHRI ANNASAHEB P. SHINDE :1
have the idca. But the broad structure varies
from State to State. It is between Rs, 74/-
to Rs, 90/- per quintal, It varies from State
to State. It is not uniform.

SHRI B, S. MURTHY : Is the Minister
aware that the cost of production varies
from arca to area ard also from State to
State 7 In that context, how is it that the
Commission was able to arrive at a uniform
rate of foodgrains for the whole country ?

SHR]1 ANNASAHEB P, SHINDE: It
is in the interest of national food economy
that some broad pattern, uniform pattern is
evolved as far as the price structure is con-
cerned so that the interest of the producers
and consumers are fully protected. There is
also one long-term aspect of the problem
which has to be taken imto consideration.
Even from the point of view of land use and
crop pattern it is desirable that that crop
should be encouraged which gives the
maximum income to the farmer, Naturally
this broad, uniform pattern of prices will
help proper land dues and crop paltern in
the long run.

SHRI JYOTIRMOY BOSU : The
rising prices is a matter which is worrying
all of us, in West Bengal, Could you tell us
what steps you propose to take to narrow
down the regional disparities in the prices of
essential foodgrains that exist in the country
today 7

MR. SPEAKER !
‘Procurement”...

This & about
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SHRI JYOTIRMOY BOSU : He is
almost a mobile encyclopaedia in agricultural
matters...

MR. SPEAKER : For me, the question
must be rclevant.

SHRI JYOTIRMOY BOSU : The
position in West Bengal is alarming A kilo
of rice in West Bengal today costs Rs, 3-50
wherzas in the neighbouring State of Andhra
Pradesh, paddy is available at Rs. 40 per
quintal. That is why I want the Minster to
tell us the position,

MR. SPEAKER : The question is about
procurement price. I am sorry. You think
of another question in the meanwhile.

SHRI M. RAM GOPAL RFDDY :
Cost of production has gone up. In spite of
that he is giving the rate of last year only.
Cost of production goes up. If it 1s not paid
in proportion to cost of production, yield
will go down. What is the explanation of the
Minister for this 7

SHRI ANNASAHEB P. SHINDE : As
an intelligent Member, the hon. Member
should know that there has been some
marginal rise in cost of production. But
there has been also increase in productivity.
The whole society has some share in the
rising productivity, because there 15 invest-
ment of public exchequer in research and
infra-structure which helps to increase pro-
duction and contribution by society as a
whole. As a result of increasing productivity
the society is entitled to have its share.

Mesting of Central Trade Union Orga-
plsations to Evolve Labour Policy

-+

%32, SHRI BHOGENDRA JHA :
SHRI NIHAR LASKAR :

Will the Minister of LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) be ploased to
state :

(a) whether Government have called all
Central Trade Union Organisations to 2
meeting in order to cvolve a better labour

policy ; and
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(b) if s0, the outcome of the meeting ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRAM AUR PUNARVAS
MANTRALAYA MEN UP MANTRI
SHRI BALGOVIND VERMA) : (a) Yes,
Sit,

(b) Although there was some divergence
of views, there was near unanimity on what
were the  essential problems demanding
solution and also a broad measure of agree-
ment on the lines along which solutions
could be found.

st WIR WY : spa HEET, wRn o)
a trodY wer i o faar & SYPF nEA W
At oyez FEY §, WA € IFF fod mrr gy
& q% afrg 7 argar g ¥ oz 71 fr
faq ®aEr v aqw  wraey fawed g,
gSATS AT &, J9AIT EYAT & IAT OF
Y ag W & 5 5o aw FaeT o § faasr
RAZY 7 1% 47 A0 & AYT Ay wifew
§ Ao guwar & o ST AT goRrd
Io%AT § WY agt 4faw @1 gEdr og §
Y ¥ ATRET T AE 39§ AW SN
T W A8 Fva § T gEas o Y §
.ouuur. . gafsg & ST Srgar §
Far afan greAr i gfraer ®r arga
& fa% & g qaaw 1 faw o) &3
ar g & ar g formd amyr ax glraAl
&t qreaar & i ?

770 a7 faad 99t g7 ®1 awEs
F ¢, faaaT wae afy ¥ w054 gem
oY giaT § o< ag ag 6 s ¥ sfa
Y FERC FAET JEAT AT AGY S
afwfrdl # otr gea qesma & fog o
UETR ITHA & AN @y A I o
T HAY oF www awy §ar A ?
e fred amw g ¥ aaw § wfaw
ga% ¥ ¥o qrord ok o A ey
wEE § ST gurone g, 59
fre wdgafadt & groX & ar oy § o
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vt w= WA g ¥ Frdaor gerar aar
&- xw atg ¥ srawfeat & W E—a
a% agwa w1 Tfonw frsw wgr g &
gl avs amwr W g g A frear
& qu AT wrgy | O feafy ¥
it g@Erd Sl ¥ faer qEe %
gavy wfafeat & gagd & sfafheay
afFardm- foar sR—gw Afy o sTFR
a7 ¥ for dae g ar 781 ?

THF MINISTER O LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K-
KHADILKAR) : The hon. Mecmber has put
two questions The first is regai ding recogni-
tion of unions He 1s well aware that the con-
ference of tiade unmion leaders was convened
with a vew to find out a common approach
to the question of recognition and bargaining
by them. There was divcrgence of wviews on
whether it should be by a ballot, as the hon.
Member would like to have it, or by the
present method of verification. In order to
get further clarification from all parties
concerned, the labour leaders are discussing
this matter among themselves, and 1 hope
that they will reach some unanimous con-
clusions. For, as the bon Member knows,
before we take final decisions at the tripartite
mecting, if we get some unanimity, then
consensus is possible, on the basis of which
Government could take a  decision
ulumately,

Regarding the Prabandhak Committec, [
think the hon. Member is referring to
management. I have already madeit clear
that Government have taken a decision
regarding giving representation to the union
representatives, excluding a few crucial indus-
tries like defence and others and we would
like 10 give them representation...

SHRI §. M. BANERIEE : I have got a
letter from Shri Jagjivan Ram, the Minister
of Defence on this matter. 1 do not know
how the hon, Member is saying this ..

SHRI R, K. KHADILKAR : The only
question is bow it is to be given So far as
the nationaliscd banks are concerned, there
is a statutory provision and action is being
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taken, In other places, we shall have to give
some further thought regarding represen-
tation, because the questions of recognition
of a union and the bargaining agent are
interlinked with appointing some represen-
tative from the trade union to sit on the
board of management, but it is being done.

ot WA WM sy wEEE, &
7 AT TN § GFAQ R | FER A B
M J@ &1 e g famr oo fR
geaTe qv AF, dfzw war & aridy, 0w
% #rg w3 @ &, AT oy gw
TWwT #T R A fF N & A
@ W ¢ daTamw d @y ¥ afg
aft ar v @ @ s ower o ag
ust w7 & fo &arT ¢ fF gewre, ot
or @ feafg & 9w geaml v s
NF A eNA ¥ oY AT D E? A
TE AN Faw gny @ gagd A
35 fa7 &t gEars gf ot ww g Y
it g @y gfew ¥ a9t geare w7y
arfea & foar 1 ww graey § A wgag
¥ ag wrEew foar 91 fF 9T S
fears ®1f zmaEAs Fdad AE &
s FfeT AT Wl off WY ag guar
faslt & fF 781 9 7% §917 9T qHATES
sraaifear 9 WY § 5% fr ¥% o7 afaw
¢ o fremrfear g€ 2. ..

MR. SPEAKER : The hon. Member is
asking for factual information on a specific
matter, But the question is of a general
nature, The main question is about evolving
of a better labour policy...

ot Wrex & TeE 8 ag o
fewrr sgar § 5 are awa W qeA

& g Ay 6T qaw w7 Ae T @
ST

AW WEWT . ATYA TH I
Féews qoT 4T |

s Wi wt : 797 w7 qeF &Y
g wam wt W aw ¥W awr
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ot S qaX ¥ o g7 @ §—amdr
torar &t frarr o arfa g3@ § @
ot grar fear ar e fawrr 93an)
At a0 & I’ § ot y@r e 4T IEE
qIST AIHIT FIH 97 @Y & a1 787 7

qeaw wEaEw
St ¥ TS TF

amm Y F fen

He should table a separate question on
Barauni and not nux it up with this gencral
question...If the Mimister 1s wvery keen to
answer and the Member 15 very keen o put
it, what can the Spcakeci do ?

SHRI R. K. KHADILKAR : The fust
part of the guestion conceins banning stirhes,
There is no question of imposing a legal
ban, but atiempts are being made to create
conditions under which stnikes will not take
place, becausc wc want to bring about a
period of strike-fice cconomy for at least a
few years moic.

As for the sccond part ol the question,
though it is not relesant, as the Speaker
has pointed out, I would request him to  get
in touch with me later.

SHRI NIHAR LASKAR : The intrusion
of poltics into industrial disputes  has
vitiated the atmosphere of industiial relations,
1 would like to know whether this subjecl
cropped up in the discussions and, if so,
whether any conclusion was reached against
the intrusion of politics into  industrial
relations

SHRI R. K, KHADILKAR : It is very
difficult in the trade unwn field (o elinunate
politics altogether. At the same time, cfforts
arc being made to sce that in .he final
analysis politice does not delermine the
course of action the trade unions are sup-
posed to take, Thercfoic, although there are
divisions, 1 would like to assure the hon,
member that the attempt is al cffecting unity
and as far as p »ssible, reducing the aiea of
disagrecment and biinging all the unicns,
whatever be their political afliliations,
together for the common purpose,

SHRI BISWANARAYAN SHASTRI :
Was the subject "one union in one industry

MAY 27, 1971
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discussed, and if so, what were the opinions
cxpressed ?

SHRI R K. KHADILKAR : One
industiy-one union is a most desirable thing,
but n the present context it is not very
feasible because condilions arec not so con-
ducive to that ; there is division and
fragmentation in the working class life
becavse of wvarious unions which prove
ultimately delrimental to the interests of the
wotkers. So an attempt is being made to
scc that the dominant union associates the
other minoiity sections with them so that
they negotiale with a type of composite
representative character.

o) gEH T VAW A FTOEH WETH
A AT 44T & s Jwgar g e
% 957 galq an A7 fraffes s &
forr ¥edvr wifees et A 2% & A}
H a3 3 gn w@arn (F Fo Al 9%
TR & fAdr 1 awr & o 3o anE)
av fadig 7dt g anfr 37 97 go wefe
qv A1 3z @ A a1 2 faT qv frdg g
AHT § AR FTN 0 G veelr & Farae
fr foiz adreur &1 & a0t T wE
A qEAr g b5 far arardy g9, )
AIFHE FAWT AT 9 qOEE IO &
w7 A wiAr anfaw ferfar & arom %
FAW AT G E AT IT TR F
9 a1a &1 997 g§ ot fr arrfas foafy &
T AT T FT Y N IJAT T A
M W@ & O IO FT =ifaed 3T TEw
" i qapd ) g frar oomr anfe 1
D5 FAm a7 wr g A 97 fer
frarmar & fo fomr s & seitefeoor
frar mar @ 3% @ @i & s
"AZEL 47 A ST QY § 72 gAY IAA
T Tg AT G AR F ofr wvE wwf
Ty ?

SHRI R. K. KHADILKAR : As for the
first question regarding the conference, ho
must have seen from the papers that 8 major
decision was taken but a final decision way
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not taken regarding the selection of a
bargaining agent. Until we reach a final
decision on this, no further progress is
possible, But T must say from the temper
and tone of the debate and the final con-
clusions and response shown by the trade
union lcadership that we will arrive at a
decislon acceptable 1o all concerned regarding
the bargaining agent. That will put an end
to that problent.

Regarding closure and other matters,
1 have made a mention of it. There were a
number of closures, not always because of
the fault «f the trade unions or workers
but becduse of fraud and other things. We
ate examining that issue.

=t gwa w77 vong - §Y g6 Ad
¥ ag ot qu1 a1 v a7 sav 2t sufaw
frafq gvma & 7 & w9 g @7 8
TAEA A AW M oaA F fan
frarg wz 78 & f5 oy g 71 rarfaa
IT I W BT g AAgW 41 2 faar
T | AT 9T A T FAAFL FY IA
I w1 wifes a9 fzar wrg aifs 78
o & 9% @ e gk fav gmni #
AEAEFR A F FIOT qAZI A g
1 AT § AET 9T WAGA AT FIAL A FY
= T qv oft #15 faare fear mar & 7

SHRI R, K. KHADILKAR : There are
closures and some industries are in the red,
but even then, in textile mills we have taken
steps so far as sick mills are concerned to
take them over. No declsion has been taken
on the question whether they should be
handed over to the workers to be run by
them,

SHRI S. M, BANERJEE : A declara-
tion signed by ali the trade union centres and
various federations was handed over to the
hon, Minister at the time of the conference
on 20th of this month, where they have
said that there should be no wage freeze and
no ban on strikes, and in case these two
things are not accepted by the Government,
the trade unions will not co-operate. I want
to know whether Government have taken a
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final decision mot to impose any wage
{reeze or ban on strikes,

SHRI R. K. KHADILKAR : 1 have
seen the declaration to which the hon.
Member is also a signatory. That declaration
is a sort of thesis giving the picture of our
economy and what should be done, but we
ate functioning in a certain socio-economic
complex and we are bound by dJemocratic
methods, and therc are certain limitations.
That point 1 have made clear. Regarding
the question of wage freeze and ban on
strikes, nobody has raised that question at
all. There is no question of wage freeze
anywhere even mentioned, nor is there any
question of banning strikes, but we want to
create conditions where there would not be
any strike and where wages would be linked
more to productivity, That is our effort.

SHRI RAJA KULKARNI : Has the
Government decided to scrap the existing
machinery of conciliation and arbitration
under the Industiial Disputes Act, and if
s, is the Government thinking of bringing
forward any new legulation to enforce
it?

SHRI R. K. KHADILKAR : Nathing
has been decided on this point. There was
a certain amount of common giound regar-
ding collective bargaining and conciliation,
but the main point of difference is what
should be the settlement machinery. On
that there was no unanimity. But on one
point ultimately a certain amount of common
ground was discovered, that is that we should
have some machinery to settle disputes, and
Government should not abdicate its position
in such a situation,

SHRI DINEN BHATTACHARYYA :
Just now the Minister said that the final
decision will be taken by the Government
after a consensus is arrived at regarding the
bargaining agency and the question of recog-
nition, and that in the meantime the existing
system will continue, Whatis the existiag
system and what steps did Government take
before sending this year the labour represen-
tative to the ILO in which the Minister also
participated ?

SHRI R, K. KHADILKAR : So far
as the machinery is concerned, the present
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machinery has representatives of the trade
union leaders.

SHRI DINEN BHATTACHARYYA :
What is the machinery to determine the
representative character ?

SHRI R. K. KHADILKAR : Verification
is the machinery. In 1968, if I mistake not,
veiification had taken place and in the
current year we shall have the second
verification. Verification will be done to
determine the representative character, 1
know the breakaway (Interruptions). The
trade union leaders know it very well,

MR. SPEAKER : When you put a
question, you should try to be as concise and
brief as possible. The question may be
linked with previous parts if you want ; they
may be linked together but it must be one
single question. The Minister should also
gvoid giving long replies.

SHRI R K. KHADILKAR : There are
four questions in one question.

MR. SPEAKER : Much depends on
you also ; il you give a long reply it becomes
more difficult for you. We go to the next
question.

Closure of Collierles in Asansol Conl Belt

%93, SHRI B. K. MODAK : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the attention ol Govein-
ment has been drawn to the large-scale
closure of collieries in Asansol Coal belt
during the last one year ;

() the total number of collieries closed
down from 1970 upto date ;

(¢) the total number of employees ren-
dered jobless due to the same ; and

(d) the action Government propose to
take to reopen these collieries 7

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
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MANTRALAYA ME UP MANTRI) (SHRI
BALGOVIND VERMA): (a) and (b). Atten-
tion of the Government has been drawn to
the closure of 15 collieries out of about
200 collieries in the Asansol Coal belt,

(c) B0OOO approximately.

(d) Out of these 15 collieries, 5 collieries
were got re-opened due to the persuasive
cfforts made by the Officers of the Central
Industrial Relations Machinery and one by
bi-partite settlement.

SHRI B. K. MODAK : It is evident
fiom the reply of the hon. Minister that
there has been widespread closure of
collieries 1n the Asansol belt. What are
the reasons for the closure of the collieries
and what steps have the Government taken
to open the collieries which are still closed ?

SHRI BALGOVIND VFRMA : Out of
200 about 15 collieries were closed and
out of them five had been rcopened. There
are many causes for the closure : serious
nuning difficulties, financial losses, exhaus-
tion of the coal, etc. Under the circums-
tances we cannot compel the closed collieries
to start again Efforts are being made to
find out whether they could be opened or
not but we cannot conipel them,

SHRI B. K. MODAK : What steps have
the Government taken to see that proper
compensation or retrenchment benefit s
given to the miners of the closed mines by
the management ?

SHRI BALGOVIND VERMA : Under
the Industrial Disputes Act there is provision
that if a worker has worked for more than
a year in an undertaking, subject to the
provisions of sub-section (2) he is entitied
to notice and compensation in accordance
with the provisions of section 25 (f) of the
Act. If a worker is retrenched under
section 25 () he wili get one month's notice
and wages as a condition of retrenchment. So,
when there is retrenchment, then these
sections apply. But when the collieries have
been closed, then we cannot compel them
to make any payment as a condition
precedent.
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SEVERAL HON, MEMBERS rose—

MR. SPEAKER : I will call one by one,
side by side.

SHRI 8. R. DAMANI rose—

MR.
interested ?

SPEAKER : How are you

SHRI S. R. DAMANI : T am very much
interested,

SHRI H. K. L. BHAGAT : What is
the total annual output of coal from these
collieries and to what extent has this adver-
sely affected the coal supply in this
country ?

SHRI BALGOVIND VERMA : This
does not arise out of the question. Separate
notice may be given. ([Interruption)

SEVERAL HON, MEMBERS rose—

MR. SPEAKER : Did you give the
reply to that question ?

SHRI BALGOVIND VERMA : Yes,
Sic 1 have said that it does not arise and
that a separate question may be tabled for
that. (Interruption)

MR, SPEAKER : I have seen the ques-
twn again, This is regarding the closure
of collieries.

ot ndw gare ek : WA R av
i1 ag Faoky smoer e wifgd )y
fifter s ar e Q7 W@ Ow
Taeqr w1 qe & fe ag frdkr wY w0y
W AE W F A aAw Wde Afl
A Ay war e §, ¥few g gAY
e ax & st fafrex w¥ fe g
T A4 g, ag % Af }

MR. SPEAKER : I am sorry you are
2o irrelovant. T am sorry § cannot aliow
that question, Whis i not within the scope
of this questioa,
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SHRI S. R, DAMANI: May I know
from the hon. Minister whether it is a fact
that much stock of coal has accumulated at
the pit-heads and are piling up, and, on
the other hand, the factories are suffer-
ing on account of the non-availability of
coal and that in certain cases the stock of
coal in the consumer industries is enough
for only two or three days ? If so, may
I know from ihe hon. Minister whether
any steps arc being taken to remedy the
situation, and—

MR. SPEAKER : You are completely
lost in your question. May 1 request you
to sit down 7 Isometimes have to bea
little lenient to the new Members, but what
about you? You are completely lost in
your question, Ask a direct question,

SHRI S.R. DAMANI: I am putting
a direct question. Ts it not a fact that the
accumulation is due 1o wagon shortage and
the industries are not getiing sufficient coal
for thewr requirements ? May I know
whether the Minister is aware of this and
what sieps are the Government going to
take to remedy the situation ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUUNARVAS MANTRI) (SHRI R, K.
KHADILKAR) : The hon. Member is
night in saying—

MR SPEAKER : It is only between
you two. I have not been able to follow his
question,

SHRI R. K. KHADILKAR : —because,
the coal movement depends on the wagon
movement, and therc is a serious bottleneck.
On this point, 1 would advise the hon.
Member to address his question to the
Minister concerned, namely, the Railway
Minister, Regarding the second part, the
closure is not due to the wagon shortage ;
the reasons are stated here, as my colleague
has stated.

It is because of certain other reasoms
that these 15 collieries are closed.

DR. RANEN SEN : When the Miai-
ster says that due to mismanagement of
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financial loss some oeolieries have been
closed, may I know whether QGovernment
have made any serious study of this question
and not simply taken the information doled
out by the companies ? It Is known to us
that many companies refuse to pay bonus
and other dues and they have closed the
collieries to deprive the workers of their
Jegitimate dues.

SHRI R. K. KHADILKAR : We have
made a study. I am prepared to give colliery
by colliery the reasons for closure, but that
will be a long exercisc. But I certainly agree
that in some cascs there is an element
of bypassing the present obligation as far as
possible.

SHRI R. N. SHARMA : About section
25F of the Industrial Disputes Act, the
minister said closure is not retrenchment,
whereas it has dlways been treated as
retrenchment. How does he come to the
conclusion that closure is not retrenchment
of workers ?

SHRI R. K. KHADILKAR : On the
question of retrenchment, it is obligatory on
the employer to give notice and make pay-
ment. But on the question of closure,
though it is obligatory, it is difficult to give
notice, That is the distinction, (Interruption)

MR. SPEAKER : Next question,

nd for Increase in Supply of Boiled
DPyma Rice to Kerala

*g4 SHRI C. JANARDHANAN : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(A) whether there was any demand
from Kerala Government to increase the
supply of boiled rice to that State ; and

(b) if =0, the reaction of Govermment
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a) and
(b). The Governmentof Kerala have, from
time to time, been demanding sopply of as
much guantity of coarse boiled rice for public
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distribution in the State ay possibie. While
Kerala is being given a substantial share
of the coarse boiled rice available in the
Central pool, the availability of coaras
boiled rice and even of boiled rice of medium
and fine varieties being limited, it is not
possible to make the entire supply to Kerala
in the shape of boiled rice. Supply of raw
rice against part of their requirement is
inescapable.

SHRI C. JANARDHANAN : Time and
again, wc, the Kerala members are raising
this question of boiled rice in this House,
In the last Lok Sabha also we asked a
question and almost the same answer was
given, When we hear such answers the
people of Kerala are forced to think that
the Central Goveinment are treating us
with callousness  Anyway, we are not
asking for the entire amount of coarse
boiled 11ce, We are used 1o such rice. Now
it is the monsoon season there and within
a few days, the whole coastal region will be
flooded and if you give raw rice to those
areas, surely cholera will break out there
and this Government will have to spend
more to check the cholera. Under these
circumstances, will the minister reconsider
the matter and send some more boiled rice
to Kerala ?

SHRI ANNASAHEB P. SHINDE : The
position of supply of rice in the country
as a whole including Kerala iy very easy,
The difficulty is about boiled rice, Ewven
there we are doing whatever is possible, Qut
of the total coarse boiled rice available
27,000 tons weie given to West Bengal and
2,27,000 tons 1o Kerala, So the maximum
that is possible to being given to Kerula,
Therefore I do not Anow why the hom.
Member is complaining, The other types
of rice are easily available in the country and
even the Kerala depots are full with rice,
There is limitation only on the sypply of
boiled rice.

SHRI C. JANARDHANAN : 1 wm
referring to boiled rice and net (o sqme
other varieties of rice. If the position of
the Central Government is so difficult on
this issue will the government consider the
repeated demand of the Kerala Golermment
to supply rico from Andhra to Kerala through
the FCI?
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SHRI ANNASAHER P.SHINDE : The
FCI is looking into 1t and the maximum
possible help will be given by us.

SHRI SHANKARRAO SAVANT
Which are the areas which demand boiled

rice ?

SHRI ANNASAHEB P. SHINDL
Kerala and West Bengal.

ot fre Wi - swfar awt ¥
quf wreed W, fadmwr fage &, =%
AT g A wmw @ gifa qger ) em
qrETT qZ ArA™A N OF g wrew
qrr-fa g dft ?

wEaR WRAT ¢ AF TG Al A
TR E
ot feer WD ZEST A I

WTAAE 7 oM AT H@ W WIEAw ¥
& &) Fm g wrEma B fE ger-
afg adr avit)

SHRI . R. SHENOY : May 1 know
whether the artificial scarcity of boiled and
other rice in Kcrala and some parts of
Mysore cannot be removed by abolishing
the present zonal system and creating one
single zone for the whole of South India ?

SHRI ANNASAHEB P. SHINDE :
I do not think a solution is so easy.

SHRI VAYALAR RAVI : The Food
Corporation of Indiz 1s suppiying very bad
quality rice at 20 per cent above the market
rate, It is very bad quality rice and I
wish 3 could produce it here to show how
really bad it is. Why is it that such rice
is supplied at such high prices ? Will the
government eoquire into the reasons 7 Is
it note fact that the buresucrats of FCI
are corrupt and that is why this is

happening 7

+ SHRI ANNASAHEB P. SHINDE :
There is no shortage of rice in Kerala. In
fact, even the muarket availability 'is:casy,
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Il there are any specific cases where our
standing Instructions aic not followed, «f
they are brought to our notice, we will take
necessa1y action. Now the consumers can
get their requirements from the FCI but
there is no compulsion Moicove, therc
are standing instructions that such rice
should not be issued.

Nationalisation of Sugar Industry

-+

%95, SHRI MUHAMMED SHERIFF :
PROF. S. L. SAKSENA :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleascd to state :

(a) whether Government have chalked
out any programme to nationalisc the sugar
industry in the country ; and

(b) if so, the details thercof ?

THE MINISTER OF STATE IN THL
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 SHER SINGH): (a) and (b). The
Central Government have already set up a
Commission of Inquiry on the 28th
September, 1970 under the Chairmanship
of a retired Chief Justice of Calcu ta High
Court to undertake a dctailed and com-
prehensive examination of the working
of the sugar industry and the various pro-
blems relating thercto, especially in the
conteat of the demand for nationalisaticn
of the industry. Government will examine
the matter further on receipt of the teport
of the Commission,

SHRI MUHAMMED SHERIFF : May
I know whether the Government expeet,
after the decontrol of sugar, any upward
trend in the price of Sugar, particularly in
Tami Nadu where there is a glut of. stocks ?

SHRI SHER SINGH : This question
is about the nationalisation of the industry.

MR. SPEAKER : The upward i{rend
of prices too big a question to ba answered
on this very siraple question. Youcan ask
another question,
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SHRI MUHAMMED SHERIFF : Does
he want notice ?

MR, SPEAKER : No, this is not within

the scope of this question; it is not
relevant.
SHR1 S§. M. BANERIJEE: Since the

hon, Minister has mentioned that a com-
mission has been appointed to investigate
into the working and varous aspects of
the sugar mills and unless that report is
submitted the Government is unable o
take a decision, 1 would like to know
whether he is aware that the Chief Minister
of Uttar Pradesh, after a unanimous decision
of the UP Cabinet, has requested the Central
Government to give the grecn signal to
the Uttar Pradesh Government to nationalise
this industry. Why 15 this matter being
delayed ; is this due to the pressurc of
the sugar magnates ? Why is the Central
Government fecling hesitant to nationahise
or to give the green signal to the UP Govern-
ment to nationalise the sugar industry ?

THE MINISTER OF AGRICULTURE
(KRISHI MANTRI) —(SHRI F. A,
AHMED) : The hon. Member is aware
that there has been difference of opinion
regarding the competency of the State
Government or the Central Government to
legislate so far as nationalisation is concer-
ped. According to the opinion available
to us, both the State Government and the
Central Government are competent to legis-
late on this matter, We have given that
information to the UP Government. So far
as the Central Government is concerned, we
cannot go in for legislation on a piecemeal
basis because we have to take into considera-
tion all the States concerned and that will
be done after the report of the inguiry
commission is available to us.

SHRI S. M. BANERIJEE : Sir, 1 want
to scek a clarification.

MR. SPEAKER : No.

SHR1 ANANTRAO PATIL : May 1
know from the Government whetker coopera-
tive sugkr factories will be exciuded from
the proposal of natiopalisation ?
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SHRI SHER SINGH : It depends
upon the recommendations that we shall
receive from the Commission.
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Construction of Bokaro Steel Plunt

*96. SHRI MANORANJAN HAZRA :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleascd
10 state :

(a) whether the construction work of
Bokaro Steel Plant is being handicapped
at present owing to an acute shortage of steel
material ; and

(b) the steps taken by Government to
solve the problem ?

THE MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
(SHRI MOHAN KUMARAMANGALAM):
(a) and (b). To a certain extent, the progress
of structural fabrication and erection work
for the Bokaro Steel Plant has been affected
by the shortage of some strategic settions
of steel. Necessary steps have been taken
for impor{ of such of the critical require-
ments as cannot be met in time from the
indigenous production.
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SHRI MANORANJAN HAZRA : Sir,
the indigenous production comes from the
Heavy Engineering Corporatior, Ranchi and
the Mining and Metals Corporation, Dur-
gapur. May I know whether during the
last three years, those two Corporations did
not supply indigenous steel and, therefore,
the cause of Bokaro Stecl Plant is going to
be hampered ?

SHRI MOHAN KUMARAMANGA-
LAM : The hon. Mcmber is not entirely
vorreet in saying that steel is coming from
the Heavy Enginee'ing Corporation and
the Mining and Allied Machinery Corpora-
tion. The shortage of steel has nothing
to do with the shortage of eguipment that
is not manufactured in time by the Heavy
Engineering Corporation  Steel is produced
by the Steel Plants in the country. But in
certain sections, we have not been able to
producc an adejguate amount of steel. That
is the reason for the shortage.

SHRI MANORANJAN HAZRA : The
hon. Minister has stated in his reply
that the Government is going to import
steel. May 1 know from which countries
the Government is going to import steel ?

SHRI MOHAN KUMARMANGA-
LAM : We are planning to import steel from
USSR and Japan.

SHRI TRIDIB CHAUDHURI : May
I know whether as a result of these difficul-
ties and delay in importing the required
steel for strategic comstruction scctors, the
cost schedule of the first phase of Bokaro
Steel project will be further raised ?

SHRI MOHAN KUMARAMANGA-
LAM : No, Sir,

WRITTEN ANSWERS TO QUESTIONS

8 me Court Judgement on Aapuuh
upre of ﬁwﬂuﬁm wad

*97. SHRI SOMNATH CHATTERJEE :
Will the Minister of LABOUR AND RE-
HABILITATION (SHRAM AUR PUNAR-
YAS MANTRI) be pleased to State @ , |
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(a) whether the attention of Goverament
has becn drawn to the judgement given by
the Sup cme Couwit on the Ist Apul, 1971
on the appeal by the Regional Provident
Fund Commissionet of Andhra Pradesh
about thc applicability of Provident Tund
Rules ; and

(b) if so, the 1caction of Government
thereto ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANIRI) (SHRI R. K.
KHADILKAR) : (a) Yes, Sir,

(b) I'he implwations of the judgement
aic bring examined.

Measures to Incrcase Production of
Steel in Pablic Sector Steel Plants

*y8. SHR1 P GANGADEHR :
SHRI R, S, PANDEY ;
SHRI SAMINATHAN ;

will the MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRI) :
be pleased to state :

(a) whether Guvermment aic consider-
ing certain immediate medsures to incieasc
the steel production in the public sector
steel plants to mect the shortage of steel ;
and

(b) if s0, what are those mcasuics ?

THE MINISTER OF SILEL AND
MINES (ISPAT AUR KHAN MANTRI)
(SHRI MOHAN KUMARAMANGALAM) :
(a) Yes, Si1.

(b) Hindustan Steel Limited cxpect
that, subject to satisfactory industrial rela-
tiony, production of steel fiom their sieel
plants at Bhilai, Rowhelnand Durgapur in
1971-72 would exceud the actual production
in 1970-71 by nearly 10 million tonnes of
steel imgots. Towards this end, they are
taking all necessary measures which includ:
organisation o! maintcoance programmes
for enhancement of eyuipment availability,
speeding up mjor capital programmes so
a3 to correct existing imbalance in produe-
tion facilities, procurment of raw matsrials,
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essential  spares, refractorics, locos and
introduction of technological improvements
clc. For this, a three-year rolling plan
is being prepaicd for cach plant and the
organisation is being geared to atiain the
production targets for 1971-72,

A ‘Task Force' has been constituted
in the Ministry to evaluate performance
every month, to deal with pcoblem areas
effectively and to cnsurc proper implemen-
tation of the various decisions taken.

Strike in Dugapu- Stecl Plant

*yy, SHRI R. R. SINGII DEO : Wil
the Munister of STLEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
10 state :

(4) whether there was any strike in the
Durgaput Steel Plant duning the last six
months ;

(b) 1f s0, the 1easons foi the strike ;

(¢) the man-hours lost during the
stithe period and the flinancial loss suffered
consequently ; and

(J) whether any action has been taken
agamnst the employces convernud 7

THL MINISIER OF STEEL AND
MINLS (ISPAT AUR KHAN MANTRI)
(SHRI MOHAN KUMARAMANGALAM) :

(a) Yes, Sir.

(b) A statement s laid on the Table
of the House.

() Information is being collected and
will be placed on the Table of the House.

(d) No, Sir.

Sratement

The workers of the Durgapur Steel
Plant observed threv general strikes durieg
the last six months fiom November, 1970
to April, 1970, On 812.1970, the workers
observed Bangla Bundh for 24 hours' in
response to a call made by some poltical
parties on the following issues ;—
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(i) Soaring prices of commodities ;

(ii) Withdrawal of Central Industrial
Security Force and Central
Reserve Police for alleged atroci-
ties committed by police,

(iti) Immediate mid-term Flection in
the State.

On 2221471, another Bangla Bundh
was observed as a mark of respeet to the
memory of late Shri Hemantakumar Bose,
President of the All-India Forward Bloch
Party who was fatally siabbed in Calcutta
on 202.1971. February 22, 1971 was dec-
lared as a public holiday by the State
Government,

The Third Bangla Bundh was obseived
on 313 1971 ona Call giv'n by political
patties in  the State againet  repressive
measures in East Bengal.

Besides the above general strikes, there
were several instances of stoppage of work
by the workers without notice, 1o press
their demands regarding manning, upgrada-
tion of posts, etc.

Famin: Areas

*100. SHRI SHYAMNANDAN MISRA :
Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased Lo state :

(a) the States where famine aieas have
been declared recently ; and

(b) the steps taken by Government to
assist them ?

THE MINIS1ER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
Only in Bihar State an area covering 20
blocks in 8 districts has been declared famine
aflfectod area. Scarcity cpnditions have been
reported by the Governments of Andhra
Pradesh, Assam, Bihar, Kerala, Jammu &
Kashmir, Madhya Pradesh, Maharashtra,
Mysore and Rajasthan,

&) The Stme Goversiment his deawn
up & felief pragramm:, costing about Rs. 12
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crores, which includes provision for hard
manual labour schemes, gratuitous relief,
puhlic health measures, drinking water supply,
cattle relief, energisation of wells and minor
irrigation schemcs. A central tcam of
officers is visiting the state shortly to make
an on the spot assessment of the situation
and the request of the Siale Government
for central assistance will be considered on
receipt of the team's report. Meanwhile, the
State Government has allotted Rs. 1,75
crores for immediate reliel measures,

Survey for Implementation of Master Plan
rr Fisheries «f Kerala

*101. SHRIA K.GOPALAN : Will the
MINISTER OF AGRICULTURE (KRISHI
MANTRI) bc pleased to state the steps
taken by Government of the detailed survey
with regard to the implementation of Rs. 306
crores Master Plan for  fisheries frem  the
Kerala Government !

TIIF MINISTCR OF STATL IN THE
MINISTRY O AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRID)
(SHRIANNASAHEB P. SHINDE): The
Master Plan proposes introduction of 555
large stecl-hulled vessels and 8100 mechanised
boats, development of 16 fishing harbours,
creation of capacity for additional production
of 950 tonnes of ive per day, provision of
2200 tonnes of cold storage capacity, castabli-
shment of {4 boat building yards and 22
centies for the construction of steel-hulled
trawlers, 19 repair and refitting workshops,
4 wire-less stations, 1 net making factory,
6 industrial estates, 10 canning plants, 14
fish meal plants, | marinc diesel engine
factory ete. The Plan also envisages organi-
sation of 4050 primary cooperative societies,
construction of nearly 35000© houses for
fishermen, 186 fish markets and 340 fish
stalls. The total outlay envisaged in the Plan
is Rs. 305.92 crores.

The Plan covers a period of 20 years,
that is, a period which would normally be
covered by four five year plans, A detailed
survey with regard to implementation of the
Plan is, therefore, not practicable at this
stage. The Plan, however, provides a useful
framework with reference to which the five
year plans and detailed programmes can be
formulated. The programmes listed ia the
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Master Plan, relate tfo over-all development
of Frisheries in the State, and concern all
sectors of the economy—public, private and
cooperative. It is accordingly neccssary to
have a broad assessment of the resources
expected to be mobilised n the various
sectors including the private and cooperative
sectors 5o that the formulations in the Plan
may be effectively co-related to the total
resources likely to be available. This has
already been suggested to the State Govern-
ment. The Fourth Five Ycar Plan of the
State envisages an outlay of Rs 11 crores.
The programmes under the State Plan have
been examined in detail in consultation with
the State Government. In addition, several
schemes for construction of harbours in the
State, survey of resources and subsidy for
deep sea fishing vessels have been taken up
by the Central Government, Additional
investment is also cxpected in the public and
cooperative sectors  Detailed plans can be
usefully drawn up only in respect of such
programmes for which funds have been
earmarked or are likely to be available for
development or invesiment in commercial
ventures, The assessment of resources in
various sectors which the State Government
has been requested to unJdertake will facilitate
more detailed planning for successive phases
in the period of 20 years covered by the
Master Plan.

Durgapur Steel Plant

%102, SHRI TRIDIB CHAUDHURI :
Will the Minister of STEEL & MINLS
(ISPAT AUR KHAN MANTRI) : be
pleased to state :

(a) the Increase in steel production
registered in the Durgapur Steel Plant after
the ninth steel melting shop was commissioned
sometime back :

(b) the present installed capacity for
steel production in the Plant after the insal-
lation of the ninth steel melting shop ;

(c) the Ea.p between the present in-
stalled capacity and the actual production
of steel ; and

(d) whether he has personally visited
the site of the plant recently and sought to
remedy the situation by discussion with the

MAY 27, 1971

Written Answers 32

lcaders of the labour unions and the manage-
ment concerned ?

THE MINISTER OF STEEL & MINES
(ISPAT AUR KHAN MANTRI) (SHRI
MOHAN KUMARAMANGALAM) : (a)
The ninth open hearth furnace in Durgapur
Stecl Plant was  commissioned only on
9-4-1971. It is too early to estimate the
increase in production as the furnace avail-
ability in general was less due 10 some of the
furnaces remaining under repair, There was,
therefore, no appreciable increase in product-
1on immediatcly, However, in comparison the
production of 58, 123 tonnes of steel ingots
i March, 1971, the production in April was
60,534 tonnes and the present rate of pro-
duction for month of May is around 68,000
tonnes of sieel ingots.

(h) The installed capacity of the
Durgapur Steel Plant is 1.6 million tonnes
of stedl ingots, The ninth open hearth
furnace 13 a part of the 16 million tonnes
expansion stage.

(«) The producuon target for 1971-72
is 1.15 million tonnes of steel ingots, It is,
however, too early to estimate what would be
the gap between the installed capacity and the
production of steel in 1971-72.

(d) Yes, Sir,

Workers® Participation in Management
of Public and Private Undertakings

*103. SHRI M. M. JOSEPH ;
SHRI 8. M. BANERIJEE :

SHRI A, P SHARMA ;

Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state ;

(a) whether Government have consis
dered the question of workers' participation
in the management of both public and
private sector undertakings ; and

(b) if so, the decisions arrived at ?

THE MINISTER OF LABOUR &
REHABILITATION  (SHRAM AUR
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PUNARVAS MANTRI) (SHRI R. K,
KHADILKAR) : {a) Yes, Sir.

(b) Apart from the statutory Works
Committee, the scheme of Joint Management
Councils has been in operation on a voluntary
basis both in public and private sector
undertakings since 1958, Government have
also decided to introduce a scheme for the
appointment of a workers' representative on
the Boards of Management of some appro-
priate public sector undertakings. The
Nationalised Banks (Management and
Miscellaneous Provisions) Scheme, 1970
framed under the Banking Companies
(Acquisition and Transfer of Undertakings)
Act 1970 inter alia provides for the
appointment of one Director from among the
cmployees of the Nationalised bank who are
workmen on the Board of Directors. A
scheme for the workers to ho!d some shares
n suitable central public sector underiakings
15 also  under consideration of the
Government.

Scheme to form [ abour Fools for unprotected

Port rnd Dock Workers
*104. SHRI INDRAJIT GUPTA : Will
the  Minister of LABOUR AND
REHABILITATION (SHRAM AUR

PUNARVAS MANTRI) be pleased to state :

(a) whether the scheme to form labour
pools for unprotected workers in ports and
docks has been implemented in any of
the ports ;

(b) if so, the salient features thercof ;

and

(¢) what benefits the workers will get
from the pool 7

THE MINISTER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR): (a) As far as Dock

Labour Bosrds are corcerned, apart from
registered and unregistered Scheme farmed
under the Dock Workers (Regulation of
Employment) Act, 19435 in respect of the
Dock Labour Boards at Bombay, Caleutta,
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Madras, Cochin, Visakhapatnam, Mormugao
and Kandla, Government have no such
scheme, However, in Bombay Docks,
engagement of General Purpose Mazdoors
and in Madras engagement of casual workers
is regulated in terms of memorands of
settlement between the Employers and the
Unions, Further, the Bombay Custom
House Agents have formed a Labour Pool
of clearing and forwarding workers from 4th
May, 1971.

(b) and (c). The General Purpose
Mazdoors including clearing gang workers
and tindels, palawallas and sewingmen in
Bombay Docks get benefits of permanency
and monthly wages and other benefits such
as Provident Fund, Gratuity, Roster off, etc.

In the case of Madras Docks, Casual
Workers in the pool run by the Madras
Stevedores Association, get all the benefits
such as Minimum Guaranteed Wages,
Attendance Allowance, Rotational Booking,
Paid Holidays, Medical Facililies etc.
admissible to the Lisied Dock Workers,

In the casc of clearing and forwarding
workers of Bombay Custom House Agents
Labour Pool, workers in ‘A’ category will
get employment by rotation, 15 days Minimum
Guaranteed Wages, Atiendance Allowance,
Paid Holidays and Weekly Off. Werkers
in category *B° will be given preference for
employment as and when there is a shortage
of Jabour from list ‘A",
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Financial Crisis in Sugar Mills of
Southern States

*106. SHRI M. K. KRISHNAN -
SHRIP K DEO :

Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to state :

(a) whether Government are aware
that the sugar mills in the Southern States
are facing serious financial crisis due to hold-
up of heavy stocks ;

(b) whether Government have received
any memorandum in this regard ; and

(c) the steps taken by Government for
immediate solution of the problem ?

THE MINISTER OF STATF IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH): (a) The sugar
factories in the Southern States have made
representations in this regard.

(b) Yes, Sir,

(c) To reduce the difficulties of factories
carrying larger proportion of stocks to pro-
duction, releases of sugar for sale are now
being made in proportion to stocks held
instead of production. Additional releases
of sugar have also been given to such
factories,
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Relny Himger-strike by Workers of Balladila
Iron Ore Project, Madhya Pradesh

*108 SHRIS P BHATTACHARYYA:
Wil the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state

(a) whether the attention of Government
has been drawn to relay hunger-strike by the
workers of the Bailadila Iron Ore Project,
Madhya Pradesh ;

(b) if so, the reasons for the hunger-
strihe , and

(c) the reaction of the Government
thereto ?

THE MINISTFR oF LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) (SHRI R, K.
KHADILKAR) (a) Yes, Sir.

(b) and (c). Earlier one of the workers’
unions had submitted a charter of demands
to the Management regarding implementation
of revised pay-scales and other fringe benefits
as recommended by the Wage Structure
Committee. The dispute was taken up in
conciliation by the Assistant Labour Come
missioner (Central), Raipur, Even during the
pendency of the conciliation proceedings
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some representatives of the union started a
hunger strike, The hunger strike was called
off on the intervention of the officers of the
Control Industcial Relations Machinery. The
negotiations on the demands are in progress.

Bencfits available to Small Farmers for
Agriculture Development Plans

*109. SHRI H. N. MUKERJEE : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) the latest study, il any, made of the’

appropriation by a small minority of rich
farmers of the lion’s share of total agricul-
tural production ;

(b) the position in respect of thc alleged
near-monopoly of such rich farmers in
1espect of the allocations to them of irrigation,
ciedit, feitilisers, sceds, implements and other
facilities ;

(c) the extent to which benefits of the
new technology arc available, if at all, to the
small farmers ; and

(d) Government's present thinking and
performance projects in this matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA) : (a)
to (d). The two main objectives of the
Fourth Plan in the agricultural sector are to
increase agricultural production by about
50%, per annum and to enable the maximum
participation of the rural community particu-
larly the weaker sections in development and
share its benefits, I. has been accepted that
in the uneven pattern of distribution of land-
holdings, the new agricultural technology
making it available the resources and tools
of development has tended to sharpen the
disparity between the more privileged and the
less privileged.

A number of studies conducted at the
instance of the Planning Commission show
that the small farmers were not Jess
progressive than the larger in their willingness
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to adopt modern inputs and agricultural
practices. They were, however, handicapped
by such factors as fragmentation of holdings,
insezurity of tenure, inadequate and untimely
supply of imputs and water, lack of credit
facilities and unsatisfactory arrangements for
marketing and storage. The all India Rural
Credit Review Committce has also referred
to the fact that the small farmers have not
benefited in proportion cither to the numbers
or their needs through the various programmes
of rural development and that this is parti-
cularly true regarding availability of
institutional credit for agriculture. They had,
thereforc, rccommended, apart from the
general re-orientation of loaning policies and
procedurcs, the setting up of special agencics
as a pilot experiment to undertake specific
measurcs for helping potentially viable small
farmers to earn the surplus out of their farm
business and activitics.

This reccommendation has been accepted
by the Government and a Central Scctor
project for setting up 46 Small Farmers
Devclopment Agencies in selected districts Lo
benefit about 50,000 small farmers in cach is
being implemented. These Agencies will
identily the programmes of small farmers in
their areas, prepare appropriate programmes
and ensurc availability of inputs, scrvice and
credit, through the existing institutions as far
as possible. A grant of Rs. I'S crores
approximately will be provided for each such
Agency by the Government of India during
the Fourth Plan,

In addition, another project for the large
class of sub-marginal farmers, agricultural
labourers and landless labourers, a pilot
project for provision of supplementary
occupations and other employment oppor-
tunitics has also been drawn up to be
implemented in 41 selected areas all over
the country. Each such project is expected to
cover about 20,000 among this category. A
grant of Rs. 1 crore roughly has been made
available for each project in the IV Plan. So
far 45 projects in SFDA and 34 projects in
MFAL have been approved by the
Government of India. The experience in
these projects is expected to yield results foi
wider application for the development of the
less-privileged section in the rural community,
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Loss incurred by Hindustan Steel Ltd.

*110, SHR1 B.K. DASCHOWDHURY :
SHRI KALYANASUNDARAM :
SHRI CXK. CHANDRAPPAN :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI) be
pleased to stale :

(a) the loss incurred by Hindustan
Steel Limited during 1969-70 and 1970-71 ;
(b) the reasons therefor ; and
{c) 1the steps Government propose 10

take to improve the working of Hindustan
Steel Limited ?

THE MINISTER OF STELL AND
MINES (ISPAT AUR KHAN MANTRI)
(SHRI MOHAN KUMARAMANGALAM) :
(a) Hindustan Steel Limited incurred a loss
of Rs. 10473 million in 1969-70. The
accounts for the year 1970-71 arec being
compiled and the position would be known
only after the accounts for this ycar are
closed and audited. The present indications,
however, are that the Company would incur
a loss during 1970-71 also, which might be
more or less of the same order as in the
preceding year.

(b) The loss is primarily due to
production during 1970-71 being lower than
that in 19¢9-70 in the Durgapur Rourkela
Steel Plants, which, in turn, was due partly
to disturbed industrial relations throughout
the year in Durgapur and during the fiist
half of the year in Rourkela. There were also
certain technical and operational constraints/
deficiencies at these Plants.

(c) Within the limitations imposed by
the industrial relations  situation, the
Management of Hindustan Steel Limited is
concentrating on all possible efforts to raise
production to rated capacity levels as rapidly
as possible. These include improved main-
tenance of plant and equipment, procurement
of spares, refractories, locos and other
essential materials, speeding up of capital
programmes required to correct imbalances
in production facilities, intioduction of
technological improvements, elc.
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Development of Basic Forest Resources for
Industrial Requirements

*|11. SHRI TEJA SINGH SWATAN-
TRA : Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state ;

(a) whether any plan has been drawn
up for the development of basic forest
resources supplying industrial requirements ;
and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OI' AGRICULTURE (KKISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) and (b). Yes
Sir. A Centrally-sponsored schemc *Planta-
tion of quick-growing Species’ was specially
introduced during the Third Plan period
aiming at plantation of fast growing species
such as Eucalyptus, Bamboos, ctc, to meet
the growing demand of i1aw malerials for
the forest based industries particularly pulp
and paper. The scheme was introduced
with the object of crcating an industrial
bias in the country, to meet the rapidly
growing requirements of these industries.

2,58,460 hectures were planted up with
these specics during 1961-62 to 1968-69.
This scheme is now in the Siate Sector and
accordingly State Forest Departments pro-
pose to raise 3,02,000 hectares during the
current Five Year Plan. In 1969-70 and
1970-71, about 97,000 hectares have been
planted up with fast-growing species.

The scheme on ‘Raising of Economic
Plantations of Industrial and Commercial
Uses' in the State Sector also provides for
raising of the economic species suitable for
forest-based industries such as panel-woods,
matches, efc,

6,"2,300 hectares of Economic Plantations
weie raised dwiing 1961-62 to 1968-69 and
2,39,170 hectares will be covered during
Fourth Pian period under this scheme.
During 1969-70 and-1970-71 about 1,07,580
heclares have been planted,
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LCAFL suggestions to solve unemployment

*113, DR. RANEN SEN : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the ECAFE Secretariat in
its report submitted to the recently held
Asian Employers' Seminar on Population
and Family Planning has expressed its con-
cern over the growing problem of unemp-
loyment and under-employment in the
ECAFE region ;

(b) whether thec ECAFE has made aay
suggestions to solve this problem ;

(¢) if so, the main poiats thereof ; and

(d) whether CGovernment propose to
take any action on the basis of these
suggestions 7
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THE MINISTER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) (a) The Gusvernment

have not received the ECAFE Secrctariat’s
Report referred to in the Question,

() to (d).

Do nol arise

United MNations Experts to Suggest
Employment Schcmes

*114, SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of 1.LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be plcased to state
whether there 1s a pioposal to invite a team
of experts fiom the United Nations Deve-
fopment Programme for suggesting concrete
schemes that will lead to generation of new
employment in the country ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R. K. KHADIL-
KAR) : As part of the Asian Manpower
Plan, which is a component of its World
Employment Programme, the IL.O. has
set up an Asian Regional Team for Emp-
loyment Promotion, the main object of
which is to assist countiies in the Asian
Region to ascertain the volume of unemp-
loyment and under-employment and to
formulate policies and develop technical
services to combat the same,

The sp:cific fields in which the L.L.O./
U.N.D.P. assistance may be requested aie
under consideration,

Shortfall in Produet n of Steel at
Rourkcla and Durgapur Plants

*115 SHRI M. KATHAMUTHU : Will
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
lo state ;

(a) whether there had been shorifall

in the proluction of ste:l at Rourkela and
Durgapur Stecl Plants ; and

(b) if so, the reasons for the shortfall ?
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THE MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRI) :
(SHRI MOHAN KUMARAMANGLAM) :
(a) Ycs, Sir. The production at Rourkela
and Durgapur Sieel Plants during 1970 71
was lower than that in 1969-70.

(b) The shortfall in production was
due to disturbed industrial relations through
out the year in durgapur and during the
first half of the year in Rourkela, as well as
certain technical and operational constraints/
deficicncies at these plants.

Plan foi boosting up of Milk supply in Delhi
{0 aveid Ban on manufacture
of Milk Products

*116. SHRI S €. SAMANTA : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether a large number of peopls,
engaged in the trade of nmulk and milk
products in Delhi and several districts of
States situated roundabout Delhi, suffer a
severe setback due to the year after year
imposition of the¢ ban on the manufacture
of milk products during the months of May
to Scptembe: ; and

(b) what plans for boosting up milk
supply so that such a ban may not be neces-
sary in future ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHIL
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : () Yes, sir,

(b) A statement is laid on the Table
of the Sabha.

Statement

Production of milk goes down substanti-
ally during summer months in the Delhi
milk shed area because of the natural lacta-
tion cycle of buffaloes. This is accentuated
by lack of green fodder, In order to ensure
supply of fluid milk to the consumers, par-
ticularly to children expectant and nursing
mothers, patients, hospitals etc, it becomes
necessary to impose restrictions on the wuti-
lization of milk for the manufacture of
milk products including khoa, cubree, pamser,
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cream, casein, skimmed milk or any kind
of sweets in the preparation of which milk
or any of its products except ghee, is an
ingrediant. Some of these like khoa and
rubree are luxury items.

2. In the interest of maintaining and
increasing supply of milk and for securing
its equitable distribution the Central Gov-
ernment have been promulgating * the Delhi,
Meerut and Bulandshahr Milk and Milk
Products Control Order” every year from
the year 1968 to 1971. This order is pro-
mulgated with the concurrence of U.P.
Government and Delhi Administration.
Similar Orders aie also promulgated by
Punjab and Haryana Governments,

3. The Delhi, Meerut and Bulandshahr
Milk and Milk Products Control Order does
not ban the utilisation of milk for the manu-
facture and sale of ice cream, kulfi or
kulfa, in the preparation of which no khoa,
rubree or cream is used. The Control Order
also does not prohibit the manufacture of
sweets other than those in the preparation
of which milk or any of iis products, except
ghee, is an ingredient, The Control Order
s also limited to a period of 90 days
or less during summer months when the
availability of milk is in short supply. During
the year 1971. the Control Order will be-
applicable only for 70 days from Tth of May
1971 to 15th of July, 1971. Thus, while,
some hardship is unavoidable, every effort
1s made to restrict this hardship to as small
a number as possible and for a limited period
only,

4. The following measures are in hand
for increasing milk production in the milk-
shed areas of Delhi Milk Scheme :—

(i) Under Operation Flood, an amount
of Rs. 18 to 20 crores has been
earmarked for expansion of milk
processing facilities in  Delhi
and for increasing milk production
in the milk-shed areas of Delhi
Milk Schemes, located in U.P,
Haryana, Punjub and Rajasthan
States. The increase in production
will be achieved amongst others by
provision of technical inputs which
will include production of ready
mixed concentrates snd green fod-
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der, artificial insemination, veteri-
nary services and medicines and calf
rearing assistance.

(ii) Four Intensive Cattle Development
Projects with an outlay of over
Rs. 80 lakhs per project during the
period of five years are being imp-
lemented in the District of Meerut
in U P,, Districts of Gurgaon and
Karnal in Haryana and the District
of Bikaner in Rajasthan. These
projects provids for a comprehensive
development programme including,
among other things upgrading of
cattle by artificial insemination, feed
and fodder devclopment, veterinary
aid and daily extension activities.

Central assistance to States for Projects
under Integrated Dry-Land Agricul-
tural Schew-e

*117. SHRI BHOLA MANJHI @ Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether proposals for pilot projects
under the integrated Dry-Land Agricultural
Development Scheme for the current year
have since been received from the States ;

(b) if so, the main points thereof and
the total costs involved ;

(¢c) whether the Centre has approved
the proposals ; and

(d) the nature and extent of assistance
to be provided to the States by the Centre
for the implementation of the proposals ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAHEB P. SHINDE): (a)
to (d). During the Fourth Plan period
and starting from 1970-71, there will be
24 Pilot Projects under Dry Land Farming
in 12 States. During 1970-71, 9 projects
were started, one each in Andhra Pradesh,
Gujarat, Haryana, Madhya Pradesh, Mehara-
shtra, Mysore, Rajasthan, Tamil Nads and
Uttar Pradesh and these will continue
during 1971-72 and onwards.
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The remaining 15 pi'ot projects will start
from 1971-72 onwards. Proposals for
starting 13 new projects have been received
from the State Governments of Andhra
Pradesh, Bihar, Gujarat, Haryana, Jummu
and Kashmir, Madhya Pradesh, Maharashtra,
Mysore, Orissa, Tamil Nadu and Uttar
Pradesh. The proposals for two projects
from Rajasthan are still awaited.

The main points include soil conserva-
tion, land devclopment, switable tillage
operations and soil management ; water
harvesting practices ; use of Sprinkler Irriga-
tion ; introduction of new varicties, new
crops and improved implements and tiaining
of farmers, Coordination between the ICAR
Research Centres and the project is an
important feature of these projects.

The total cost of the new projects diawn
up by the Siate Governments excluding
Rajasthan comes to about Rs. 289 crores
for 1971-72. The Government of India have
approved all the proposals which have so
far been reccived.

Since it is a Centrally sponsored scheme,
besides, technical guidance, the entire cost
of the scheme comprising of loans and
grants will be met by the Centre. The
amount of assistance will vary from project
to project depending upon the actual situation
obtaining in each project.

Increase in supply of Rice to West
Bengal, A<sam and Tripura

*118. SHRIMOHAMMED ISMAIL :
SHRI SAMAR GUHA :

Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to state :

(a) whether Government have considered
to raise the ricc supply to West Bengal,
Assam and Tripura in view of the influx
of refugees from Bangla Desh and fall in the
procurament ; and

(b} if so, the quantam of additional
sapplies of rice made so far to each of these
States ?

THE MINISTER OF STATE IN THE
MINISTRY OF' AGRICULTURE (KRISHI
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MANTRALAYA MEN RAJYA MANTRID)
(SHRT ANNASAHEB P, SHINDE): (a):
Yes, Sir.

(b) The Government of West Bengal
have asked for additional supplies on
account of low procurement within the State
and because of the influx of refugees from
Bangla Desh. The requirements indicated
are for the entire crop year—November, 1970
io October, 1971. There are adequate stocks
in Food Corporation of India Depots in
West Bengal to mect the present require-
ments of the State Government and pro-
grammes have been laid down for movement
of rice every month to build up adequate
stocks in Food Corporation of India depots
in West Bengal to meet the future require-
ments of the State. In the case of Assam
also additional requirements asked for are
against future needs and arrangements have
been made for building up sufficient stocks
of rice in Food Corporation of India depots
m Assam to meet the fulure requirements
ol the State. As regards Tiipura, alloca-
tions have been made to the extent of
requirements communicated by the Adminis-
tration and movement of rice has been
planned in accordance with the plan furmula-
fed by the Administiation

Assistance sought by States for Refugees
from East Bengal

*119. SHRIS. M. KRISHNA: Will
THE MIMISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRID) be pleased to
state :

(2) whether State Governments of
Assam, Tripura and Nagaland have reques-
ted the Union Government to take the
responsibility of refugees who are coming
from Fast Bengal to India ;

(b) il so, what steps have been taken
by the Union Goverament to give full relief
to these refugees ;

(c) whether Union Government has
asked other States to give accommodation to
these refugees ; and

(d) what steps in regard to food,

shelter and cmployment to these refugees
have been taken 7
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (8) to (d). It is on
humanitarian considerations that the Govern-
ment of India have taken a decision to
provide necessary relief assistance to the
refugees from East Bengal. The Govern-
ments of border States, viz, West Bengal,
Assam, Meghalaya and Tripura, to which
the refugees are trekking from their homes
in Ea.t Bengal, are providing necessary
relief facilities in the shape of Shelter, food
and medical assistance, under instructions
from the Government of India. The cost
of all such relief measures is, however,
borne by the Central Government.

Tt is expected that these refugees will
return to their homes as soon as conditions
hecome favourable. 1t is, therefore, the
policy of the Government of India to provide
accommeodation for them as far as possible
in border States only, from where repatria-
tion to their homes in East Bengal will be
1elatively easier.

For the same reason, the question of
providing any employment to these refugees
in India does not arise.

No refuges is reported to have entered
Nagaland according to aveilable information.

Distribation of Steel to Actual Consumers

%[20., SHRI H. M. PATEL : Will the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to state :

(a) whether Government have recently
revisad their policy for issuing steel quotas
to actual consumers ;

(b) if so, the main featurcs thereof ;
and

(c) the reaction of the industry in this
regard 7

THE MINISTER OF STEEL AND
MINES (ISPAT AUR KHAN MANTRD
(SHRY MOHAN KUMARAMANGALAM) :
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(a) No, Sir.

(b) and (¢). Do not arise.
Enguiry into the problems and costs
of pricing pelicy for aluminium snd
its products

447, SHRI LILADHAR KOTOKI :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
state :

(a) whether Government had appointed
a Working Group to enquire into the
problems and costs of pricing palicy for
aluminium and its products ;

(b) if so, whether the Group has sub-
mitted its report ;

(c) the main recommendations/con-
clusions of the Group ; and

(d) the action taken or proposed to be
taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAR-
NAWAZ KHAN) : (a) and (b). Yes, Sir.

{c) and (d). A copy of Government
Resolution No. 5 (118) Met. 1/70 dated the
24th May, 1971, published in the Gazette
of India Extraordinary, containing the
recommendations of the Working group and
the action taken or proposed to be taken
thercon is laid on the Table of the House,
[Placed in Library see No. LT—204{71]

Arrears of mnpaid Sugarcane Price

448. PROF.S. L. SAKSENA: wh
the MINISTER OF AGRICULTURE
(KRISHI MANTRYI) be pleased to stale :

(a) the total arrears of Sugarcane price
unpaid factory-wise in each State as on
the 28th February, 1971 and the 30th April,
1971 ; and

(b) the date of commencement and
if clossd, of closing, of each sugar factory,
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Statewise, during the present crushing season
upto 30th April, 1971 and the last crushing
season 1969-70 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) A slatement
showing arrears of cane price for the seasons
1970-71, 1969-70 and 1968-69 and carlier
seasons as on 26th February, 1971 and 30th
April, 1971 is laid on the Table of the House,
[Placed in Library see No. LT—205/71]

(b) A statement giving factories-wise
dates of commencement and closing of the
factories which closed upto 30th Apri], 1970,
during 1970-71 season and the crushing
season 1969-70 is laid on the Table of the
House. [Placed in Library See No,
1.T—205/71]

Price for Levy Sugar and Free Sugar for
the ycars 1969.70 and 1970-71

449, PROF. S. L. SAKSENA : Wil
the MINISTER OF AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) the highest price and lowest price
obtained per quintal for lsvy sugar and
for free sugar in each of the crushing
seasons 1969-70 and 1970-71 (upto 30th
April, 1971) in each sugar factory, Statewise ;
and

(b) the recovery of sugar obtained
in each sugar factory, Statewise, in the years
1969-70 and 1970-71 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRT SHER SINGH) : (a) A statement
showing the lowest and the highest price of
free sale sugar realised by each sugar factory
Statewise and the price of levy sugar fixed
by Government for sugar produced during
the year 1969-70 and 1970-71 Is laid on the
Table of the House. [Placed in Library
See No, LT—206/71]

(b) A statement showing the recovery
obtained by each factory during the year
1969-70 and the year 1970-71 upto 30th
April, 1971 is laid on the Tabls of the House,
[Placed iu Library. See No, LT—206/71).
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Establishment of E. S.1. Corporation in
Gujrat

450, SHR1 SOMCHAND SOLANKI :
will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether Government are aware
of the fact the Industrial Labourers of
Gujrat have demanded the establishment of
E. S. 1. Corporation to decentralise to work-
ing of administration ;

(b) whether the industrial labourers
of Gujarat have expressed their deep dissatis-
faction towards the life insurance facilities
under the scheme of E. S. I, Corporation
to the Shram Mantri of the Central Govern-
ment ; and

(©)
matter ?

the decision of Government in the

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K,
KHADILKAR) (a) Yes

(b) VYes.

(¢) The Central Government has
explained that a separate Corporation for
Gujarat is not legally permissible, More-
over, it is incompatible with the basic
principle of pooling of risks and resources
underlying the K. S. 1. Scheme, Grievances
of workers are noted and every effort is
made to redress them. The scale of finan-
cial assistance from the E, S, I, Corporation
to the State Government for medical care
has since been increased and in most matters
the prior concurrence of the Corporation
is now no longer necessary, Moreover,
certain additional powers are being delega-
ted to the Regional Boards, These steps
are calculated to secure the advantages
claimed for a State Corporation  without
breaking up the national scheme.

Rise in price of Sugar issued at Falr
Price Shops

451, SHRIK. M. MADHUKAR : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased ‘o state : ’
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(a) whether Govetnment have increased
the price of sugar to be issued 1o card hol-
ders from fair price shops in Delhi ;

(b) if so, the reasons therefor and the
extent of increase made ; and

{c) the justification of making a 115e
in the price of controlled sugar ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJAYA MANIRI)
(SHRI SHER SINGH) : (@ The Delhi
Administration has increased the price of
levy sugar issued fiom fair price shops in
Delhi.

(b) and (c). The factories mm West
Uttar Pradesh from which levy sugar 15
allotted to the Union territory of Delhi
had challenged in the Allahabad High Court
the price of levy sugar fixed by Government
and the High Court has passed interim
owders permitting the said factories to
charge a pricc higher than the notified
pruice till the writ petiions arc finally
disposed of, provided that the excess price
realised is desposited in a Bank, and is
subject to the orders of the Court as to its
disposal in the light of the final orders on
the Writ Petittons As a result of these
orders the Delhi Administration increased
the price of levy sugar from fair price shops
in Delhi. The increase varies from Rs. 20 14
per quintal to Rs 25.76] per quintal.

Applications pending for fssue of Milk
tokens on recommendations
Members of Parliament

452, SHRI K. M. MADHUKAR : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) the number of Applications pending
with the Delhi Milk Scheme for issue of
milk tokens, which were recommended by
Members of Parliament as on the 3ist
March, 1971 ;

()
tokens ;

when it is proposed to issue these

. (e) the number of milk-tokens issued
in 1970-71 ; and
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(d) the time gererally taken on issue
of milk tokens to persons who are recom-
mended by M.P.s and to ordinary persons ?

THE MINISTER OF STATE IN THH
MINISTRY OF AGRICULTURE (KRISHI
MANTRAILAYA MEN RAJYA MANTRI)
(SHR1 SHER SINGH) : (a) 707.

(b) Milk tokens have been issued
against 170 pending applications. The
remaining 537 applications ar: also being
processed by Delhi Milk Scheme for issue
of milk tokens within a fortnight.

(¢c) 8536 fresh milk tokens in all were
issued by Delhi Milk Scheme during 1970-71.

(d) Milk tokens agawmst applications
received fiom general public upto 31-5-1968
have been issued. As icgards applications
recommended by M. Ps, ad hoc quotas are
carmarked depending upon the milk supply
position from time to time,

Replacement of American Advisers working
in Department of Agriculture

453, SHRI SHASHI BHUSHAN : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to refer to the reply
given to the Starred Question No. 503 on
the 3rd December, 1970 regarding American
Advisers in the Krishi Vibhag and state :

(a) when Government propose to
replace these American Advisers by Indians ;
and

(b) in case thete 1s no such proposal
the draw-backs in taking such a decision ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
and (b). The Hon'ble Member is referring
to the five Amorican experts in Agriculture
Department mentioned in the reply to
part (a) of Starred Question No, 503 ans-
wered in the Lok Sabha on the 3rd
December, 1970. The position in regard to
these experts is as under :—

Mr. J. T. Phelan, who was the leader
of the team of the American Experts, has
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since loft and been replaced by Mr. E. D.
Butier, Two experts, namely, Mr. F. M.
Roberts, and Mr, E. L. Ellithorpe, are
expected to leave the country in December,
1971. Another expert, Mr. E J. Pope
will be leaving 1n  February, 1972. There are
no proposals at present for the extension
of the terms of assignment of these three
experts. The fifth expert Mr. R. D.
Vandersypen has b-en here from July 1970
and will stay upto July, 1972.

Cases of all experts are closely scrutini-
zed before extension is given or their services
obtained. Wherever Indian expertise is
built up, foreign experts arc not brought in.

Crisis in Coal Industry in West Bengal
and Bihar due to non-availability
Raftway Wagons

454. SHRI ROBIN SEN :
SHRI BHOGENDRA JHA :
SHRI MOHAMMED ISMAIL :

Will the Mmister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI) be
pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the serious crisis
in the coal industry in West Bengal and
Bihar due to the non-availability of Railway
wagons ;

(b) if so, the approximate value of
coal in stock with these mines upto 30th
April, 1971 ; and

(c) the steps taken by Government to
clear the accumulated stocks ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Yes, Sir.

(b) Rs. 26 55 crores approximately,

(c) The non-availability of wagons for
movement of coal is generally due to deteri-
orating law and order conditions in West
Bengal-Bihar areas. Government are already
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seized of the situation and are taking all
possible measures.

Payment of Subsidy to Coal Mines
owned by Industrial Houses

455. SHR1 INDERAJIT GUPTA :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether a major portion of subsidy
paid by the Coal Board every year goes
to coal mines owned by fourteen Industrial
Houses listed in the Report of Monopolies
Commission ;

(b) the names of coal mines owned
by them and the amount of subsidy for
stowing paid to each onc of them in 1968,
1969, 1970 and upto April 1971 ; and

(c) whether Government propose to
curb this payment to the fourteen Industrial
Houses ; 1f not, thc reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Total amount of
assistance paid to Collieries in 1969-70 for
carrying out stowing operations was Rs.
528.58 lakhs, out of which the amount paid
to the Stowing Coal Mines owned by the
fourteen Industrial Houses was Rs. 220.26
lakhs, thus constituting 41.679% of the total
payment in this respect.

(b) Particulars in respect of 1969-70
and Apuil, 1971 aregiven in the Statement
laid on the Table of the House. [Placed in
Library. See No. LT—207/71). Particulars
in respect of other periods are being collected
and will be laid on the Table of the House.

(c) Eligibility for subsidies is governed
by the provisions of the Coal Mines (Cop-
servition, Safety and Development) Act,
1952 and the Rules framed thereunder and
payment of subsidies are made at the rates
prescribed by the Central Government as
provided in the Coal Mines (Conservation
and Safety) Rules, 1954, So lonig as the
Coal Mines fulfil the prescribed requirementy
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under the Act and Rules and thus qualify
for subsidies, payment of subsidies cannot
be denied to them without violating the
Rules as that will amount to discrimipating
one coal mine from another,

Closure of Coal Mines

456. SHRI INDRAJIT GUPTA : Wil
the Minister of STECL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state ;

(a) thc names of coal munes which
have been closed down in between January,
1970 to March, 1971 and the amount of
deposit of coal remaimng underground In
cach one of them ;

(b) the reasons of closures by each
one of them as stated by the managements :

() whether Government independently
tried to ascertain the rcal reasons behind
these closures ; and

(d) if so, the findings thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KIHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN): (a) to (d). Two state-
ments giving the information given in state-
ments A and B, laid on the Table of the
House, [Placed in Library. See No,
LT--208/71].

swppueufSuhﬁr ln:' defaulting Coal

457, SHRI INDRAIJIT GUPTA : Wil
the Minister of STEEL AND MINES
{ISPAT AUR KHAN MANTRI) be pleased
to state :

{a) whether any decision has been taken
to stop the payment of subsidy by the Coal
Board to those coal mines who are guilty of
gon-payment of wages, misappropriation of
provitfent fund, non-payment of royalty #nd
other gross melpractices ; and

{b) if not, the reasons therefor ?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHR] SHAH-
NAWAZ KHAN) : (a) and (b). The question
of withholding payment of subsidies by the
Coal Board to those coal mines who default
in the payment of royalty, wages and provi-
dent fund, bas been cxamined by the
Government and it is found that it is not
legally feasible to do so.

Public Holiday on Pol Day in
Collieries under N. C. D, C

458 SHRI DEVENDRA SATPATHY :
Wil  the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI) be
pleased to state :

(4) whether public holidays were
declared in the collierics under National
Coal Development Corporation in order to
allow the Workers to use their franchise in
the last mid-term elections ; and

(b) 1if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a) and (b). No, Sir, However,
the workers were afforded all necessary
facilities to exercisc their franchise.

Lab«ur Unions in Coal Mines in Talcher,
Orissa

459, SHRI DEVENDRA SATPATHY :
Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) the number of
working in
Orissa ;

labour Unions
the coal mines of Talcher In

(b) the name of the Labour Unjon with
the largest number of membership ; and

(c) whether it has been recognised by
the National Coal Development Corporation 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
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PUNARYAS MANTRI) (SHRI R. K. (¢) The irregulacities, if any, will be
KHADILKAR) : (a) to (c). Information known on completion of audit.

is being collected and will be olaced on the
Table of the House after it is received.

Tajpur Molarband Labour and Construction
Cooperative Society Ltd , Delhi.

460, SHRI S M. KRISHNA :
SHRI K. LAKKAPPA :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state .

(a) the paid-up capital of the Tajpur
Molarband  Labowr and Construction
Cooperative Sociely L'd, Delhi at the time
of its inception and at present ;

(b) whether Government have audited
the accounts of the company during the last
three years ;

(¢) whether any inegulartties have been
found ; and

(d) if so, the detals thercol and the
action taken or proposed to be taken in
regard thereto ?

THE DEPUTY MINISIER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP-MANTRI)
(SHRI JAGANNATII PAHADIA) - (a).
‘There is no cooperative society titled ‘TAJPUR
MOLARBAND LABOUR AND CONST-
RUCTION COOPERATIVE SOCIETY
LTD., However, a labour and construction
cooperative sociely titled “BHARAT SEVAK
SAMAJ TAJPUR MOLARBAND PATHAR-
TORA COOPERATIVE LABOUR AND
CONSTRUCTION SOCIETY LTD" which
was reglstered earlier and renamed later on
a» “NAVYA NIRMAN COOPERATIVE
LABOUR AND CONSTRUCTION
SOCIETY LTD", had a share capital of Rs,
1,680/- in the beginning. Its present paid up
share capital is Rs. 3,520/-.

(b) Audit for the last three cooperative
years ending June 1968, 1969 and 1970 of
Nava Nirman Cooperative Labour and
Construction Society Ltd., which was defunct
for sometimes has becn taken up,

(d) Does not arise at this stage.

Appointment of a Commission to survey
the Quantum of Boxite deposits
in Niles-warnm (Kerala)

461, SHRI M. K. KRISHNAN : Wwill
the Minister of STEEL AND MINES (ISPAT

AUR KHAN MANTRI) be pleased to
state :
(a) whether Government are considering

to appoint a commission to Survey about
the quantum of Boxite deposits in Nile-
swaram, Cannanore District, Kerala ;

(b) IFf sv, the details thereof ?
(c) whether Government have received

any representation from Kerala Government
on the issuc ; and

(d) whether Government
any steps on the represeniation ?

have taken

THE MINISTER OF STATE IN THE
MINISTRY AF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI (SHR1
SHAH NAWAZ KHAN) : (a) and (b).
The Geological Survey of India is already
engaged in a systematic exploration of the
bauxite deposits in the area east of Nileswa-,
run District Cannanore, Kerala. As a result
of the investipation carried out so far, five
bauxite patches have heen demarcated,
aggregating about 4 sq. km. In one of the
patches 96 borcholes were drilled, to talling
about 766 metres. The thickness estimated
fiom the borehole data approximates 3.5

metres. Reserves will be asscssed after
completion of drilling.
(c) and (d). A request has receatly been

received from the Government of Kerala for
accelerating Bauxite cxploration in the State.
The scope for intensification of operation is
under continuous review by the Geological
Survey of India and further acceleration will
depend upon results obtained from the tests
being carried out in the area.
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Demand of Non-Ferrous Metals

462, SHRI S. R. DAMANI : Will the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

(a) the present demand and the demand
estimated at the end of the Fourth Plan for
the various non-ferrous metals ;

(b) how much of it will be met from
mndigenous production and how much by
imports ; and

1893 (SAKA) Written Answers 62

(c) the progress made on the projects
taken up or decided upon already for
manufacture of non-ferrous metals and the
reasons for not speeding up the work on a
priority basis ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a)and (b) The present demand
and the demand estimated at the end of the
Fourth Plan for the various non-ferrous
metals and the shortfall, which is to be met
by imports, are indicated below :

Refugees from East Bengal

463, SHRI DALIP SINOH :
SHRI R. S, PANDEY :
SHRI JHARKHANDE RAI :

Will the Minister of LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) be pleased to
state :

(a) the number of displaced persons
(Refugses) who came from East Bengal during
the conftict between the people of East Bengal
and Army of Pakistan ; and

(b) the policy of Government of India
in regard to the settlement of thoie refugees 7

(in tonnes)

Short fal

Demand Estimates  Likely production which is to

Metal 1971-72 1973-74 by 1973.74 be met by

imports

1.  Aluminium 233,000 274,000 250,000 24,000

2, Copper 102,751 124,328 47,500 —176,828

3, Zinc 117,100 142,000 76,000 —66,000

4. Lead 80,520 97,430 5,400 =-92,030

5. Tin 7,000 8,000 Nil — 8,000

6. Nickel 4,500 6,000 Nil — 6,000

(¢) A note indicating the progress of the House. [Pleaced in Library. See No.
various projects is laid on the Table of the LT—209/711

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUNAR-
VAS MANTRI) (SHRI R.K. KHADILKAR):
(a). Upto 24.5.1971, 35.56 lakhs of refugees
have entered India from East Bengal.

(b) There is no question of setilement
of these refugees from East Bengal in India ;
it is expected that they will return to their
homes as soon as favourable conditions are
available in East Bengal.

Accamulation of Coal Stocks In West
Bengal and Blhar
464. SHRI C.K. CHANDRAPPAN : Will

the Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRD be pleased to state :
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{a) whether Government are aware that
huge coal stocks have piled up at the pit-
heads in West Bengal and Bihar in between
November 1970 and April 1971 ;

(b) if so, the total amount of coal stocks
which accumulated at pit-hends in these two
States during this period ;

(c) the pit-heads stocks in between

1969 and 1970 ; an!
this  huge

(d) the reasons for

accumulation 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH-
NAWAZ KHAN) : (a). Yes, Sir.

(b) and (c). Information is availalle
up to March, 1971 only. As at the end of
March, 1971, the pit-hcad stocks in Bengal-
Bihar coalfields were estimated at 7.58 million
tonnes, as against 7.06 million tonnes at the
begimning of November, 1970. The
pit-head stocks in the corresponding perind
of 1969-70 were 5.22 million tonnes and
4,151 million tonnes respectively.

(d) This was due to non-availability of
adequate number of wagons for the move-
ment of coal and poor off-take of coal by
steel plants, Railways and other consumers
whose coal requirements had been affected
by strikes.

Unaothorised Mining by Companies near
Asansel

465, SHRI C.K. CHANDRAPPAN: Will
the Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state

(a) whether Government’s attention has
been drawn to unauthorised mining by some
companies near Barachak Railway Station
and Kalipahari area, near Asansol, seriously
eadangering the railway lines :

(b), if so, the details thereof ;
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(c) the steps taken by the Coal Board
in this direction and the expenses involved
to rectify the situation ; and

(d) the measures Government have
taken or propose 10 take against this umau-
thorised mining ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN): (a) The Coal Board
has come to know about unauthorised
mining of coal due to which the main
railway line between Asansol and Barachak
stations has been threatcned with danger
of subsidence, The Board has also come to
know of some unauthorised mining of coal
in the Kalipahari area near Asansol, which
has, however, not affected any railway line.

(b) (i) Derails of unaurhorised mining
acar Barachak Railway Staiion.

Inspection has revealed that inan area
of about 120 m x 100 m, mostly beneath the
railway acquired land, unauthorised mining
was going on recently, Underground coal
pillars were reduced to very small dimensions
causing a dangerous condition which posed
a serious risk of subsidence of the railway
line.

(ii) Details of unauthorised mining
in Kalipahari Area.

On investigation it was found that three
small quarries had been opened without
statutory permission from the Coal Board,
in the Kusadanga seam along the Numia
river, in the Ghusick mouza near Kalipahari
in the Asansol sub-division.

() (i) Towards unauthorised mining
near Barachak Railway Station.

The Coal Board, in consultation with the
Direstor-General of Mines Safety took imme-
diat action in erocting fortythree (43) BAG.
slotper cogs (wooden chocks) in the undet-
ground galleries in guestion in order o
suppor! the roof temporarily to goard against
any possile sollapse of the susface mbove,
over which the railway line passes.
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Further precautionary measures adopted
included the alowing down of trains by the

Railways, while passing over the area,
regular inspection of underground workings
by the officlals of the Coal Board, the
D.GMS. and the Railways, and the

posting of guards.

To provide for permanent stability of
the area in question, the following measures
have already been adopted by the Coal
Board and work to this end is in progress :

(a) construction of cement concrete
pillars ;

(b) cement concrete walls encasing the
weak coal pillars in the under-
ground workings ; and

(c) the filling up of the remaining voids
with sand,

The estimated expenditure of the pro-
fective measures outlined above is about
Rs, 4-40 lakhs (four lakhs forty thousand

rupees only)

(1) Towards unauthorised mining
in Kalipahari area.

As these unauthorised mining operations
have not endangered any neighbouring mine
railway or road, no protective measures and
consequent expenditure are involved,

(d) Action against the offenders has
alroady been initiated by the Coal Board.

Decline i production and profits of Nationat
- Curmtelopmmt Corporation

466, SHRI C,K. CHANDRAPPAN :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(¥) whether the production and profit
of the National Coal Development Corpo-
ration have sharply declined in 1970-71 in
comparison to the previous years and if so,
the figures thereof ; .

(b) the factors responsible for it ;
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(c) whether Government propose to
probe into the working of the National Coal
Development Corporation in view of the
serious criticisms of wastage, Iack of planning

and general inefficiency and anti-labour
policy ; and
(d) if not, the reasons thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH-
NAWAZ KHAN) : (a) The production of
the National Coal Development Corporation
has not declined in 1970-71. The production
during the year 1970-7f was 13.77 million
tonnes as against 13,75 million tonnes in
1969-70,

The annual accounts for the year 1970-71
have not yet been finalised. The provisional
estimate indicates a loss of about Rs, 42
lakhs as against the profit of Rs. 106.42 lakhs
in 1969-70,

(b) The factors responsible for the
likely loss in 1570-71 are :
(i) Increase in variable dearness

allowance of the workers, increase
in power tariff, and higher cost of
machinery and equipment without
corresponding increase in the selting
price of coal ;

(i) Inadequate demand for coal in the
first half of the year ; and

(iif) Unsatisfactory transport position,

(c)and (d). The performance of the
Natiomal Coal Development Corporation
during the year 1970-71 (which was an
unfavourable one for the entire coal
industry) has been fairly satisfactory, It s
not correct to say that the Corporation
has been following an  anti-labour
policy, or that therc is wastage, lack of
planning and general . Hence,
Government do not propose to conduct any
probe Into the working of the Corporation
at present.
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Coal found in Bankura District
(West Bengal)

467. SHRIMATI BIBHA GHOSH :
SHRI SUBODH HANSDA :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) whether the Geological Survey had
discovered a considerable deposit of coal in
Bankura District, West Bengal ;

(b) 1f so, the details thereof ; and

(c) the steps likely to be taken to locate
and utilise this coal deposits ?

THE MINISTER OF STATE IN THE
MINISTRY OF STLEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) and (b). As a result
of the investigations carried ont by the
Geological Survey of India a small area
called Barjora coalfield was discovered in the
year 1951, This coalfield spreads over an
area of 33 Sq. km. and the total gross
reserves are of about 24.7 m, tonnes including
12 m. tonnes of proved reserves of inferior
grades of non-coking coal.

(c) Prospect of utilisation of the coat
from this field do not seem to be bright, 1n
yiew of the coal being non-coking and inferior
in quality. The seams arc generally thin
and the proximity of the large Ranigany
coalfield supplying better quality coal will
also deter utilisation of these coal deposits
at present,

Strike by Workers of Chrestien Mica
Indusirics, Snglnh?r, Hazaribagh
r

468, SHRI DINEN  BHATTA-
CHARYYA : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) whether the mica workers of
Chrestien Mica Industries, Sibsagar, Hazari-
bagh, District, Bihar, went on a strike during
March, 1971 ;

(b) the main demands of the workers ;
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(c) whether any sieps have ‘beén taken
by Government to meet the demands ; and

(d) if so, the de‘ails thereof ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.X.
KHADILKAR) (a) to (d). The matter
falls in State sphere,

Scheme for exploitation of Marine
Mineral Resonrces

469. SHRI B. NARAYANAN : Will
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether any scheme has been
formulated by Government to exploit marine
mineral resources as an alternative to our
dwindling terrestrial reserves, as it has now
been proved that the sea floor is strewn
over with manganese, iron, nickel, cobalt
and copper ; and

(b) if not, whether Government intend
to do so by getting experts under P, L. 665 ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) and (b). The Marine
Geology Unit of Geological Survey of India
set up in 1965 is canying out exploration
work in off-shore areas in Indian ocean and
it has drawn a long term programme for
exploration of the entire continental shelf
of the country. As a result of the work so
far done, sixteen million tonnes of high
grade calcareous sand have been proved in
two lagoons in Laccadive Islands. A Preli-
minary Survey of the reported occurrences
of Phasphorite off North Andamans has
also been taken up by Geological Survey of
India and samples collected from the sea
bottom are being analysed. The question
of exploiting mineral deposits in sea-bed
will be considered after the Survey in the
off shore areas is completed.

Closure of iron and mangsnes ore Mines

470. SHRI DHANDAPANI : Will the
Minister of STEEL AND MINE.S (ISPAT
AUR KHAN MANTRI) be pleased to
state :
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(s) whether a number of iron and
mangapese ore mines are likely to be closed
if effective steps are not immediately taken
to move the ores to the ports of exports ;
and

(b) if so, the steps taken to tackle this
problem ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL _AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN): (a) and (b). Govern-
ment is not aware of any iron ore or
manganese mine about to be closed down
for want of wagons to move the ore to the
ports,

However, the Government of India arc
fully aware of the gravity of the situation
ansing out of shortage of wagons for the
movement of iron ore, mangenese ore, etc.,
in the Bengal-Bihar area. This is mainly due
to increasing thefts of railway equipment.
Steps are being taken, in consultation with
State Governments, to improve the
position.

Provision of Tabe-Wells for lrrlutlon to
Rural Arcas of Delhi

471. SHRI DALIP SINGH : Will the
Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether there is any scheme under
consideration of Government to provide tube-
wells for irrigation purposes in rural areas
of Delhi ;

(b) if so, how much time it will take
to implement this scheme ; and

(c) if the reply to part (a) above be in
the negative, the reasons therefor 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : (a)
and (b), Yes, Sir. During the Fourth Plan,
it is proposed to instal 100 cavity shallow
tubewells in rural areas of Dethi territory.
Out of these 30 tubewells were installed
during 196970 and another 30 tubewells
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taken up during 1970-71 are nearing com-
pletion, The rest of the tubcwells are pro-
posed to be installed in the remaining period
of the Fourth Plan. Besides, there isa
programme for 3600 pumpsets installation
(including about 2000 tubewells and 1600
pumpsets on dugwells) during the Fourth
Plan through institutional and private invest-
ment. About 1800 tubewells/pumpsets were
installed during the period 1969-70 and
1970-71 (upto 31.10.1970).

(¢) Does not aiise,

Issae of licences for sciting up of
Mini Stecl Plants

472. SHRI GADADHAR SAHA :
SHRI JYOTIRMOY BOSU :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI])
be pleased Lo state :

(a) whether a number of licences were
issued by Government to start mini steel
plants in the public and private sectors ;

(b) il so, the details thereof ; and

(c) the total number and details of
applications received from the private sector
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) to (c). A statcment
showing the details of all the applications
recently received by Government for indus-
trial licences for the manufacture of steel
billets/ingots from ferrous scrap by con-
ventional or continuous casting processes,
and the present stage of their disposal is
laid on the Table of the House. [ laced in
Library. See No LT-210/71).
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Paid Holiday on Polling Day

474, SHRI M. RAM GOPAL REDDY .
Will the Minister of LABOUR AND REHA-
BILITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the polling day in the
country is not a paid holiday for workers ;
and

(b) if so, whether Government would
consider amending the law to make polling
day a paid holiday for workmen ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K,
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KHADILKAR) : (a) No, Sir. Government
of India however issued instructions to the
effect that in respect of Ceniral Government
Offices and also in respect of Industrial
Establishments under the Central Government
a paid holiday may be granted on the
polling day, if it does not fall on a Sunday
or a paid holiday, provided the State Govern«
ment concerned have declaied that day as
a local holiday in the area.

(b) There is no Central cnactment
relating to llolidays to workmen in
general,

Return of Defective Tractors imported
from East Germany

475 SHRI BISHWANATH JHUN-
JHUNWALA -

SHRIT.S LAKSHMANAN :

SHRI C CHITTIBABU :

Will the Mimster of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Government have requested
the Cast German Government to take back
tractors supplied by them which later on
were found to be defective ;

(b) whether the East German Govern-
ment have acceded to the request ;

(c) ifso, at whose cost and expense
the tractors will be sent back ; and

(d) whether the East German Govern-
ment will take back only the unsold tractors
or all the tractors which have been sold by

them and which, after sale, developed
trouble ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : {a) to
(d). The GDR Suppliers have agreed to take
back modified RS-09 tractors. A copy of the
Protocol signed between the State Trading
Corporation and the GDR Suppliers on the
2lst February, 1971 is laid on the Table of
the House. [Placed in Library. See No.
LT-2L1{71]. Return of theso tractors Is to be
arranged by the concerned State Agro-
Industries Corporations according to the
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terms specified in the Protocol, The for-
mula for sharing th: loss as between the
farmers and the Agro-Industries Corpoiations

is under active consideration of the
latter.
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Import of Suitable Tractors in Replace-
ment of Defective RS~-09 Tractors
imported from G.D.R.

478, SHRI R. 5. PANDEY : Will the
Mimster of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether all the tiactors imported
from East Germany which were found
defective have since been rcturned to that
country ;

(b) the arrangemcnts made by the
Government to import better tractor- in
replacement of defective RS-09 tractors for
supply to farmers to whom they were meant
to be supplied ;

{¢) when the new tractors are likely fo
be procured and suppled to the farmers;
and

(d) the steps taken to ensure that the
new tractors are found suitable to the require-
roents of the Indian farmers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRD)
(SHRI ANNASAHEB P. SHINDE) : (a)
A Protocol about the return of modified
RS-09 tractors was signed between the State
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Trading Corporation and the GDR Suppliers
on the 2lst February, 1271 A copy of the
Protocol 1s laid on the Table of the Houst
L Placed in Library See No LT-212(71)
The concerned State Agro Industries Cor-
poiations are taking steps to ariange 1eturn
of modified RS-09 tractors according to the
terms of that Protocol

(b) to(d). No special arrangements
have been made to import tractors in replave
ment of defeetive R%-09 tiactors Howewcl,
the concerned State Agio-Industrics Colpora-
tions have been advised to auiange replace-
ment of RS-09 tractors with popular makes
of tractors such as Zetor, and Ursus to the
extent posstble In case whete the farmers do
not wish foi any other tiactor, the Corpora-
tions could consider the question of
repayment in cash m consultation  with the
financial institution that had advanced the
loan n the first instance  Allotment of
these tractors has already been made bv
this Mmstiy to the concerned State Agio-
Industries Cuoiporations out of curient
import Moie uactors will be allotiud to
them according to their availability
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Decline m Coal Production

480 SHRI INDRAJII GUPIA . Will
the Ministar of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state

(4) whether Government propose to
reduce and cut down th: target of coal
production fixed 1n Fourth Plan in view of
the serious decine 1 coal production n
1970 ,

(by 1f so, the speufic rcasons of this
dechine
(v) whethetr Government piopose to

buld major thermal plants and undertake
other measwies i order to prevent further
dechine in coal production and reach the
anticipated target , and

(d) f not the reavons thereof ?

THE MINISTFR OF STATE IN 1HE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) (a) No, Sir The target
of coal production will, however, be reviewed
periodically having regard to the trend of

consumplion and the progress in the pro-
grammes of the consuming industries

(b) Ihe decline in the pioduction was
mainlv due to shortage of wagons for the
transport of coal and the reduced off-take
of coal by steel plants etc

(V) and (d) Setting up of many major
thzrmal powel stations 1s already envisaged
in the Fourth Five Year Plan and more may
be taken up in the subsequent Plans. There
arc similar developmental programmes in
some of the other major coal consuming
sectors, The Gowerament have sét up a
High Powered Commitiee to recommend a
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Mational Fuoel Policy and its recommenda-
tions are expected to have considerable
impact on the future development of the
Coal Industry.

Uniformity in Ceiling on Land Holdings
481. SIIRI M. KATHAMUTHU :

SHRI DHANDAPANI :
SHRI G. VISWANATHAN :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether the question of bringing
about uniformity in State laws on ceiling on
land holdings and fix it on the basis of
family has been consideied by Government ;
and

(b) if so, the decisions taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAFIEB ¢, SHINDE) : (a) and
(b)., The matte: is under the consideration
of the Central Land Reforms Committee,

Action for Killing Prohibited Birds

482, SHRI MANORANJAN HAZRA :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the prosecution of
two American Importers who had imported
262 neck heckles of Indian grey jungle fowl
from Mudumalai Sanctuary, Tamilnadu ;
and

(b) if so, the action taken by Govern-
ment against the persons responsible for the
killing of the species which arc prohibited
in India 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) and (b). Yes
Sir. The US. Embassy, in New Delhi
bropght to our notice [n February, 1971 a
cise of fmporting neck feathers of Grey
Juigle Fowls from India info the United
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States under false Customs Declaration, by
Messrs Herters Inc, Waseca, Minnesota,
The number of skins imported and the
source from which they were obtained in
India are not available. There is no
information to show that these neck heckles
were removed from Mudumalai Sanctuary in
Tamil Nadu, Further investigations regarding
other sources of supply are however in
progress.

Unheanlthy Conditions in Refugee Camps
for Displaced Persons from
ast Pakistan

483, SHRI BIREN DUTTA : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be plcased to state :

(a) whether due to heavy influx of
displaced persons from East Pakistan, the
camps of refugees are vver-crowded ;

(b) whether the camps are failing to
maintain sanitary conditions for want of
medicine and doctors ; and

(c) if so, the steps Government propose
to chech break out of epidemic diseases ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI RK.
KHADILKAR) : (a) Yes, Sir,

(b) and (). Due to over-crowding
caused by sudden influx of a large number
of refugees, there has beem initially some
difficulty in ensuring the requisite standards
of sanitation. But necessary arrangements
have now been geared up through the Public
Health Departments of the State Govern-
ments for providing medical and public
health facilities, including water supply and
sanitation, to meet the requirements of the
refugee population in the camps. Wherever
necessary, the Central Government is pro-
viding medical stores, drugs, disinfectants,
and also, in certain cases, medical personnel
to strengthen the State Governments’ depart-
mental organisations. Continued vigilance
is being kept against the outbreak of epidemi>
diseases. The refugees are immunized against
Cholera and Smallpox after registration at
the camp, Other preventive measures which
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are being taken include intensification of
immunization campaign in the arcas borde-
ring East Bengal, stockpiling of adequate
quantities of vaccines, disinfectants and
- drugs, improvement of eavironmental samita-
tion, particularly disinfecion of  water
sources, and provision of extra beds for
isolation of infections cases.
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Scheme for Crash Agriculrural Pro-
gramme in Dzlhi

436 SHRI B S BHAURA : Will the
Minister of AGRICULTURF (KRISHI
MANTRI) be pleased to state ;
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(a) whether the Re. 1 crore schemo of
the Dethi Administeation for its crash agui-
cultural programme made no headway during
the last three yeaus ;

(b) whether the funds provided by the
UNICEF for the scheme have been spent
for unrelated projects ;

(¢) whether Government have made any
probe into the working of the scheme ; 1if s0,
the findings thereof ; and

(d) the action taken thereon ?

THE ™INISTIR OF STATE IN THE
MINISTRY OF AGRICUI TURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRT ANNASATERB P SHINDF) (a) No
such scheme 15 being operated by Delli
Adminsstration,

(b) to (d} Do not ause

Stiike by Workers of Chasnala
Colliery, Sindri

487. SHRI B. K. MODAK : Will the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state *

(@) whether the worhers of the Indian
Iron and Steel Company's Chasnala Colliery
at Chasnala, Sindri went on strike in the
month of Apil , if so, the details thereof ;

(b) the main demands of the workers ;
() whether Government

any sleps to meet ths
workeis , and

have taken
demands of the

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RATYA MANIRI) (SHRI SHAH NAWAZ
KHAN): (a) to (d). About 79 workers
of East and West Mine of the Chasaala
Colliery of M/s, Indian Iron & Steel Co.
Limited, P, O. Patherdih {(Dhanbad) re
to tool down strike without notice with
from the first shift of 241971, o the greund
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that the workmen previously employed by
contractors for shaft Furnishing Work in
Chasnala Colliery and who were retrenched
but later re-employed by the Management
of IISCO for a temporary period should be
made permanent, on their existing salaries.
‘The strike spread to all the sections of the
Mine with effect from 3.4.1971, 831 workers
of Chasnala Colliery were directly involved
in the dispute. Az a result of this strike,
the work of the Repeway used for transpor-
ting Coal from the Jitpur Collicry to their
Chasnala Coal Washery was also stopped ;
thercby the management was forced to lay
off about 2,000 wotkers of Jitpur Colliery.
The strike was sponsored by the Mine
Mazsdoor Union.

The Assistant Labour Commissioner
(Central) Dhanbad-11 immediately intervened
and called the parties for discussions on
54.1971 and 6.4.1971 but mno settlement
could be reached. While efforts were being
made for calling off the strike, the President
of the Min: Mardoor Union resorted to
hunger strihe with effect from 7 P. M. on
17 4 1971, The strike and the hunger strike
were, however, called off with effect from
the second shift of 20 4.1971 on the basis of
an understanding 1eached betwecn the
parties during the discussions before the
Additional Chief Secretary to the Government
of Bihar, Patna on 1341971 and further
discussions with the Deputy Commissioner,
Dhanbad on 20.4 1971,

The issue regarding preference in absorp-
fion of workers who were previously
cmployed by contractors against future
vacancies in IISCO as also gquestion of
wages during the strike period ete. were to
be refermed to the arbitration of the Chief
Labour Commissioner (Central). The arbi-
tration agreement in this regard is awaited
rom the partios,

Development of Fishing Harbour at
Neendakara in Kerala

488. SHRI C JANARDHANAN : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

() whether Government have sanction-
ed the second atage of the fishing harbour
project Meendakara in Kerala State ; and
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(b) it not, the reasons for the delay ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUI TURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : (a) and
(b). A projecy report for a fishing harbour in
Neendakara was received in this Ministry in
July, 1970, The total estimate was for Rs.
762,33 lakhs consisting of () harbour con-
struction (Rs. 19597 lakhs) and (b) shore
constructions (Rs. 596 36 lakhs). The report
has been referred to the UN.DP. Project
for  Pre-Investment  Suney of fishing
hatbours to be taken into consideration in
connection with their survey of sites for
additional fishing harbours at minor ports
in Kerala, Current sanction for fishing
harbour facilities at minor ports in Kerala
is about Rs. 220,00 lakhs. The Government
of Kerala have proposcd suivey by the U.N.-
D.P. Project of 10 siles for additional
harbours and for extending facililies at
eaisting or sanctioned harbours. Neenda-
hara is included in this list of 10 harbours.
The gquestion of sanctioning a harbour at
Neendahara will be considered afier the
U.N.D.P. Project determines priorities in
consultation with the Government of Kerala
and furnishes its report on selected sites,

Suggestions at Sixth Indian Co-
operative Congress

489, SHRI B. N. RFDDY :
SHRI P. GANGADEFB :

SHRI1 ATAI. BIHARIT
VAJPAYTE :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Governinent have received
any suggestions from the Sixth Indian
Cooperative Congress, which was held at
New Delhi ;

(b) il so, the nature of suggestions and
resolutions thereof ; and

(c¢) the reaction

thereto ?

of Government

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
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MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA) : (a) and
(b). The 6th Indian Cooperative Congress
was convened by the National Cooperative
Union of India. The National Cooperative
Union of India has sent to the Government
draft resolutions of the Congress. Thesc
cover the following subjects :

(i) General approach to Cooperalive
Movement,

(iiy Cooperative Credit.

Cooperative Marketing, Processing,
Storage and Supplies.

(iii)

(iv) Consumers Cooperatives.
(v) Industrial Cooperatives.
(vi) Urban Credit.
(vii)
(vin)

(ix)

Cooperative Housing,
Cooperative Insurance.

Cooperative Training and Fduca-
tion.

(x) Women's education.

The National Cooperative Union of
India has further intimated that these resolu-
tions are yet to be considered and finalised
by the Governing Council of the National
Cooperative Unisn of India.

(c) Finalised resolutions are awaited.

National Minimum Wage for
Handloom Workers

490, SHRI C.K. CHANDRAPPAN : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether there is any proposal before
the Centre to enact law for implementing
national minimum wage for the workers in
the handloom industry ; and

(b) if so, the details thereof ?

THE MINISTER OF LABOUR AND
REHABILITATION  (SHRAM AUR
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PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) No,

(b) Does not arise,
Expert Committee on Uncmployment

491. SHR1 C.K. CHANDRAPPAN : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) the progress made in the work of
the Experts Committee on Unemployment ;
and

(b) when the said Committee is expec-
ted to submit its repoit ?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R, K.
KHADILKAR) : (a) The Committee has
done preliminary work and afier inviting
the views and comments fiom the general
public, crganisations, ete, it has finalised
the questionnaire which is cxpected to be
issued shortly,

(b) It is not possible to state this at
this stage, though the Committce is doing its
best to submit the rcport as early as
possible,
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Return of Profits as Rebates to Farmers
by Coopeiative Cold Storages

493 SHRI MUHAMMED SHERIFF .
Will the Mmister of AGRICLTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Government had advised
the co-operative cold storages to plough
back bulk of their profits to farmers in the
form of rebate ; and

(b) if so, the details thercof and the
response achieved in thia regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA): (a) and
(b). No Formal communication has been
issued by the Government on the utilisation
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of profits of cooperative cold storages.
However, the first All India Conference
of cooporative cold storages convened by
the National Cooperative Development
Corporation on the 15th and 16th April,
1971, recommended that the cooperative
cold storages, after providing for necessary
statutory reserves, should utilise a mimmum
of 507, of the remaiming surplus for giving
rebate {o thcir members on the basis of
stoige charges paid by them, The Conference
also suggested that this principle should be
incorporated in the byclaws of the Coopera-
tive Cold Storages. The National Coopera-
tine Development Corporation will pursue
th: implementation of this recommendation
with State Governments as also the coopeia-
tives concerned.,

Lock-out in Victory Collicry (M) Croup
in Raniganj Burdwan

494, SHRI MANORANJAN HAZRA :
Will the Mimnter of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the illegal lock-out
of the Victory of Colliery (M) Group in
Raniganj, Burdwan ;

(b) if so, the details thereof ;
(c) the reasons for the lock-out ;

(d) the total number of workers thrown
out of employment due to the lock-out ; and

(e) the steps taken by Government

to lift the lock-out ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) (SHRI R. K.
KIADILKAR) : (2) to (c). An industriul
dispute was raised before the Asslstant
Labour Commissioncr (Contral), Raniganj,
on the 8th February, 1971, over the alleged
illegal lock-out by the management of
Victory Colliery (M) Group), The manage-
ment denied the Union's allegation and
stated that the workmen had resorted to
violence as a result of which the managerial
and supervisory staff had refused to work,
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According to the management, it was not
s lock-out but a strike by the mining stafl
as well as supervisory officials.

(d) 700 worhmen wuere affected by the
work stoppage.

(¢) The Officers of the Central Indus-
trial Rclations Machinery held a serics of
discusstons with the parties and  finally
brought about a settlement on the 12th
Amil, 1971, As a result, work n the
Collicry has started fiom the 13th Apul,
1971,

Report of Agiicultural Prices Commission
for the Year 1971-72

495, SHRI DASARATHA D113 :

SHRI NIHAR LASKAR :

Will the Mmnsicr of AGRICULTURL
(KRISHI MANTRI) be pleased to state :

(a) whether the Agricultural  Prices
Commission has submitted its repurt for
the year 1971-72 ;

(b) if so, the gist of the suggestions
thereof ; and

{c) the reaction of Government therclo ?

THE MINISTER OFF STATL IN TIE
MINISTRY OF AGRICULTURE (KRISHI
MANTRAL AYA MEN RAJYA MANTRD
(SHRI ANNASAHLIB P SHINDE) : (a)
to (c). Presumbly, the ieflerence is to the
Report of Agricultural Prices Commission
for Rabi Foodgrains for 1971-72 secason,
The main suggestions madc in this Rcpoit
arc that (a) the target for the procurement
of wheat during the 1971-72 marketing
season be fised at 4 million tonnes, and (b)
the procucement prices for wheat be fixed
uniformally for all the States at Rs. 68 per
quintal for the indigenous 1cd variely and
Rs. 74 per quintal for the indigenous
common white and the different Maxican
varieics. The Government have accepted
the recommendation at (a). As regards
recommendation (b), it has been decided
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that the procur:ment prices for all varieties
of whcat other than indigenous red will
continue to be at Rs. 76 per qdintal. As
regards the indigenous red varicty, it has
bzen decided that the State Government
will fix its pricc in consultation with the
Central Governmenl provided it is at least
Rs. 2 per quintal lower than the prices of the
standard variety.

The Commission  have also recently
submitted Reports on Price Policy for
Sugarcane, Cotton and Jute as also on
Minimum Support Prices for Kharif Cereals
for 1971-72 scason, These Repoits are

under consideration of Government,

Procurement Price of Wheat during Rabi
Scason

496. SHRI P. GANGADED :
SHRIN 5 BISHT :

Will the Minmster of AGRICULTURL
(KRISHI MANTRI) be pleasdd to state :

(a) whether the WUnion Government
have rejected the iccommendation of the
Agiicultural Prices Commission for a lower
procurement price for wheat during the
current 1abi season ; and

(b) if so, the rcasons for the rejection ?

THL MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
A stalement giving the summary of the
recommendations of the Agricultural Prices

Commission and Government's decision
thercon 15 attached,

(b) The prices were announced after
consulting the Chief Ministers of State, It
was decided not to reduce the prices as
recommended by Agricultural Prices Com-
mission as this would have adversely affected
procurement and farmer's incentive to
increase production,
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Statement

Procur ement price of wheat recommended hy the A P C and the prices fued

by Government for 19

7172 marketing season

(Rupees per quintal)

Price as recommended by

Prices as fixed by

A PC Government
Indigenous Red Rs, 6800 Rs 7100 to 7400
Mexican Indigenous
(Common white) Rs 7400 Rs 7600

Strike by Mudras Dock Workers

497  SHRI P GANGADEB
SIIRI 8 M KRISHNA ,
Will the Mmister of T ABOUR AND

RIHABITI ITATION (SHRAM AUR
PUNARVAS MAN1RI) be plcased to state

(4)  whethct the Madias Dock workers
had gone on an indifinite stuke 1n April
1971,

{(b) f so, whether the Sluam Manti
worked hard to settle the 1ssuc butween the
representatives and the authortics ,

(¢) the main rcasons for the stnke,
and

(d) whether Government have acccpted
then demands ’

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANIRID) (SHRI R. K
KHADILKAR) (4) The dock workers
were on stnike from the 8th Apnl, 1971 10
the 25th Apnil, 1971,

(b) Due to mtervention by the Shram
Mantri, a settlement was icached on
25471 at New Delln between the parties
according to which the stitke was called off
from 26.4 71,

—— ————— = = e e smame

(¢) Implementation of the Arbitration
Award and payment of artcars by 14471,
full D A for listed workers and 21 days
mununum guaranteed wages for listed workers
were the more important demands ,

(d) According to the seftlement, the
duthorities employing the woikmen have
agreed to implement the Award, and pay
the aircars to the worhmen by May 31, 1971
Buudes, the histed workers of Ore Section
will be given mummum guranteed wages
for 16 days in a month with effect from Ist
May, 1971

setting up of Mun-steel Plants

498 SHRI P GANGADEB
SHRI NIHAR LASKAR
SHRI JYOTIRMOY BOSU

Will the Munister of STEEL AND
MINLS (ISPAT AUR KHAN MANTRI)
be pleased 1o state

() whether theic 15 a proposal to
set up five mini stecl plants n the public or
private sector ,

(b) 1t so, the capacity of cach of these
plants ,
(¢) how far 1t will reduce the gap

between the demand and production of steel ,
and

* The price in cach State has been fixed as recommended by the State Governments

concertied,
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(d) when the final deusion 1n this
regard 1s Itkely to be taken ’

THE MINISTER OF STAIE IN 1HE
MINISTRY OF STLEL AND MINFS
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTIRI) (SHRI SHAH
NAWAZ KHAN) (a) and (d) Presumably,
the Hon'ble Member 1 rfeiring to the
units, recently approved, comprising clectric
are furnaces-cum continuous casting Machi-
nes for the production of Steel bullets dicctly
from ferrous scrap  Government  have
cleared the setting up of six such plants
the public and the private sectors, which
are expected to come up fanly early and
meet the piesent and antivipated shoitage of
steel billets

(b) 1Ihe capacitics of the abovi-men-
tioned six umits arc indicated below

Tonnes per
annum

(1

M s Punjab Conast-
sponsored by the
Punjab State Indus-
tnal  Development

Corporation, 50,000
() M/s Modi Indus-

tries 50,000
(i) M{s Andhra Steel

Corporation 50,000
(iv) M/s Rathie Alloys

& Steel Lid, 40 000
(v) M/s  Electro-stecl

Casting Ltd 40,000
(v1) M/s Steel Complex,

Kerala 50,000

(with sharcholding
by Kerala State
Industiial Develop-
ment Corporation),

(c¢) The recogmised capauty of ballet
re-rcllers 1n the country 18 approximately
3 milion tonnes per annum, while the
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production of billets by the Maimn Steel
Plants 1s about 0 6 million tonnes at present,
As the above mentioned six plants are
cxpected to go into production during 1972,
it 1s expected that they would contribute
to the reduction of the gap to the extent
of about 280,000 tonnes per annum of billets
thereafter

1 ast Pakntan Refugees

499 SHRIP GANGADLB
SHRIR V BADL
SHRI SHYAMNANDAN

MISHRA

Will the Minister of LABOUR AND
RLHABILIT1ATION (SHRAM AUR
PUNARVYAS MANTRI) be pleased to
state

(a) whether refugees, including Muslims
crossed mto India dunsng the war of Inde-
pendence of Last Pakistan ,

(b) if so, their total number and the
number of those who have been provided
for 1n refugee camps in West Bengal, Assam
and I'rnipura respectively ,

() what steps have been
rehabilitate them ,

taken to

(d) whether any international assistance
has been sought for the provision and

welfare of the refugecs, if so, with what
tesults  and

(c) the cxpenditmie so far incurred on
them ?

THL MINISTER OF LABOUR AND

RLCHABILITATION (SHRAM AUR
PUNARVAS MANIRI) (SHRI RK,
KHADILKAR) (2) and (b) Yes Refugees

belonging to ali religions 1ncluding Muslims,
have come from Eust B:ingal following the
dtrovities there  Upto 24 § 1971, 35 56 lakhs
of refugecs have entered India of whom
1819 lakhs have been accomtmodated in
relief camps 1 West Bengal, Assam, Megha-
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laya, Ttipura and Bihar. The State-wise
distribution is as under :—

JYAISTHA 6, 1893 (S4KA)

(Persons)
West Bengal 1298 lakhs
Assam 049 .
Meghalaya 1.66
Tripura oy .
Bihar 003
1810

— —

(c) As it is expected that these refugees
will go bach to their homes as soon as
normal conditions are available. Govern-
ment does not propose to take any aclion
for their rehabilitation in India

(d) Yes. The Government of India have
scnt an appeal to all foreign Governments
seeking their help in solving this colossal
human problem. Some assistance both in
cash and in kind has been reccived from
some International Voluntary Organisations
A dclegation from UNHCR has also visited
the refugee camps and has made an assess-
ment of the situation and the needs. The
quantum of foreign assistance that may be
forthcoming, is however, still not known.

(e) The actual expenditure incurred is
not available as most of the expenditure
is incurred by the State Governments to
be eventually reimbursed by the Government
of India. A sum of Rs. 6 crores 80 lakhs
has been sanctioned to the concerned State
Governments etc. as ‘on account advances’
upto 2451971 for expenditure on relief
and Rs. 800 lakhs advanced to the Food
Corporation of India for procurement of
food grains for these refugees,

Abolition of Land Revenne in States
500. SHRIR. R. SINGH DEO : Wil

the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :
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(a) whether the Punjab Government has
recently abolished land revenue ;

(b) if so, the reaction of Government
in this regard ; and

(c) whether Government propose to
impress upon other States to abolish land
revenue in order to give incentive to farmers
for increasing food production in the
country ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MLCN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
Government of Punjab have taken a decision
to abolish land revenue. The decision has
not yet been implemented.

(b) and (c). Land Rcvenue is a State
suhject.

Imyort of Focdgrains
SHRI R. R. SINGH DEO :

SHRIR. S, PANDEY :
SHRIK.S. CHAVDA :

501,

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) the total likely production of wheat
and other food-grains in the country during
the current year, and the steps taken to
boost production of foodgrains ;

(b) the total yuantity of foodgrains
imporied from U.S.A and other coun-
tries during the last year and likely imports
during the current year ; and

(c) whether Government have decided
to stop import of foodgrains either from
US.A. or fromany other country and if
so, the details thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : (a)
Firm estimates of production of wheat and
other food-grains during 1970-71 are not yet
available. According to the available indi-
cations, total production of foodgrains
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during 1970-71 may be of the order of 105
to 106 million tonnes.

The principal measures adopted for
increasing food production include introduc-
tion of high-vielding varieties, multi-cropping
programmes, increased use of fertilizers,
larger scale and integrated pest control
measures, improvement of irrigation facilities,
supply of better seeds and agricultural
implements and credit to the farmers and
grant of incentives for better production.

(b) About 3.6 million tonnes of food-
grains were imported from U.S.A. and
other countries during 1970, Foodgrain
imports in 1971 may be about 3.0 to 3.5
million tonnes.

(¢) Tt is envisaged that concessional
imports of foodgrains would be stopped after
1971,
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Increase in Procurement Price of Wheat

g3, SHRI SHYAMNANDAN
MISHRA : Will the Minister of AGRICUL-
TURE(KRISHI MANTRI) be pleased to
state :

(a) whether Gowvernment are contems
plating to increase the procurement price of
wheat ; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a).
No. Sir.

(b) Does not arise,

Meeting of Central Land Reforms Committee

504. SHRI SHYAMNANDAN
MISHRA :

SHRI ATAL BIHARI VAJPAYEE:

Will the Minister of AGRICULTU[
(KRISHI MANTRI) be pleased to state :

(a) whether the Central Land Reform
Committee met in April, 1971 ; and
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(b) if so, the subjects discussed and the
conclusions arrived at ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a).
Yes, Sir.

(b) A meeting of the Central Land
Reforms Committee was held on April 16,
1971. Chief Ministers of Bihar, Maharashtra,
Punjab and Revenue Minister of Tamilnadu
(on behalf of the Chief Minister, Tamilnadu)
attended as special invilees The following
points were discussed at the meeting :

1. Level of ceiling

1t was noted that in a number of States
the level of ceiling was still on the high side.
However, since the data available with the
Committee was considered madequate it was
decided that hefore any decision with regard
to lowering of ceiling was taken further
information should be collected from the
various States,

2. Unit of application of ceiling

With regard to the unit of application
of ceiling, it was decided that the manner in
which ceiling should be made applicable to
the aggregate area held by all the members
of a family should be decided after detailed
information has been received about the
working of the provisions of the existing
legislation in the various States,

3. [Fxemptions

It was agreed that the cxemptions from
celling should be curtailed to the minimum
in the light of local conditions,

Chief Ministers Conference for fixing
Foodgrains Prices

505, SHRI SHYAMNANDAN MISHRA :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state ;

(a) whether a conference of Chiefl
Ministers was held recenily for the fixation
of prices of foodgrains ; and
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(b) il so, the broad results
deliberations ?

of the

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a).
A Chief Ministers” Conference was held on
17-4-1971 to discuss the price policy for rabi
foodgrains for 1971-72 season.

(b) A statement is attached.

Statement

Recommendations of the Chief Ministers’
Confcrence held on 17-4-1971.

1, The target of procurement of wheat
for 1971.72 marketing season,
recommended at 4 million t{onnes,
was accepted,

[N

In oider to provide continued
ncentive to the farmer, most of the
States felt that there was no justi-
fication fo1 reducing the procure-
ment price.

3. The issue prices should not be
increased in view of the need to
protect the pooier sections of the
society.

4,  The necd for reviewing the function-
ing of public agencies handling
foodgrains to work on the principle
of minimum costs, was emphasized,

5. It was agreed to eliminate inter-
mediaries as far as possible and
foodgrains procured directly from
the cultinators. The services of the
cooperatives for opening procure-
ment centres in the village to be
utilised to the maximum extent
possible,

6, In view of the rapid build-up of

stochs, thc need for expediting
construction of storage godowns,
was emphasized It was agreed

that the State Governmenis will
give maximum possible assistance
in acquiring land for the purpose
of storage construction works.
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7. It was agreed that necessary planning
of movement be done in consultation
with the Ministry of Railways to
ensure that procurement and
movement go on smoothly during
the Rabi season.

8. Consideling the improved avail-
abiliaty of foodgrains, it was felt
that the remaining restrictions on
the movement of wheat n the
statutonly rationed areas of Bombay,
Calcutta and the Asansol-Durgapur
industrial complex  should  be
removed.

Inclusion of Hend-Load Workers in Food
Corporation of India within the
Purvicw of Trade Union Act.

506. SHRI AK. GOPALAN: Wil
the Mmister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) : be pleaced to state :

(a) whether Government propose to
include the hcad-load workets who are
working in the food Corporation of India
within the purview of Trade Unmion Act ;

(b) if so, the details thereof ;

(c) whether the attention of Government
has been drawn to the appeal made by the
Union leaders in regard to this ; and

(d) if so, when the decision is likely to
be taken 7

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) to (d). There is nothing
in the Trade Unions Act, 1926, which preclu-
des Head load workers of F.C.1. from forming
a trade union and getting it registered under
the Act subject to the fulfilment of the
conditions prescribed in this behalf. The
question of Government taking action to
include the workers within the purview of
the Trade Unions Act does not therefore,
arise. Government is not aware any of
representation,

MAY 27, 1971
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Non-payment of Wages to Workers by Coal
Mines Owners In Asanso] Coal
Belt, West Bengal

507. SHRI ROBIN SEN: Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the attention of Govern-
ment has been drawn to the alleged non-
payment of workers’ wage dues by the Coal-
mine owners in Asansol Coal belt, West
Bengal ;

(b

of dues ;

the reasons for the non-payment

() the total number of the coal
companies who have not paid the wage
dues ; and

(d) whether any steps have been taken
by the Government to force the managements

of the coal companies to clear the wage
dues ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a). Yes, Sir.

(b) Reasons for non-payment are stated
to be accummulation of coal stock, financial
stringency, labour trouble etc,

(c) Complaints have been received in
respect of the following collieries :—

1. Manoharbahal Colliery.

2, South Jayramdanga Colllery.
3. Nimcha Colliery.

4. Victory (MJ) Group Colliery,
5. Mithapur Colliery,

6. Selected Samla Colliery.

7. Radhamadhavpur Colllery.

8. Ghusik Colliery

9. Muslia Coliiery.
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10. Victory (GL Group) Colliery.

11, Khas Jambad Colliery.
12. Searsole Colliery.
13, Kalipahari Colliery.

14, New Ghusick Colliery.

(d) Appropriate action under the law
is being taken by the officers of Central
Industrial Relations Machinery to securc
payment of wage and other legal dues to
the workers by the management,

Non-Payment of Wages by new Dimagoria
Coal Company

508. SHRI SAMAR MUKHERIEE :
Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
stale :

(a) whether the management of New
Dimagoria Coal Company, Sulanpur Distt,
Burdwan, West Bengal is refusing to pay
the wages of the workers for the last two
moaths ;

{b) if so, the details thereof ;

(c) whether any action has been taken
by Government to insist upon the management
to pay the due wages ; and

(d) if not, the reasons therefor ?

THE MINISTER OF LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) No, Sir.

(b) to (d). Do not arise.

Complaints Re: Supply of Bad Quality of
Rice to West Bengal
509, SHRI SAMAR MUKHERJEE :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether his attention has been
drawn to the complaint that Government
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are allocating bad quality of rice to West
Bengal ;

(b) if so, the recaction of Government
thereto ; and

(¢) whether Government propose to
take immediate steps to supply boiled and
good quality rice to West Bengal 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRID)
(SHRI ANNASAHEB P. SHINDE) : (a)
A complaint was received from the Govern-
ment of West Bengal relating to the quality
of rice despatched from Orissa.

(b) A Committec consisting of the
representatives of the West Bengal Qovern-
ment and the Food Corporation of India has
becn set up at Calcutta to decide the disputes
about quatity of rice.

(¢) Only rice of siandard quality is
allotted from the Central pool to the deficit
States including West Bengal. As availability
of boiled ricc in the Ceatral pool is limited,
it is not possible 1o meet the entire commit-
ment of supply to West Bengal in the shape
of boiled rice.

Steps for Increasc in Production of Coconut

510. SHRI M. M. JOSEPH : Will the
Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(2) whether any steps have been taken
by Government fo increase the production
of coconut in the country ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
Yes.

(b) With a view to stepping up the coconut
production in the country the following
Centrally-sponsored Schemes have boen taken
up by the Governmeat of India during the
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Fourth Five Year Plan at a total cost
of Rs, 30 lakhs —

(1) Package progiammes with a view
to increasing the productivaty of the
cxistmg gardens  Foi this purpose,
the additional staff required by  the
States 15 being provided

Production and distribution of
hybnd covonut seedhings to the
farmers for building up high yselding
prlm planiation

()

Setting up of Llite Secd Farm with
the object of producing quality
planting material

()

(1v) A special programme for preduction

and supply of Coconut scedlings at
subsidized rate to  duvelop  the
potential coastline for dewilopment
of toconut gardens

W R & wrew wfa ¥ wma oW
Qe et Qv

511 «t atieg faw = gl aadt
qg aqma 71 gav ¥ ¥

() #1 g A7 aut 7 TZF oAfav
qWrT T FY AT &3 fan mn g famr
qfernrerer a8 & a3 gfe F1 s217
g e,

(&) afz er, ot e oy
EJ

() wtus aaf & fo sheyfa gz
Y A% ¥ I 00 § T FI A
FAT IATH AW Y o1 1Y wefaa
AU AT FT 37T ;4T §, AR

(w) w afcrmerey ey safay
1 e e Y e § 2

w i e & oo W (o fefag)
() o gr 1 fao® i 2wt ¥ (1967, 1968
3T 1969) 1, 227-80 goATe ¥R AF
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I &gy gaN & fog e w1 fear
T g |

(=) &% fFy 13 et FT THAR
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(2) grmifor o arfafsas st
F foy fagerdt qYadqur
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Yy Ay & e, Bw R g A
Ao AART & SFaa sIwT 833,90
AT PRI G & FT T&IT § |

1966-67 & 1968-69 & T ast &
A IATYIW TS7 T T GIAET F
FTA, 68.35 TNIT WX S qiF
FATY 77 | N NI F A, s A
8 NFA F AT saan 148 gEIT
QIR T G 7157 T9T STAT A |
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damuT FTor AfeT & | TWE A @
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512 oft atex Fog fasx . 77 1w ey
qrrade Het ag ey # goTEy fE

%) a1 gonrT & AT sufewt
Lo} Tl WA 3% &7 ¥ g fear
§; o
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(=) afz &, &Y ag war fowr ardw
& faar smdar a4 g7 wawArd F41 WIY-
g8 ATHAIY FIaT ?
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¢, ot fx gwr qze qT e fear qar g
[wearea ¥ T mar | Ry wewr L—
214/71]

(w) argm s gem & wvafaq
oY sgferir #1 srafas s go -
THT T AR A F 7oA § =9 Fr
Mrsdt & Avvey 7 Agfaq wqrx fraraar
ar |
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afa¥aT 1

afgdwa 1 arefT S ITEIT AT AT
AT & Agesr ¥ ST
gean & fag aredra @ qa)

ey 1 fagm

fqar Mt F ArAEwT A AWER
FTU Y AT FTE GATT T AT U

Distribution of Iron and Steel in Kerala

514, SHRI M K KRISHNAN Wil
the Minister of STEEL AND MINES (15PA1
AUR KHAN MANTRI) be pleased to state

(a) whether Government propose to
supply won and steel to the smali-scale
industries in Kerala at contiolled price ,

(b) whe ha Government have reccived
any memorandum from the small scale
industrialists 1n this regard , and

(1) 1f s0, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
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KHAN) ) All temsof iron and steel
arc sold by the main producers throughout
the country, including the State of Kerala,
at uniform prices fixed by the Joint Plant
Committee Small quantities of steel mate-
nal-less than a wagon load are distributed
at regulated umiform prices through the stock-
yards of the main producers spread over the
country In Kerala there 15 a stockyard each
of HSL and TISCO at Coclun, which cater
to the requirements of the actual consumers
in Small Scale Sector in that State

(b) No, Su

(c) Does not arise

et wfrw fewra fem o dwfeen
} AT qAF W QAT

515 st sema v WEl T
gEa Sl @A AT 2z qank ¥ AL
fF
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T ITANT AN A @Y,

(1) T 3FT geAT F 419 9% FWI-
fzo1 % WamA gga N WA R
F g ey afaq faera fram &
fasria &, a7

(o) atz er, A1 gz g=amq ™™ qWW
e saear 9T & o #9 a5 T eurfym
faar ardar ?

TR AT wrr suren ¥ qeg o (o
sgarmah (7) ¥ (@). 9 g, T
#t wfqer & g & foq quwa woeifa
frarar @ =7 Ty ot anfer
FsdrFCragy oY samgar ¥ foq avszar
FqAA w1 gave fear mar @ wrET W
Tt § Feamem sma v f ewrer )
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AT | IHATOT How AT TTeAT HR
I8 gag @fol & R ¥ fafrens
s Y T —ifas greaar 9%
e <@am

Transfer of Officers from Andaman and
Nicobar Islands

516, SHRI JAGANNATHRAO JOSHI:
Will be Minister of AGRICULTURE(KRISHI
MANTRI) be pleascd to state :

(a) the number of Forest Officers who
have requested for their transfer from the
Andaman and Nicobar Islands to the
mainland during the last three years ;

(b) the number of Officers already
transferred and position of the other Officers
who have applied for their transfers to the
mainland ;

(¢) whether some transfers have been
made on nedical ady ce ; and

(d) the action taken by Government
on such requests 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) Three.

(b) One IS Officer has been transferred
from Andaman & Nicobar Islands to NEFA
Forest Depaitment. The requests of other
two IFS Officers could not be acceded to on
account of administrative difficulties.

(¢) No.
(d) No request has been received for

the transfer of any officer on grounds of his
ill-health,

R JT0 wrS faf ¥ goor agrk & fox
A SRW & e agr |

517, «ft wwrwte ox ot
ot gest Wy woaw

wr g s og aomk @ ¥ w@
fE .
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(=) #fy fimr ool gfw 7y gfade
# wt=d oy gw qfe o o sfaw S9-
wts g ¥ for 507 v ¥ a7
T #Y #771 fAgw Ay f@r & o ¥
qraey ¥ I AYHIC A O TIFIX &I
faprdt waTTAT Y & oY T AL § wrdr
#Afgamg?

wfe samen § v da (st aFmafm
o frd « (F) X (@). IAFTY g AT
T 7EY & A WA T O T & S

Discontinuance of supply of 1/4 Litre Bottle
of Milk by Delhi milk Scheme

519, SHRI B. K. DASCHOWDHURY :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Delhi Milk Scheme has
stopped the supply of 1/4 hitre bottle of milk
to the public ;

(b) if so, the reasons therefor; and
(c) whether any representations have

been received to restore its supply and the
decision taken on 1t ?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH): (a) The supply
of milk in 174 litre bottles was temporarily
suspended by Delhi Milk Scheme from
18-1-1971.

(b) The change was made for the sake
of operational convenience. The demand for
supply of milk in quarter-litre bottles is much
less as compared to 1/2 litre bottles.
Difficulties arosc in procuring 1/4 litre bottles
Change over of packing from 1/2 litre bottles
to 1/4 litre bottles also presented operational
difficulties.

() Yes After considering these
representations, it has been decided to restore
supply of milk in quarter-litre bottles.
Necessary arrangemenis are being made by
Delhi Milk Scheme to purchase additional
auantity of 1/4 litre bottles and supply will be
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resumed as these botiles

received,

soon as are

Strike by Coal Mincrs of National Coal
Development Corporation’s Bhurkunda
Colliery, Bihar

520. SHRI JAGADISH BHATTA-
CHARYYA : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVYAS MANTRI) be pleased to state :

(a) whether the coal miners of National
Coal Development Corporation’s Bhurkunda
Colliery in Hazaribagh District (Bihar) went
on a sinke recently, if so, the details
thereof ;

(b)
and

the main demands of the workers ;

(c) whether any measures have been
faken to meet their demands ; if so, the
details thereof ?

THF MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) to (c). 709 piece-
rated miners of Bhurkunda Colliery of
National Coal Development Corporation Ltd.
went on strike from the first shift of 15-3-71
demandmg immediate supply of miners® safety
boots Following mutual discussions settle-
ment between the parties, the strike ended
from the sccond shift of 18-3-1971. After
settlement, the management has supplied
1050 pairs of Hunter type boots and 400
pairs of approved types to the underground
workers of the Collicty.

Loss incurred in Heavy Engineering Corpo=
ration, Ranchi

521. SHRI JAGADISH BHATTA-
CHARYYA : Will the Minister of STEEL
AND MINLCS (ISPAT AUR KHAN
MANTRI) be pleased to state :

(a) the total loss incurred by the' Heavy
Cngincering Corporation, Ranchi till now ;

(b) the rcasons for the same and the
steps taken by Government to avold the
loss ; and !
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(c) the total number of officers working
in the Heavy Engineering Corporation,
Ranchi in the scale of more than Rs. 15
per month ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) The cumulative
loss incurred up to the 31st March, 1970 is
Rs. 58 90 crores. The estimated loss during
1970-71 is Rs. 16.00 crores.

(b) In the initial years of production,
Tosses in a projcct of this sizc and type are
inevitable duc to heavy investments and a
long gestation period. To a cerlain extent,
the losses incurred by Heavy Enginccring
Corpoiation can also be attributed to slow
butld-up of production duc to a combination
of factors, including unsatisfactory industrial
relations. The heavy burden of interest,
depreciation and over heads have also contri-
buted to these losses.

A number of stcps have been and are
being taken over a wide front to improve
planning and production control, instal
objective-oriented programmes, improve the
efficiency of management and the produc-
tivity of workers. As a result of these
measures, the performance of Heavy
Engineering Corporation is expected to
improve significantly over the next two
years.

{c) 67.

Loss of Cotton Produce Due to Slump in its
Price in Gujarat

§22. SHRI D. D. DESAI :
Minister of AGRICULTURE
MANTRI) be pleased to state :

Will the
(KRISHI

(a) whether cotton growers of Gujarat
have lost heavily as cotton prices have
slumped, despite a smaller all-India crop of
about 53 lakhs bales ;

(b) whether it is due to introduction of
& new get of tightened credit restrictions by
the Centtal banking authorities and the
present policy of the Government towards
cotton ; and
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(c) if so, the steps proposed to be taken
by Government to ensure that Gujarat’s
cotton growing farmers are not discriminated
and forced to sell their cotton at lower
prices 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASHAHIB P. SHINDE) : (a)
In Gujarat, as well as in other cotton
producing States, ptices of cotton (lines)
recorded sharp increases between September
1970 (the beginning of the current cotton
scason) and January, 1971. From February
1971, howcver, prices showed some fall.
Despite this fall, thc present prices are
gencerally higher than those in the beginning of
the season or at the corresponding period last
year, The Economic Adviser's Index Number
of Wholesale Prices for raw Cotton for the
week ending Ist May, 1971 stood at 223.8,
compared to the corresponding index 188.7
a year ago, thus showing a rise of about
19%,.

(b) The fall in prices in recent moaths
is due mainly to the withdrawal of the
substained demand for cotton by cotton
mills ; actual and prospective arrivals of
imported cotton ; Credit restrictions imposed
by the Reserve Bank of India and other
price  regulatory measures taken by
Government.

(c) Itis not correct to say that there is
any discrimination against Gujarat's cotton
growing farmers or forcing them to sell their
cotton at lower prices. Wheatever steps are
taken are taken on the national level.

Representation from MPs regarding grie-
vances of workers of Heavy Englaeering
Corporation, Ranchi

523, SHRI DINESH JOARDER :
SHRI A. K. SAHA :

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) whether Government have received
a letter from any Members of Parliament
regarding the grievances of the workers of
the Heavy Engineering Corporation, Ranchi ;
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(b) if so, the details theieof ;

(c) whether any action has been taken
on the letter , and

(d) 1f not, the reasons therefor ?

THE MINISTER OF STATF IN THL
MINISTRY OF STETL AND MINLS
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (a) to (d)
Retently, some letters have bewn rectuived
from Members of Paihamunt 1cgaiding the
interpictation  of a clause, iclating to
dearness allowance, 1n the agreement between
the management and worhers of Heavy
Engincering Corporation, concluded in 1969
This 1ssue  has since been  satisfactorily
resolved 1n negotiations between the manage-
ment and representatives of the workers
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Non-Payment of Colliery Workers Wages by
Victory Colliery (M)rérﬂlp and Nimcha
Colliery Karnari Managements

526, SHRI DINEN BHATTA-
CHARYYA : Will the Minister of
LABOUR AND REHABILITATION

(SHRAM AUR PUNARVYAS MANTRI) be
pleased to state :

(a) wlether the Victory Colliery (M)
Group and Nimcha Colliery Karnari manage-
ments, Raniganj, Burdwan, are withholding
the workers' payments for many weeks if so,
the details thereof :

(b) whether Government have received
any representation on the subject ; and

(c) whe her any action has been taken
by Government to force the managements of
these collicries to clear the due wages 1o the
workers ; if so, the details thereof ?

TIIE MINISTER OF LABOUR AND

REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a)to (c). Information

is being collected and will be placed on the
Table of the House.

Incresse In Minimum Bonus

527. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a). whether Government are going to
increase minimum bonus from four to eight
per cent ; and

(b) if so, when this decision will be imple-
mented ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARYAS MANTRI) (SHRI R. K. KHADIL
KAR) : (a). There is no such proposal at
present.

{b). Does not arise,
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Amendments to Employees Provident
Fund Act to Include Establishments
having only Ten Workers
528, SHRIMATI BHARGAVI THAN-

KAPPAN :
SHRI R. P. YADAY :

Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) be pleased to state :

(a) whether Government are considering
amendments to the Employees Provident
Fund Act in order to cover industrial estab-
lishments having only 10 workers ; and

(b) ifso, the details of the decision
taken in the matter ?

THE MINISTER OF LABOUR AND
RFHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R, K KHADIL-
KAR) (a) and (b). The recommendation
of the National Commission on Labour to
extend the Act to establishments employing
between 10 and 20 workers is under consi-
deration. The proposal involves amendment
of the Employees’ Provident Fund and Family
Pension Fund Act, 1952 and it is proposed
to place the malter before the Indian Labour
Conference.

Setting up of Salem Steel Plant
529, SHRI M. KATHAMUTHU :
SHRI SAMINATHAN :

SHRI S. RADHAKRISHNAN

Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) what further progress has been made
in setting up the Salem Steel Plant ; and

(b) the total expenditure incurred in
this respect so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHR1 SHAH NAWAZ
KHAN) : (a) The work of preparation
of the Techno-economic Feasibility Studies
for the Salem Special Steels Project has been
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entrusted to Mfs. M. N. Dastur & Co.
Private Limited, Calcutta. Their report is
expected by the end of August, 1971. On
the advice of the Consultants, a composite
blockh consisting of about 2,750 acres for
the plant proper has been demarcated. This
falls within the area already notified by
the State Government under Section 4 (i) of
the Land Acquisition Act. It has also been
decided to go ahead with the land acquisi-
tion proceedings in phased manner. The
area for the development of the township
has also been provisionally demarcated. Hin-
dustan Steel Works Construction Limited
have been entrusted with the work of carry-
ing out exploratory work in connection with
the mining of Kanjumalai iron ore deposits
and prelimmary site work and soil studies,
Hindustan Steel Works Construction Limited
have also set up an office at Salem.
Negotiations with the concerned agencies,
for the tests to be conducted on various
raw materials are in progress. The Survey
of India have undertaken the detailed topo-
graphical survey work of the project site
and the township area. The printed survey
maps are expecied to be ready in June, 1971,
The Railways have also commenced survey
work for the provision of marshalling and
exchange yards and other railway facili-
ties etc.

(b) The total expenditure incurred so
far on the Sale Project is about Rs. 6.33
lakhs.

Scheme for Distribution of Sceds, Fertilisers
and Plant Protection Materials

530. SHRI M. KATHAMUTHU : Will
the Minister of AGRICULTURE (KRISHI
MANTRI ) be pleased to state :

(a) whether a study conducted by the
U. P. Agnicultural University, Pantagar has
shown that the gap between the market
price of high-yielding varieties and the
‘deshi’ seeds is widening ;

(b) whether the study has also shown
that the farmers with limited resources
find it difficult to use improved seeds because
of the high costs of inputs required for the
adoption of such seeds ; and

(¢} if so, whether Government have
any proposal to set up a suitable machinery
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for the distribution of gceds, fertilisers and
plant protection materials at reasonable
rates ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHFB P. SHINDE): (a)
No, Sir.

(b) No, Sir. Generally both big and
small farmers use less than the recommen-
ded dosages of inputs.

() The State Governmenis are res-
ponsible for distribution of all inputs like
seeds, ferlilisers and pesticides through
departmental agencies, cooperatives, agro-
industries corporations and private dealers.
So far as seeds are concerned, there has
been a downward tiend in prices, There
is, however, no statutory con'rol over the
price of seeds and pesticides, Never hless,
in order to bring down the prices of pesti-
ticides, the Government of India have given
reduction in customs duty on 63 essential
items of pesticides when imported in tech-
nically pure form. Moreover, pesticides
which are mostaly dis‘'ributed by the State
Departments of Agriculture are purchased
on rate contract/tender and sold to farmers
on no-profit-no-loss basis or at subsidised
rates, In case of epidemics pesticides are
supplied to farmers at 50 9, cost under
the Calamities Relief Fund of the Central
Government, As regards fertilisers, the mixi-
mum selling price of four important nit-
rogenous fertilisers are statutorily controlled,
Besides, recently the price of urea has been
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reduced by Rs, 20/- per ton. The impor-
ted fertilisers are distributed by the Central
Fertiliser Pool at a uniform fixed price
throughout the country upto the nearest
railhead destinations, The Central Ferti-
liser Pool operates on a no-profit-no-loss
basis. The economies made in the import
of feitilisers are generally sought to be

passed on to the farmers by way of price
reduction.

Prices of Bars, Rods and Torsteel

531. SHRI YAMUNA PRASAD
MANDAL :
SHRI INDER J. MALHOTRA :
Will the Minister of STEEL AND

MINES (ISPAT AUR KHAN MANTRI)
be pleased to refer to the reply given to
Starred Question No. 309 on the. 24th
November, 1970 regarding prices of bars,
10ds and torsteel and state :

(a) whether Government have since
taken any decision to fix the prices of bars ;
rods and torsteel manufactyred by re-rollers ;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN : (a) Yes, Sir.

(b) The following table gives the
schedule of prices of or bars & rods from
1.5.1971 :

Schedule of Prices

(Effective from midnight of 30-4-71/1-5-71)

Base price in Rupees per tonne FOR/FCT

Category (Free on Truck) Rerollers Works
Standard Commercial Offgrade
1S-226 18-1977

(a) Bars & Rods (excl. Flats) 14mm & below

in straight lengths. 1061 1051 1041
(b) Bars & Rods (excl. Flats) l4mm & below

in coils. 1046 1036 1026
(c) Flats not exceeding 10mm in thickness, 1051 1041 1031
() Bars, Rods & Flats other than (a),

(b) and (c). 1041 1031 1021
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Baisting J P C extras for sections wizes,
qualty and all other applicable extras will
be 1n addition to the above base prices

Rise 1n pricts of Stedl

532 SHR1 YAMUNA
MANDAL

SHRI SHIVNATH SINGH

PRASAD

Will the Mnnster of STEEL AND
MINFS (ISPAT AUR KHAN MANTRD)
be pleased to state

(a) whether prices of steel have pone
high duimg the last three months

(b) if so, by how much the prices of
steel in 1971 have gone up as compdred to
1968 and the last year scparately , and

(¢) the steps taken to bring down the
prices of steel ?

THC MINISTFR OF STATE IN THF
MINISTRY OF STREL AND MINES
(ISPAT AUR KHAN MANTRAI AYA
MEN RAJYA MANIRI) (SHRI SHAH-
NAWAZ KHAN) (a) No Sir The OPC
prices and HSL stockyard puces of steel
have remamed unchanged since 11 1970

In order to bring down the piices of
re rolled products, Government have however,
evolved a scheme to regulate the distnibution
and prices of Billet re-rollers’ products The
Scheme came mto ¢ffect trom 151971 In
this connection the announcement by BR C
(No 1 dated Apnl 25, 1971) may be seen
1n the Statement laid on the Table ol the
House [Placed in Library See No
LT-21571)

(b) Since 1968, there have been two
revisions of OPC prices, other than what has
been mentioned 1n para (a) above One
1evision was in - July, 1968, resulting in an
average increase 1n price of approximately
R. 46 per tonne  The second increase was
effective trom Ist January, 1970, raising
prices by about Rs 75 per tonne

(¢) There 1s no proposal at present to
bring down the OPC prices
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Educated Unemployed

535, SHRI R.S. PANDEY :
SHRI P.K. DEO :

SHRI C. CHITTIBABU :

Will the Minister of LABOUR AND
REHABILITATION  (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether unemployment among the
highly educated and technically qualified men
in the country is wassuming alarming
proportions ;
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(b) irso, what steps are contemplated
to create suitable employment opportunites
for these classes ;

(c) whether consultations have taken
place with the State Governments on this
nsue and if so, what arc their views ; and

(d) whether Government would evolve
a policy to afford employment 1o the highly
quahfied youngmen on priority basis and
make categories of the unemployed as per
their qualifications ?

THE MINISTER OF
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI} (SHRI R. K.
KHADILKAR): (a) Precise information
regarding the number of unemployed
(ncluding the educated) in the country 1s
not available, However, there has been an
increase 1n  the number of educated un-
employed registered with the employment
exchanges.

LABOUR AND

(b) and (c).

(d) The guestion of providing employ-
ment to the highly qualified youth is being
constantly examined by the Government.
Unemployed persons are already being
tegistered and categorised by educational
qualifications at the Employ ment Exchanges.

A statement is attached,

Statement

Continuous efforts are being made to
create more and more employment oppor-
tunities for unemployed persons (including
the cducated) through implementation of
various development programmes included
in the Fourth Five Ycar Plan in the field of
agriculture, industry, transport, communica-
tion, irrigation and power, social services
such as education, health and family planning
and social welfare.

Increasing stress on rural electrification
and diversification of industrial activity in
rural areas and the development of agro-
based industries would require persons with
higher qualifications ; educated youth in
rural arcas arc likely to benefit by these
developments. Organised industries and
mining are likely to offer a large number of
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openings to engineers, technicians, skilled,
semi-skilled and unskilled workers. The
services sector such as general administration,
education, health and family planning are
also expected to provide considerable employ-
ment opportunities to teachers and doctors
and para-medical personnel,

For certain categories of highly educated
persons like engincers and technicians,
special measures for meeting the situation
have been initiated.

Steps arc also being taken to strengthen
the Career Advising and Vocational Guidance
Services in Universities and Schools to
channelise the youth into productive employ-
ment/self-employment,  Simultaneously, a
programme for training-in-industry and
reorientation of existing training programmes
is envisaged with a view to making the
educated unemployed (particularly the
engineers and craftsmen) better equipped
for self-employment and employment.

A Conference of Chief Secretaiics of all
States and Union Territories was held in
June 1970 where the various special schemes
such as the small farmers' agencies and
rural works programmes (including schemes
for chronically drought affected areas) weie
discussed with the State Government/Union
Territories to ascertain views and difficulties
in implementing these schemes  Another
Conference of Chief Secretaries was held in
April, 1971 with a view to discussing the
various aspects of employment generating
schemes.

Bangla Desh Refugees in Tripura

$36. SHRI BIREN DUTTA : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) the number of displaced persons
who have entered into Tripura since “Swadhin
Bangla" movement statted ;

(b) how many camps have been started
to give them shelter

(c) what amount of food is provided
per individual ;

MAY 27, 1971

Written Answers 128

(d) whether any central officers have
been appointed for the relief work ; and

(¢) if so, the nature of his work ?
THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) Upto 18-5-1971,
6,17,777 persons had entered Tripura from
East Bengal as per break-up given below :—

In Camps Outside Camps Total
3,02,7717 3,15,000 617,777
(b) 15.
() Rice vee 400 Grams
Dal «es 100 Grams
Vegetable «ss 300 Grams

In addition cooking oil, spices and salt
are also supphed.

(d) and (e). A Liaison Officer is being
appointed by the Department of Rehabilitation
to haise with the State Government for the
purpose of coordination of work relating to
relief.

Strike by Workers in Office of Food
Corporation of India, Calcutta

537. SHRIMATI BIBHA GHOSH : Will
the Minister of AGRICULTURE (KRISHI
MANTRI) bc pleased to state ;

(a) whether the employses who are
engaged in loading and unloading of food
in Food Corporation of India, Calcutta
went on a hunger strike before the office of
Zonal Manager of the Corporation during
April, 1971;

(b) if so, the details thereof ;

(c)

and

the main demands of the workers ;
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(d) whether Government have taken
any measures to redress their grievances ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a).
Yes, Sir.

(b) From 9th April, 1971 the workers
resorted to relay fasts, demonstrations, gherao
of officers and adopted go-slow tactics.

(c) The main demands of the workers
were ;

(i) Departmentalisation of labour
working at railway sidings at
Calcutta, in the Pandua depot, in
Jagannathghat group of depots in
Calcutta, CWC/SWC depots where
labour has not yet been depart-
mentalised and in the three depots
in Bihar viz. Jamshedpur, Gaya
and Mokameh ;

Re-employment of about 700
workers alleged to have been
retrenched by the storing agents and
abolition of storing agency system ;

(ii)

Introduction of monthly wages for
departmentalised workers,

(iii)

(d) A negotiated settlement had been
reached and the hunger stiike was called off
from the afternoon of 11th May, 1971,

Lusgincurred by the Mysore Tron and
Steel Limited

$38 SHRIG)Y., KRISHNAN: Wil
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
lo state :

(a) whether the Mysore Iron and Steel
Limited has shown heavy losses ;

{b) if so, the details thereof ; and

(c) the steps Government have taken
to improve the working of the Mysore Iron
and Steel Limited ?
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) and (b). According
to the information furnished by the Mysore
Iron & Steel Limited which is an Under-
taking of the Government of Mysore, the
Company has been incurring losses since
1967-68. The losses year-wise, are given

below :
Year Net loss in lakhs
of rupees
1967—68 Rs. 206.66
1968—69 Rs, 268.32
1969—70 Rs, 239.37
1970—71 Rs. 151.08 (provisional)

(c) Mysore Iron and Steel Limited are
taking advance action for timely procurement
of essential spares and raw materials to
ensure continuous production and they are
also formulating proposals for reduction of
heavy interest charges by converting part
of the loans into equity. A close watch is
also being kept on the rate of production.

Demand for Compensation due to Defective
RS-09 Tractors Parchased
539. SHRI G.Y. KRISHNAN :
SHRI PK, DEO :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether several State Governments
and Associations have demanded compen-
sation for the loss suffered due to the
defective RS-09 tractors ;

®
(c) the reaction of Government thereto ?

if so, the names thereof ; and

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : (s) to
(¢). A demand was received from the
Government of Andhra Pradesh and also
the Andhra Pradesh R8-09 Tractor Owner's
Association for compensation for the loss
suffcred due tothe defective RS-09 tractors,
A reference about the losses by the farmwrs
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on account of defective RS-09 tractors was
also received from the Punjab RS-09 Tractor
Owner's Association. However, the main
demand was about (he retun of RS-09
tiactors and their replacement with other
tractors. A Protocol about the return of
modified Rs-09 tractors has been signed by
the S.T.C. with the GDR. Supplers on
21-2-1971. The concerned  State Agro-
Industries Corporations have also been
informed to replace these tractors with Zetor
and Ursus tractors to the extent possible.

Workers® Wage Freeze

540. SHRI S. M. BANFRIJEE : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a8) whether Government had no inten-
tion to have wage freeze in respect of
workers ;

(b) whether any final decision has been
taken in this regard ; and

(¢) if not, the reason for the same ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R.K.
KHADILKAR) : (a) Government had no
such intention.

(b)and (). Does not arise,

Abolition of Contract System of Labour

541, SHRI S. M. BANERIJEE : Will
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) where State Governments have
agreed to abolish contract system in accor-
dance with the law passed by the Centre ;

(b) if not, the names of those States
which have not agreed ; and

(c) the reasons for the same ?

THE MINISTER OF LABOUR AND
REBHABILITATION (SHRAM AUR

MAY 27, 1971

Written Answers 132
PUNARYAS MANTRI) (SHRI R. K.
KHADILKAR) : (8) to (c). The Central

Government have brought the provisions of
the Contract Labour (Regulation and Aboli-
tion) Act, 1970 and the Rules framed there-
under into force with effect from the 10th
February, 1971, So far as the establishments,
for which the State Governments are the
Appiop 1ate Government, are concerned, the
State Governments have been requested (o
frame rules and enfoice the Act. They are
taking action accordingly.

Strike by Employees Provident Fund
Organisation Workers

542. SHRI S. M. BANERIJEE : Wil
the Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the employees of the
Employees Provident Fund Organisation
throughout the countty went on a day's
token strike on the 16th Apnl, 1971 :

(b) if so, their demands ;

{¢) whether these demands are out-
standing since long, despite severa! assurances
by the Shram Mantri and Mantralaya ;
and

(d) what further steps have been taken
to settle these demands by bi-partite talks ?

THE MINISTFR OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADII KAR) : The administration of
the Employees’ Provident Fund is the
concern of the Central Board of Trustees set
up under the Employees' Provident Funds
and Fumily Pension Fund Act, 1952 and
not the direct concern of the Goverament
of India, The Providant Fund authorities
have intimated as under :--

(a) On the 16th April, 1971, of the 16
offices of the Employees’ Provident Fund
Organisation (including Central Office) a
majority of the employees of the Central
Office and six Regional Offices of Bihar,
Gujarat, Maharashtra, Mysore, Rajasthan
and Uttar Pradesh absented themsetves
from duty without authority,
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(b) A statement containing the 9
demands of the All India Employees'
Provident Fund  Staff  Federation s
attached.

(¢) Of the 9 demands, 7 had been
included in the 2nd Charter of demands
submitted by the Federation in June 1969,
These were pending because the Federation
did not furnish the grounds in suppoert of
the demands, for nearly 16 months, No
assurances have becn given by the Shram
Mantri or the Shram Mantralaya about the
acceptance of these demands.

(d) By-partitc talks on the ¥ demands
had, however, taken place between the
Central Provident Fund Commissioner and
the representatives of the All India Em-
ployees Movident I-und Staff Federation at
New Delhi on 18-1-71 and a report was
submitted to the Central Board of Trustees.
The Central Board of Trusees set up a
Committee to examine thc demands. The
recommendations of the Central Board of
Trustees on the rcport of the Commillee
will be referred to Government shortly for
appropriate action, where necessary.

Statement

1. Revision of pay scales to bring the
scales of the pay of the employees with those
available in the Reserve Bank of the ‘A’
Class Banks pending provision of a need
based living minimum wage.

2. Payment of House Rent allowance
at 'he rate of 209 of the pay in respect of
the employees in Andhra Pradesh, Assam,
Bihar, Gujarat, Kerala, Madhya Pradesh,
Mysore, Orissa, Punjab, Rajasthan and
Uttar Pradesh, a1 the rate of 259 in respect
of the employees of West Bengal, Delhi and
Tamil Nadu and at the rate of 30% of the
pay of the Employees ol Maharashtra Region
(pay means basic pay plus dearness pay).

3. Sanction of stall in different cadres
as per the existing yardstick to atart with
pending creation of adequate posts as
demanded by the Federation.

4, Reduction of workload (i.e.) 1000
accounts per Audltor in the Accounts side
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ahd 25 exempted unexempted establishments
per clerk in the enforcement side ; the
yardstick in respect of the Central Office
should be prescribed.

5. Amalgamation of the Lower Division
and Upper Division Clerk cadres into a
common clerical cadre.

6. Reservation of 259% of clerical
vacancies for promotion of unqualified Class
IV stafl on completion of 7 years service
and creation of new posts such as Record
Sorters, Record Keeper, Gestetner Operators,
additional posts of Daftries etc. 1o increase
the promotional avenues of the Class IV
cmployees,

7. Grant of recogniion to the All
India Employees' Provident Funds Staff
Fedecration and its affiliated units, a list of
which has already been furnished.

8. Regularisation of all ad-hoc appoint-
ments in various cadres irrespective of
the length of service put in by the
ad-hoc appointees.

9.  Withdrawal of all repressive measures
such as terminations, suspensions, stoppage
of increments, pay cuts etc.
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Setting up of New Stcel Plants

544, SHRI SAMAR GUHA : Will the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

(x) whether Government have decided
to set up new steel plants ;
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(b) if so, the places where such plants
will be set up ;

(c) whether tenders have been floated
fo1 designing and construction of such steel
plants ;

(d) whether any enginecring concern
recerved order for designing and constructing
such plants ; and

() if s0, the names of the concerning
of such desugners and  constructing
conceing ?

TILIE MINISTER OF STATE IN THE
MINISIRY OF STEFL AND MINES
(ISPAT AURKHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a) and (b) Yes, Sir The
deciston to sct up a special steels plants at
Salem m Tamil Nadu; an integrated mild
steel plant cach a Flospet in Mysore and in
the coastal region of Visakhapatnam in
Andhra Pradesh was announced by the
Prime Minster in the Lok Sabha on April,
17, 1970,

(c) to (e). The Cential Engineering
and Design Bureau of Hindustan Steel
Limited have been appointed Consultants
for the preparation of the Techno-economic
Feasibility Report for the Hospet Project
and Messrs M N Dastur & Company
Private Ltd. have been appointed Consul-
tants for the preparation of such Reports for
the Salem and Visakhapatnam Projects. It
is only after the Feasibility Reports are
submitted and aporoved that work can
commence on the preparation of Detailed
Project Reports, The question of taking up
the construction work will be considered
after this stage. Certain preliminary site
studies have, however, been entrusted to the
Hindustan Steel Works Construction Limited
(a Public Sector Undertaking).

Working Conditions of Collleries near
Andal, West Bengal

545. SHRI S.A. MURUGANANTHAM:
Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR

PUNARYAS MANTRI) be pleased to
state :

(@) whether the underground working
conditions of the proper Kajera Colliery near
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Andal and Madra Colliery (Birlas) near
Andal have been thoroughly inspected by the
Khan Vibhag in between September, 1470 to
April, 1971 ; if so, when ;

(b) whether numerous violations of
the Mines Act, Rules and Regulations have
been detected, if so, the details thereof ;

(c) what specific steps have been taken
against the managers, agents and directors
of the concern for these violations ; and

(d) whether all the defccts and irrcgu-
larities as pointed out by the Khan Vibhag
have been removed ?

THE MINISIER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRID) (SHRI R.K,
KHADILKAR) : (a)to (d). A statement
giving the information in regard to the
Proper Kajora and Moira Collicries is laid
on the Table of the House. |Placed in
Library. See No. LT-216/71].

Steps to check losses suffered by Con-
sumers Cooperatives

547, SHRI S. A. MURUGAN-
ANTHAM : Will the Minister of AGRI-
CULTURE (KRISHI MANTRI1) be pleased
tostae @

(a) whether a large number of Con-
sumer Cooperatives in the country have
incurred losses in their working ;

(b) if so, the reasons therefor ;

(¢) whether efforts have been made
to run these Cooperatives economically ; and

(d) 1if so, the details of the steps taken
in this direction ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHR1 JAGANNATH PAHADIA): (a)
Yes, Sir.

(b) The main reasons are : (i) decline
fa their sales turnover in recent years due
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to relaxation of controls on food-grains
and sugar, which formed bulk of their
business ; (1) adverse flucluation In prices
of agricultural commodities ; (ili) high
overhead costs as against low margins of
profit, especially on controlled comm. dities ;
(iv) large over-dues from member societies,
against supplics made on credit ; (v) inju-
dicious purchases and Jack of inventory
control ; \vi) comparative inexperience of
management and staff ; and (vii) in some
cases, mismanagement, heavy shortage in
stocks, pilferages, and other mal-practices.

(¢) Yes, Sir.

(d) Through inspections and studies
conducted at Ceniral and State levels, the
rcasons for  uneconomic working of
Consumer Cooperatives in gencral, as also
of indiv.dual institutions, have been identi-
fied, and measures for improvement in their
working have been spelt out. General guide-
lines, together with detailed suggestions in
respect of various Cooperative Stores, have
been sent to State Governments, The pro-
blems, and the remedial measures therefor,
are discussed at Conferences, Seminars,
meetings of the Central Advisory Committes
on Consumer Cooperatives, and other
forums, and the decisions and recommenda-
tions circulated to all concerned. A Sub-
Committee of the Central Advisory Com-
mittee on Consumer Cooperatives studied
the working of Consumer Cooperatives in
five States, and its reports, containing its
observations and recommendation for
improvement have been circulated to State
Governments.

Amendment of Employees Provident
Fund Act

548. SHRI S. A. MURUGANAN-
THAM : Will the Minister of LABOUR
AND REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to state :

(a) whether Government propose to
amend the Employees provident Fund Act ;

(b) if so, the nature of amendments
proposed to be made ; and

(c) when the amending Bill is proposed
0 be brought before Parliament ?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) to (c). A proposal to
amened the Employees’ Provident Funds and
Family Pension Fund Act, 1952 to make
inter-glia the penal provisions more stringent
is under consideration.

Threat by Bikar Government to Sugar
1

Mills
549. SHRI N. K. SANGHI : Will the
Minister of AGRICULTURL (KRISHI

MANTRI) be pleascd to state :

(a) whether the final sugar levy prices
have not been fixed since 1969-70 and that
the deliverics are being continued at the
provisional rates fixed for 1969-70 season ;

(by whether this has nol created finan-
cial crisis in the sugar industry with the
result that large amounts are due from the
mills for their canc purchases ;

(¢) whether thc Bihar Government
have threatencd the mills that the stocks
held by them would be seized and sold to
make payments for their canc purchascs ;
and

(d) the steps proposed to be taken to
meet the difficulties faced both by the mills
and the cane growers ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) The prices of
levy sugar for 1969-70 season which was
initially fixed on 20th February, 1970 and
renotified without excisc duty on Ist March,
1970 were revised on 23rd April, 1970 in
respect of some zones. No further revision
was considered necessary. Control over
price and distribution of sugar has now beecn
removed.

{b) No, Sir.

(¢) The Government of Bihar have
directed the local officers to take legal steps
for enforcing payment of cane price and
instructed them to ensure priority being given
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to the payment of arrears of cane price tb' the
farmers out of the proceeds of sale of sugar.

(d) (1) The authorities concerned
have been requested to
arrange adequate  credit
facilities by commercial banks
to sugar factories.

(ii) To reduce the disparity in
proportion of stocks with
factories, releases of sugar
for sale have been linked to
stocks instead of to produc-
tion. Additional quantities
of sugar have also been
released to such factories for

frec sale.

(i) The State Governmentshayve
beecn asked to arrange for
prompt payment of cane
dues by factories and to
take  slringent medsures
including  coercive steps
against the delaulting
factorics.

Procurement Target and Supply of Rice
to States

550, SHRI N. K. SANGHI : Will the
Mumister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(4) whether the Green Revolution had
the least effect on rice production and if
s0, the steps being taken to increase the
production ;

(b) the procurcment tasget for rice this
ycar ;

{c) whether West Bengal alone have
requested the Centre for supply of 6.95
lakh tonnes of rice which is 50 per cent
more than the procurcment target for the
State this year ; and

(d) whether other States have made
similar requests and if so, their names 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : ()
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Between 1966-67 and 1969-70, the Green 1 2

Revolution has been most pronounced in  — .. _

the case of wheat production whereas in )

the case of rice its impact has been relatively Jammu & Kashmir 75

small. However, the coverage under high

yielding varieties and production during Kerala 150

1969-70 and 1970-71 give hope for consi-

derable progress in rice production in the Madhya Pradesh 425

coming years. Steps being taken to increase

rice production include trials with several Maharashtra 250

newly evolved Thigh yielding varieties,

intensive coordinated research, emphasis Mysore 125

onirrigation and water management, supply

of inputs and credit and farmer's training. Orissa 350
(b) A siatement showing the target of Punjab 400

rice  procurement recommended by the

Agricultural Prices Commission for 1970-71 .

is enclosed. Rajasthan -
(¢) The latest assessment of the Tamil Nadu 00

Government of West Bengal places their i

requirements of rice from the Central pool Uttar Pradesh 215

during 1971 at 6.25 lakh tonnes for Public .

distribution and an additional 2 lakh tonnes West Bengal 600

for East Pakistan evacuees, Union Territories 50
(d) The only State in the case of Total 4700

which the requirement of rice from the
Central pool is 50 per cent or more than —

the procurement target is Kerala. Rated Capacity and actual P on
of Steel in Public Sector Steel Plants

Statement
551. SHRI N. K. SANGHI :
Targats of pracurement of rice during 1970-71 SHRI BHOGENDRA JHA :
marketing season (Ist November, 1970 to SHRI S. R. DAMANI :
315t October, 1971) recommended by
the /!ff‘fcﬂ-!fﬂm! Prices Commission Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
State Target (In '000 tonnes) be pleased to state :
- (a) whether steel output has suffered
1 2 a set back and is short of target production
by one million tonnes ;
Andhra Pradesh 650
{b) the rated capacity and actual pro-
Assam 228 duction in each of the public sector steel
plants :
Bihar 100
(c) the reasons for the shortfall ; and
Gujarat 50
(d) the steps being taken to achieve
Haryana 278 the target production ?

* The State Government had revised this target to 4.5 lakh tonnes,
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THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI (SHRI SHAH
NAWAZ KHAN) : (a) and (b) The follow-
ing table shows the rated capacity, target
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and actual production of saleable steel in
the three publie sector steel plants during
the year 1970-71. It will be seen from the
table that the actual production of 2.6
million tonnes was short of the target of
3.4 million tonnes by 0.8 million tonnes,

Production of Saleable Steel in 1970-71

('000 tonnes)
Name of Plant Rated capacity Target Actual
Production
Bhilai 1965 17070 1548.6
Durgapur 1239 695.1 4126
Rourkela 1225 1044.4 683.6
4429 3446 5 2644 8
() Production in Bhilai has been Setting up of a Refractory Project at

adversely affected by shortage of refractories
and locos. Industrial relations were distur-
bed throughout the year in Durgapur and
during the first half of the year in Rourkela.
There were also certain technical/operational
deficiencies at these Plants.

(d) Hindustan Steel Limited expect
that, subject to satisfactory industrial rela-
tions, production of steel from their steel
plants at Bhilai, Rourkela and Durgapur
in 1971-72 would exceed the actual produc-
tion in 1970-71 by nearly 10 mullion tonnes
of steel ingots, Towards this end, they are
taking all necessary measures which include
organisation of maintenance programmes for
enhancement of eqguipment availability,
speeding up major capital programmes so as
t> correct existing imbalances in production
fazilities, procurement of raw materials,
esiential  spares, refractories, locos and
introduction of technological improvements
etc  For this, a three-year rolling plan
is belng prepared for each plant. A close
watch is being kept on the rate of production
and the organisation is being geared up to
attain the annual production targets,

Bhilai

552, SHRI SUBODH HANSDA : Will
the Minister of STEEL AND MINES

(ISPAT AUR KHAN MANTRI) be
pleased to state :

(a) whether a refractory project Is
proposed to be installed at Bhilai with a
capacily of one lakh tonnes ; and

(b) the plan oullay of the project
and when it is likely to be started and
completed ?

THE MINISTCR OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA

MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Yes, Sir.

(b) On the basis of the feasibility
Study, the capital outlay for the project
is estimated at Rs. 13,1 crores. The Detai-
led Project Report is now under preparation.
The construction of the Plant is likely to
start in the third quarter of 1972 and the
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Plant is expected to be commigsioned in
1975,

Prices of Siainless Steel Goods

553. SHRI SUBODH IIANSDA : Will
the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether the prices of finished goods
of stainless steel are very high, in com-
parison to 1969-70 ;

(b) whether this is due to defective
distribution as well as shortage of steel in
the country ; and

(c) if so, whether Government have
any plan to bring down the prices ?

THE MINISTER OF STATE IN THL
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN): (a) There is no price
or distribution control on finished goods of
stainless steel such as utensils, fountain pen
nibs, watch straps, razor blades, watch parts,
hospital equipment etc, Hence precise
information is not available,

(b) and (). Do not arise.

Financial Aid from United Nations Develop-
ment Programme for Coconut

£54. SHRI R. KADANAPALLI :
SHRI B. NARAYANAN :

Will the Minister of AGRICULTURE
(KRISHI MANTRYI) be pleased to state :

(a) whether recently the Asian Coconut
Community has been assured of technical
help and financial assistance under United
Nations Development Programme ;

(b) whether the Food and Agriculture
Organisation has also pledged to help in
intensifying research connected with the step-
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ping up of production plant protection and
processing of cocount products ; and

() if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHIB P SHINDE) : (a) to
(¢). The observers of the United Nations
Development Programme and the Food and
Agriculture Organisation who attended the
4th Session of the Asian Coconut Community
held recently in New Delhi indicated that the
two organisations would be willing to give
favourable consideration, within the limits
of their resources, to any specific request
that is made to them particularly with regard
to mutual visits of suitable technical staff of
the countries, exchange of breeding material,
provision of the services of consultants in
certain fields and feasibility studies to deter-
mine marketability of coconut products and
the type of plant that would be best suited
for the manufacture of products,

Grants from USA for Research in
Agriculture and Ecology

555. SHRI R. KADANAPALLI : Wwill
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether U. S. Government had ap-
proved to give grants (o some Indian insti-
tutions for research on various aspects of
agriculture and ecology; and

(b) if so, the delails and extent thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHIB P. SHINDE) : (a)
Yes.

(b) Uptil now grants for research under
PL. 480 funds have been sanctioned to 78
Indian institutions, The total number of
research projects sanctioned so far is 311 with
a total outlay of Rs. 9.78 crores approxima-
tely.
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Closure of East Baraboni Collhq
Jamuria, Asansol

556. SHRI MADHURYYA HAI DER :
Will the Minister of LABOUR AND RE-
HABILITATION (SHRAM AUR PUNAR-
VAS MANTRI) be pleased to state :

(2) whether the attention of Government
has been drawn to the recent closure of East
Baraboni Colliery, Jamuria, Asansol ;

(b) f so, the reasens for the same ;

(¢) the total number of worke1s render-
ed jobless;

(d) whether any steps have been taken
by Government to reopen the closed colliery;
and

(e) if not, the reasons thereof ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) (SHR1 R. K.
KHADILKAR) (a) Yes.

(b) Non-availabity of working faces
and exhaustion of coal.

(c) About 600,

(d) No.

(¢) An industrial dispute was raised
over the closure of the Colliery before the
Assistant Labour Commissioner (Central) on
the 30th March, 1971, It was withdrawn by
the Union for mutual discussion. Subse-
quently, the parties mutvally discussed and
arrived at a bipartite scttlement on the 13th
April, 1971 providing for the payment of
legal dues and compensation under the Labour
Laws and also an ex-gratia amount of Rs,
25/— per head to each of the workers, whose
services were terminated due to closure of
the Colliery These payments have been
made,

Supply of Coal to New Steel Plants

557. SHRI INDER J. MALHOTRA :
Wit the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :
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{a) whether the study team appoiated
to study the problem of cual supplied to new
Steel Plants at Visakhapatnam and Hospet by
Government has since submitted its report to
Government ,

(b) if so, the recommendation made by
the study team ; and

(c) the decision taken by Government
on these recommendations 7

THF MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) (a) The Committee on Coal appo-
mnted in June, 1970 to study the problem of
coal supplies to the proposed integrated steel
plants at Visakhapatnam and Hospet sub-
mitted 1ts Report in August 1970,

(b) The Committe 's Report indicated
that the requirement of coking coals both for
the Visakhapatanam and Hospet Plants can
be met from indigenous sources, that the
railway transport facilities are largelly avail-
able, and to the extent that they are not,
they can be developed. However, taking note
of the hmited reserves, rising ash content,
additional investments required on mining,
washeries and transport, the Committee also
suggested that the economics of importing
low ash coking coals and using them in blend
with indigenous coals in the new steel plants
should be examined by the Consultants and

their views incorporated in the Feasibility
Reports,

() Government have accepted, in prin-
ciple, the recommendations made by the Coal
Committee,

Responsibility of Quality lupedon of Food
Corporation of India for fall in Price of
Bajra in Rajasthan

558. SHR1 BISHWANATH JHUNIJ-
HUNWALA - Will the Minister of AGRI-

CULTURE (KRISHI MANTRI) be pleased
to state :

(a) whether there was a steep fall in
the price of Bajra in Rajasthan during the
last procurement season ;
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(b) whether the fall in the price of
Bajra was due to the apathy shown by the
*Quality Inspectors’ of the Food Corporation
of India to procure them ;

(c) whether complaints have been lodged
with Government about the activities of these
Inspectors particulary their complicity in the
purchase of Bajra ; and

(d) if so, the findings of the cnquiry

made ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAHER P. SHINDE) : (a) and
(b). Due to late rains in some parts of
Rajasthan bajra became discoloured. As the
stocks offered were below the prescribed stan-
dard, the FCI could not make purchases and
consequently the prices of rain affected bajra
fell considerably. In the interest of the far-
mers the specifications were relaxed but cven
then some stocks did not come up to the
relaxed standard. The State Government
thercafter decided to purchase below speci-
fication bajra (@ Rs. 48.00, with the agency
of the FCI, on State Government account,
The position eased thereafter,

(c) and (d). Some complaints about
malpractices by the FCI staff have been
received and FCI is taking suitable action.
In a specific complaint on purchase from
traders instead of purchase from producers
at Alwar & Ramgarh an enquiry was con-
ducted, The complaint was also associated
with the enquiry. Complicity of the FCI
officials was not established,

Assessment of Stock of Foodgrains kecping
in view the Illfgl:kﬁ::mgm from East

559. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Minister of AGRI-
CULTURE (KRISH1 MANTRI) be pleased
to state :

(a) whether considering the heavy influx
of refugees from Bangla Desh, Government
have assessed the stock of food-grains in the
country to ensure that it would be adequate
enough to meet the growing needs ; and
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(b) if not, whether Government propose
to resort to imports 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
Yes, sir.

(b) While no additional commercial or
concessional imports are contemplated spe-
cifically to meet the additional requirements
of foodgrains as a result of the heavy influx
of evacuees from East Pakistan, cfforts are
being made to obtain some additional food-
grains from other countries as aid for feeding
the evacuees.

Fall in Capacity Utilization in
Durgapur Steel Plant

560, SHRI BISWANATH JHUNJHUN-
WALA : Will the Minister of STEEL AND
MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) whether the working conditions of
Durgapur Steel Plant are fast deteriorating
and since January 1971 the Plant is producing
al 25 to 30 percent of its rated capacity
of 1.6 million tonnes ;

(b) whether during 1969-70, the capa-
city utilizatian was 50 per cent of its rated
capacity ; and

(c) if so, the reasons for the fall in
capacity utilization ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) Production during
the period January 1971 to April 1971 was
232,132 tonnes of ingots. This rate of pro-
duction was about 449 of the rated capacity.

(b) During 1969-70 production was to
the extent of 818,000 tonnes of ingots which
in relation to rated capacity was about 50%.

() The fall in capacity utilisation
during the period January 1971 to April
1971 was mainly due to unsatisfactory indos-
trial relations and ecertain  technological
constraints,
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Werking of Public Sector Steel Plants and
Heavy Enginecring Corporation, Ranchi

561. SHRI BISWANATH
JHUNJHUNWALA

SHRI 8. R. DAMANI

Wil the Minister of STEEI AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

(a) whether Government have ordered
a study m depth into the working of the
public sector steel plants and Heavy Enginecer-
g Corporation, Ranchi ,

(b) 1f so, when the
expected to be ready , and

study 1cport 1s

(c) whether a copy of each of the repuit
will be laid on the Table ?

THE MINISTER OF STATL IN THE
MINISTRY OF STELL AND MINLS
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANIRI) (SHRISHAH
NAWAZ KHAN) (a). No, Sir.

(b)and (c). Do not arise

Procurement and Handling of Foodgrains

562. SHRIS. R. DAMANI. Will the
Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

() the quantities of wheat and rice pro-
cured during 1970-71 and the cost thereof ;

(b) the present position of buffer stochs
and the demands to be met from States ;

(c) the profit or loss on account of pro-
curement and handiing of foodgrains and
how it compares with the previous two years'
working figures ; and

(d) in case of loss, the reasons for the
same and whether they are similar to the
reagons in previous years and if so, why
they were not rectified ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDEY): (a). The
quantities and values of wheat and rice pro-
cured by the Food Corporation of India
during 1970-71 are given below :-

Grain Quantity procured  Value in
(in lakh tonnes) crores of
rupees

Indigenous procurement

Wheat 3136 272.85
Rice 2579 265.59
Imports

Wheat 2285 14044
Rice 315 23.82

The procurement of wheat and rice by
S'ate Governments and other agencies on
then behalf was *

Figures in

lakh tonnes
Wheat 056
Rice 595

Information about the cost of procure-
ment by the State Governments and other
agencies 15 not avai lable,

(b) The total stock of foodgrains both
with the Central and the State Governments
at the end of April 1971 amounted to about
5.5 million tonnes  Of this, about 2 million
tonnes can be considcred as operational stock

and the balance of 3 5 million tonnes as buffer
stock.

The demands of the States for foodgrains
from the Central pool keep varying from
month to month depending upon the open
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market availability in the State, the level of
ptices in the open market etc. The average
monthly demand from the State Governments
for foodgrains from the Central pool is, how-
ever, not cxpected to exceed 5.8 lakh tonnes.

(c)and (d). The loss on account of
procuement and handling of foodgrains during
the three years 1968-69 to 1970-71 is as
follows :

JYAISTHA 6, 1893 (SAKA)

Year Amount of loss
1968-69 16 71 crores
1964-70 3o,
1970-71 (estimated) 8.52 "

with effect from 1.4.1969 all operations
relating to import/procurement, storage and
distribution of foodgrains were transferred to
the F.C.I. So far as 1968-69 in concerned,
the port operations were handed over to the
F.CI in stages—in December 1968 and
March 1969, Therefore, the loss indicated
for 1968-69 also takes into account the
resul of operations handled by 1‘ood Depart-
ment. As the payments booked ina year
take also into account some of the payments
relating to earlier years, the loss mentioned
above does not all relate to the operations
of the same year.

The loss in the food supply operations is
due to issue of foodgrains at subsidised prices
i.e. at a price less than the economic cost,
in the interest of the consumer, cspecially the
vulnerable sections of the people. So long as
such subsidy is necessary in the interest of
the valnerable sections, loss in food supply
operatlons is inevitable.

Intensive Cultivation Programme for Raising
Yield of Cotton, Jute and Qilscods

563, SHRI S.R. DAMANIL: Will the
Minister of AGRICULTURE (KRISHI
MANTRI)  be pleased to state :

{a) whether any programmes have been
drawn up for intensive cultivation and
raising the per acre yields of cash crops like
cotton, jute, oilseeds, etc. ; and
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the details and funds

(b) if so,
earmarked ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAHEB P. SHINDE): (a)
Yes, Sir.

(b) The main features of
grammes arc¢ —

these pro-

i, To increase production by adopting
package of practices, such as use of
improved secds, secd treatment,
application of chemical fertilisers,
extension of irrigation wherever
feasible, adoption of plunt protec-
tion measures and cultural
practices.

the required
advice in

2. Making available
inputs and technical
time,

3. Laying out demonstration pluts lo
convince the farmers of the benefits
of package practices.

4,  Extending subsidy on plant protec-
tion chemicals and hand operated
equipment.

5. Organisation of ground,aerial plant
protection mcasures on 4 campaign
basis.

6. Demonstrations on foliar application
(aerial/ground sprayings) of urea on
jute, mesta and cotton. An amount
of Rs. 483.63 lakh has been provided
for these programmes during
1971-72, In addition, research work
on cash crops has also been taken
up under the All India Coordinated
Research Projects on these crops for
which an outlay of Rs. 113.96 lakhs
has been made during 71-72.

Survey Conducted to Ascertain the Crst of
Production of Agricultural Products

564. SHRI 8. R. DAMANI : Will the
Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state ;

(a) whether in view of the wide
adoption of intensive agricultural practices
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and the very high yields thereby Government
have conducted a country-wide survey to
ascertain the costs of agricultural production
in different regions of the country specially
for cereals ; and

(b) how long bach this was cairied out
and what are its findings ?

THE MINISTER OF STATE IN THL
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAIIEB P. SHINDE) : (a)
and {(b). The Government of India have
approved a compiehensive scheme for
studying the cost of Cultivation of Principal
Crops, including cereals, in a phased manner,
in different regions of the country. The
required information will be collccted from a
sample of cultivators systematicaily for the
study. Necessary sanctions for the implemen-
tation of the Scheme in fiftecn States have
been issued recently. In some of these States,
the agencies cnirusted with the implementa-
tion of the Stheme have alieady started
collection of data while iIn others they are
undertaking the preliminaries connected with
the selection of sample cultivatols.

East Pakistan Refugees Settled in 'urnca
(Bihar}

565. SHRI D. K. PANDA : Wil the
MINISTER OF LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether the East Pakistan rcfugees
seitled in Purnea District of Bihat had
recently come to New Declhi to represent
their case to the Government ;

(b) if so, what arc their grievances ;
and

(¢) the action taken to redress those
gricvances ?

THE MINISIER OF LABOUR AND

REHABILITATION (SHRAM AUR
PUNARVAS MANTRD (SHRI R. K.
KHADILKAR) : (a) Yes, Sir,

(b) 56 families fiom Kishanganj and 6

families from Madhubani, in Purnca Dustrict
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of Bihar, came to Delhi on 7-4-1971. All
these families have been re-settled in small
trade.

The families from Kishanganj represented
that they should be given further loans for
running their business. They also said that
the homestead plots allotted to them had
many pits and holes, on account of which
they had to spend more money on the
levelling of the area before building the
houses.

The main grievance of the families from
Madhubani was that, because of a ‘nala’ in
between the colony and the Purnea town,
they were facing difficulty of communication.
It was also represented that 10 families of
this colony were not being allowed to do
business in thc Maranga (Purnea) camp
premises and that they had been served with

notices to vacate the business plots in the
camp.

(c) An officer of this Department
vistted these colonies in the last week of
April, 1971, and discussed the problems of
these settlers with the officers of the State
Governmeat.

The following action has been taken for
the rehabilitation of these families :—

Kishanganj Colony.

The Government of Bihar had sent 67
families of East Pakistan migrants for
resettlement in small trade/business in this
Colony in March, 1969. A sum of Rs.
1,30,542.70 has been spent on the develop-
ment of the residential area, on such items
as the levelling of the ground, sinking of
nine lube-wells, construction of road, drains
and 36 seplic latrines etv, Details of further
assistance given to these families are as
under :—

Nature of assistance No, of

families
1 2

(i) Business loan wvarying
fcom Rs. 1,200/- to Rs.
2,000/~  per family,
depending on the nature
of trade. 67
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(ii) House construction loan
@ Rs. 2,000/~ por
family. 67

(iii) Loan for construction of
business premises (@ Rs.
500/- per family. 50

The families were also given maintenance
assistance, as admissible to small trader
families,

Five families deserted, after getting the
first instalment of loan, Thiec families, being
milkmen, did not need loan for the construc-
tion of stalls.

The Government of Bihar has not
recommended the grant of any additional
loans to the families settled at Kishangan),

Madhubani Colony.

The Government of Bihar have recently
forwarded the estimates for the construction
of a road with hume pipe culverts to facilitate
communication between the colony and the
town, The proposal is receiving attention,

It has been reported that these families
were carrying on business at the Purnea
Camp in an unauthorized manner,

Coal Mines Provident Fund
Office, Asansol

566, SHRI D. K PANDA : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRUI) be pleased to state :

(a) whether the attention of Government
has been drawn to the serious corruption
and other malpractices in the Coal Mines
Provident Fund Office at Asansol ;

(b) whether any enquiry has been made
regarding the functioning of that office ;

{c) if so, when and by whom ; and
(d) the results thereof ?
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THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R. K KHADIL-
KAR) : The administration of the Coal
Mines Provident Fund is the concern of the
Board of Trustces, Coal Mines Provident
Fund, set up under thc Coal Mines Provi-
dent Fund, Family Pension and Bonus
Schemes, Act, 1948 and is not the di-
rect concern of Central Government The
Coal Mines Provident Fund Authorities have
reported as follows :—

(a) Some cases of wrong payment have
been detected in the Regional Office, Asan-
sol. A general complaint of corruption in
that office has also come to notice.

(b) to (d). The question of a probe
into the matter of wrong payments has
already been taken up with the appropriate
apency. Steps have also been taken to
minimise cases of corruption which emanates
mainly from cash payments. A proposal
to restrict the system of ca.h payments is
under consideration of a Sub-Committee set
up by the Board of Trustees. In the mean-
time, some members of the staff have been
transferred from the Asansol office,

Expansion of Bhilai Stcel Plant
567. SHRI D. K. PANDA : Wil the
Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRYI) be pleased to state :

(a) whether the expansion plan for the
Bhilai Steel Plant has been finalised ;

(b)
(c)

if so, the details thereof ; and
the estimated cost of the plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES (IS-
PAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN): (a) to (c). A feasibility study on
the expansion of the Bhilai Steel Plant
prepared by the Central Engineering and
Design Burcau of Hindustan Steel Limited
indicated that the Plant could be expanded
from its existing capacity of 2.5 million
of steel ingots to 4.2 million tonnes steel
ingots per anum, at an estimated cost of
Rs. 227 crores.
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The Feasibility Report has been consi-
dered and 1t has been decided to undertake
the preparation of a Detailed Project Report
for the expansion of the Bhilar Steel Plant
on the basis of optimum utilisation of
available hot metil, and the Cential knm
neering and Design Bureau (of HSL) have
been advised to take up the work of pre
panng the Detailed Project Report

Non-Payment of Wages in Coal Mincs

5668 SHRI D K PANDA Wil
the Minnster of LABOUR AND REH-
BILITATION (SHRAM AUR PUNAR-
VAS MANTRI) he pleased to state

(2) whether Goveinment e awire of
serious discontent among workers in conl
mines because of non payment of weckly
wages, monthly salaties and other legal dues
by the mine owners

(b) the names of coal mines where
serious complunts of non piyment have
beun received and

(¢) what steps Government have taken
to compel these mine owners to pay wages
et¢ 1n time ?

Tir MiINISTEIR O LABOUR AND
RFHABII ITATION (SHRAM ALIR PUN
ARVAS MANTRI) (SHRI R K KHADIL-
KAR) (a) Yes

(b) The names of coal mines n respect

of which complaints of non-payment have
been received are given below =

M cst Beng )l Region
1  Manoharbahal Colliery

2 South Jayramdanga Colliery.

3  Nimcha Colliery

4  Victory (MJ) Group Colliery
§  Mithapur Collery

6 Selected Samia Collierv

7 Radhamadhavpur Colliery
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8 Ghusick Collery

9  Musha Colliery

10  Victory (GI Group) Collery
11 Khas Jambad Colliery
12 Seaisole Colliery
13 Kalipahaii Colliery
14  New Ghusick Colliery
Bihar Region :
1 Kkedlh Collicty
2 Jharkhand Collicry
1 Bansdeopur Colliery
4 New Hintodih Colliery
5  Bemdih Colliery
6 Nudkhurkee Colliery
7 Diamond Tisra Colliery
&  South Jhana Colliery
9  North Kujama Colliery
10 Topsa Colliery
11 Toera Colliery and
12-  New Standard [ odna Colliery

(c) Approptiate action under the law
1s bemg taken by the ofhicers of Central
Industnal Relations Machinery to secure
payment of wage and other legal dues to the
workers by the management

B)mbay Cullglﬂnm Agents Labour

569 SHRI D K PANDA Wil
the Minister of [ABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state
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(a) whether Bombay Customs House
Agents would set up a Labour Pool for
unprotected workers from 1st May, 1971 ;

(b) whether this labour pool will benefit
the workers ; and

(c) if so, whether Government propose
to introduce ‘Labour Pool’ scheme in other
parts of the country ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R K. KHADIL-
KAR) : (a) A pool has been set up from
4 h May, 1971.

(b) Yes Sir.

(¢) This is a private bipartite arrange-
ment and is not part of any scheme which
the Government has framed under the Dock
Workers (Regulation of Employment) Act,
1948,

Appointment of a Committec to test
prototype RS-0% Tractor

570, SHRI T. S. LAKSHMANAN :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether Government appointed a
Committce to fest the prototype of RS- 09
Tractor ;

(b) if so, whether a copy of their
Report will be placed on the Table of the
House ;

(c) In view of the fact that all the
RS-09 tractors supplied by East Germany
are being taken back by them, what action
Government have taken to bring the guilty
responsible for the import of these defective
tractors to book ; and

(d) whether the case will be handed
over to C.B I, for an impartial enquiry ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE): (a)
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and (b). Yes, Sir. A Committes of Tech-
nical Experts was appointed by the Gov-
ernment on 4th November, 1970 with a view
to verifying and inspecting the records
relating to the tests conducted on RS-<09
tractors at Budni in 1965 and other related
matters. The Committee has since submit-
ted its Report and it is under consideration
of the Government,

(c) and (d). This question will be con-
sidered after the rcport of the Technical
Committee has been fully examined by
Government,

Assistance from United Nations International
Children’s Emergency Fund for Dairy

Industry
571. SHRI T. S LAKSHMANAN :
Will the Minister of AGRICULTURE

(KRISHI MANTRI be pleased to state :

(a) whether the Cxccutive Board of
UNICEF has recently approved of fresh
assistance for the development of our dairy
industry : and

(b) if so, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) and (b). To-
wards implementation of the World Food
Programme Project 618—Milk Marketing
and Dairy Development—the UNICEF were
requesied to provide an assistance of § 2.5
million for the impert of daity processing
cquipment, components and stainless steel ma-
terials for meeting the requirements of first
phase during the years 1970-71 and 1971-72,
The Execulive Board of the UNICEF have
already agreed to provide, free of cost,
equipment and stainless steel of the value
of US $ 1.5 million including freight ; and
a formal Plan of Operation beiween Gov-
ernment of India and the UNICEF has
already been signed. The Plan of Opera-
tion provides for the supply of dairy pros
cessing equipment, components and stainless
steel of the value of § 1.5 million (including
freight) for expansion of the installed capa-
cities of the Public Sector Milk Plants in
the four metropolitan cities of Bombay*
Calcutta, Delhi and Madras. The UNICEF
equipment of India have requested for the
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supply of additional .9 million dollar worth
of dairy equipment and stainless steel
during 1971-72 in addition to the commut-
ment made by the UNICEF for supply
of § 1.5 million worth of equipment during
1970-71. The requests had been sent by
the local UNICEF office to the Executive
Board. The approval of the Fxecutive Buard
has not yet formally been communicated to
the Government of India.

Estimated demand for Stecl during the
4th Plan

§72. SHRI T.S. LAKSIIMANAN :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
1o state :

(a) the estimated demand for steel in
the country during the Fourth Five Yea:
Plan period ;

(b) whether the steel plants can meet
the demand , and

(c) if not, how the shortfall 1s proposed
to be met ?

THE MINISTER OF STATE IN THF
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAIl
NAWAZ KHAN) : (a) The Sieering
Group on Iron and Steel set up by Ministry
of Steel & Heavy Engineering, whose report
was submutted in Februry 1969, had cstimated
the domestic demand for steel in 1973-74 at
7.12 million tonnes. Farlier n 1968 the
National Council of Applied Economic
Research had estimated the demand for steel
al 7.401 million tonnes in 1970-71 and at
11,934 million tonnes in 1975-76. Since both
these studies have become somewhat out of
date, fresh estimates of demand for steel
are being attempted now.

(b) and (c). The rated capacity of the
five main steel plants in the country is at
present 6.7 million tonnes of saleable steel,
In addition, there are a large number of
electric furnaces using scrap and they are
also expected to produce substantial amount
of steel by 1973-74, By the end of the 4th
Plan, first stage of Bokaro with capacity of
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2 5§ million ingot tonnes will also be ready.
Production from all these sources will largely
meel the domestic demand.

Cancellation of Licence of M/s. Indian Agro-
Machines for Mannfacture of RS-09

Tractors
573, SHRI CHITTIBABU : Will the
Minister of AGRICULTURF (KRISHI

MANTRI) be pleased to state :

{a) whether in view of intransic defects
in RS-09 tractors, Government propose to
1evohe the licence given to M/s. Indian Agro-
Machincs for the manufacture of these
tractoms m Hyderabad ; and

(b) if so, the final action taken in this
regard ?

THF. MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHR1 ANNASAFEB P SHINDE)
(a) and (b). M s Indian Agro-Machines,
New Delhi have not so far  been 1ssued an
industrial licence for the manufacture of
RS-09 agricultural tractors and as such the
question of revoking the same does not
arise.

Demand of Tiactors at the end of Fourth
Five Yecar Plan

574. SHRI C CHITTIBABU : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether an estimate of the demand
of tiactors required by agneculturists by the
end of the Fourth Five Year Plan has been
evaluated ;

(b) if so, the number and horse power
of the tractors required ; and

(c) the steps
demand ?

taken to meet the

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRID)
(SHRI ANNASAHEB P, SHINDE) : (a) to
(c). The Working Group on Agricultural
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Machinery and Implements had assessed the
requirement of tractors in different horse
power ranges during the Fourth Five Year
Plan and the demand estimated by it by the
end of the Plan is as under :—

H. P, range Number (1973-74)
12-20 DBHP 25,000
21-35 DBHP 45,000
36-50 DBHP 18,000
51 and above 2,000
Total : 90,000

With a wview to meeting the overall

demand of tracturs, efforts are being made
to step up indigenous production as far as
practicable. Units have been licenced for
the production of 56,000 tractors per annum.
Besides, Letters of Intent have been issued
for the production of 1,18,800 tractors per
annum. Schemes for the manufacture of
33,000 tractors per annum are also under
consideration. As the indegenous production
has not been able to keep pace with the
increasing demand, import of tractors is
being allowed to the extent necessary.
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Production of Steel in Stecl Plants
575, SHRI C, CHITTIBABU :
SHRI MARTAND SINGH :
DR. KARNI SINGH :
Will the Ministet of STEEL AND

MINES (ISPAT AUR KHAN MANTRI)
be pleased to state :

(a) the total tonnage of steel produced
during 197071 vis-a-vis the target of
production and the rated capacity of the
steel plants in India ;

(b) the rcasons for the shortfull in
production in the various steel plants ; and

(c) the steps taken to increase pro-
duction to the rated capacity of the steel
planis ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA MEN
RAJYA MANTRI) (SHRI SHAH NAWAZ
KHAN) : (a) The following table shows the
rated capacity, target and actual production
in 1970-71.

Production of Saleable Steel in 1970-71

("000 tonnes)
Name of the Plant Rated Target Actual
Capacity Production
Bhilai 1965 1707.0 1548.6
Dargapur 1239 695.1 412.6
Rourkela 1225 1044.4 683.6
4429 3446.5 26448
Tata Iron & Steel
Co, Limited 1500 Figures are 13746
not
Indian Iron & Steel available
Co. Limited 800 §23.2
Grand Total 6729 SIZT
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(b) Production in Bhilai has been
adversely affected by shoitage of refractories
and locos Tndustual relations were disturbed
throughout the year in Durgapur and during
the first half of the year m Rourkela Theie
were alwo certain  technical/operational
deficicncies at these Plants

In TISCO, the reduction 1n output of
saleable steel durning the year 1970-71, as
compared to that m [969-70 was prumdily
due to reduced tonnage of purchased ingots
available for 1olling  The Plant had also
operational troubles at the Coke Ovens and
blast furnaces, non-availabilily of adeguate
quantities of purchased cohke, shorlage of
furnance oil, etc

The production 1n 1ISCO was affccted
by disturbed industiial relations

(¢) Hhindustan Steel 1 imited expect thal,
subject to satnsfactory industrial ielations,
production of steel from their steel plants
at Bhilai, Rourkela and Durgapur mn 19/1-72
would exceed the actual production in 1970-71
by nearly 10 million tonnes of steel 1ngots
Towards this end, they we taking all
necessary measures which include organisation
of maintenance programmes lor enhancement
of equipment availability, speeding up major
capital programme so 8 to correct existing
imbalances 1n production facilities, procure-
ment of raw materials, essential spares,
retractories, locos and introduction of
technological improvements etc For this,
a three-year rolling plan 15 bemng prepared
for each plant A close watch 15 being kept
on the rate of production and the oi1ganisation
1s being gearcd up to attain the annual
produciion targets

Similar steps are also being taken by
the managements of TISCO

Industeial Relations Commassion

576 SHRIB NARAYANAN Wil
the Mimister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MAN I'RI) be pleased to state

(a) whether the proposal to set up
Industnial Relations Commussion has been
finalised , and
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(b) the reasons for the delay and
whether Government have any alternative
proposal in mind to remove the cnsis of
confideuce between management and labour ?

THE MINISTER OF LABOUR AND

RI HABILITATION (SHRAM AUR
PUNARYAS MANTRI) (SHRI R K.
KHADILKAR) (a) No, bir

(b) Though the Standing Labour

Commiuttce had f(avoured the pioposal in
July 1970, some central organisations of
workers which did not attend the Commuttee’s
meeting had expressed reservations on the
subject, The question of having the most
suitable  dispute settlement machinery came
up again betore the Conference of repiesenta-
tives of [Irade Umion Organisations held
on May 20-21, 1971 and the Conference of
the representatives of Lmployers' Orgam-
sations held on May 22, 1971 This and
other aspects of industrial relations policy
are (o be discussed further at a tripartite
meeting

World Bank Loan for Purchase of Agricultural
Spraying Aircraft

577 SHRI B NARAYANAN Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state

(4) whether there 15 any plan to utihse
the agricultural spraying awrcraft for pro-
tecting food-crops, as the recent World
Bank Loan has cnabled various compames
to buy these aircraft , and

(b) the amount of loan sanctioned by
the World Bank for this purpose and the
number of aircraft purchased and the names
of companies which bought them ?

THE MINISTER OF STATE IN THE
MINISTRY OI' AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P SHINDE) : (a)
Yes, Sir

(b) The World Bank has offered a
credit of # million dollars to be utihsed for
the import of 82 agricultural aircrafts. An
agreement has been signed with the world
Bank and the credit 1s still to become effective
after which the funds for the import of
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these agricultural aircraft will be released by
the Bank.

Popularisation of Cooperative Movement

578. SHRI SAMINATHAN: Will
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether Government have drawn
out any scheme of action for universalizing
the co-opcrative movement for activizing its
membership and for cutting down the
deadwood of a defunct unit ;

(b) whecther any inquiry is proposed
at national level in oider to foster people’s
faith in the movement ; and

(c) the details of the steps taken in
this direction ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURF. (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA): (a)
Growth with stability being the key note of
the Fourth Plan, aguicultural cooperatives
on the one hand and consumer cooperatives
on the other occupy a central position in
the strategy of cooperative development in
the Country., It has been recognised that
it is important for planned development to
bring about the growth of cooperatives in
all parts of the country and to ensure the
coordinated operations of various types of
cooperative organisations including activisation
of existing socieies by  increasing
their resources and membership and by
weeding out units which have no chances of
rehabilitation or revival. The Plan includes
various programmes towards this end.

(b) Thercis no such proposal under
consideration of Government at persent.

(c) Does not arise.

Membership of Trade Union Organisation

579. SHRI A. P. SHARMA : Will the
Minister of LABOUR AND REHABILITA-
TION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(&) which national trade union organi-
sation has the largest membership in the
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country and what is the method to ascertain
this membership ; and

(b) whether Government are in a
position to state the membership of the
various national trade unions as on the 31st
March, 1971 ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM  AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) The Indian National
Trade Union Congress has the largest
membership in the country in terms of the
varified membership as on the 31st December
1968, The membership of trade unions
affiliated to the four Central Trade Union
Organisations, namely, the Indian National
Trade Union Congress; the All India
Trade Union Congress ; the Hind Mazdoor
Sabha ; and the United Trades Union
Congress, is verified in accordance with the
prccedure for verification adopted in pur-
suance of decision taken at the 16th Session
of the Indian Labour Conflerence held
in 1958,

(b) No, Sir. The verification of member-
ship is undertaken once in two years on
calendar year basis instead of financial year.

Assessment of Unemployment Position

580. SHRI A. P. SHARMA :
SHRI SEZHIYAN :

Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) the number of unemployed persons
(both educated and uneducated) in the
country as on the 31st March, 1971 ;

(b) the steps Government propose to
take to provide employment to these persons ;
and

(c) whether they are going to be
employed in phases or whether Government
have chalked out some scheme for their
employment, State-wise and District-wise ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
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PUNARVAS MANIRI) (SIIRI R K
KHADII KAR) (a) The only inlormation
available on the subject relates to the number
of job seekers on the live 1egister of employ-
ment exchanges which was 42 21 lakhs  [he
number of cducated job-sechuis (matriculates
and above) among them was I8 22 lakhy

(b) and ()  Vanous devclopment
programmes included in the fourth 1w
Year Plan n the fiddds of agiculture,
industiy, tran-poit and communications,
rigation  and power and social servives
which are expected to cicale more and more
cmployment opporiumitics lor the uncmploycd
(ncluding the cducuted), e been spelt
out 1n detail in the Tourth I'ne Yuar Plan
(19¢9-74) duument

Apait fiom the prograiames induded
in the Towth I ne Year Plan, some special
schemes designed  for the bendit of the
weaker sections of the souty, particuldarly
in the rural sector have also been taken up
for creating ncieasing number of cmploy-
ment oppoitunities  The details of these
schemes have been spedt out tn the document
“fowaids Growth with  Socal  Tustice
distnibuted to  the Honvurable Membeis
along with Budget papeis fur 17071 Some
of the moic important of these schemes aie
setting up of small tarmets duveloprment
agencies , scheme for marginal farmers and
aguicultural labour  scheme for dovelopment
of dry farming , rural works programme,
aiea development schemes  Special emphasis
is also being laid on  the promotion of
medium and small scale  industiies A
sctheme for providing  technical and mana
gerial “know-how” as well as necessdry
credit through the State Banh of India,
nationalised Banks and other institutions
Iike the National Small Industries Corporation
to techmically qualified persons to come
torward as enticpreneurs, 15 being
implemented

Moie recentiv, a crtash programme for
rural employment lias been 1ntinduced with
effect from April, 1971 The ptogiammne,
which has a provision of Rs 50 crores per
year during the fourth Plan, envisages employ-
ment of 8 mimimum of 1,000 persons in
cach district of the country on works of
an infra-structure nature which would
ultimately dovetail into area development
plans of the Dustrict,
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Necessdry steps are also being taken for
strengtheming the  Career Adire and
Vocationil  Guidanee  programmes  In
Unnereitivs dnd Schouls to channelise the
youth into  productive  enployment/self-
employment Simultaneouslv, the existing
traming programmes are  being  re-orgamsed
and ro oniented with 4 view to making the
pusons with technical  qualibications, parti-

cularly engincers and crattsmen  better
equipped  for sl employment  and
employment

Import and ) xport Prices of Steel

581  SHRT JYOTIRMOY BOSU Wil
the Mimster of STHIT  AND MINIES
(ISPA1 AUR KIIAN MANIRI) be pleased
i tefer to the reply given to Unstatred
Question No 60 on the 0th March, 1971
1cgarding import and cxport prices of  steel
and state

{a) the reasons for the vast difterence
between the average fob  Indian export
ptices on  dactual  expoils  during  Apnil-
Ducembur 1970 and the average price at
which four categories of steel was imported,
particularly fiom the US A, and the UK ,

(b) the total loss, il any
India on this account during
petiod ,

mcurred by
the same

(v) the average production cost for
cach category of steel in India  during
197071 ,

(d) the diflerence between the produce
tion cost and average fo b export prices on
actual exports during 1970-71 , and

(¢} the loss o1 gun on this account ?

THF MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANIRI) (SHRI SHAH
NAWAZ KHAN) (a) As mentioned 1
reply to Unstarred Question No 60 on 30th
March 1971, none of the categories of steel
cxported were imported in  significant quan-
tiies A meaningful comparison of prices
15, therefore, not possible

(b) Does not arse, as there was no
wmport of these categories.
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(c) to (¢). Detailed data relating to
cost of production are not available ina
form to make a meaningful comparison,

Production, procurement and price of
Cereals in West Bengal

582, SHRI JYOTIRMOY BOSU:
Will the Minister of AGRICULTURF
(KRISHI MANTRI) be pleased to state :

(a) the "otal production of rice, wheat
and other cereals in West Bengal in 1969-70
and 1970-71 and the anticipated production
in 1971-72 ;

(h) the total procurement of rice by
the Food Corporation of India in 1969-70
and 1970-71 and the target of procurcment
for the year 1971-72 ;

(¢) whether in spite of rise in produc-
tion, prices of rice in West Bengal, outside
the area under rationing, have increased in
the 1ecent period : if so, the causes thereof ;
and

(d) the steps, if any, taken to stabilise
prices ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MLN RAJYA MANTRD
(SHRI ANNASAHEB P. SHINDE) : (a)
The total production of rice, wheat and other
cereals in West Bengal during 1¢69-70 was
estimated at 68.6 lakh tonnes. Estimates of
production during the year 1970-71 will be
available only in July or August 1971, It is
to carly too make any cstimate of production
during the agricultural year 1971-72 which
will commence only in July 1971,

(b)
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Quantity procured by
FCI in West Bengal

Year

1969-70
{Nov., 69 to Oct., 70) 4,11 lakh tonnes
1970-71

(Nov., 70 to 6,5.71) 2.42 lakh tonnes

It is too early to fix a procurement target
for 1971-72.
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(c) In the absence of final estimates of
production during 1970-71, the rise in produc-
tion cannot be confirmed. Some seasonal
rise in prices of rice during this part of
the year is a normal phenomenon. Other
factors responsible for the rise in prices thiy
year are —

Lower pioduction of Aman rice
this year (according to preliminary
estimates),

(1

(2} Serious law and order situation in
the State,

(3) Mid-term eclection which kept the
Distt. Administiation and the
Police busy.

(4) Pre-clection uncertainty disturbing
the market.

(5) Heavy influx of people from East

Bengal.

(d) Supplies of foodgrains from the
Central pool to West Bengal have been
increased. Larger number of people parti-
cularly poorer sections have been brought
under modified rationing coverage and
progressively greater allotments of rice are
being made by the State Government, for
deficit districts and deficit pockets of surplus
districts. Arrangements have also been made
by the State Government, for apen market
supply of levy free portion of rice mills' produ-
ction. As a result of all these measures the rice
prices in West Bengal have shown a steady
to easy trend from the beginning of May,
1971,

Amendments of State Cooperative Acts
to Provide Loans for Agricultwal
and Landless Labourers

583. SHRI BHOGENDRA JHA : Wil
the Minister of AGRICULTURE (KRISH]
MANTRI) be pleased to state :

(a) whether the State Cooperative Act
at present provides for giving loans to land-
less peasants, share croppers and agricultural
labourers ;

(b) whether this excludes about two-
thirds of the rural population from getting
any benefits from the Co-operatives and
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bars them from getting any institutional

credit ;

(c) whether it is proposed to immedia-
tely amend the Cooperative Acts and Rules
or to provide for and ensure separate co-
operatives of agricultural labourers and
Jandless peasants in each panchayat of the
country ; and

(d) il so, the details thercof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURF (KRISHI
MANTRALAYA MEN UP MANTRI)
(SHRI JAGANNATH PAHADIA) : (a) and
(b). The Cooperative Societies Acts and
jules framed thereunder do not preclude
landless peasants, share-croppers and agricul-
tural labourers from enlisting themselves as
members of cooperatives and getting credit
facilities and other services.

{c) and (d) Inview of reply to parts
(a) and (b) above, the question of amend-
men of the cooperative Socicties Acts
and Rules does mnot arise. Amend-
ments of these laws is a continuous process
which is being attended to by State Govern-
ments sinze the subject matter falls within
the State list under the Constitution
of India.

Under the Crop loan system all possible
steps are being taken to make the loaning
policies and procedures of cooperatives
production-oriented instead of being secunty
based and thus be of benefit to landless
peasants, share-croppers and agricultural
labourers etc.

Government has also set up 41 Small
Farmers Development Agencies and 34
Marginal Farmers  and Agricultural
Labourers’ Projects. These institutions are
expected to increase the availability of credit,
inputs and other services to small farmers,
landless peasants and agricultural labourcrs
through institutional agencies like Coopera-
tives and Commercial Banks.

Rehsbilitation of Muslim Employees of
Heavy Engineerlng Corporation, Ranchi

584 SHRI BHOGENDRA JHA : Will
the Minister of STEEL AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state :

MAY 27, 1971

Written Answers 176

(a) whether hundreds of Muslim em-
ployees of the Heavy Engineering Corpora-
tion, Ranchi uprooted during the communal
riots of 1967 have not yet been rehabilitated
and

(b} if so, the steps taken for
immediate rehabilitation ?

their

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH
NAWAZ KHAN) : (a) About 500 Muslim
employees who weie affccted in the riots, were
temporarily accommodated in two hostels
of the company. Sixiy-one of these emplo-
yees returned in 1970 to the quarters in the
township allotted to them. Out of these, 26
have since surrendered their quarters and
made their own arrangements. It has not
been possible so far to persuade more
employees to accept allotment of quarters
in the township ;

(b} This 1s a delicate social pioblem
1equiting the willing coopcration of all con-
cerncd. Earnest efforts in this regard are
being continued by the Management of the
Corporation.

Produciion and Demand of Sugar and
Payment of Dues to Canc-Growers

585. SHRI SEZHIYAN :

SHRI BISHWANATH ROY :

Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to statc :

(@) the postion of production and
demand of sugar for the past two years in
the country ; and

(b) the steps taken by Government to
pay the cane-growers their dues and to
clear the surplus stocks of sugar in the
market and with the mills 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRAYALAY MEN RAJYA MANTRI)
(SHRI SHER SINGH) : (a) The production
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and off-take of sugar during the two years
1968-69 and 1969-70 was as under :

Year Production (Lakh tonnes)
Orf-take
196869 3559 26.09
1969-70 42.62 32.61
(b) (i) The Stiate Governments have

been asked from time to time to
arrange for prompt payment of
cane dues by factories and to take
stringent measure agamnst  the
defaulting factories.

The authorities concerned have
been requested to allow increased
banh credit to sugar factories,

(ii)

In order to reduce disparity in
proportion of stocks with factories,
releases of sugar for sale are now
lmhed to stochs instead of produc-
tion. Additional quantities of
sugar have also bzen released for
sale in the open market to factories
having larger proportion ol stocks,

(ni)

Restrictions on price and distribu-

av)
tion of sugar have been removed.

to Tackle

f Special Age
Creatlon of Spe oblen:

East Bengal Refugees

586. SHRI TRIDIB CHAUDHRI :
Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) be pleased to
state :

(a) whether Government are consider-
ing the necessity of creating any special
agency to tackle the problem of new refugees
from Bast Bengal who have crossed the
border to seek shelter and safety from
military oppression perpetrated in Bast
Bengal since the 25th March, 1971 ;

(o) whether Government are also
considering to treat the responsibility of
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looking after these new refugees as an
entirely Central responsibility under items
10, 12, 17, and 19 of the Union List of
subjects and item 27 of Concurrent List of
subjects under the Seventh Schedule of the
Constitution ; and

(¢) if so, what is the structure and
nature of such specalised organisation ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR
PUNARVAS MANTRI) (SHRI R. K.
KHADILKAR) : (a) and (b). No, Sir.
The Union Department of Rehabilitation,
with the assistance of the State Governments,
are providing necessary relief facilities to
the refugees coming from East Bengal ; all
expenditure incurred in this connection is
being borne by the Central Government.

(c) Does not arise, as no special agency
outside the existing Department of Rehabili-
tation has been created.

Additlonal supply of Foodgrains
to West Bengal

587, SHRI TRIDIB CHAUDHURI :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state ;

(a) what are the additional supplies of
foodgrains in terms of rice and wheat that
the Government of West Bengal have asked
for this year (1970-71) over and above the
promised quota of central supplies on account
of the shortages in the food procurement
programme in the State ; and

(b) whether the Food Minister of West
Bongal had any discussion with him recently
in New Delhi in this regard ; and if so, the
outcome thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P, SHINDE) : (a).
Demands for rlce are received from the
Government of West Bengal on the basis of
calendar year and those for wheat on a
monthly basis. For the caleadar year 1971,
the State’s original demand for rice as com-
municated in October 1370 was 4 lakh
tonnes. This was raised to 5 lakh tonnes in
March 1971 and again to 6.25 lakh tonnes
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in April 1971, In addition, they have now
communicated & requirement of 2 lakh
tonnes of ricc for Fast Bengal evacuces,

As regards wheat, the monthly demands
received from the State Government during
the financial year 1970-71 totalled up to
12.45 lakh tonnes. Their demand for April
1971 was 125 th, tonnes and for each of the
months of May and June was 135 th,
tonnes.

(b) The increased demand for 6.25
lakh tonnes of rice was communicated by
the State Government after their Food
Minister's discussion with the Union Agricul-
ture Minister on 17 4,1971. The Government
of West Bengal have been told that their
revised requirement of rice has been noted
and that efforts would be made to meet
their full reasonable requirements., Adequate
stocks of rice are held by FCI on behall of
the Central Government in their godowns
in West Bengal, More rice (rom other States
1s being moved to these godowns and releases
trom stochs in these godowns are made to
the State Government every month according
to their requirements. The State Govern-
ment's demands for wheat are already being
met in full,

Damage of Foodgrains by Rats

588, SHRI K. S, CHAVDA : Will the
Minster of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether the attention of Government
has been drawn to the news appearing in a
section of the Press that there are about,
2,400 million rats—an average of over four
rats to & person in the country—and they eat
away as much as 2 4 million tonnes of food-
grains annually ; and

(b) if so, the steps Government propose
to take to stop the eating away of food-
grains either by reducing rat population or
by other adequate measures ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
{SHRI ANNASAHER P. SHINDE) ! (a) Yes
Sir. The news item has been noticed by
Government,
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(b) The Central Government and the
State Governments have taken up rat control
work Until the year 1969-70, a scheme to
ciadicate 1ats by the use of Rodenticides
was being implemented by the Government
of Indm as a Centrally-sponsored scheme
through the State Governments, which has
been transferred to the State Sector from
1969-70. The various methods of rat control
such as tiapping, baiting, gassing of burrows
are uscd to control the rat population, The
Central Food Department has alse intensified
the extension work for making improved
type of receptacles popular at the farmers'
level, Storage of foodgrains is also being
modernised by the application of the Jatest
scientific techniques of storage and pest
control in order to minimisc the damage
to foodgrains on account of rats,

il fawl ot il o= o gea
ey ufm

589. &t Wiga exww
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(F) #11 a7 N 7 aie
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dran & qe ¥ frod daw (1969-70) &
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(w) sar wfy & foir oS aw
ot e g @ W ;A

() afz g, @ AwR A R AT
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Procurement of Rice

592, SHRIMATI JYOTSNA CHANDA :
Will the Minister of AGRICULTURE
(KRISHI MANTRI) be pleased to state :

(a) whether procurement of rice has
been made upto the target, Stale-wise ;

(b) whether target has not been reached ;
if so, the reasons for the same ; and

(¢c) whether Government propose to
supply rice to those State where refugees
from East Pakistan have settled ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MAN-
TRI) (SHRI ANNASAHEB P. SHINDE) :
(a) and (b). As kharif procurement season
in most of the States is from November
to October, procurement of rice in the States
is still going on. While the targets recom-
mended by the Agricultural Prices Com-
mission for Madhya Pradesh and Punjab
have already been exceeded, the target is
likely to be achieved or nearly achieved
in Andhra Pradesh, Haryana, Maharashtra
and Uttar Pradesh before the season is over.
On the basis of present indications, the
targets may not be achieved in the State of
Assam, Bihar, Jammu and Kashmir, Kerala,
Mysore, Orissa, Tamil Nadu and West
Bengal. In Gujarat, no procurement is being
made this year as the State Governments ‘are
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holding substantial stocks carried over from
lnst year and the offtake from fair price
shops is very poor on account of ecasy
availability in the open market. Some of
the reasons for non-achievement of targets
of procurcment recommended by the Agri-
cultural Prices Commission are lower pro-
duction in certain States than that anticipated
at the time of the APC's recommendations,
high prices and law and order problems
{in the case of West Bengal).

(c) Yes, Sir,
Recommendations of € onl Wage Board

593. SHRI1 R. N. SHIARMA : Will
the Minister of LABOUR AND REHABI-
LITATION (SHRAM AUR [PUNARVAS
MANTRI) be pleased to state :

(a) whether the Wage Board for Coal
Mining Industry recommended in February,
1967 for coal mine workers piovisions for
gratuity, incicascd quantum of earncd Icave
with wages, intioduction of casual leave
with pay, House rent, minimum wages for
the apprentices and deletion of attendance
yualification from the quarterly bonus
scheme ;

(b) the rcasons why these iccomimen-
dations have not been accepted by the
Government so far ; and

(¢) when Government proposc to ac-
cept them ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) SHRI R. K. HADIL-
KAR) : (a) to (c). The need for a gratuity
scheme has been accepted in principle. The
proposal involves legislation and is being
processed in consultation with the con-
cerned Miniatries/Departments. The question
of deleting the minimum attendance quali-
fication from the Quarterly Bonus Scheme
is also being examined. Recommendation
regarding increase in the quantum of earned
leave, introduction of casual leave with pay
and house rent allowance have not been
accepled because of the additional financial
burden involved, The recommendation re-
garding romuneration to apprentices and
learners is being examined in all its impli-
cations.
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Tmplimentation of Recommendations of
Wage Board for Coal Mining Industry

594, SHRIR. N. SHARMA :
SHRI ROBIN SEN :

Will the Minister of LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) be pleased to state :

(a) whether a large number of collieries
have not implemented the Recommendations
of the Wage Board for Coal Mining
Industry ;

(b} the number of collieries which have
paid the variable Decarness Allowance at
the rate of Rs. 1.86 pcr day with effect from
the 1st April, 1971 ;

(c) whether public sector undertakings
were ashed to purchase coal from such
collicries which have implemented the recom-
mendations of the Wage Board in full ;

(d) whether the Variable Dearncss allow-
at the ratc of Rs. 186 per day has been
paid only by the collieries of the National
Coal Developmert Corporation and M/s.
Tata Iron and Steel Co. Ltd ; and

(¢) whether Government will consider
making the recommendations of the Wage
Boards statutory and their violation punish-
able with imprisonment ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHR1 R. K,
KHADILKAR : (a) to (e). Information
is being collected,

Displaced Persons in Tripura

595, SHRI DASARATHA DEB :
Will the Minister of LABOUR AND REHA-
BILITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) whether any steps are being taken
to settle the displaced persons, who entered
Tripura during 1970-71, outside Tripura ;
and

(b) if so, the progress made so far ?
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THE MINISTLR OF 1ABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRIR K KHADIL
KAR) (@) and (b) Rehabilstation of
families who entered Tripura during the year
1970-71 forms part of the ovcr-all prog-
ramme of rehabilitation of new migrants who
had entered the border States The fanu
lies are moved to transit camps at Mana
and elsewhere and from there to rehabili
tation sites 1n a phased progiamme corre
lated to the piogress of the Rehabilitation
Projects  Agriculturist tamilies are resettled
on land in the existing rehabilitation projects
Maharashtra, Madhya Pradesh, Mysore cic
They are also resettled i Dandakaranya
Various State Governments havc also been
requested to provide additional land to cope
with the increased 1equirements  The non
agricultural families are resettled under
various schemes, including the grant of
business loans and emplovment n mdustrial
schemes.

Out of S58I8 peisons who entered
Tripura duning 1970 71, 5305 pusuns were
admitted to camps in Iripura  Out of the
5,305 persons admitted to camps in Tripura,
3,846 persons have alrcady been sinfted
from Tripura m the process indicated above
1,000 persons are being shifted shortly
The balance consists mainly of persons of
Long Term Liability Categoiles who will be
provided accommodation m thc Permanent
Liabihity Homes 1n Tripura

Resettiement of Landlcss Agricultural
Labour in Tripura

596 SHRI DASARATHA DEB Wil
the Mimister of I ABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to stalc

(a) whether there s any scheme for
the resettlement of landless agricultural
labourers 1n Tupura

(b) 1f so, the details thereof and
the Scheme has been

() how far
implemented ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R K. KHADIL-
KAR) f{8) Yes
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(b} The scheme was taken up for the
first ime during the Third Plan perniod and
relates to resettlement of landless agricul-
tural labourets other than Scheduled Castes,
Tribes and Retugeis

During the Fourth Plan period 1t 1s
mtended to resettle 1500 families @ 300
families per year at a cost of Rs 29 00 lakhs

(.) During the Third Plan perniod £40
familics wire rehabilitated

Supply of Foodgrains to 1ripura

597 SHRI DASARATHA DEB Wil
the Minister of AGRICUI IURE (KRISHI
MANTRI) be pleased to state

(a) the total amount of foodgrains
(rice and wheat separately) allotted to Tri
pura during 1970 71 and Apnl 1971

(b) whether in view of the recent duve
lopment 1n ‘Bangla Desh and 1n wview
of heavy nflux of displaccd persons this
allotment will be increased ,

(c) the total amount of Ricc and Atla
alieady despatched to Tripura from Centre
during this period and

(d) whether this despatched quantity
1s inadequate /

THL MINISTER OI STATE IN
THL MINISIRY OF AGRICULTURE
(KRISHI MANTRAI AYA MEN RAJYA
MANTRI) SHRI ANNASAHEB P SHIN-
DL (a) While the allotments of e
from Cential pool to Triputa aie made for
the whole of a calundar year those of wheat
are made on a monthly basis For the
calendar year 1971, allotments amounting to
22 5 thousand tonnes have so far been made
to Tripura For the calendar year 1970,
the quanuty of rice actually supplied to
Tripwa from the Central pool was 15§
thousand tonnes

The total quantity of wheat allotted to
Tripura during the financial year 1970-71
was 3,000 tonnes The allotment of wheat
made to them for April 1971 1s 2 th tonues

(b) The additional requirements of
Tripura Government for East Pakistan eva-
cuees also be met,
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(¢) Agninst the alloiments of 22.5 th,
tonnes of rice made for the calendar year
1971, 13.3 th, tonnes has already been des-
patched. The quantity of wheat despatched
to Tripura during the financial year 1970-71
was 2.2 th. tonnes. The quantity des-
patched during April 1971 was 205 tonnes,
Further despatches are in progress.

(d) No, Sir.
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Arrears of Employees Provident Fund
mlrlhulln:l. with Employers

601, SHRIR., P. YADAV : Will the
Minister of LABOUR AND REHABILI-
TATION (SHRAM AUR PUNARVAS
MANTRI) be pleased to state :

(a) the steps being taken by Government
to reduce the mounting arrears of Employees
Provident Fund contributions not being paid
by the defaulting cmployers ; and

{b) the number of cases pending under
the E. P. F. Act in Bihar at present and in
other Stales and the reasons why they are
not being disposed of quickly ?

TIIE MINISTER OF LABOUR AND
REHABILITATION (SHRAM AUR PUN-
ARVAS MANTRI) (SHRI R. K. KHADIL-
KAR) : The administration of the Fmp-
loyces' Provident Fund is the concern of the
Central Board of Truslees, appointed under
the Employees’ Provident Funds and Family
Pension Fund Act, 1952 and not the direct
concerd of the Central Government. The
Provident Fund authorities have reported as
under :

(a) The following steps are taken aganist
the defaulting un-exempted establishments
which default in the payment of provident
fund dues ;—

(i) Prosecution is launched under section
14 of the Employees' Provident
Funds and Family Pension Fund
Act, 1952,

(i) Revenue recovery proceedings are
initiated under section 8 of the
Employees’ Provident Funds and
Family Pension Fund Act, 1952.

In sultable cases, complainis are
filed with the Police/Courts under
section 406/409 of the Indian Penal
Code.

(iii)

(iv) Penal damages are lovied under
section 14 B of the Employees’
Provident Funds and Family Pen-
sion Fund Act, 1952,
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(v) The default is brought to the notice
of the Employers' and the Workers'
Organisations including the Trade
Unions.
{vi) In some cases, the establishments
are afforded a chance to pay the
dues in suitable instalments subject
to production of adequate guarantee,
surety efc,

In the case of Textile Mills which
have gone into liquidation, recons-
truction schemes drawn up by them
(to which the State Governments
usually arc paity) are examined on
merits.

(vii)

(b) As on 31-12-1970, there were 429
recovery caces and 2210 prosecution cases
pending in Bihar State, as against 14,841
recovery cases and 21,262 prosecution cases
pending in other States. Prosecution cases
are pending as adjournments arc frequently
sought by the employers and generally allowed
by the Magistrates,

Establishment of Grape Rescarch
Station at Hyderabad

602. SHRI GANGA REDDY : Wil
the Minister of AGRICULTURE (KRISHI
MANTRI) be pleased to state :

(a) whether grapes have become cheaper
than brinjals and tamatoes in Hyderabad ;

(b) whether Hyderabad ;produces more
than rupees 10 crores worth of grapes every
year and there is a great difficulty of market-
ing the grapes ;

(c) whether Government propose to
arrange for export of grapss ; and

(d) whether Government propose to
establish & grape reseaich station at Hydera-
bad on the lines of Bangalore and Delhi to
solve the problems of grape growers 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRID)
(SHRI ANNASAHEB P. SHINDE) : (a).
No, Sir.
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(b) The value of grapes produced in the
vicinity of Hyderabad is estimated at about
Rs. 5 crores.

The main difficulty in marketing of grapes
produced 1n Hyderabad 1s declining prices,
which 1s duc to rapid increasc in areas under
grapes in Hyderabad as well as in arcas
surrounding the main markets to which Hy-
derabad grapes aie  despatched for sale.

(¢) Yes The State Trading Corporation
issending tnal consignments of grapes to
different countiries to explore the export
market. There 15 also a cash incentive lor
export of fresh fiuts and  vegetables which
includes grapes as an jtem.

(d) Mo, Sir.
Setting up of Steel Plants in Southern States

604, SHRIM RAJANGAM * Wili the
Minmister of STFET AND MINES (ISPAT
AUR KHAN MANTRI) be pleased to
state ;

(a) whether Government have taken any
further steps in developing the steel plants to
be located in the Southern States ; and

(b) il so, the details of the same and
when they arc likely to be put into commus-
sion ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINLS(ISPAT
AUR KHAN MANTRALAYA MEN RAJYA
MANTRI) (SHRI SHAH NAWAZ KHAN).
(a) and (b). Consequent to Government
decision to set up three new steel plantsin
the Southern States (viz. Mysore, Tamil Nadu
and Andhra Pradesh), a number of Commit-
tees for selection of sites and linking sources
of raw meterials to the steel plants were ap-
pointed. On the recommendations of the Site
Selection Commuttee, sites for the three new
steel plants have been selected. The Salem
Plant wil] be located in the Northern flank of
Kanjamalai hill, 14 km west of Salem town ;
the Hospet plant at Tonagalu, midway bet-
ween  Bellary-Hospet railway line ; and the
Visakhapatnam plant at Balacheruvu about
25 km south of Visakhapatnam along the
coast, On the joint recommendations of the
Consultants and the Hindustan Steclworks
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Construction Ltd, (a Public Sector UWnder-
taking), the project areas have been earmar-
cated. Land acquisition proceedings have
comme¢nced. The Committees on coal and
on raw matertals other than iron ore and
coal have also submitted their reports. The
Committec on Iron Ore will be submitting
its report shortly but the linkage of Visa-
khapatnam plant to Bailadilia ore and that
of Hospet plant to Bellary-Hospet ore depo-
sits has been decided. The Consultants for
the preparation of the Techno-economic
Feasibility Reports for all the three plants
were appointed in February 1971  The Cen-
tral Lngineering and Design Bureau of
Hindustan Steel limited are the Consultants
for the Hospet project, and Messrs M. N,
Dastur & Co., Private Ltd for the Salem and
Visakhapatnam plants. It is expected that
the I'easibility 1eport for Salem plant will be
ready by the end of August, 1971, while those
for the Visakhapatnam and Hospet plants
are expected to be ready in November 1971.
The Survey of India are undeitaking detailed
topographical survey woik for all the plant
sites. The piinted survey maps are expected
to he ready by the end of June 1971. Hin-
dustan Steelwoiks Construction Ltd., have
been entrusted with the soil investigation
studies. In the case of Salem project, HSCL
will also undertake the exploratory work in
respect of Kanjamalai iron ore deposits. The
proposals of the State Governments for supply
of water to all the thiee plants are being
examined. The Railways have commenced
their survey work for the provision of mar-
shaling and exchange yards and railway
sidings facilities ctc, for the plants,

At this stage when the Feasibility Reports
are still under preparation, it is too early to
indicate when the plants will be commissioned.

Central Assistance for Dry Farming in Orlssa.

605. SHRI CHINTAMANI PANI-
GRAHI: Wil the Minister of AGRI-

CULTURE (KRISHI MANTRI) be pleased
to state :

(a) the places selected in Orissa for dry
farming ; and

(b) whether Government has extendad
any financial assistance to Orissa in 1970-71
and 1971-71 for this purposs ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MCN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) : (a)
Bahalda P, S. area in Bamanghaty Sub-Divi-
sion of district Mayurbhanj has been selected
by the State Government for the establi-
shment of a Dry Farming Point Project.

(b) Yes, Sir. During 1971-72 a2 sum of
Rs. 11.95 lakhs (including short-term loan
of Rs. 1.55 lakhs to be arranged through
institutional sources) has been sanctioned to
the Government of Orissa, for the implemen-
tation of the Dry Farming Pilot Project.

One main Research Centre has also been
located at the Orissa University of Agricul=
ture and Technology, Bhubaneswar, and
during 1970-71 a sum of Rs. 54,000/— had
been remitted to the University. A sum of
Rs, 1.83 Jakhs is proposed to be sanctioned
to the Orissa University of Agriculturs and
Technology during 1971-72,

Capacity of the Heavy Engincering
Corporation, Ranchi

606. SHRI 5. RADHAKRISHAN :
Will the Minister of STEEL AND MINES
(ISPAT AUR KHAN MANTRI) be pleased
to state :

the Heavy
Ranchi  at

(a) the total capacity of
Engineering  Corporation,
present ;

(b) whether the full capacity of the Cor-
poration has been utilised so far ; and

{c) if not, the reasons for the unsatis-
factory progress ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRA-
LAYA MEN RAJYA MANTRI) (SHRI
SHAH NAWAZ KHAN): (a) Of the three
plants of Heavy Engineering Corporation, the
Heavy Machine Building Plant and the
Heavy Machine Tools Plant have been com-
pleted wheress the Foundry Forge Plant is
stiif to be completed. The present capa-
cities of the Plants are as under :
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Heavy Machine Buiiding Plant :
Mechanical equipment : 30,000 tonnes

Structural items : 25000 ,

Heavy Machine Tools Plant : 278 units,

Foundry Forge Plant :

Grey Iron Foundry : 39,060 tonnes

Non-Ferrous Foundiy : 700 tonnes

Steel Foundry : 66,000 tonnes

Forge shop. 27,700 tonnes
(b) No, Sir.

(c) Build-up of production in a complex
like that of the Heavy Engincering Corporation
is inevitably a slow process and depends on
a number of factors such as developments
of adequate skills to master technological
problem, efficient managerial control and
harmonious industrial relations,
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I fFar 9 |

(@) arwidr g7 aua Iuaed T4

g1

qg 1969-71 & AT AT NFT W
g, AT JA FUT T 4R

608. =it gFw 97T wIAW :
S ST AT FIS

FAT ®W AST 77 qAEH T FA FE
fa

(F) fas ag 1969-70 a4t 1970-71
¥ AUT WeT TIAH F, AT TAT FAH
Fr fradr gz gg ;

(=) %, Arae T41 FI9 T qTATX
azid & foq F+1g g9FT ¥ UST FUFT
F1 57 gF1L 1 aFNFT TEEAT 9 F
HTT

() s Ffq geaeT dafgwa 5
fox Fen azwr &1 fa9e Usn g
#1 wifxen @ Brm w7317 91 Agar g3m
FIT FT g 7

wfw g | wsg "/AT (=N stoomy
atfga die fod ) : (7) sifaws e

~

1969-70 & A, T, FIr9 AT qra7 *
SEA A (7757 FHLT T —

TWE 02, 216.0 g Mady 29

FATT 313.7 7 w3 (wfg aiz
180 fFo 3ray)

T 3, 200,67 el

79 1970-71 & T3 2 9iF3 o) 39-
LR EE

(@) F#ErT AR T UST G HY
TAFTA AFHIT TfTH FAT AT F o1
AT A AAFRTL AT A o7 5T F fog
aFs ggfeat sod & A4t agmar
F1 1 3% afafead, 27 aqr Qi srar
I | T 39%F  amfys fraaw sar
A F A FgrAar 1 | Oy gasd Fv
AT T ar AT wHAE A+t qar
frardt & foq afaam azr-57 amfag
FIA H AT FEAAT AT TE 0 Fer F AFALA
fasrst aaa-aa7 9¢ wew ¥ 90 @ e
% @4l ¥ grafad 3z gaendt 51 3o
FIA H ST TE AT GE1A47 #Y |

(1) SuAT aFART AZ0AAT F wfa-
foaa, wrsa aurre =y A1, IFE Far
FrzAF stafai F1 sraeasarai 1 qu
TR H @gmar ZAr Gy w@r s |
A FaT FATAIF AYafyay # 9hz F
ferq o2 a7t snfz & faqor qur fag-
L AAFAT T N w=FT U
SO | AZIE WA FHS FrSAT afE Sy
fafesa =i wefas Aeme #fg
IR AZH H ST qACHIT F qEIAT
FT 1
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12.01 brs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

PAKI4TANI MILITARY SHLLLING
ON THE EASTERN BORDER

SHRI MUKHTIAR SINGH MALIK
(Rohtak) : I call the attention of the Minister
of HOME AFFAIRS (GRIH MANTRI) to
the following matter of urgent pubic impor-
tance and I request that hc may make a
statement thercon :

“The reported heavy shelling by Pakistani
soldiers in Dalu Sevtor of Meghalaya's
Garo Hills District on 25-5-1971 as a
result of which 22 persons including 9
Indian Border Sccurity Force personnel
were killnd.’

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (GRIH
MANTRALAYA MEN RAJYA MANTRI)
(SHRI K. C. PANT) : Mr, Speaker, Sir.

On 25th May, 197], at 4-30 A. M. Pakis-
tani troops in strength supported by heavy
mortars attacked the BSI' CHECKPOST at
Kilapara situated about 500 yards away from
Dalu. The Border Security Force delachment
fought back the attack gallantly but they were
over-whelmed by the superior numbers of the
Pakistani troops and the post was over-run.

I regret to inform the House that as a
result of this attack, 9 BSF personnel were
killed and 2 are missing. According to the
information received from the Assam Govern-
ment, 13 civilians were also killed and 11
injured in this attack.

However, the Border Security Force
contingent at Dalu stemmed the advance of
the Pakistani troops and beat them back
from Indian territory.

N ghexare fay wfos ;. & qigm,
qg ATreT YT audreArs W aedi frang
qunt § 1 FAQ TEANE ¥ el &
garfas oY ereaTe-TAEl O IHA FqTAr
— 24 gto w1 11 a¥ g qEAHE FO7
o dweT & ard I gEardr § ot
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arel & grar frar | gmd 13 srrady xgt
9¢ 4 w2 7% AIgET w3 @, foad &
TF AR wAr AT 67 wedy g IFA
2§ § T M7 7eg wgq A, Afe
FHErT 1 aw & fr e £ aeig 74
Wt 7€ T gg FANY wr Adftar ag
gam f& Aro 25 Y gag W ag WAwT
g, WA W T I 7 way w1 ez
gar §-—za& o7 fafafagesgy &t 3
w7 #T frafeY od ¥ o 9 st
wTe Ty oftT 3 A @ A faform

ofIF3 qrga, qnIAZFRAQ 7 frars
ardft st guTd qTATT gWavg § qumané
Ft a3 @ T @€ @Y a7z Advar g
fae™ a5 47 ) gAR AT 9T A AN
T & W@ 7, faw avg #r srded
fagrf w1 W@ §—gnar fows @ gea &
QAT @ @r § AR groa ag dar @
§ fF—aF 7% ) o7 @@ F), W
AT AT FAT-59T FAT FY | AT ZH AT
9T §THT FZ¥ @A &, FfwT A geifas
TAAM A aF T a0 7 7§ fivar

T qrgT, £ W FgF I ATWT
1 qrad wrer frwga W wgrowar
fw ag s Taa formms s g
FrAfas auC g §IgT F A agT AN}
fear fe gn ST AT WIE &0 For @
gma ag € fF ot oy ands wggw
7Y & AT AoqHoqHe ¥ HIIY WEHH
7éY &, & o1 798 s« $€71fF ‘Physician
heal thyself’, g7 qg® st fgwraa &1
TRIN &1 §T | ITE A€ B 16 AT
gard drref 7 I@NA T A § ek
frar awr 7% sl gwIY T NW
a7 § 1 ¥ Jrd N ¥ arayg oo aw
FArQ TR E gETay & foq g
TR TE ST ar g o

# fafree< aten & gz qom amar ¢
fo v TR w Nw ¥ oragd W
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| gferare faz |

fiF are 24 &Y 4 T AF Y AT AAIA
BT T FTF @ A AR AET ASH T
W, I A@YE qg AIT IAT F4T AA
& m?

gAY TAAwNE ¥ AT A T9 F
& 5 arfewma ary qrees wear 7 qTA”
A Tea, 77 b5 gn gAY fegae A e
FIAT ARA & | 717 77 s f arfa-
T FAEIT-AIA T AT AT AT,
BT & GA QAT A KA ATT ALY 0o
T | oAz a3dne 4 o a1
T8 e frac g 07 aezer maE A
fro e Who A nzz 3 9 o aYar
oY FY 47T AT AT AV ST AAr I
TE T3 A FAM FNF IAFT GEAST
o qifFmarT 3 feen & WA ST #
dYor #7 &7 IAH IA ATGT W F94 T,
frraE o am ygur qid faga 7 @

g1

off wom Wy o T A, aF "I
arar ¢ s o g9 qdfa? wnra 71—
AT, X1 A7 qAE A AW A oF
garrareor feafa § W 7 gararo feafy
T agd oA wEAF TR qA19A AT TAT
fod qraey 7 caarfas § fr aaw s
B ) famar @ 1 o F @ gor qxARH
WY g% & o qeEr A ATE & oaar WY
ST § |

oq A AF gAGOA A A FB gAT
&, 9naY =T SN weET A HY R,
Frorfs ag oF gl wear dY | faq wer
#1 Ao 997 71 W@ §, IHY ITHT AT
T8 ¢, AfeT s A0 A g A &
ga® @Ik A W A gag wEAr qrEAv
#NfF g7 e 7qf Y g ...,

sit waw fagrdt @k (wErTfsaT)
FEAW WERT, qEEIA ¥ i w7 v
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frgdry st forr @ —fewe fafreee
atr fauf wrga & fa=ss | 97 a1 &) e
I FHE FL a1 74 9457 § 5 5
AT AT TR FAT AL AAT, TAH A1
T aaf 7 5% | 97 7 @F=T 997 faum
T

AW NG 41T F JrAv 7 IWAT
fors frmr ¢, ac 7 w34 ax @ grdr )
“fsr J7 g fas frar @ & s@E
faar o wwar g1

o sEw Tl ;EdAr g ¥
fya 43 dq & 77 ¥ $aa1 77 D
A& A fax am & Fr19X g var mar
g ITH A AT 47 A q307 A8 7
g gl

anay wA s fmFrd aoF g
& @t foe fog=rsr AT & 3man

5t WO AW GA LT WE\QT, TS
B3 Ay qur 3 A A oAra T oater
AT qEEr ¥ At 77 Far fa doenr-
7z Fg1 97 A agH | & qgwEw Tgar
2 gaavdt # G-yrpeRez qger o), a2
faa & oY Famvde ¥ ¥ g7 d-rw@Te
F arq g7 9g¥ ST oY wa =gy Wk,
37 frafa @7 373 #1g 9 S
FIIEC AEAT TN T9% T2 TEr
® fomn, ol &1 adier & fr qrdv
fexafcdy o & g7 aréc ooz qv foe
& Fax1 77 o | afseam wft ¥ oF
Frefas *1 o 353t aer awer | gafed
T WA ARSI #Y ar i) £
T T | AP @ g e
AR FIHAA A T A g7 Ao @

Q% WAl waem AT faA wer
gom, o fra ady g
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weue ey : o HTTE Pt § A send bundies of protest notes to Pakistan and

i € oF FET & 1 oW foy amT T
g & O frads HwmTand eF & aF
Faf " At |

st wenwr o : srede oft, ¥ O
St g , 99T smArT § F7 @
gt faq A% 917 9% eiferA ardt f1
agt & war for v

Tt a| & af geA weAar g
qigv framifedy o & & oSy 2, S
feraréy & S 9g7 w=wr F9 a8t 9
fear 1 7@ A g AR AT Tifgw
fr 3egra ag sre@t wr Faar § o @ad
N7 F1E W FA A Ad AWAAT FEA
arfer Frast T 37 adfms a7 ar i
FAAT 7 |

SHRI SAMAR GUHA (Contai) : I do
not know when the present timid posture of
the Government of India against persistent
Pak aggression will end because 1 do not
know when the mouthing of the virtuous
platitudes of peace, patience and toleration
against Pak aggression will come to a stop.
It is really a sickening scene for a nation of
55 crores to  witness the ritual of sending
bundles of protest notes to Pakistan and of
issuing flamboyant warnings by our Defence
Minister...

MR. SPEAKER : It appears he is setting
himself far a long speech. I wanted him
to be precise and concise in his question.

SHRI SAMAR GUHA : Please be 4 bit
tolerant to me. I do not know if you area
bit allergic to me.

MR. SPEAKER : Not everyday, some-
times he might do it,

SHRI SAMAR GUIHA ; Itis really a
sickening soene for & nation of 35 ¢rores to
to see that it has almost become a ritual to

to witness our Defence Minister issuing flam-
boyant statements giving warnings to Pakistan
that serious consequences would follow if Pak
aggression or incursion into our boiders
continued. These warnings are being ans-
wered not only by repeated aggression but by
fresh aggression the next day,

These border incidents should be viewed
not as isolated border skirmishes but as part
of a pattern of Pakistan aggression agamst
Bangla Desh as well as India. Ido not
hnow who was the official who was respon-
sible for briefing the press yesterday when
referring to this border incursion he said that
the influx of refugees had diminished by
10,000, that is, from 60,000, it had come
down 50,000 a day. That gentleman does not
know the pattern of Pakistani atrocities; they
are creating trouble and killing people with
the result that millions are on the run, both
munotities as well as those belonging to the
Awami League. They are preventing these
people from crossing the border ; as soon as
they get an opportunity to do so, they will
enter India in millions again,

In view of thesa fucts, will Government
take a total perspective of the pattern of
Pakistani aggression or incursions against our
border, and call it aggression by Pakistan
against our security ? if so, despite continued
and calculated violation of the ground rules
by the Pak army, why are our defence forces
observing these rules unilaterally ?

Secondly, instead of entrusting the task
of meeting the regular Pak army to the BSF,
which is equipped with only limited supplies
of live arms for a limited purpose and there-
fore cannot adequately meet the Pak army
equipped with much superior equipment and
superior firc-power, will the regular Indian
army be asked to meet the aggression of the
regular Pak army ? if not, why not ?

Lastly, will Government issue a time-
bound ultimatum to the Government of
Pakistan, as was done by the late Pandit
Nehru in 1950 in a sitnation of much lesser
danger, to stop killing of the Indian citizens
in Bangla Desh, stop the brutal uprooting of
the people of Bangla Desh and pushing them
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to India and also to stop the barbarous geno-
cide of the people of Bangla Desh, and failing
that, whether the Government of India will
undertake dircct action against the Pak army
to defend Indian national security and save
the lives, honour and properties of the Banga-
fis in Bangla Desh; if not, what are the
alternative means of the Government to
defend Indian national security as also the
lives and properties of the people of Bangla
Desh ?

SHRI K. C. PANT : There were two
questions raised by the hon. Member. One
was why the BSF is only there and why they
have only light arms. The BSF is there
because of the arrangements that were made
and have persisted over 8 number of years,
by which the BSF is on the border and the
Army is a little behind. My hon. friend
knows this arrangement.

SHRI INDRAJIT GUPTA (Alipore) :
That is to be unilaterally observed by us only?

SHRI K. C. PANT : In this case they
are armed with ammunition and mortars. So,
the remarks that they were left here without
adequate arms is not correct, and that is why
in spite of the strength of the Pakistani
forces, which according to my information
as much more than the BSF, the BSF was
able to halt them and repulse them effecti-
vely and send them back. I would request
him not to question me too closely and draw
his conclusions from the result,

Secondly he asked whether we would be
prepared to use th: Army in case our sccu-
rity needs it. Naturally, depending on the
nature of the situation we face on the border,
by the Pakistan Army.

) SHR1 SAMAR GUHA : I wanted to
know about the ground rules, why our border
forces are observing unilaterally the ground
rules when they are being persistently violated
by the Plkistpn Army.

MR. SPEAKER : You take him to the
Control Room sometime,

SHRI SAMAR GUHA : Thatisa very
important question because a ten mile gap
has been maintained between our  security

. Im and their security forces, and they
: pqu@istently violating the ground rules. I
.wvant $0 know why no steps have been taken
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by our Government, That is an: important
question and it should be replied.

MR, SPEAKER : That was asked yes-
terday also.

SHRI INDRAJIT GUPTA : The ques-
tion was asked yesterday also, but he has
avoided answering it,

SHRI K. C. PANT: If my hon, friend
gives some thought to the matter, he will
realise that his question is better unanswered.

ot sz fagrdt awmdd : qere vy,
ot ey & feu @wd @ FTE
FUeT AWM AT FAGT AT AGEAAT FEAT AT
s TR, gW AaAy Hrar Y vt off wdlf
TTAT TR E ) AT FWAST R AFTAT TAT
£
““The Border Security Force detachment
fought back gallantly, but they were
overwhelmed by the superior numbers of
the Pakistani troops and the post was
over-run,”
ATy WM gR AT AT 9@ @ 4y
Tz&Y ST T8 & S | FET gEY
& oo & ger qAY §1 qFIS IFF FIAT
wrgar § ot oeEi, gwa & e
areY #X, Tar garar fear &) g wAY
¥ % &, § 39 937 $T g
“The Chiel Minister said that the Pakis-
tani troops had captured the Indian border
outpost of Sutarkandi and Jerapet'a in
Karimganj sector yasterday afternoon,”
gard aAE7 faaiifedy ord $Mfeay
T A FTar @ ¥ gl «fwat
art # 1 T § avEw et
B F AT AR 97 @ §, Tovfew Aoy
¥ foac aw o R § APew g
wHt WY 9 =rere F & fog dare Ad
§ fewra oifeeae & e & qradfen
@A fafrdnr @ iy @
e ¥ @t 7T gE @ AT TR W
g1 & s wger § fr e we ¥
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T g7 waTe! &8 @ 7 afeea
AT 9T At A1 ¥ aray @ s A AT
FTHTOT ® T TE & orafw gArdt ¥AT DAY
§ | aEx e ot & s fear
f agrgd ¥ oF afeT aw qg wWAA H
aay § e gnrdy ¥ar &4 A& S 9w
e E?

ey WENEg, 23 AT A ww Ay
Merard sreew gé 3R 24 arf@ aF
Memard I @ faw Seae 97
gt fay mar € 47 25 AT HY WG
4 gy gem gar | & qoer AT #
w1 24 arirg #1 fam w7 ave fraifeedr
® & ot agh W@ g o 7w Y7
a% TaH o 7w § 5 A W Ay gwen
gam & | WX 9 oW e A1 0F
frqE & | I FTAGYET fomAr & ¢

*Pakistan; troops armed with rifles,
machine guns, and mortars had intruded
into Tali Bazar on the Garo Hills border
of Meghalaya at about 7 a. m. today,
They numbered about 100 and resorted
to indiscriminate firing for about hour."

HATRETAT F1 AEHS N TW AE 9T
grft | FE%T wgT & fF |3 7 9% gwer
§AT 1 gHOT F AN FaAw 100 #q
Mt HAt AfRw wEY & &A@
4 I FHAT BWT | FT d% G
qT gATY TAA &NT AT AE & Wy 100
#i ®T gEEE FAEA ! R AN
qg ¥ wAr § AR A wE@ww A oo
WwamsiEsfrm g fe 23 arfm
* wrw W Aenad § W@ 6, 23 arda
Nomyag N aai Y G fr A f
ger wgm § fe 24 ardw Y gd
e fawtfedt o s s o &
e fewafdt o & faors 59w
xff wrgar § 1 InaY foreeht wiwr § oy
T o g e Y& AfeT e
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frsaitfcr wx ®1 oY gaia agraar &
st =rfem oy 9 ALY & o W & 24
arfra &1 fA gwa @t faar ) 24 arde
Y qq 7T H Terr HAY WG AT g
ot & ggardt fauf &t waw 57 @ § 97
TR gaTher (7) ¥R 97 g
T FEAT 9T ATHA TH & WL A FH
BIU /A FY AT W OTRAT AT A gH
famam # 7@ foom m | wreA A oF o
wfw ot afz fazfoa) & #25% & <@ am
A T AT T AIEIT AV FASAT EHIT
AT 7 A1 F A ¥ w9 A8y
FHAT | 7% a7 A R & Aty qfeen
ag= § gg Torlt #' ff A IR I Ay
T | THET OT AT W AT & I ATRY
A OF oY | T FH R wEwT A
A A gard T Frde av qifser
FTZAT FTA | AT GAT A7 AT 297 7Y g4
FEY adr ot faray Y o qar 7d snan
g gwk fea ¥ 2 5 g ofmam &
FrHmE FaaTiEdr &1 AT gare @ awar
& #T o\ gfar wvaad 6 ey
T AT B TR, TR AT MR AT Y
&, g amfeay a1 oA Y @ 8, gH
IAHT AT AT 2T | AfET q T 5w
Az & aeat ot foardr @ | AT w9 way
%t famam 7 Sa7 78 At § 1 2marfagy
& wFaqer qfvfeafa & faazs & fon adre
N T, 3Ty Amy afezm w7
#t adte ) o1 @ & AfaT Frar g T
@ | AT FT AT 92T AT B HY
&Y FATAT AY BT FT ANIT Ky AT FH
ary § 7

seaw wgrE, & sy e gt
Heft wEgraw W & ATy ahi ge A HER
¥ wax ¥ fou 9% ag snvaraw € % qw
W fegea &t W o qfse #
weat st 7Y fear sraar s ot $}
¥ ggd & I < we wnt fear s o
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[ srzw fagrdt awordy | A T i areRdt o ¥ o wrd
% feq ged Y aar w1 A G o, A E.LL... (eauwiar)...

TIA AT A ATHTT Y QI ARET 0T

off geuwR gq AT WA wEEA
YrarR Ry wam A i fr
qufeATT AT § ¥ FF9RE B AFTA
fa 1 & ag fT aqemr wwgar ¢ fe @
gz 7 oY ST 91 I Faw 11 A
yatr i IS FIE MBEIAF
fom ag qrez oy wf fY | 79T ¥ 500 A7
Y T 97 T FT PR A3M 9V 47
gaenaT 500 st A1 g aF A A8 q@
qry amY 99 S0 ¥ wgf 9 Faw 11
gt A 37 97 qifEEaAr S A gwer
faar o I9F 97 FLAT | 7 FASA
TRy afew amT ¥ ¥ Aty 9w
i & | awfa & fom o2 O
quAr F7wg qF a1 | & guaar § 5 AR
ag B & 17 a1 arvs faifvd i &
A gt a2 AT ¥ eHSTAT S A1 97
11 s 7@ A7 gwa 7 fEw W Fe
Tergdt & a7 o¥ 99 ¥ fou & 72t oA
aris 71 Sea § oW g afe
graragar ¢ 5 @ aga aggd E
qifrert Yt A1 peaer fear oo
Mg nie 7 A fenfdr ent &
‘wizIT a1 I gweraTr @1 500 a7
a8 337 famr 7 wfeart zov 9
qreArg @T ¥ |wqe 7 AR &7

ST AF WIIE ®F FT GG & AT )
efr feafa & 3% a7 gATY I ATHRG
g o wEr W wod Ee Y G
gwd "gwm w2 N SxfaEs
et I¢ WA ¥ gART QwA AT g
1 i ot feafy @vlt g sEEr
for af% ¥ wwAr wAT fem
g 8 femroem | W@ Y OFOE
i & s gwn? Aot o #Y are
g o & ag =y W f 7o WY sod Awm

st gwN oY ¥ (A7) ¢ TN
i =fear o Fear 53 foar @ 1 7@ 9
FRAMAY qaY A WHE wAE
#1g fagarrama fear s £, (sowmw)

EAW WEY : AANT G A TR
T A TR

ot gemwr g & @ fadwT W%
e 4t fF = Aw 4 qfw g Frelt & ww
arrdr ALY & ot IR geaw F fou oy Wt
FTW IoTA TIN 7 gH TITAN | FOTT WA
oY & agaam ¥ ofr oEr AT FE i R A
§ 3% s fior qrery Y aravwAr w@
ARTAT § Liasas (=amwma)...

ol gEw Ay wTAW A0 A FAT N
AT AT 7T | W A fagmm dEr &%
F o Y a1 gy o ... (s

oy wEYEw & oS &% 7 fir AT
777y mifA ¥ 1 &1 Do you think that

by shouting you gan some hing ? Why do
you lose your temper ?

Wt v fagdt @t w oA
WERT TT I O &) v 7wt wgew
& 3973 ¥ F27 TUn ¢ fr ATE 4 a3 gwet
g wafe s A o FaR R f 7
XY gHOT qE gAT | weaw wErew, &
TR gfren b e v o fay omd
FAT AT ATHIY §1 AAFRTY KT § AT

TN ¥ "TE Y aEmerd so
2

ot W o dn A o aga
AT Y O T & v o ave wgeT
wieg g8 o areTd 8 of ¥ smere
T T Fwar g1 R 9w N Irerd
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g a4y e Y oifs & o &
|/WA X W E A A9 v fw F qeA)
g &8 s v & =
¥ OSEY F TRy 1 & WA &7 WRY
Frar g T T AW AT FeT @
et e N ew HEaghard a
a7 & @AY g o ady AR fear o g

oft waw fast wywe (Fafor) @ a=
ot 7 9t qar faar 9vq ag W gEAr
¢t oiferarfadl a1 dar fag o feq
fegema & wfr waar o s A
gar a1 v & Fafw gara vAvA o
aT nF TPT AT zwa arer frari R
TR | AT F qU § qF Y AeH far
g f5 arfsear ot gm? dtvew faad-
& a1 & Sy @1 S| I
R gw ot aeff #1 ¥ A wI @
g1 FE M o oFOR AT ANTCH T
wam wg famr wrar e gw swamas
Fraargy F4r AfeT swe grar fears 78
qear 1 & qur wmar g o AT
7T oW A1 g Aricy war g fa
ag mifseT groEd F1 Wi 96 §
¥ wdy s Ak Ny wde §? anfEx
@R FQ § g F g wfeard
¢ fra® e oo gfeeam smff & =9
H1e g frar o @ 8 7 w5y 7 angfe
g ¥ de fewdtfed | w1 sai
dgnfifermwrd? W W @
wizreat & | W wgwg g3 A TES
fe i adl ag swh o # agt o
TS s AT & 7 A gAYy agh
Wi Adf Wor @ & | 4T 9 ST AFAT
Qm 7wy et @A @ g e
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(CA)
g ¥ O¥ra sgTew gt wEd ?
¥IT AW F  EATIRRTT &7 €T AT TG
Y7 oy AT 43 N 7 F amgan f fw
HelY o #qez qAerd 6 war 9 9l Sy
v ey w1 @ & fr wifear gae Y
g @17 R uw-uw i qfw Y qgar
& AT AT FY 1T ?

T ¥ WX T 0 TART IO Ay i
TR a T A fa o aw ¥
gt arsT faamfed v & aw &)
% 7z wxv ¥z Aasar g v s =gy
AT I FT AEAEIFAT gEF A A
A | (SwAUTA) A9 WU AT @
qT 1 AT AT A smamAwAr gl geit
At gar wf gy war 1 sawEar
gt 7z Y | 4 TE AT ATy
frwe avg & 1w q wga g fE &
g7 ra A1 gzt v fm & Aw o A
Bl TE QAT ?

SHRI P. VENKATASUBBAIAH (Nand-
yal) : Do Goveinment fecl that these are
only border skirmishes and tactics adopted by
Pakistan to mislead woild opinion that they
arc in complete possession of Bangla Desh
or it is a large-scale war attempted by vio-
lating our internativnal border ? If so, are
Government aware of the fact that the
Pakistan Government is massing its troops
on the 620 niile border between Bangla Desh
and our country 7 Will Government treat
this matter seriously and sec that our troops
are moved to the borders of Assam, Megha-
laya and Tripura ?

SHRI K. C. PANT: 1 cannot say
definitely that Pakistani troops are massing
on the border. The Defence Ministry may
be in a better position to give information
on thatt But 1 do not koow generally
speaking that because of the activities of the
Mukti Pauj, inside Bangla Desh, it is not
easy for the Pakistani army to disperse its
troops in small aumbers. When they move,
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|Shr1 K C Pani]

they move 1n large columns It 15 difficult for
them to spread themsclves all over the border
That 15 the general position About the
specific question, 1 cannot give the answer

RE NOTICL UNDER RULL 377 AND
CALLING ATTFN1ION

MR SPLAKLR Papers to be lad
SHRI JYOIIRMOY BOSU (Diamond
Harbour) Sir 1 have wutlen to you for
permission  to  rdaise an umportant matiel
during scro hour today It 1s about the press
report stating thit an Lnquiry Commission
his been set up by Bithat Goveinment under
the Commussion ol Inguny Act against a

Central Minister for musappropiiation of
lakhs
MR SPLAKER  You sent the lcttur

to me while I am sitting hcre and you get
up without mv permission I am not gong
to allow t  You must give me a chance
to study 1t and sec whether 1t 1s possible
under the rules

SHRI NOTIRMOY BOSU Undu
rule 377, | have sought jour peinnssion
to raise it during zero how

MR SPCAKIR I have not allowed it

SHRI S A SHAMIM (Stunagar) May
1 know what would constitut advance notice
in this parficular case ?

SHRI JYOTIRMOY BOSU 1 handed
1t over before 10 o clock

MR SPEAKLR I have received 11
Just now

SHR1 JYO1IRMOY BOSU That 1
upto the Secretarid

MR SPEAKER
my permission

1 have not yet given

SHRI JYOTIRMOY BOSU You did
not inform me that you have not permitted
It That 1s the usual practice
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SHRI S A SHAMIM At least for
the guidance of the new members, we should
know what constitutes advance notice

MR SPEAKLR [ eapect you to know
the rules [ cannot tell you ev rything
There 15 a procedure lard down for 1t

SHRI JYOTIRMOY BOSU
acied according to the procedure
given a regular notice

1 have
1 have

MR SPFAKLR
you

1 have not permitted

SHRI JYOIIRMOY BOSU T was
not informed of that This 1s a serious
matter involving misappropiiation

MR SPLAKER Anything said without
my pirmission will not be recorded

SHRI ATAl BIHARI VATPAYEL
(Gwalior)  Aic we to understand that the
matter 1s undet consideration ?

MR SPLAKER 1 am yet to go into

SHRI PILOO MODY (Godhia) May 1
make 4 submussson ' If something has been
sent to you before 10 O Clock 1n the morn-
ing, 4t least thc membe:r should consider
that 1t has been delivered to you 1n proper
time  Thereafter 1f the Secretariat does
not give It to you tll 10 minutes after 12 O'
Clock, it vannot be our fault

MR SPLAKLR 1 have already said
that 1 will enquire about 1t

SHRI & M BANERJEL (Kanpur)
Sir, we have given notice of a Calling At-
tention on the tiring in Ishapur

MR SPLAKLR If hon Members
abruptly raise matters hike this in the House
my only aliernative is to see that 1t 15 not
rocorded  Anything said without my pre-
mussion will not be recorded

SHRI JYOTIRMOY BOSU . Under
rule 377 I have given the notice 1n writing.
It 15 a very simple submission The matter
has appeared 1n the press The presuge
of the House 18 at stake The Mimster
should respect the House I am not asking
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him to come and say “I plead guilty”. Let
the Minister make a statement. Why should
you prevent him from making a statement ?

MR. SPLAKECR : Anything said with-
out my permission will not go on rccord.

SHRI PILOO MODY : You arc treat-
ing him like a school boy.

SHR1 S. M., BANERJEL :
given notice,

Sir, 1 have

MR. SPLAKLR :
Shri Banerjee cither.

I am not allowing

SHRI DINLN BHATTACHARYA
(Scrampore) :  What arc we here for if you
are not allowing us to raise matters of
importance

SHRI JYOTIRMQY BOSU : Sir, if you
do not want us to function as members,
I cannot help it.

MR. SPEAKER : 1 have rcceived about
35 Calling Attention Notices. 1 can admit
only one,

SHR] S. M. BANERJEE: I do not

want the Calling Attention to be admitied.
Let the Minister make a statcment. When
a person has been killed and so many
injured, should thc Minister not make a
statement ?

MR. SPEAKLR : For that he should
give some regular notice. Calling Attention
Notice is not a notice. Every day 1 seceive
19 to 15 Calling Attention Notices, Today
I have received 20. I cannot admit more
than one. So they cannot be treated as
notices...(inferrupiions) So, uniess you give
me advance notice in the regular form, 1 will
not allow it to be raised,

SHRI JYOTIRMOY BOSU : We have
sent notices...(Interruption)

MR- SPEAKER : The calling-attention
motion is not a notice, There are so many
of them and I have to admit only one..,
(Interruption). Nothing can be raised unless
I have & notice. I am not going to tolerate
it.
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SHRI 8. M. BANERIJEE : Sir, I rise
on a point of order on what you have
said just now. You have said that a calling-
attention notice is not a notice. We, the
Members of Parliament, without knowing
your mind and in anticipation of your
order, table so many calling-attention notices.
On every form, not only on one, it is written
“Notice”. We submitted a notice on Isha-
pore firing where one death took place.
It is for you to accept it or reject it. But
I submitted the Ishapore firing notice yester-
day with an original telegram from the
workers’ union...(Interruption)

MR. SPEAKER : When a calimg-atten-
tion motion comes to the Speaker, he
sclects one out of thc many and that is
put on the agenda paper, but the Speaker
does not mention anything about the others
which were rejected. But it is not a regular
notice like the one under rule 377 or
rule 193,

SHRI JYOTIRMOY BUSU : Sir, 1
want to make a submission arising out of
your decision. As required by the Rules,
I had given you a duly written notice under
rule 377 before 10 O'Clock today secking
your permission to raise the matter.

MR. SPEAKER :
tioned about it.

I have already men-

SHRI JYOTIRMOY BOSU: 1 want
your ruling about that. Are you going
to ask the Minister to make a statement ?

MR, SPEAKER : | will study it and
let you know. I have just now received
it, while I have been sitting here.

SHRI JYOTIRMOY BOSU : Thank
you, Sir. I am much obliged.
SHRI S. M. BANERIEE : Should I

take it that my notice is pending ?

MR. SPEAKER : 1t is a very bad
practice that you get up every day without
any notice and disturb the House. Kindly
do not do it, unless you receive my per-
mission.

SHRI1 S. M, BANERJEE : I am asking
a question. What has happened to my notice
uitimately ?
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MR SPEAKER I did not select it
There 15 no gquestion of rejecting 1t There
were 50 many of them for today and 1
stlected only one The others were not
selected

SHRI 5§ M BANERIEE Not for
today, but what about tomorrow ot the
day alter tomorrow ’

MR SPFAKLR It all depends on
the ments every day Sometimes therc
are calling attention  notices much more
important than the previous onesy

SHRI S M BANFRILF 1 do not
wont you to admit my calling attention
notice I only want that you kindly ask
the Defence Mmuster and the [Home Mimister
to make a statement because there 15 going
to be a strike n the faclory

MR SPEAKER | am nol gomng to
do that unles I sec thce calling attention
motion I will look into it

st Wr W (FEATT)  aew
wAEg AegT A A oAt AW W # )
WY a5 agfmar a1 gEAr 1 T
g ®r oo wen ? fr omogT geAe
FT? T Y JTST W FT TTEAT AHAT
73 ? wfar @ 15 weAr At g n
faed gw agr ¥ @ate S AF |

SHRI JYOTIRMOY BOSU
there are  (Imterruption)

In Keiala

MR SPEAKER
of talking ’

Are you not fed up

SHRI JYOTIRMOY BOSU I do not
want to use rude words because that 1s not
done, nor would 1 like vou to use rude
words I am making a submission

MR SPEAKER I will have to invite
the attention of the House towards the
misbehaviour of this hon gentleman and
1 will have to seek your advice on 1t

AN HON MEMBER He should be
named,

MAY 27 1971

Re Not/n on Ministers'
designations
MR SPEAKER He 15 persistently
domng 1t In the last sesston he did 1t and
in this session he 1s dong it I am going
to warn him 1 warn you, I will not
tolerate 1t

220

12 45 hrs

RE NOTIFICATION ON DESIGNATION
OF MINISTERS

SHRI KALYANASUNDARAM (Tuu-
chirapalh) Sir, I am on a different
matter concerning the dignity and indepen-
dence of the House 1 have given notice
of a privilege motion on the 24th itself
That 1s regarding the notfication 1ssued by
the President concerming the functioning
ol the Government and connected with the
designations of Ministries and theirr nomen
clature I have gone thiough the legal
position of it  That notification can relate
only to the functioning of the Government
and not to the funcioning of this House 1
do not know how 1t happened that automa-
matically, as soon as the notification was
1ssued, the Hindi varsion was printed here
(Interruption)

MR SPEAKER 1 made the observa-
tion yesterday They should have consulted
us

SHRI KALYANASUNDARAM It s
a matter of privilege of this House Is
there an nvisible hand which s giving
instructions to the Lok babha Secictariat
and pulling wires (Interruption) The Lok
Sabha Secretariat must function under your
gurdance

MR SPEAKER After all, I have to

work with certain formula (Jnterruption)
I am not allowing 1t

SHRI KALYANASUNDARAM The
Lok Sabha Secretariat capnot function as
a wing of any Ministty or the Cabinet
Secretanat It should function independently

MR SPEAKER  Yes

SHRI KALYANASUNDARAM  How
did 1t happen * Who printed the question

Lists hike that This House 1y entitled to
know,
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Can the Lok Sabha Secretariat take
instructions from any Ministry 7 I want to
know,

MR. SPEAKER : On important matters
like language, etc.,, we have to take due
notice of it...(Interruptions)

SHRI H. N, MUKERIEE (Calcutta-
North-East) : Do 1 take it that the issue
of a Presidential Order means that without
reference to the Speaker, the executive
implementation follows automatically by the
Lok Sabha Secretariat ?

MR. SPEAKER : You raised it yesterday.
1 agree with you that on such matters, they
should consult us,

SHRI KALYANASUNDARAN : They
have not consulted you, What is the remedy
now ?

SHRI ATAL BIITARI VAJPAYEE
(Gwalior) : If the Government comes forward
and says that the Prime Minister should
be known as Pradhan Mantri how can the
Lok Sabha Secretariat object toit ? I do not
know if any question of privilege is involved.
(Interruption).

MR. SPEAKER : The papers to be

laid.

PAPERS LAID ON THE TABLE

CoNTRACT LABOUR (REGULATION AND
ABOLITION) CENTRAL RuLEs, 1971

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRAM AUR PUNARVAS
MANTRALAYA MEN UP-MANTRI)
(SHRI BALGOVIND VERMA) On
behalf of Shri R, K. Khaditkar : [ beg to
lay on the Tabie :

() A copy of the Contract Labour
{Regulation and Abolition) Central
Rules, 1971 (Hindi and English
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versions) published in Notification
No. GSR. 191 in Gazette of
India dated the 10th February, 1971
under sub-section (3) of section
35 of the Contract Labour {Regula-
tion and Abolition) Aet, 1970.
[Placed in Library. See No,
LT—195/71.]

(2) A copy of the Apprenticesh’p
(Amendment) Rules, 1971, (Hindi
and English versions) published in
Notification No. G.S.R. 383 in
Gazette of India dated the 20th
March, 1971, under sub-section (3)
of section 37 of the Apprentices
Act, 1961. [Placed in Library.
See No. LT—196/71.]

NOTIFICATION UNDER MINES AND
MINERALS (REGULATION AND
DeveLopMENT) AcT, 1957

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(ISPAT AUR KHAN MANTRALAYA
MEN RAJYA MANTRI) (SHRI SHAH-
NAWAZ KHAN) :

I begto lay on the Table a copy of
Notification No, G.S.R, 466 (Hindi and
English Versions) published in Gazette
of India dated the 3rd April, 1971,
under sub-section (1) of section 28 of
the Mines and Minerals, (Regulation
and Development) Act, 1957. [Placed
in Library. See No, LT—197/71]

ANNUAL REPORT OF NATIONAL
COOPERATIVE DEVELOPMENT COR-
PORATION FOR 1969-70

THE MINISTER GF STATE IN THE
MINISTRY OF AGRICULTURE (KRISHI
MANTRALAYA MEN RAJYA MANTRI)
(SHRI ANNASAHEB P. SHINDE) :

1 begto lay on the Table a copy of
the Annual Report (Hindi and English
versions) of the Nmional Cooperative
Development Corporation for the year
1969-70, under sub-section (3) of section
14 of the National Cooperative Develop-
ment Corporation Act, 1962. [Placed
in Library. See No. LT—198/71.)
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NoTiricATioN UNpER MINES AcT,
ANNUAL REPO <T OF COAl MINES
LAarourR Wii1tARE ORGANISA-
110N, FTC

SHRI BALGOVIND VFRMA 1 beg
to lay on the Table—

(1) A copy cach of the following
Notifications (Hindi and English
versions) under sub section (7), of
section 59 of the Mines Act,
1952 —

(1) The Coal Mines (Amendment)
Regulations, 1971, publised
i Notification No GSR
568 1n Gavzette of India dated
the 17th Apnl 1971

(u) The Coal Mines (Second
Amendment) Regulations
1971 published 1n Notifica
ton No GSR 631 n
Gasette of Indin  dated the
1st May 1971 [Placed 1n
Ithary See No LT-
199 71|

(3 (1 A copy of the Annual Report
(Hindi and I nghsh versions)
on the activities of the Coal
Mines | abour Welfare Organ
satton for the year 1968 69
|Placed 1 Library See
No IT 20071)

() A statument (Hindi and
English  versions) showing
reasons for delay in laying
the above Report (Placed
in Library %ee No 1T~
200711

(3) A copv of the Annual Report of
the Employees' State Insurance
Corporation for the year 1969-70,
under section 36 of the Emplovees
State Insurance Corporation Act,
1948 [ Placed in Library See No
1T—2021711]

(4 A copy of the Apprenticeship
(Amendment) Rules, 1971 (Hind:
and Englsh versions) published
in Notification No G.S R 570 1n
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Gazette of India dated the 17th
April, 1971 under sub-section (3)
of section 37 of the Apprentices
Act, 1961 [Placed n Library
See No LT—-20%/71]

1248 hrs
ELFCTION TO COMMIITEFS

() PosT-GRADUATT  INSTITUTF OF
M1 DICAL EDUCATION AND
RFsTARCH, CHANDIGARH

THE DEPUTY MINISTER IN THLC
MINISTRY Ol HFAITH AND FAMILY
PLANNING (SWASTHYA AUR PARIVAR
NIYOJAN MANTRAIAYA MEN UP-
MANTRI) (SHRI A K KISKU) Sir,
on behalf of Shri Uma Shankar Dikshit,
I beg to move

‘That in pursuance of Section 5 (g)
of the Post Giaduate Institute  of
Mecdical  Education and  Research
Chandigath Act, 1966, the members of
this House do proceed to elect, n
such manner as the Speaker may direct,
two members from among themselves
to serve as members of the  Post-
Graduate Institute of Medical Educa-
tion and Research, Chandigurh, for a
term of five vears, subyct to the
other provisions of the said Act °*

MR SPFAKIR The question 1s

“That i pursuance of Section 5 (g) of
the Post-Graduate Institute of Medical
Education and Research, Chandigarh
Act, 1966, the members of this House
do procced to elect, 1n such manner
as the Speaker may direct, two members
from among themselves to serve as
members of the Post-Graduate Insti-
tute of Medical Education and Research,
Chandigarh, for a term of five years,
subject to the other provisions of the
said Act.’

The motion was adopted

(1) ALL-INDIA INSTITUTF OF MEDICAL
Scirncrs

SHRI A K KISKU On behall of
Shrs Uma Shankar Dikshit, I beg to move
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Conduct during President’s Add
“That in pursuance of Section 4 (g) of
the All India Institute of Moedical
Sciences Act, 1956, the members of
this House do proceed to elect, in such
manner as the Speaker may direct, two
members from among themseclves to
serve as members of the All India
Institute of Medical Sciences for a term
of five years, subject to the other provi-
sions of the said Act.”

MR. SPEAKER : The question is :
“That is pursuance of Section 4 (g) of
the All India Institute of Medical
Sciences Act, 1956, the members of this
House do proceed to clect, in such
manner as the Speaker may direct, two
members from among themselves to serve
as members of the All India Institute
of Medical Sciences for a term of five
years, suhject to the other provisions of
the said Act,”

The motion was adopted

COMMITTEE ON THE CONDUCT
OF A MEMBER DURING
PRESIDENT'S ADDRESS

EXTENSION oF TIME FOR PRESEN-
TATION OF RrPORT

SHRI R. D, BHANDARF
Central) : I beg to move :

(Bombay

“That this House do extend the time
for the presentation of the Report of
the Committee on the Conduct of a
Member during President's Address,
upto the last day of the current session,”

MR. SPEAKER : Motion moved :

“That this House do extend the time
for the Presentation of the Report
of the Committee on the Conduct of
a Member during President’s Address,
uplo the last day of the current session,”

SHRI ATAL BIHARI VAJPAYEE
(Gwalior) : S8ir, I have given notice of
an amendment. I beg to move :

That in place of “upto the last day
of the current session" the following be
inserted—
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“upto the first day of the next session,”

I think Mr, Bhandarc will not object to
this amendment,

SHRI R. D. BHANDARE : 1 will not
object, If the House agrees, I have no guarrel.

MR. SPEAKER : All right. I will now
put the Amendment of Shri Vajpayee to
Shri Bhandare's miotion at item 9 to the vote
of the House,

The question is :

That in place of “‘uplo the last day of
the current session™ the following be
inserted—

“upto the first day of the next session.”
The motion was adopted

MR. SPEAKFR : 1 will now put the
Motion as amended to the vote of the House,
The question is :

“That this Housc do extend the time
for the presentation of the Report of
the Committce on the Conduct of a
Member during President's Address
upto the first day of the next session,”

The moiion was adopted

———

12,52 hrs.

RAILWAY BUDGET, 1971-72—
GENERAL DISCUSSION—
Contd.

MR, SPEAKER : The House will now
take up further discussion on the Railway
Budget,

ot aw Aagn wwi (gTER) ;g
WEIET, WA % qwT AT ¥ A @ Y
At oy 7 & 999 36 ¥ 12 ww
w9 F1 q127 fgawmr ar § a7 oy wRr
T arase feawrar o § wx fegRfor
freftys & w7 & 36 FA7 ¥ feg g &
T B o< & gordw ¥ w9 ¥ 33 ¥y
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[ 7ver ey et ]
o fao g ¥ 1 fov o qg 4 3N fr
&Fort 7 ¥ 397 59 FFIT FT AT AT
g o qem gfer ¥ w2 AT
qTeT T & | 5 AT ARy & arge ok
&Sl T gy &1 a7 13 97 awe
fad 3312 ¥91¢ ¥ a2 47 que & A
fr o700 Em & v ot daeE ¥ F
favrar g F age 7R A7 Aver 0
Pt gz o7 AuEAg waw P AT R e
AT FT AT T4 ¢ |

Bf ~ ardy Ao 7Y @A ¥ A
72 W Fidt ¥ o ag femd A wed
o #? gw quwv #few & Iw
uTer far ¥ 59 4¥1e #1 A7 3w Afwr
F FIC wTET BT ¥ 52 ¥@ 1 AN qAg
7EA AT v AT T A TM ¢ At ag
gAY Y FTH & W T AT E A 49
§I12 FT ga A g1 & 427 7 0 GF FT
forar® & ot @ T W g wfew
g¥ T IET AEAYT TET agA TH AE
@A ¥ A9A & 78 arn fr arfas e
g ? gwra & § fr g @Er
oY ww ATy N A A qEet & I A
YT AN | FF 47 AT 9@ W AvE
7Y IOHA GAA T AT | I T AT
a7 ff SaTa o qa14T AT @ A W
aF UF qI A7 G 8T qTAT FTq4T
A I AW ¥ T AW | Y
AOERE ¥4 H WY GWT sl § I
W7 ¥ ATE F1C 9 qrfRAT A g A0AY
¥ 1| 3T AR SR W AF wifedr @ At
et & ) esre mfeay a7 O oY ey
& ¥z o STOW g1 ST wife 9Ty
Afrr 73 8 d) w7 aH dT XA @, W
HqT ¥ AW o T A@ & AT AW R
fie o i< ¥ a7 wear &9 W@ AEA
e ¥ fow o & ok q@o few &
frocamr i o Ry ow
g qrat & T ¥ Amdy ¢
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AT § F g FloA Y
Q17 FrEY & o f7 Ow yafor & |
@ agd sTTE EN ] | 9 a Ay @ fr
T ¥R ¥ I, [ ¥ I AT
2 ¥ I i gaa A & | *fe aoe
#war w w9t A gE e qafsd &
o frm avr R gw @ & gy &
M gar g g AR 3T Y M
e wAL A gEA &1 aY IR o g
#Y sEvaqr gt =fge 1 afuwrfay &
T = feor & o Iraw wrfaw o gAT-
fed & F7C AT ITAT emv Wy A fr
4% I qeel o7 e Wi fawe
afq Iv¢ qeea QO TAT IR § 1 FEf
gl &t sfa o & @ g wfr Fe
qeAT, Tafer IAFY aTE ITET ST AT
¢t 1 Sy St g faere S & 1 ar
§ 7T FT o4 ArFfaE  wAT e g
for =7 avg & sgawar @YY fgw 7z
T A7gr & fr §= 9%, T =T WY
A13Y A Y, G w@ ATIY ST
Wy W fwmd W ag @ WA 60
77z 7Ew T & fon warfees ¢ @
g Yoaw #7 & ot ¥ fAraer &
9% g 17 ag fAarl w3 W og W
ot 779 &7 wreeA § 5 war sAW S
7T & @ g o ¥ fed e
T &1 Are fm aar § 7 g fea
R g ¥ gqg O Y@y ) e §
et ag & fr gfer At & av gfer &
ff et At § S et Ay ¥
T ¥ ofr edy Y # A ER =AY
# weafear i § e @ ard reafeq
¥ Aa W FT GTET <@AT § | TF AR WY
AT 7 AT AT wfgy | T WR-
A F7 a% q7x A gRR gardr afeerw
yrRfew &1 o age @ SR @
Fraarr ST S gATt AT I weg § fn
AR I F IA g vy grav wifgy,
AT 7 wyg O gy ag W@ gATT
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SRS Y ATAAT | g IAX  AESAT AT
A& T R |

MR SPEAKER .
after the lunch recess

He may continue

13 01 hrs

The Lok Sabha adjourned jfor
Lunch till Fourteen of the
Clock

The Lok Subha reassemhled afier
Lunch at Fourieen of the
Clock

[MR. DLpruTy-SPTAKLR in the Chair)

oY v amrme At STty wgnRy,
¥ gg T <@ a1 fv @1 surr gw Sy
Ft 7R &1 fegr mar ¢ SwH 160 %77
&7 w12 gran & formd gw @nir 7133012
FAE & am gaers 1f g SR sEey
wfa & gft #33 & fog &t 719 ot
&S g fETrar agmr Tm § SEd gw
qre ¥ s 35 ®3w w941 fAvar ) Ay
ag A gATH afaw sqEeqT § Agr A€ i
@y T e ¢ |

¥ ¥ AT FEME AT AT BT AAC
HIEAT § | G @F gEal gEa W &
g™ ¥ §9 A gord ¥ Fwafad e
QAT AT ATEAT § 1 9T g fagre AT
gerneT § AT gTA OF AgifE A
g gar waw for § Mfew g S
qeaew wfeat ¥ Ad § 1 gufeq qEAT @
for et Mt v ¥ g wfgo
e daw ¥ Tiei-amargen feenn
ot & S g areae ¥ G% 5 wmd
wAgE AR g T AT @ g
wWifE gaX o §Wg eAA § w@ AgH
wfire gag § st w1§ Sw e o af
¢ ofiw g fesk o7 g A o g
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R Amwor & far <teamag-qeAr
¥ T § AT AT ¥ AR 59
difirat & i Ay At &)

AT ara ag & & awarg uF afas
A & a8t ¥ aga ¥ garfe< s o wwA
2| T oEdE @ fE Fewar ae
fer=it ¥ g & ST & 78 Mrate ¥ T
¢ i 18 #iw g7 7 A7 3R Y @
AT A o fY ST & 72 @l & wer
WIAT § 1 9T I E A T GAATT A AET
i A7 ag gz @t i froor @gw A
frordm AT Wt it @ it g o
IR eardta Grwd &t o foun i at
I W aweE 7 39 afg el e Ay
QY AE wEt AETE AR qATE Wl
TET TE STAT

IINAY HEIET, qTYvEE AT qu
AT & 9 7 7y gifer 31 oF s d
famir 5 0% WY wier |, ARy aTax
qrz @1 WAT | ITH a1 @A FT 7%
¥ qGT LT A AT wEATE AT §
OF M F AL NG ofq7 av H 87 o
A ¥ fer g 7 § U7 F aA & fou
T T St 7Y Y A, i s ar
qre S T W FIEAT 2T | Hiwe
¥ ot gra sifam @ TR W v
Luiid

U ¥ AVEI W FT HEwe
FAM FT W 7T W § e e
fag® @ AIE § 7 AT AT FH HERE
T gaT & 1wy ax e o @t d
e gaifET # Fmr faww adt
T 7 fame o 37 7y 9T = ot
& dwey mfegy F7 avam, o g ¥ o
e T ey ¥ WY, & wran § foedy fe
| 03 s gy aren &1 A § weerc
®T 64T T AT avwiaw s g §
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&1 SaEy g7 FT T e ¥ 9eg IR
QX &7 |

IIMETA WERA, 1A ¥ gifeE A
gurer oy AvfE A fagre Ay $aer fae
% | A fagre § faere & @ drgwr A
9™ ¥ fou g9 wag gF d@r q9%AT
&1

IR @RI W AIST W1 AF SAE
fom gAaT® 1 9291 0F Ao @ A 9T
0T | AT AL SFFAATT FET AT A
qEAT & AT TAT @ 92AT AFT 9%AT E AT
¥ wrgar g 6 uAarz 7 gz & fom
1Y X@ &7 argT A7 |THAT & A7 TE
A F Fw gNs & fRor 7 s
glaar guit | W FAB F FNE W
qEA GARAT § TN AT GLGT A
3T fagr «tv gt fage u swer
qgETAT ST AFM |

o |IEIT UF ATE Al ag fgw
gaua 30 & o gmd Avw gfen &
FIT 59 FTT W1 FT JTAT IBIAT & |
ote ot ¥efEAY ¥ afraewrafaw veAl
§ oy fgm 2o ¥ fov o a9 fewe
i framam 8F7 arr & fow swaE 25
e AEAR fFamgraw 7 AR
fewe 9T faw o 97 Fit &Y Gory &Y
Juzt & ? o fgw *gw qv 4@ A
s & fomre fr 9z W gn wgd @ e
ek for FAAmTon faad feq ifas
T AT § ITR1 ZH WG FT I
fergn fewr & gz aer 2 &Y o3 war
¥ TG &7 ¥ WX gy spr o ¥
W F foq agrey At &% frar F #
I W ATg ¥ g w@wA A4 [T
wifgy ot et amg e fear st g |
WA & W@ A o wEE g IR
ot ag 73 T Wfgd )
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FAST SUNT T JgT TF Feaea § qC&
F1T 4 7qm fFar & & gn s fed
AT drzd WA ¥ 5500 ard Fare AW
fag 1 = drega a7y wfafer 2_
wgr A A fagr & fer g7 }
z7 6500 et wfafem faar <@ & food
AT SS00aF frfaar g @ A
AT | w7 frar @ se fad @ w@R
HT EITT 77 AT F | K ATHT FTo0ATH
T a6 rafad FwAr =ngAar g fFoag
grre oY ¥ fagws 1970 91 &Y Ia% «7-
mrawa 12224 sfafzx & fgma @
I Fw ford g o JOE ogt Ew
FETTY ®T gT T Y A@ Ay g o
mradtr waY & qma faar & f5 s7 a3g
§ 9g A S B HH T qFT FGr 97
¥ qammar g & 1o e ¥ oW a@
¥ oW 30 gATT BT qTAT T FH &
FTOT FHFT AT &1 TqS FT IqREA
STET 73 YoF ¥ 8 FUI3T 27 & gAT Far
q1 78 fog® a4 1970 & s & 7 #0419
Z9 @ 14T AT AR uF FOT I ANEA
F1 g 7% gt § fomy fd @ gamar
Y ARAT 7 IFIL U 2 | AT AT Y
7 famr & v A0 ¢ o orgr g A
wETTa Fad) A1 YA A 7g I g
AN FfA EFTFE? oaEwm F
fra & o aftwfor ot afie @
arfze sfew ag siwfor sw ) oy &1
TATT AVH IFAT AT 64T 29T wifgw |

zfega arif sfada & Serciw
Famorar ¥ & foey wre dme oK
fagz & swer fa) ¥ fro i@ N
A1BeT 1222 Fa wfafer & fgara ¥ a%
gs 2

T o8 o g § qufoy & e
W @ gATT AT oqwAr wrew e
TE AT P I A ol o vy
1 12 ¥ dorez wifen geit § s 24
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w® Y w7 ¥ wrfgm 1 A@ o wrw
stadt Sifer gt & 5w # off g
witfer ot gt & 7g weT FT ARG 4 W
¥ AT A § ) W A § Y FO
WY gart 9w ufsa § s9 afeq & agt
o) gw SwT &7 any ¥ 9 A fagrd
FIIS $T I AT § IF AT FIC-
AT ¥ FAr & 1 oY oF Wrard Sy Fa
Ft &Y gY af & TRy AT THT FAE
wafy IuT Pas A gt § faS w1
IFETT qYr AT R0 ower o 9 fafeaw
T AT RIS I RS @AAT
Woqe ogAT £ 1 4g W AE AN
g FT RIS SRR 93T AT )
F1ay ¥ qq & fraw ¥ qgAe A
AT g gz & o) $reAT £ §U7
A faw &7 ux, oF soEd ¥ T fay
It 29 5 w7 70-80 U85 AW F
g & 1 g awg Sy e T SrReY @ S
T A1 Fogae § AT T F1IT AW
¢ 7g A w1 v oF & few ® 80 gerTe
Fu7 Mar § ) sHfer & g o
&\ A7 Arwfga s7Ar wigan § fF ag v
oA T I OF 3% a7 $193 F7 71T
qyr gaT & AT FA aTHE F1AS T AW
gATR IFF & AT ANy ] AT ® qAer
# g% W & foq T AT waw
ey Iz |

SHRI A. P. SHARMA (Buxar) Mr. De-
puty-Speaker, Sir, I rise to support the budget
proposals brought in this house by the Rail-
way Minister. 1 have a definite reasion to do
that. It is only in this year, unlike the previ-
ous year, that the Railway Minister has per-
haps realised that unless and until the rise in
costs and the increase in the working expen-
ses of the railway are met by increasing the
rates and fares on passenger tickets the
railways are bound to run in a loss.

The rumning of the railways in a loss has
been a very controversial matter. The
railway is bound to sun in a loss if the prives
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of coal on the one hand, the prices of steel on
the other and the prices of such commodities
which arc required for the running of railways
are increased day by day, and the rates and
fares on the railways are kept as they were
three or four years back. The railways are
bound to run in a loss. Therefore, this is
perhaps the first time that the Railway
Minister has realised this aspect of the
working and has come out with a sound
business proposition in  this house by
making a slight increasc 1n the rates and
freight of the railways so that the railways
could be run neither in a loss nor in a
profit.

It is always said that the railway is a
public utility service, If it is a public wutility
service, then ihe gquestion of loss or gain
should not be taken into account, Even if it
runs in & loss, since it iy a public utility ser-
vice, we have to run the railways ; we cannot
close them. But, if the railway's commercial
aspect taken into account, then the earlier
factors that 1 have stated have to be kept
in mind. The fact is that most of the railways
in the world today are running in a loss.
Only in a very few couninies do the railway
make a profit. Therefore, if we are concerned
about the loss and gain so far as the railways
are concerned, we have, always to t(ake all
these factors into account.

I would like to deal with another aspect,
the financial aspect, of the railways which is
mostly responsible for indicating or giving an
impression that the railways are running in a
loss. Here, you will find a vety unique thing.
A very unique financial arrangement is always
placed before us. We pay a certain  amount
of dividend out of the earnings of the rail-
ways, irrespective of the fact that particular
sections on the Indian railways always run in
a loss and they are never going to make
any profit. For example, I can say that
some of the railways in India like the North-
eastern Frontier Railway, the Northeastern
Railway, the Northern Railway and also
the Southern Railway are not making profit.
But when the question of payment of dividend
comes, according to the prescat financial
arrangements of the railways, dividend is
calculated on the Indian railways as a whole.

‘Fheé Railway Minjster himself said that
they have run into & loss of Rs, 8 or 9 crores



238  Railway Budget—Gen Dis.

{Sht1 A P, Sharma]

but on that also the dividend has been
calculated 1 do not know whether the
Minister will apply his mind to this problem
and sec that this faulty financial airangement
changed 1 can understand iIf railways are
asked to pay dividends on carmings where
they make a piofit In this connection, ]
suggested that the following recommendaions
of Transport Committee should bt nnplemen
ted

“(1) In the planning of transport m
future the necd for cnsunng finan
c1al solvency of the rulways should
be kept n view

() 1In all cases of lines which a1c cxje

cled to be uniemunerative even after

a fow years of therr opeming  provt

sion should be made to compensate

the ratlways for the losses

(3) Concessions given by the 1ailways

n fares aud freight rates have to be

considered on ments lo the extunt

that these concessions ale granied
in the laiger public inteicst and
involve losses to the railways, the

lovses should be taken off them n

determining the rallways commit

ments to the genuial finances

If these iccommendations are implementud,
a lot of woiries of the mumster about losses
m railways will be removed

So far as economy I ratlways s con-
cetned, we have had a very sad eaperience
We always start from the wiong end In the
name of economy, the number of class IV
employees gangmen, porters et. who are in
the lowcr giade 1s reduced and the number
of higher grade pcople is increased his 1s my
experience about economy Thereflore, although
it 1+ necessary to curtail unnecessary expen
diture m ralwey workmg  this type of
economy 1 just mentioned should be avoided

Coming to my State of Bihar, if you look
at the rallway map of India, a large porfion
of the Indlan Railways tuns through that
State Apart from givimg us more lines,
even for recruitment through the sérvice
commisson, there 15 no arrangement
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All members, irrespective of party affilip-
tions from Brhar have been demanding
the location of the hzadquaiters of the
serviee commission in Bihar somewhere at
Danapur or Patna In this House, all succes-
sive mumsiers have given assurance, but
nothing has been done Theic 1s one Assistant
Secretary who has been posted there It 1s
just ke a post office no work of the service
commission 1s carricd on there It 15 a
meaningless expenthture If it has been deur-
ded not to have the headquartcis of the service
commission there, 1t 1s better not to have 1t

If there 15 a full lledged Railway Service
Commission theie are many advantages to
the people of both Bihar and UP  1tis sery
necessdary and we have been demanding it
for a very long ume I am surc the Railway
Minister will see the gonmneness of this
demand of the people of the aria and agree
to the establishment of a [ull-fiedped Railway
Serviee Comnussion at Patna or Danapur

I'hen there has beun a demand that the
divisional headquarters of thc Noith Laslern
Railways should be located 4t Soncpur In
fact, there were ¢ven some  agitations for it
The previous Railway Minister had given the
impiession that he 1s going to decide this
qutstion in our favowr I ruferred to this
demand when 1 spoke on the railway budget
last year in the other liouse My fecling 1s that
politics are introduced even m the working
of the raiways lor instance, the former
Railway Minister decided (o locate the head-
quaitels of a 1ailway division at Rangiapara
m Assam I do not know what justi-
fication 15 there for that Similarly, Banaras
has becn selected for location of another
headguarters I do not know how Banaras
15 better than Sonepur I am not say-
ing that Banaras or Rangiapara should not
have railway headquarters but 1 feel politics,
plays a greater part than justthcation in
the location of headquarieis

Coming to De lux trains, Shrt Dinen was
against the iunning of De Jux tramns But I am
in Bhattacharya favour of them I say that after
the intioduction of the Rajdham Express
there 1s enough justification for the diversion
of the weekly De-lux service to Patna  Now
1t 1s done once a week I say that 1t should
be done twice It 1sa convenent tramn for
people going to North Bihar and Assam,
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Then I come to a very important part of
the speech of the Railway Minister where he
casually quoted from the address of the
President where he has referred to consul-
tation with trade union leaders in evolving a
sound industrial policy. I take it that be
meant workers’ participation because other-
wise consultation with trade union leaders in
evolving a sound industrial policy has no
meaning. The railways have done some work
in this direction and a tesm of railway officers
and labour repiesentatives were sent  to
Yugoslavia and some other countries to study
this system in 1965,

They have submitted a report also, but since
1956 this rcport has not seen the light of the
day. If the Railway Minister wants to asso-
ciate the representatives of railway woikers
with increasing the production, decision
making and running of the railways, it is
absolutely necessary that right from the plant
level up to the Railway Board the represen-
tatives of the railway trade unions and wor-
kers should be associated It is not thata di-
1ector is appointed &t the level of the Railway
Board and we are very happy. That will
serve no purpose. The association of railway
representatives right from the plant level up
to the Railway Board is absolutely necessary.

Regarding distwibances caused in the
running of the railways, itis a very sad
commentary on people who, for serving their,
political interests in season and out of season.
attack railway property and railway employees.
They squat on the railway lines. Not only
that, in the north eastern part of the country
it has become absolutely impossible
for to run the Railways. railway employees
are assaulted. Sometimes people are
killed also. If that is the situation
continuing in certain areas of the country,
is it possible for railway employees to run the
railways ?

The employees are expected to run the
railways under normal conditions. They are
not supposed to fight with the hooligans and
people who indulge in violence. If the ems
ployees keep away from work, they are
treated as strikers and their service is broken.
1 want not only to inform the Railway Minis-
ter but also to sound a note of waming that
we had a meeting of the National Raillway-
men's Federation where we have takena

IYAISTHA 6, 1893 (SAKA)

Railway Budget— 238

Gen. Dis.

decision to give a directive to our workers
that, if such a situation continues in certain
parts of the country and if the people for
whom railnaymen render loyal services start
beating and killing them, they should stop
the running of railways under all circums-
tances till such time as normal conditions of
working are restored.

My hon. friend, Shri Dinen Bhatta-
charyya, said yesterday that by increasing the
freight and fares the Railway Minister is
now goitg to hatao the garibi instead of
garibi hatao He made a reference to our
Prime Minister's assurance given to the people.
I want to assure that so far as railwaymen, as
a class, are concerned, they have given enough
proof of their patiiotism and of their loyal
services (o the country and the nation and
they will continue to do that. I want, on
the other hand, that the Railway Minister
must take severe steps to see that such people
arc dealt with a heavy hand so that normal
conditions of working exist in these areas,
Then only the railwaymen can be held
responsible for not doing efficient work.

Only one sentence and 1 finish, Iam
very happy that the present Railway
Minister has dealt in his speech with certain
things as a practical man., He has not
talked about corruption or eruption of so
many things on the Railways. 1 want to
inform him that as & trade union we have
decided that we are not going to support the
wrong people. Therc are wrong people in
every sphere of life and, therefore, it is no
use making propaganda about that, Tasked
a question about the eleven-point programme
of the formar Railway Minister. I have not
got an answer. I would like the Railway
Minister to sec to that aspect of railway
working where a parallel body has been intro-
duced for a certain purpose, where employees
are made a special target of attack by certain
officials and non-officials associated with that
organisation, I would like to know how much
money has been spent on that account and
how much profit the railway has made. I would
like the Railway Minister to examine this
aspect and see that as a practical man he
should see that the working of the railways
improves by associating the representatives of
the workers, as I suggested carlier,

SHRI KALYANASUNDARAM (Tiry-
chirapaili) : Mr. Deputy-Speaker, Sir, at the
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outset, I have to say that the speech read out
by the Raillway Minister was not only dis-
appointing but even provocative [ have to
take veiy strong objection to many of the
points that he has brought into lus speech

No doubt, he 19 aware that there 18
intense criticism  and discontent not only
from the Railwaymen but also from the
public m regard to the way in which the
rallways have been mismanaged He wanted
to comc out with an explanation Se,
perhaps, the Raillway Mimister was adwised
to be on the oflensive rather than on the
defensive  He was on the offensive against
1ilwaymen, agunst the public  agamst poli
tical partics, against «veiyone That seems
to bt hty attitude

In his speech, there 1s an impression
uieated as 1f the rulwaymen are very gieedy
and they are ashing for more ind more 1
do not know whether the Railway Mimster
goes through the Reports that are pliced
here and  distributed to the Members from
the Raillway Ministry atsell  1f  he goes
through them he will find that the percen
tage of ¢ xpenditure ncurted n respect of
staff m the Indian Railways 15 the lowest as
compared to other Western <ountries In
Britain, 64 per cent of the total expenditure
15 incurred 1n respect of stafl and that means
only 36 per cent is incurred 1n 1espect of
other operational costs, fuel, ete  In Japan,
which 1s nearer to us, 1n Asia, the expendi-
ture 1n wspeet of stafl 1s 59 pur cent and
that mzans the expenditme 1n respect of
other operational costs, tuel, ete, 15 41 per
cent Heie, in India, the expendituie on
staff 1s 50 per cent and the expenditure on
other operation costs, fuel, etc s also 50 per
cent %o, that 15 what 15 taking away more
It he dispassionately examines this question,
be will see that the working expenditure in
other respects, that 1s, what 1s spent on
workshops, what 15 spent on contracts and
other things, 1s very high and out of pro-
portion I wish his spsech were a litile
more humble and he ought to have tried to
find out the truth

No doubt, the performance of railways
in the past three vears has deteriorated even
1 respect of operational efficiency and punc-
tuality, As regards operational eofficaency,
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so far as it relates to the workers, it has not
defensorated On the contrary the Report
itsell savs that the worker has done his best
and has given lus maximum 1 do not want
to bother the House with figures

Why this grudge against the workers ? I
endoise one aspect of the statement made by
Mr A P Sharma that our workers aie not
wanting 1n patriolism | endorse that  But
don't put their sense of patrioism to too
much of strun  They have borne all these
difficulties far too long.

How do the Railways incur loss ? First
of all, I want to remove the idea that the
Railmays are incurring a loss The figures
arc o manipulated as to present a picture
that the Railways are incurring losses 1f you
concede that the Railways should work as a
public unility service, in the interest of the
1alwaymen, in the interest of the tiavelling
pub 1 and for the speceding up of the econo-
mic activities of the country, what 1s it that
you find in the Iinancial Siatement ? The
Financiil Statenint does not show any loss,
and that 1s, m spite of these mismanagements
I will come to this aspect of the matter later
on

Hete we find Depreciation to the extent
of Rs 105 crores and they show it as ex-
penditure  Certain  amoun( under ‘Allo-
cation for Rulway Development’ 1s shown
as expenditure  And what 1s worse,—Mr
Sharma mussed this point,— interest 1s being
paid for the arrears of contubution on the
General Revenues In  other words, the
IMnance Ministry 1s squeezing the Railways
like anything I do not know whether the
Railway Ministry 1s independent, whether
it1s able to act independently Ido not
know whethe: the Finanuial Comnussioner in
the Railway Board 1s acling 1n the interest
of the Railway Board or acting as an Agent
of the Finance Ministry 1 want to have
his pomnt cleared up when the Minister
replies to the debate The Finance Mmustry
wants to squeeze as much as possible for the
general revenues

SHRI M RAM GOPAL REDDY
(Nizamabad) Some money 18 invested by the
Government 1in the Rallways. Towards the
interest on that, dividend 18 paid,
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SHRI KALYANASUNDARAM : Even
in private enterprise, they get dividend only
when there is profit ; not otherwise. Nobody
has paid interest for their failure to pay
dividend,
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We have listened to the speech of the
hon. Minister where he mcntioned about
thefts, in spite of interruptions from this side.
No doubt thefts have been there not only
now, but ever since the Railways have start-
ed. Perhaps the problem is becoming very
acute now. But, who is responsible for this ?
He referred to this problem in three places
in his speech, He said, it is a menacing
thing ; It is a very serious thingand particula-
rly he was mentioning one¢ thing—that is,
overhead wires. I think the Railway Minister
knows something about electriciy, If he
does not know, let him say so.

The overhead line is always alive ; it is
live wire with encrgy with great tension,
What is the tension ? 25,000 volts, There
is no question of going mnear it. Nobody
can go anywhere near even upto a distance
of 3 feet. If he goes he will be finished. Ile
is gone.

From his speech, I learn that these thefts
of copper wires occurred not during the con-
struction period, or when they were stored in
the storage vard, or they were under custody
of the contractors, but after the line has been
energisrd and handed over to the Railways.
Then only these thefts have happended. Can
it be done so easily ? Can a thief go and take
away copper wire like this, which is liyng
overhead ? Even the worst dacoit of our
country cannot do it, taking away a line
which is energised at such a high tension.
Whom does the Railway Board want to fool 7
Anyone who has knowledge of -electrical
engineering will admit that. Here the thicves
aro those who are clothed as big officials and
big Contractors, A metre length of
copper wire weights more than n kilogram
in weight. How to carry these things ? If
the hon. Railway Minister is willing to listen
to the voice of truth from the 13 lakhs of
railwaymen and the public, he will be bene-
fited. But his Railway Board will not listen,
and he is guided only by his Railway Board.
Solong as he is guided by his Railway
Board, he is not going to contribute anything
for the betterment of the railways and the
railways will continue in the same old way.
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Electrification and dieselisation are no
doubt an advancement, although they create
problems regarding staff. They lead to
retrenchment and loss ol employment potens
tial, and so, some of us are only cautioning
them to do it in the proper way without its
resulting in  unemployment.

We know that electrification has taken
place. In 1958, a separale organisation
called the Railway Llectrification Organi-
sation was constituted, and a general manager
was put in charge of it. For what purpose 7
It had a bunch of well trained engineers and
technicians, But  was this  organisation
entristed with the construction of all this
railway line under the new clectrification
scheme 7 Wheie was the nced 1o give all
these works to the contractors ? It was
given to three big contract firms, two British
and onc Italian. It will be difficult for me
to pronounce the Italian name, and, therefore,
I shall mention only the namus of the British
firms ; these are the BICC, London and the
Cromptons. The Cromptons are very well
known. These three companies have formed
a club.

There was no open tender and no open
competition, When they form themselves
into a club, you can understand what will
happen, They dictate their terms. If the
hon. Railway Minister wants to know the
truth, I would request him to get all the ten-
der documents and place them before the
Housc. 1 shall show to him that they have
not spent even half the amount that was paid
to the contractors, and they have swallowed
more than half of the amount intended for
these projects. I the hon. Minister is inter-
csted, let him please get the documents. I

do not want to give him the details
now. Let him get all the tender
documents in  regard to the contracts

that were cntered into between  the
Railway Electrification Organisation and the
three firms whose names I have mentioned,
If h: wants my help, Iam prepared to give
him the correct details to show how these
three companies have swindled to the extent
of nearly 50 pzr cent of the amount that was
allotted for these projects. .

I shall give just one instance regarding
the Rourkela-Bilaspur section. Let the hon,
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Minister verify. The amount of the tender
agreement was Rs 257 lakhs. The details
are : Supply of spare parts : Rs 90 lakhs ;
Erection charges : Rs 80 lakhs, and Estab-
lishment charges : Rs. 87 lakhs. In regard
to the Rs. 90 lakhs which s said to have
been paid to the contractor for the materials,
that is, the overhead equipment purchased
from a supplicr, he must producc a voucher
for that, Kindly ask him 10 produce the
sales tax account which he has submutted to
the Statc Government He has mentioned
only Rs 45lakhs in respect of the materials
purchased, to the sales tax officers. But here
he has given the amount of Rs 90 lakhs
and has drawn the amount of Rs 90 lakhs.
Let the hon  Minister cxamine these things
and produce them before us, In the name
of this House, I ask the hon, Railway
Minister to get all these documents and sub-
mit them to sciutiny by a committee of this
House, Then, he will know how much
money has been wasted. 1f he wants eco-
nomy, we arc all for economy, but not for
retrenchment of a casual labourc: or a gang-
man or & porter ora peon. Thisis how
you should economise Crores of 1upees are
wasted like this, swindled by private contrac-
tors and corrupt officials. Not that all our
officials are corrupt ; we have fine engineers,
the best engineers, the cheapest engineers and
the most efficient engineers, That is why
there is so much demand for our technicians
in capitalist countries lke America. Our
labour is the cheapest and mosi efficient, |
am proud of our labour. But our Railway
Minister does not admit that. He 1s angry
with our labour. He thinks that the failure
of punctuality is due partly to inefficiency of
labour. Will he kindly give me the breakup,
to what extent failure of punctuality was due
to political agitations, theft of overheap
copper wires and to what extent it is due to
labour inefficiency .

Cordon off the eastern portion. What is
happening in the rest of India. Are the
trains running to time ? If any foreigner
reads the budget speach of the Railway Minis-
ter, he will think that India is passing through
a big turmoil, everywhere there is unrest,
agitation, theft of wires, theft of everything,
What will others think of our country ? Did
any of them opposite think about it ? Is this
the reality in our country ? For the sake of
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concealing--]1 do not want to use harsh words--
corruption and inefficiency of he adminis-
tration, these charges ate levelled against the
workers and the public I request the
Minister to inquire into these matters which
1 have raised.

There is an engineer who was Chief
Engineer in the railway electrification organi-
sation. It will not be fair for me to give
his name in the Home. But he was awarded
a Padma Shri  For what ? he had been in
service for ten years and he has helped these
contractors a great deal. Today he is in the
service of onc of the contraclor firms on a
monthly  salary of Rs. 10,000 or so
(Interruption). Such an engineer was
awarded a Padma Shri If I am wrong, let
the Minister deny it

AN NTON. MEMBFR : Was it after
relirement ?

SHRT KALYANASUNDARAM : During
service. Two years later he joined that firm,
He is such an attractive peison that so many
officials in service are also after him, because
he has got the power of inducement, He can
gel any son of any official employed anywhere
through these puvate firms. So he is a
most sought after person, Perhaps it is be-
cause of that that he was given a Padma
Shrt  This 1s how the so-called big officials
are swindling the railways, being hand in
glove with contractors. And the Minister
has the courage, thc guls, to charge the
workers, who are sweating for the railways,
with all these things.

Then what about the incentive scheme ?
Last time I raised it. I do not have the time
to go in detail, If I had to do full justice to
all the points raised in the Minister’s speech,
Iwould require not less than two hours. I
have got enough material to occupy that much
of time 1 am basing myself on facts, not on
gossip. But I know I do not have that time
and I will not be able to do full justice to the
subject.

About the incentive scheme, they have
realised that it has not been fully implemented.
Why 7 In the name of incentive scheme, they
have created posts of the higher category
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while retrenching and surrendering posts of
semi-skilled and skilled workers in the work-
shops. How docs the Minister expect the
workers to be very happy about this scheme ?
It has been in force for some time now.
Appoint a high-power committce to assess the
advantages and disadvantages.

One should know the merit or demerit of
the scheme and should know whether it has
been successful or otherwise. As it works at
piesent, it is just decciving oneself to have
this incentive scheme, Figures on paper look
wonderfuly so many units have been turned
out, But in such a hurry, in such a haphazard
manner. Wagons and engines which are
sent out of workshops in the name of incen-
tive scheme increase our expenditure on
maintenance twofold. 1 am not opposing the
incentive scheme as such. If it can be worked
with the co-operation of the workers it can
achieve the results desired, But the way it is
implemented in several workshops is a
damage to the scheme itself. 1 am speaking
with personal knowledge.

The Railway Minister says that the rise
in freights and fares are marginal—one rupec
for a journey from Madras to Delhi. But the
Railway Ministry has no moral right for
demanding this from the nation, That is my
objection. The increase asked for may be
trtvial. He has misled the House by saying
that the railway fare in our country is the
cheapest. Maybe, the railway fare may be
low, But compare it with the purcbasing power
of our masses. The masses have no houses
near their working places. Is it not the duty
of the Goverment to provide food and shel-
ter and clothing for all its citizens ? Next to
food, shelter and clothing comes traval facilli-
ties. Cheap travel facili‘ies should be provided.
Even if you cannot make it pleasant, at least
make it cheap.

Catering establishment in the railways is
miserable, I have listened to criticisms made
in the earlier Houses that it was worked by
the Railways and so it was miserable, It is
not true. Wherever you bring the contractors,
you are swindled. That is what happened
under the Railway Electrification scheme. In
some places this is done by the contractor,
while some stations are worked by the depart-
ment. Both are now going down in standard,
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Let them inslitute a committee to enquire
into it, It is costlier than outside,

SHRI A. P. SHARMA : What is your
suggestion ? (Interruptions.) I am talking
about improvement of railway cantcens.

SHRI KALYANASUNDARAM : Per-
haps he is agreeing with some of the critici-
sms I have made. I come from the south.
1 know that outside the station a meal costs 80
paisc where as a meal, which is bad in quality,
costs Rs. 1.55 on the railway platforms and
five paise for sales tax, If it is served on the
trains, it costs Rs. 2,05, I am referring toa
vegetarian mean; I am a vegetarian and I do
not know about the quality of non-vegetarian
food on the railways. Perhaps it is worse, The
catering establishments have become bad
after they were given to the contractors. I
can inform the House that the contractor
boys purchase edibles from outside and bring
them in. There are places where the selling
side is left to the contractor.

Even where the refreshment rooms are run
by the railways, the selling alone is given to the
contractor. The contractor employs boys. He
does not take the edibles from the refresh-
ment rooms, He gets them from outside and
sells them to the deteriment of the health of
the passengers. Rotten [stuff is brought and
sold. If an enquiry is made, it is not very
difficult to find out all these things.

15.00 brs,

So, I want to make some suggestions.
With regard to the working of the catering
establishment, I wish the Railway Ministry
appoints a Committee to enquire into the
conditions and to make suggestions as to how
to improve the quality of food and the ser-
vice to the passengers.

SHRI A. P. SHARMA : There was a
Committee. (/nterruption)

SHRIKALYANASUNDARAM : Rever-
ting to railway electrification organization
and its functioning, there is the 70th report
of the Estimates Committee which I happened
to go through. It had made some recommen-
dations about reorganisation, In 1968,it has been
reorganised or decentralised. The Estimates
Committee had said that the expenditure
incurred as a result of the reorganisation is



247 Railway Budget—

{Shri Kalyanasundeiam]

more and they have also suggusted (o the
Railway Minstry that thicy should submit a
report on that, whether 1t has 1esulted in an
economy or has resulted 1in greater eapendi-
ture, after two years, lo this House I'wo
years are over and I do not yet see any
report, or 1 do not know whether any atie-
mpt has been made to subnut the report

With regard to the railway budgel sprech
of the Minuster, 1 am opp wed totally to wll
the inciease 1n rates proposed by Inm, and 1
take stiong objection to the cuticism that he
made about the workers

o My 1w (TFY7)  IMRAN
o, a9 39 oF 94T AT T H e
qa¥ Afera wqu Far 7 a7 eafan fie
# wrgar g fr st 17 & ¢, W@ w=h s
IR AR E S A7 T 77 it § Farfr
¥ agd SiEdreRr @A ¢ A7 I
X 77 qEE gaw foar @ g
¥ TR qgw W I wET Iy Wt
forar Tt a1 =Y ¥ qg@ A Iw M
qr o ot 7 @ @AY

A AEAGL A AATR | ATDYT AT
¥ AW ¥ T WA AT F o agA
qTT AEE £ | HeF WA AT F AqanaE
¥ grgq agd seaaAT @ e fee
AFSYR FE TET TR FT TS FAAT
AR AT 4T I fA0 A @ AT A
AT T XFT FE AT AFAT @4 F &
ATEY WY AR ATRA, AT A Y o
FFT TG AT T TE@AT ARATE AT H
o &@r § fr o9 9 FETE N
oY | AEHYT § qrat T go S AT
2 quar & gawr W faad & av
o ma & & wfew gaer A gfe
& Twy g & | EWYY W AgA A€ qT
w8 e gufrar § § gt 7 g
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TF A gE W A § geae ¥ AR
g &1 e o ¥ o R § S
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¢ 1 % gfafe AT s & o qwen
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F T FHAr § |
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awl wY geed g &% faar @y aAifs
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SHR1 DINESH CHANDRA GOSWAMI
(Gauhati) : Sir, while congratulating the
Railway Minister for injecting a sense of
urgency in his Budget speech for eradicating
the cvils prevailing in the railway administra-
tion today, we the members coming from
the north-cast frontier region of this country
particularly from Assam, cannot but accept
this budget with a sense of regret and
resentment for the failure of the railway
administration to take note of the most
urgent problems concerning the railways in
that part of the country. Ours is a strategic
State and we are connected with the rest of
India by only a small strip of rail line, which
can be called the life-line of the State.
Unfortunately, in spite of this fact, the
railway -administration has shown utter
neglect for the improvement of this line. For
a long time there was a demand for the
extengion of the broadgauge line to Assam
and then it was extended to Bengaigaon a
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border Station of Assam. I do mot know
why it was extended only up to Bongaigaon.
Was it only to give & psychological satisfac-
tion to the people of Assam ? Thereafter,
we have demanded times without number
for extension of the broadgauge line from
Bongaigaon in Pancharaina, Joggigoppa to
Tinsukia. As early as on 31-7-55 a resolution
was pagsed by the Assam Pradesh Congress
Commiitee, which was reiterated by the
Assam State Assembly in 1969 for making
this demand but the railway administration
is absolutely silent over it. The late revered
Prime Minister, Lal Bahadur Shastri had
assured the people of Assam that he would
give adequatc consideration to this demand.
But, unfortunately, before he could take a
deep interest in the matter he passed away.
A memorandum was submitted on behall of
15 lakhs of people, signed by 5 lakhs of
people, (o the hon. Prime Minister but we
are in such a position that till now we do
not even know what has happened to this
memorandum. In the Railway budget discus-
sion of last vear also, this point was raised
and an answer was given by the Railway
Minister that it is not economically viable,
Those upon whose advice it has been said
that it is not economically viable have either
no knowledge about the potentiality of the
economic development in this Statc of Assam
or they have done so with an absolute sensc
of indifference to the healthy development of
this State. It is absolutely cconomically
viable and 1 will put some points, to subs-
tantiate this contention and be glad if the
minister will refer to these points when he
replies.

The people in the south bank, parti-
cularly in the districts of Goalpara were
absolutely dependent upon trade and
commerce with East Bengal for their liveli
hood before partition. After partition their
economic condition has become extremely
poor. But the paradox is that according
to a report of the Geological Survey of
India Goalpara is abundant with minerals
like sulphur, coal, siliminite, lime stone,
china clay and cement and also there is an
abundance of forest wealth. But these
resources have not been tapped till today
because of the abscnce of good communica-
tion system. If all these industries have to
be developed and other industrics have to
come into being the broad-gauge line has to
be extended vig the south bank in the State
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of Assam, This 1s the first economic con-
sideration which should weigh with the
railway administration,

Secondly, in spite of the fact that this is
the only life ine with the rest of the country,
this rallway line is under heavy stresses and
strains from natural culamities like floods and
it remains out of operation for a considerable
number of days almost every year. A line by
the south bank has no such probability
because the south bank does not have any
turbulent river. Obviously, if a linc is con-
structed through the south bank 1t will have
more stabiity, As the Railway Mimster
himself said, if a railway line remains out of
operation for quite some time, the loss 1
very heavy. To a great extent this loss can
be cut down by the extension of broad
gange line through the south bank. Apart
from it each year we have to pay huge sums
as compensation for claims arising out of
loss, damagc and deterioration of goods
transmitted through Railway. 1 have some
personal experience ot cases relating to loss,
damage and deterioiation because I happened
to be the vounsel for some time on behalf of
the railways. Now, 1 most of the cases
the loss, damage or deterioration tahes place
because of the transhipment. Il theie is a
dnect broad-gauge line to Assam much of
these losses, which 1un to ciores of rupees,
can be avoided, keeping aside the tranship-
ment cost. The Railway Minister should
consider this also when he is thinking of
economic viability.

Apart from it, from the defence pont
of view also there should be two lines because
railway line 1s the only line through which
there can be actual movement of troops to
Assam and Meghalaya. Lastly, should only
economic consideration guide the administra-
tion in such matters. After all, the railways are
public utility concern. And the considera-
tion of public utility also demands the
extension of the broad-gauge lme and even
on the basis of economic consideration the
1ailways will be economically viable.

Then Assam abounds in natural resour-
ces, We have some extremely beautiful natural
spots and some of the best game sancluaries
of the world and a golf course which is one
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of the best in the east. But, unfortunately,
thc number of tourists who come to our
State is probably the lowest and that is
because of want of good communication. If
there is proper communication, tourism will
be developed in the stable along with other
allied developments.

Thercfore, from all these points 1 feel
that thcre should be an eatension of the
broad gauge line thiough the south bank
and 1 hope the Hon'ble Railway Minister,
instead of giving a curt reply this time, at
least will try to consider these points and
give a reply which may be satisfactory to us.
I will request that the Railway Mimister
should take into account this peisistent
demand from the people of Assam for the
extension of the broad gauge, In fact, ] may
tell you, sir, a scnse of isolation is growing
in this most strategic region of Goalpara,
which 15 on the border of the border State
of Assam, and they have developed a fecling
that they have been neglected by the Centre.
Such a sense of isolation in such a region i«
extremely dangerous to the integrity and
security of the countity. In order to end
this sense of isolation also 1 fecl that this
long standing demand should be fulfilled im-
medrately,

Having laid stress on these points I now
pass on to some other points to which I
hope adequate attention will be given. So
far as employment, appointment and transfer
in the Northeast Frontier Railway is concern-
ed, we often sec that it has become an
“ajab duniya.” Corruption,  bribery,
nepotism and arbitrary  highhandedness
always play their part. The local youth are
are getting a very raw deal in the matter of
appointment in the Northeast Fronticr
Railway. 1 do not know if T will be called
parochial, but, after all, this is the demand
from every State that in matters of employ-
mant the aspirations of the local youth should
be given due consideration. But unfortena-
tely in N. F. Railway not only preference
has not been given to local youth but their
aspirations have been denied,

1 will cite only one example which the
hon Railway Minister may pursue. Last
January nine doctors were appointed by the
Northeast Frontier Railway without any adver-
tisement in the newspapers, What prompted
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the administration to appoint these doctors
without advertisement, I do not know., But
out of these nine doctors, there was none
from the local community though there are
hundreds of doctors in the State awaiting
avenues of employment, Ican give dozens
of such examples but the time at my disposal
will not permit me to do so.

Not only in matters of employment
but even in the ease of patronage to local
industry a raw deal is given by the Northeast
Frontier Ruilway administration. I will give
an example A booklet of only 193 pages
on the adnunistrative aspect of the railways
was printed a few months back though there
are a number of printing presses in Gauhati,
the order was placed with a press outside the
State of Assain, The only ground was that
the rate quoted in the tender from the prin-
ter outside the Stale of Assam was Rs, 27
compared to Rs. 30 given by the presses at
Gauhati. A very rcasonable argument, it
seemy ; but subsequently it was found out
that after adding TA and DA, which had
to be given to the officers of the railway
administration for looking to the proof-
rcading job and other things, this book
vost the administration Rs. 6,821 whereas it
could have been printed at Gauhati for only
Rs. 5,990. This is only a specific instance
which I have given and if the Hon'ble
Minister so wants I will be able to multiply
i,

In matters of appointment, 1 will give
two specific instances for being pursued by
the Railway Minister. Recently an appoint-
ment has been made in the Northeast
Frontier Railway for the post of some wel-
fare officers. Surprisingly, two persons have
been appointed to these posts whose positions
in the seniority list are 200 and odd and 460
and-odd. After all, the Constitution guaran-
tees equal opportunity to all in matters of
employment, Was there none who could be
found suitable among those persons who
were on top of these two persons occupying
260 and odd and 460 and-odd position ?

1 will give another curious example. A
few years back in the matter of selection of
some posts an examination was held and
some of corrupt officials of the Northeast
Frontier Raifway by giving grace marks to
some of their favourite candidates made
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them pass and the other candidates were
shown as having failed in the examination.
Some of those persons who were shown to
have failed having come to know of the
irregularities, approached the General
Manager, some approached the Railway
Board and some went to the court. The
General Manager rejected the memorandum
on the ground that therc was no irregularity.
In the court, affidavit with solemn affirmation
was filed by the administration of the
Northeast Frontier Railway that there was
no irregularity. When the matter came to
the Railwuy Board, the Railway Board
found that in this case the allegation of the
peisons were corrcet and the favouritism
was shown and a number of persons were
made to  pass this examinition by giving
grace marks. 1 do not think any action has
becn  taken  against  these  delinquent
officers.

Now the situation has developed that after
the Railway Board sct aside that examination,
those persons who were promoted approached
the Courl. The railway administration had
to swallow a bitter pill as they had to take
a stand absolutely contradictory to their
carlier stand.

We do not want these things to happen.
Such type of affairs demoralise the entire
administration. I hope, the hon. Minister,
who has introduced a sense of urgency in
his Budget speech, will follow these instances
and will try to root out all corruption which
could be found out with a certain amount
of probing.

Sir, it has been the most uufortunate
experience of our State that in many cases
without any agitation, our State is not given
their due share. I do not want to cross
swords with my hon. friend Shri A. P,
Sharma because of the way he referred to
Rangia Division. After the Divisionalisation
Scheme was introduced, the people of Assam
made a demand for a Division in Rangia
and the Railway Administration agreed that
the Division would be established. The
ex-Railway Minister, Shri Nandaji, made a
promise that this Division will operate from
the auspicious day of 2nd October, 1971.
The only condition was that the State
Government was to give free land to the
Railway for estab lishment of the Division.
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The State Government has given land. But
nothing has happened so far. The Railway
Adminlstration is saying that thcy have not
been ablc to carry on with this project
because the land requires filling up. Those
persons in the Railway Administration who
are saying that the project cannot be
exccuted because the land is requited to be
filled up have cahibited an utter sensc of
ignorance, il T may say, so of the topographical
conditions of the State of Assam  In Assam,
even an individual cannot construct a small
house without filling up his land, not to
spcak of such big projects. The Railway
Administration think that they would be
able to build up the headguarters of the
Division on the top of the Kamakhya hills,
The land has been given  The promises
were given to the people of Aswsam by the
Railway Admunistration, by the cx-Railway
Minister, Shri Nanduwji, by the Cential
Government, thet it will come into operation
on 2nd October, 1971, Bul nothing has
happencd so far.

Now, there is a limil to the elasticity of
paticnce of an individual or a community,
and it seems we have reached the bieaking
point, 1 hope the Railway Admumistiation by
their negligence, by their callousness, will not
allow our patience (O run out,

Before T conclude, T would like to make
one or two more points. The employees of
the North-East Frontier  Railway are
demanding certain frontier railway allowance
because the cost of living n our State is
extremely high. These cmployees have to
face the hasards of foods, influx of refugees
and also other conscquential hazaids. Also.
certain amenitics which are given o
employecs in other Railways are not given to
the employeces of the North-Fast Frontier
Railway. I would like to make a very humble
request to the Railway Administration,
through you, Sir, to consider seriously the
legitimate demand of the employees of the
North-East frontier Railway.

Now, it has been said that the North-
East Tiontier Railway is a losing concern.
It scems to me that there is some foul-play
in regard to this and this foul-play has been
prampted by certain persons who are in the
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road (ransport business. Often, the wagons
of the North-East Frontier Railway are shown
to have returned empty. But the irony of
fate is that often merchants, and businessmen
of Assam fail in their demand for wagons
for transportation of goods, including jute,
from different stations of Assam. They are
not given the wagons on the ground that
wagons are not available, whereas one of the
reasons for which the North-East Frontier
Railway is running at aloss is that the
wagons are to come emply from Assam, This
should be taken into consideration by the
Railway Administration.

Then, we have seen that the prices of
cssential commodities in our State are 1ising
very high. In fact, the most essential
commodity, salt, is now being suld at a very
high price of 50 paise per Kg. 1n some places,
Il some dircct wagons arc allowed to run
from western coast 10 Assam as a special
measure, 1t will give relicf to the people of
Agsam, This demand has come from the
people of my State recently and 1 urge upon
the Railway Administration to consider it. 1
hope, as in the past, our demand will not be
brushed aside with a curt reply and due
consideratjon will be given.

Lastly, the ncw Railway Minister has
given u new outlook to his budget proposals
by saying in his speech that economic drag
on the progress of India because of these
metre-guage and narrow-guage lines should
be done away with, I hope, he will fulfil his
piomise by tiymng to implement it first in
our State because of its strategic and other
importance,

SHRI THA KIRUTTINAN (Sivaganja) :
Mr. Deputy-Speaker, Sir, I am not ina
position to congratulate the Railway Minister,
1 would call his Railway Budget as a conven-
tional and a conservative budget,

The hon. Minister has taken much pain
to follow the footsteps of his predecassors
and submitted a deficit budget. He has tried
to fill up the fiscal gap by increasing fares
and freights, But in more advanced
countries the Railways cannot enhance fares
and freights just to fill up a fiscal gap.
Before they make cnhancements they take
into account all the aspects, including what
the public, the customers, and the common
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man have got lo say, whereas in India, every
year a new Minister comes and places the
proposals to increase fares and freights. But,
Sir, who is going to be affected ?7—We all
know, “the common man”.

The increase in freight charges announced
by the Railway Minister will result in higher
costs of production of steel, cement, caustic,
soda ash and Iron and Steel castings, as the
freight charges on the movement of raw
materials like iron ore, limestone, coal, salt
and other items have been increased. There
would have been adjustments in sellig prices
as costs in other directions also have been
rising steadily.

Sir, the increase in fares and freights
will fetch Rs. 2625 crores this year. Since
the Railways are faced with a shortfall of
Rs. 33'12 crores, our hon, Railway Minuster
proposes this increase.

But the real question is whether this is
a real shortfall, and whether this shortfall
is to be filled with this increased rate. Kindly
look at the present levels of fares and

freights.

The total gross receipts have been kept
at Rs, 1044 crores—that is, about Rs. 42
ciores more than the approximates for
1970-71. Similarly, the estimates of working
expenses had been Rs 90335 crores which
gives Rs, 140°65 crores as a surplus, So, from
the layman’s point of view, nearly Rs 141
crores are being contributed by the Railways
towards their investment requirements both
directly and indirectly. But, to suit their
convenience, with conventional financial
calculations and certain accounting formali-
tics, they have shown the required deficits.

All over the world the Railways are
receiving subsidies from the Government,
But, here, in the name of dividend payable
to the General Revenues, the Railways have
to pay Rs. 173.77 crores leaving a revenue
deficit of Rs, 3312 crores.

I fec! this and also this House asa
whole is of the opinion that the mate of
dividend is too high and there has becn a
repeated demand that we should review the
rate of dividend,
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I would iike to come to the next point ;
that is about the working of the Railways.
The Railways constituie the nation's largest
commercial cum industrial undertaking with
the capital-at-charge of about Rs. 3250 crores
and an estimated revenue budget of about
Rs. 1000 crores. The Railways operate daily
about 1200 trains to serve about 7000 stations
and 2500 million passengers and 200 million
tonnes of goods. The total sirength of the
railway staff is about 135 lakhs. The
Railways are a public utility of national
importance and the largest public undertaking
in thc country. But the working of the
railways is far from satisfactory. The
Railway Board with its chairman and
members who sit on the ivory tower deliver
nothing but the frequent orders and circulars
which afTect mostly the low-paid employees.

Much was spoken and is being spoken
about economy, for which purpose, a ban on
recruitment was effected. I would like to
take the House into confidence in regard to
this matter. Where was the ban on recruit-
ment ? In 1961, the number of class I and
IT officers was about 3000 while that of class
111 and IV employees was about 11 lakhs,
but in the ycar 1969, the number of class I
and II officers was increased to 8000, whereas
that of the class I11 and 1V employees was
increased to about 13 lakhs. The total
number of employees has registered an
increase at the rate of about 2'3 per cent per
annum during 1961-69, though the rate of
increase of the staff in class 1 and II
categories appears to be higher than in the
other categories, being of the order of 147
per cent, So, I do not know whether the
ban on recruitment was  effectively
implemented and economy was effected. But
due to this ban on recruitment, there was
and is a tremendous stagnation in the
promotion of the class 1T and 1V employees.
Even in some categories llke those of
commercial clerks, a number of posts were
and are being surrendered. But at the same
time, a number of people are officiating in
the higher posts without getting due promo-
tion and salary. Even the casual labourers,
after having rendered five or ten years' of
service are still without confirmation and
they are officiating as clerks and firemen, In
place of skilled labourers, casual labourers
are now officiating and are being designated
as unskilled labourers. Thousands of
vacancies are still to be filled up, This is
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the position as far as the class III and IV
employees are concerned. There isa large
amount of discontentment among the railway
employees, and they are working under even
frustration.

How can you expect co-operation fiom
the low-paid emplovees, without looking into
their grievances ? So, 1 had pleaded for a
separatc Pay Commission for the railway
employees who constitute nearly 50 per cent
of the Central Government employees, so
that we can get a clean picture of the
pay-scales and service conditions of about
14 lakhs of employecs. LEven now, it is not
too late. I would plead with the hon.
Minister to arrange and request the present
Pay Commission to prepare a separale repoit
for the railway employecs.

Then, what is economy ? I could undei-
stand the dictionary meaning of the word,
but not the 1dilway meaning of the term.
Whenever cconomy is effected, the axe falls
generally upon the poor employees only.
When I visited the Tanjore PWD office on
the Southern Railway during the last month,
I could see a shirt supplied to an employee
who was going for might patrolling on the
line. It was a slceveless or armless shirt, It
seems, ‘herefore, that the Railway Boaid
saves crores of rupees by cutting the sleeves,
Is it not a ridiculous thing really ?

Then, they have supplied only one
whistle. You can see how much economy 1
achieved by not supplying onc whistle cach
for two persons.

Then, I visited the yard at Trichy,
where I could see only three pointsmen
working, whereas a minimum of four points-
men was essential there.

In the name of economy, the Southern
Railway Admunistration is shifting the loco-
shed at Tanjore by dismantling the buildings
and lincs and shifiing the families of the
employees. 1 strongly protest agamnst this
move.

Then, the Southern Railway Administra-
tion has decided toshift the present stores
depot from Nagapattinam to Golden Rock
by safages in the name of economy. I
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strongly protest against this move also,
since no useful purpose will be served by
such shifting except that it will make about
300 families suffer, and an existing model
depot would be dismantled and a lot of
money would be spent in erecting now
sheds and stores at Golden Rock, a place
which is already over-congested. So Instead
of finding fault with the railway employees,
you can easily get then co-opeiation by
simply hearing their long-pending grievances
and trying to pacify their frustration

In this connection, I would likc to stress
the following and request the hon. Mimster
to see that the neec ul v done immediatcly.
Firstly, I would hke to impress on the
Railway Minister and also the Prime
Mmister the crucial and historical necessity
for an early announcement of the recommen-
dations of the Third Pay Commission
embodying redical changes in the pay
structure and setvice conditions commen-
surale with the expectations of the Cential
Government employees, Secondly, I strongly
feel that in a nationalised undeitaking like
the rajlways, the practice of engaging labour
on a daily-rated basis, utilising them as
substitutes  for  unspecified  time-himits
agamnst regular vacancies should be dis-
pensed with and those casual labour
employees who have put in more than six
months continuous service should be
absorbed against existing vacancies accord-
ing them temporary status forthwith and
on completion of three years continuous
service as casual labour on CPC scale with
temporary status, should be confirmed so
as to enable them to derive the benefit of
pension etc, ‘Thirdly, the anomalous denial
of legitimate monetary bencfits of HRA
and CCA to such of those railway employees
residing in and working at stations like
Tambaram which are declared contiguous
to Madras City in terms of the Order of
the Government of Tamil Nadu should
be reconsidered. Further in terms of Ministry
of Finance (Expenditure Department) Memo
No. 2(22) I (B)/60 dated 2-8-60 read with
GOMS No, 206 (Finance) dated 13-3-68 of
the Government of Tamil Nadu, the benefits
of HRA and CCA as admissible in the
case of Madras City be extended to those
tailway employees residing and working at
places like Tambaram. Fourthly, immediate
steps should be taken to fill up the class
1V _(khalasies) posts which remain unfilled
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for a long period so as to provide long
awaited promotional outlets for existing
staff at the Southern Railway Press.  Fifthly,
the RPF staff should be given night duty
allowance. Sixthly, even after repeated
attempts, nothing has been done by the
administration to chart out a roster for
loco running staff with train links for a
minimum distance of 100 kms and also
cnforcing a rest for & hours at outstations
and rest for 24 hours at headquarters. This
should be done. Seventhly, clearance
work in the docks and in the Customs at
Calcutta port is done only by the supervi-
sory stafl under the control of COS whereas
the same kind of wotk in the Madras
harbour is extractcd from a few inadequate
stal in the scales of 130-300 and 110-180.
This should be remedied. Eighthly, many
categories of railwaymen do not have the
required statutory limit of leave reserve.
A thorough study of the lecave reserve posi-
tion of each category has to be done and
arrangements made to provide for leave
reserve. Ninthly, most of the running
rooms do not have proper amenities to the
staffs particularly in AC traction. This
should be attended to. Tenthly, occupants of
1ailway quarters are charged electric instalia-
tions, water tax, conservancy etc. besides
the abnormal assessed rent Since several
yuarters were built many years ago, they
would have already fetched several times
more than the actual value, Electrical
charges ete. form part of the rent ; such
recoveries should be discontinued and increas-
ing of the assessed rent of quarters every
year be stopped. Lastly, industries keep pace
with the railways and the latter act as the
pace-setter for the former. If certain areas
are not developed in our country, it is
not because entreprencurs were not available
nor because State Government lack the
initiative, but because the railways did not
provide for it, The road engineers had a
better sense of perspective  planning
«(Interruptions.) They tried to connect all
important centres, major ports and state capi-
tals and they prepared a plan of a national
high way system in this country and today we
have almost fulfilled that programme. Unfor-
tunately the railway Engineers and the Railway
Board have not cared to draft such perspec-
tive planning. In the South we have been
pPleading for a circular railway and rapid
transport system. I should ask the Railway
Minister to look into the grievances of the
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people of Madras. Nothing has been done
to take up electrification work between
Madras and Arkonam, Madras and
Vijayawada, Madras and Trichy. The pro-
posal for forming broad-gauge line between
Karur and Dindigal, Madura and Tuticorin
is still in cold storage. Construction of
railway line between Tinnevelly and Cape
Comerin has not been considered at ail. In
the matter of construction of railway lines
Tamil Nadu as well as the whole of south
is neglected. Every year the Members
of Parliament makc a hue and cry about
the Railway Board. Our demand is that
the Railway Board should go and regional
Boards should come in ; the zonal managers
should be given more powers. Even for
small disputes the customers have to come
to the board which means delay and more
expenditure,

With these words 1 complete my speech
and hope that the hon. Minister would
take all these things into consideration.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) © The hon. Ministe. Hanu-
manthaiya)i has highlighted some of the
most urgent and immediate problems facing
thc Railway Administiation in his Budget
speech. As head of the Administrative
Reforms Commission he has made some
recommendations and we can expect that
as minister in charge of Railways he will
give immediate atlention to the recommenda-
tions he has made so that they could be
implemented, Some persons are so much
wedded to the traditional way of thinking
that even for acute maladies they always
prescribe traditional medicines, Here is the
case of the Railway budget which is prapared
in this kind of a simple, traditional mathe-
matical formula. Find out how much
resources are there and cut down the expen-
diture accordingly We have been told that
carnings are falling and that expenses are
mounting. Therefore, the plan expenditure
has been cut and to meet the still existing
deficit the fares and freights have been
increased, Even then there is some deficit
which is left uncovered. That is the line
of least resistance, This is not the way of
accepling a challenge of a new developing
economy. From the Himalayas to Cape
Comerin, the land and its people cry for
development to meet the rising aspirations
of the people every day. We want more
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amenities. But this is like accepting a defeat,
Because of the line of least 1esistance, you
have decided to scale down the physical
targets from 265 mullion topnes to 2405
million tonnes. So also, the Plan outlay for the
year has been reduced from the original
sum of Rs. 308 crores to Rs. 208, crores,
and the total fourth Plan outlay has been
reduced from Rs. 1,525 crores to Rs 1,275
crores. One who understands the simple
economics of devclopment and hecps in
mind the commitments that we have made
to the pcople knows that the coming four
years ar¢ most crucial moments n the
history of India. Either we fight the poverty
or we go down ; either we provide employ-
ment to the unemployed millions or we go
down, When this is the challenge before
the country and the people and Parliament
such a huge cut in .hc Plan outlay cannot
he undeistood. What does it mean 7 It
means simply a halt and a suspension of
economic activities in many spheres, when
the declared objective of the of the Govern-
ment is to ensure more and more economic
activities for providing employment to the
millions of unemployed people.

The result or the natural corollary of
the increased rates af passenger fares and
freight rates js that it puts the economy
in the spiral of rising prices. 1 know therc
is a Fmancial Commissioner of Railways
I do not know which part of the finance
he deals with, but everytime a budget 1s
put forward in this House, he addresses
a press  conference, and he says
that there would be no price rise ; nothing ;
and that the prices will remain as they are.
I do not know what kind of cconomics is
this and wherefrom he has learnt it.

Now there has been a hike in the freight
rates on cement, coal, salt, organic and
chemical manures and on steel, Are they
not essential commodities ? Will the traders
absorb it in their profits ? I do not know
if they agre¢c with the Financial Com-
missioner’s views, If they assure it, itis
all right. But I have never scen in the
past, in my experience, any traders who
have said, “All right, I will absoib it in my
profit.” If they arc essential commodities,
I tell you they are going to incrcase the
prices of those commodities by 10 per cent.
There is nobody who can deny it  If any-
body denies it, he is misleading himself
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and is fooling himself. The traders will
seize this opportunity to increase the prices.
They will try to pass it on to the consumers.
They will do it. There is no way out for
them. Is this the understanding of the
Financial Commissioner ? Does he think
that after this freight rise in essential com-
modities, the whole economy will not be
caught up in the spiral of rising prices ?

Now I must congratulate the Govern-
ment on one thing: the price rise which
had soared to an all-time high, of eight per
cent late last year, has been finally brought
down to the most manag:able level of 3.5
per cent in recent months, thanks to the
Government's strick fiscal and monetary
measures. It is a commendable thing to
bring down the price rise from eight per
cent towards the end of last year to 3.5
per cent, and it has been a commondable
thing which arrested the oprice increase.
But alas, what I find from thesc proposals
i~ that it reverses the trend and once again
the economy will be caught up in the spiral
of rising prices

Sir, the hon. Minister, Shri Hanumath-
diya, is a very practical man; he is a
pragmatist, and he 1s a good administrator,
I plead before him, because his whole budget
speech 1s businesslike. I like it. It is very
frank, iorthnight and businesslike. There-
fore, may I try to persuade him—I know
he 1s subject to persuasion—with as much
power of emphasis as I have got along with
the Members on this side, that he should
at least consider the question of excluding
some commodities like cement, salt, organic
and chemical manures from the purview
of the freight rise at this stage when
we declare to the world that we have had
a green revolution, We have produced so
much that wheat and cereals worth Rs. 250
ciores have been damaged because the rail-
u:::ys could not provide the wagons to lift
them,

The Financial Commissioner may ask,
“You say, reduce the freight. Where from
are we to find the resources 7 Sir, I do not
have that much time at my disposal, The
Chair has the right to oppoint some com-
mittes to look into these things. If you
appoint a committee tomorrow and give me
that task, if nobody eclse takes it wp, I
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wil do it. If you economise in the use
of coal and diescl and ensure better pro-
tection of the goods carried by the railways
and settle the claims which are due—1I
do not know how many millions of cases are
still unsettled—if only you could do these
few things, you can make up the deficit.

One of the most curious and puzzling
things in railway finance which is being
advanced to this House is the capital at
charge. Today it is more than Rs. 3000 crores,
It was about Rs. 900 crores in 1950-51.
There should not be any conventional think-
ing on these matters. One should break
new ground, I will just give one or two
instances to show that there is too much
of over-capitalisation in this kind of moun-
ting capital at charge. The Railway Ministry
has no control over it. If the Ministry
of Petroleum and Chemicals says, “We want
this complex 10 come up in another ten
years. Please invest Rs. 100 crores here”,
Mr. Hanumanthiya has no option. If the
Ministry of Mines says, “Japan will import
200 million tonnes of iron ore in 20 years ;
please double this line of 500 KM or
electrify it”, Mr. Hanumanthaiya will have
to find another Rs. 300 crores for it, even
though that much iron ore may not be
available in that place. 1 am just giving one
or two instances. The Minstries of the
Government of India are having perspective
planning for their respective ministries
and putting it before the Railway Board.
The Chairman of Railway Board and the
Railway Minister have to provide for
20 years perspective planning, investing
Rs. 3000 crores, having a return of 3.5 per
cent. I do not know what kind of economics
and planning it is !

I know the ministar has deep knowledge
and understanding, because he was Chair-
man of the A R.C. Lel him be bold enough,
A railway convention committee was ap-
painted, but becauss the Lok Sabha
dissolved, it did not recommend anything. A
new committee is going to be formed. Let
this committee look at this question of
capital at charge. Let the minister give his
views forthrightly. Even the little study I
have made shows that even today Rs. 300
crores are over-capitalised. It may be more,
If T am called as a witness, I will give
evidence before the committee. What is
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this kind of calculation of the rate of divi-
dend to general revenue ? You are making

no profit. Therefore, we have to adopt
better methods. For example, take the case
of Yugoslavin. Whenever they want to ex-

tend their railway lines they will call for
debentures or loans. In that way, they will
be independent of the general revenue and
they will motilise their own resources.
Capital formation is sound when it is from
its own sources. Now you are paying
Rs. 160 crores as dividend when vou have
no profit. This method of accounting
should be throughly gone into.

Then, if you look into the budget you
will find one thing which is perturbing. In
1961 the number of Class I officers was

1,067. In 1967 it went up to 3,003 and
in 1969 the number was 7,601. At the same
time, if you look at the strength of

Class 111 in 1961 the figure was 4,58,024,
In 1967 it went up to 5,54,424, a marginal
increase. So also inthe case of Class 1V
which went up from 6,84.326 to 7,97,416
during the period 1961 to 1967. In the
case of Class I the increase is 248 per cent,
For what ? We have been told that they
have to supervise. If in this country
everybody gocs on supervising the other
then who is going to work ? By supervision

alone we cannot bring about a socialist
cconomy. We will not  be able to gear
our economy by increasing only the

strength of supervisors and thercby we will
not be able to achieve anything. I hope
serious attention will be paid to this problem,

Here I will cite one or two instances
to show the working of the railways. Take
the case of the Varanasi Diesel Locomotive
Works on which you have invested heavy
capital. Though its rated capacity is 150
locomotives per year in 1969-70 it has pro-
duted only 82 locomotives, So, how much
of in-built capacity is being wasted ? You
are trying to collect Rs. 26 crores by adi-
ditional fares and freights when so much
of money iy being wasted by under utilisation,

Then again, what is the performance of
the Chittaranjan Locomotive Works. I
would request the Minister to set up an
enquiry committee to find out what is the
wastage at Chittaranjan, It is mot doing
well. A foreign expert who came and saw
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the working of the Chittaranjan locomo-
tives has submitted a report to government.
1 would request the Minister to go through
the report and act on it and also lay
it on the Table.

Coming to the increase in fares, Rs. 11.60
crores are to be collected from third class
passangers and Rs. 1.60 crores from the
first class passengers. What is the expla-
nation 7 The explanation is that there 1s
a lmit to which first class fares can be
increased. But is ther¢ no such limit for
third class fares ?

As the Chairman of A.R.C. Shri Hanu-
manthaiya had recommended that as the
electrification programme of the Indian
Railway has increased—now it is 24 per cent
and it may bc 38 per cent in the coming
year, which is good progress for which 1
compliment the Railway Ministry—they
should stick to six members of the Railway
Board and have a member in charge of
clectrification on works. 1 hope thcy will
stick to that.

Then, 1 have not been able to under-
stand one remark which the Railway Minis-
ter has made in his budget speech when
he says :

“Much of the cxpenditure on develop-
ment has so far been incurrcd on the
castern coal-stcel belt arca but the
traffic pattern had changed and wc have
now to develop north-south routes
covering threc zones, the Delhi-Bomby
and the Bombay-Ahmedabad routes
of the Western Railways and another
section of the Southern Railway.”

This must be explained.

16.00 hrs

You have been submitling figures of
the capital at charge and the revenue that
you uare getting, What do you find ? You
find that the best return is coming from
the South Eastern Railway, which is 7.95,
whereas on all other sections of the railways
it is 6, 5, 4, 3 or 2. What does it mean ?
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You talk of the entire South Eastern
Railway. But let this not be confused with
Hawrah to Kharagpur. Howrah to Kha-
ragpur is not South Eastern Railway. What
about Khurda Divi ion 7 Then, there is
Bihar and major portions of Orissa There-
fore, the investment is not much in that
section of the South Easiern Railway.
When you develop this portion, you should
see that new po lentialities arc growing
up  Paradip 1s coming and a new rail link
is being laid. Rourkcla is being e¢vpanded
and a new sieel plant will be coming up.
We have demanded it and it should come.
Naturally, the whole belt is coming up on
that sidc and attention should be paid
to that also.

Then there are three or four points
about Khurda Road Division. Somctimes
one has to take the trouble of going and
gelting the figures from the Division Head-
quarters I find from the table of work-
load vis-a-vis thc staff strength in the
civil engineering department of the South
Fastern Railway that in 1966 the plinth
area was 28,41,410 cft and in 1970 it had
gonc up to 62,68,180 cft, an increase of
225 per cent. Similarly, in the pipeline
sector the work has gone up from 2,72,880
ft. to 7,31,610 rft., an increasc of 225 per
cent.  Similar is in  the casc of roads,
bridges and tracks. This workload is in-
creasing like anything. It is commendable.
But what is the staff strength ? It has
increased from about 8,000 in 1966 1o only
12,000 in 1970 in this section.

Now perhaps hcaven, which is the
Railway Board, has sent to Orissa, which
i a peaceful zone, a divisional superinten-
dent. I do not want to name him but
I am told that this godly man has super-
seded 42 seniors—1 do not kmow how it
could be possuble—and has become the
divisional superintendent. He must be véry,
very cficient ! We arc so fortunate that the

Railway Board has sent us so cfficient
a man !

Now, what is  his efficiency ?
His efficiency i that such a godiy!
man, in collaboration with the Assistant
Engincer (Mcchanical), Berhampur and
Bhadrak, has decided to implement the
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socialist policies of the Prime Minister and
Shri Hanumanthaiya by retrenching hund-
reds of people. Therefore 1 say that so-
cialism and all our efforts are going to be
nulliied by a handful or half a dozen—
1 do not say, all -of uncommitted burcau-
crats. They are not committed to this
ideology or programme ; they are deter-
mined, in collusion with others, to sabotagc
all the efforts that the Government of India,
the Railway Ministry and the Prime Minister
is pledged 1o make., I hope, the time has
comc when the Government should be
carcful about these people who are not
commited (o the 1deals of the Congress
Party, the Government and the nation.
They are thcie to sabotage it.  Thercfore,
1 think, Government should be carcful in
watching these people. | must pray (o
the hon. Muinister il he could take such 2
godly man to some other division.

Then. there s a railway high school in
Khurda Road. 1t 15 a raillway responsibility.

MR. DEPUTY-SPEAKER :
come (o details. You can send the
to him in writing.

Do not
details

SHRI CHINTAMANI PANIGRAHI :
There is lack of accommodation, lack of fur-
niture and shortage of teachers.

Then we have submitted many times
before that the progress of the Paradip rail
link is not very satisfactory. The rail link
to Pradip is being delayed. It is not coming
up according to schedule. The rail yard
at Pradip has not yet been sanctioned.

I wanted to bring these points to the
notice of the hon, Minister so that we get
justice. 1 know the hon. Minister is always
sympathetic to the right cause and will give
justice to us. I hope, he will consider all
these things,

There is dissatisfaction amongst the
railway porters, the gangman, the Class IV
labour, etc. I think, the Committee looking
into their grievances have submitted their
gricvances have submitted their recommen-
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dations to the Government and, 1 hope, they
will be given due consideration,

The railway line from Khurda Road
to Phulbani vjg Daspalla is a viable one
and I hope he will look into it.

With these words, 1 support the Railway
Budget and I hope the hon. Railway Minister
will look into all the demands that 1 have
made,

= Aiwe ww dww (FreT)
JUTEAT TEIRT, ST qar A % AT A Ay
M OF T7 gAT FAT aQr fean qr
T 7 I qAT FEAFT AT 1o ¥
7 %7 & faar ) o g R oA AE ggwdan
ot #1f S gt FrAwA S qT B
W gy saasa & gfu Y &
7O g F AR ¥ O@r swAr 2 i
aATIETE A ¥@ H dHC AT A4 A
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ThE e ¥ 3w wWr § ...
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foq wor€ ot ¥ gwTX W WEEW
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16 06 brs
{SHRI K. N TiwARY n the Chair)
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MAY 27, 1971

Gen, Dis 272

woet § 17 A arag gEl fev o
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAY (RAIL MAN-
TRALAYA MEN UP MANTRI) (SHRI
MOHD. SHAFI QURESHI) : 1 would
suggest (o the hon. member that he
address the Chair and not the officials in
the Official Gallery,
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Y SrEr AT 9F FETE ¥ F{C AT R
qIqTE T |

SHRI K, SURYANARAYANA (Eluru) :
After hearing the members of the Opposition,
I want to say something in particular about
increasing the freight, and rates and the
amenities for passengers and the service
rendered by the railways On the one side
they say there is no need for increasing the
rates and freights. On the other side they
want to support the labourers, Then again
they want to give more facilities to I, 1I and
III class passengers without increasing the
fares or freights. It appears that their
approach is politically motivated and they
want to take this occasion to publicise their
views, though they must concede that the
rise in the rate is small and is intended to
meet the demands from the passengers for
more amenities.

Ido not want to blame the Railway
Board or the officers for the defects that we
find in the Raiway department, Mr, Berwa
said that Ministers are changed for the
convenience of the Government but the
Railway Board remained the same. 1 want
to make one specific request to the Members
of the Railway Board and other top ranking
officers. Instcad of using the railways, they
are travelling by air quite often. If they
travelled by the railways they will know what
the difficulties of the passengers are. I make
this request to Mr. Hanumanthaiya ; he
should ask them to consider these points so
that passengers may have more amenities.

If you travel from Delhi to Nagpur, you
will be covered with dust even though you,
may travel first class, One could imagine the
fate of 11 and III class passengers. Some
ways should be found out to make them
dustproof. At the time of discussion on the
railway budget during the last four years we
have been saying these things ; unfortunately
that has not been considered, Between
Vijayawada and Delhi and in some
intermediate stations the old bogies, BG type
bogies are attached to the Express Trains to
Delhi ; that should be changed.

The State Government of Andhra
Pradesh have made certain proposals and
the previous Railway Minister himself had
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been to Andhra Pradesh. In spite of all that
there is no reference in the Railway Budget
to the proposals made by the Government
of Andhra Pradesh, not only to benefit that
part of the country but other parts as well.
Take for instance the export of surplus
paddy to deficit States.

In the morning, question arose that the
Kerala Government wanted to get rice, but
there are no export facilities from Andhra to
help them. No facilities are being given for
that purpose, except at the request of some
merchants who arc trying to manage this
work with the railway people. Proper
facilities must be given by the Railway Board
to the Government of Andhra Pradesh for
such purposes.

Then, there is the question of conversion
of the metre gauge linc from Guntur to
Macherla to broad gauge. We have
requested thc Central Government many
a time. They have not indicated anything
about it in the railway budget. 1 request
that this work also should bc taken up
soon,

Then, about the electrification from
Madras to Vijayawada. They wanted to
complete it by the end of the fourth Five
Year Plan. Three years have already passed
since the beginning of the fourth Plan. I do
not know how they will be able to implement
it in the remaining two years. The Andhra
Pradesh Government have installed and
completed the project to supply electric
power to the railways for electrifying the
track from Madras to Vijayawada. But there
is no specific time as to when the railways
will take electric energy from the Andhra
Pradesh Electricity Board. I request the
Railway Board to complete the electrification
from Madras to Vijayawada without any
more delay.

Last year, Sir, about 3 Members of
Parliament had given a memorandum to
the Railway Board, to the Railway Minister,
about a separate train from Delhi to Waltair.
They have introduced only onc mixed bogic
twice in a week, which is being attached to
the GT express and detached at Vijayawada,
People are waiting to see that a separate
train Is given from Delhi to Waltalr. If
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there is any possibility, they must divert the
Link Express to Waltair. There are so many
trains to Madras. We are not grudging it.
We only want the samc facilities to be
extended to Andhra Pradesh.

Then, there is the Dakshin Express.
Formerly, it was the understanding that it
should run direct to Hyderabad and other
centres in Andhra Pradesh. Now, they have
arranged in such a way that only 50 per cent
of the bogies are going to Hyderabad and
the other 50 per cent to Madras. What
about the Waltair people coming from
Delhi ? It is only a legitimate request of the
Andhra Members, the Andhra people
especially from the northern districts of
Andhra Pradesh, that if not the entire train,
while 50 per cent of Dakshin Express may
go to Hyderabad, the remaining 50 per cent,
the Link Express should be diverted to
Waltair. If there is no availability for an
extra train, at least 50 per cent should be
diverted to Waltair. I am not trying to
deprive others of their rights, to deprive the
facilities that are given to people going to
Madras city and elsewhere. But they have
already got two trains from Delhi to
Madras ; the Grand Trunk Express and the
Janata Express. Therc are also three to four
bogies for cochin and other places attached
to the GT express.

Lastly, Sir, they say that they have no
capacity or they have no bogies. But I am
told that after Shri Hanumanthaiya became
the Railway Minister, a through third-class
bogie was introduced to carry passengers
from here to Bangalore. This request had
been made several times in the past, but
only after Shri Hanumanthaiya became the
Minister of Railways, such a facility has
been given. They want to favour the top
people. We are not suspecting the bona
fides of anybody. But to satisfy somebody at
the top, they do this ; they do nol want to
satisfy the people who are suffering, and who
are contributing to the major portion of
railway earnings. So, I request that fo cater
to the needs of the Andhra people from the
north to the south and vice versa, the Link
Express may be diverted from Vijayawada to
Waltair. That is my last request, I think
our Railway Minister will certainly give his
best attention to this legitimate request of
ours and accept it.
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SHRI PILOO MODY (Godhra) : Mr.
Chairman, to begin with I must stress my
sense of disappointment at reading this
speech of the Railway Minister on the
Railway Budgets. I feel that from cvery
point of view it is a very defeatist Budget .
1t is defeatist in the sense that it has given
up all hope of ever being able to run the
railways as a profitable proposition for the
nation

Since the year 1964-65 there has been
a deficit in the railways. Year after year,
the Railway Minister has tried to fill the gap
by increasing a little fair little tari there,
thinking that he can go on in perpetuty
increasing fares and tariffs and hoping thereby
to mend he fence in one way or the other
This is an entirely backward look at the
railways. You cannot meet deficits by con-
tinuously increasing fares. You have finally
to come to grips with the real problem and
realise why the railways are making losses.
You cannot dismiss it or explain it away and
provide alibis for yourself by saying that
thefts have gone up, people are pulling chains
law and order situation iy bad.

When we complain about the law and
order situation in this country, the Govern-
ment blandly turns round and tells us not to
forget that this is a socio-cconomic problem
So, for us it becomes a socio-economic  pro-
blem ; for him it cannot remain a law and
order problem, If it is a socio-cconomic
problem, it certainly is outside the scope of
the Railway Budget,

So, I do not think that these excuses
should be used in order to explain away large
deficits, which generally arise because there
is a basic inefficncy in the railways, there
is a basic backward thinking in the railways
and there is a basic lethargy in the railways
to move it in keeping with other modes of
transport,

Has the Railway Minister in this entire
speech made any reference that he wants to

MAY 27, 1971

Gen Dis. 238

appoint certain independent efficiency experts?
Has he said anything about getting some
management consultancy firms to advise
him ? Has he said anything about making
time and motion studies 7 Has he mentioned
anything about using modern technology ?
Modcrn technology does not merely depend
upon your getting bigger locomotives and
faster trains or for that matter, if he goes
from coal ifo diesel and from diescl to
clectricity. That is not using modern techno-
logy. That is not the essence of it. Yet,
this is what onc reads throught the Budget
specch, that is, how to patch up. And, even
<0, at the end, he leaves a deficit ! Having
exhausted all means of trying to collect more
revenues from the Railways, at the end he
leaves the deficit. How does he explam
away the deficit ? If you look at p. 10, para
23, he says

“The efforts [ propose to make along
with the railwaymen of all classes from
the Chairmun, Railway Board, to the

last gangman...

-] want to see really what efforts he is
going to make with the gangman—

“...to effect economy and improve
efficiency will be directed to wipe out
this deficit.”

1really congratulate him on his courage,
not perhaps on his wisdom, but certainly on
his courage. But this is no way of filling
deficits by saying that I intend to approach
the gangman and the Chairman of the
Railway Board !

As regards thefis, he has blamed a great
deal of incfficiency of the railways thefts,
Of course, thefts will take place. Thefts
take place because the actual management of
the railways is so sprawling and so comple-
tely disorganised, Take, for instance, the
question of adopting modern techniques, Do
the Railways have a computer, a simple
thing like a computer which small companies
use ? An enormous undertaking, the
largest undertaking of the public sector, that
is going to usher in sociaism, does not even
have a computer. Do they computerise
their inventories ? Small companies have
managed to bring down their inventories to
one-third of what they were stocking by
computerising them. Take a company like
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TELCO. They used to have Rs. 6 crores
worth of stocks, By computerising, they
brought it down to Rs. 2 crores. In your
case, I am informed by the hon., Minister,
you have Rs. 136 crores worth of inventories
and stocks. They can be brought down to
something like Rs. 50 crores or Rs. 40 crores
worth of inventories and stocks. Think of
what the Railways can save  When it comes
to a matter of thefts, you will find rhat
thefts come down if your stocks come down
and your sccurity improves, and everything
will improve, all dependent on the compute:.

As regards the law and order situation
n the eastern belt of the country, it is consi-
derably worse. Bur this goes on all over
the country, There is an absolute sloppi-
ness about railway security, In many place
there is connivance between the local police
and the railway police. [ cannot imagine
how without this connivance this sort of
thefts take place. Take any railway yard.
It is a play-ground for every criminal, cvery
night, and they drive in with impunity and
they drive out with impunity., They take
away whatever they can, in cars, in vehicles,
in trucks. I know it from my personal
knowledge. They drive in with a truck or a
jeep and they drive out after having filled it
up with impunity. [ think, just bemoaning
the fact does not do anything. Wc have
1o do something in order to get down to the
bottom of it.

Coming to inefficiency in respect of avai-
lability of wagons, there is a large surplus of
wagons in the country. I think, the Rail-
way Minister will admit jt. But for some
strange reason, they do not happen to be
where they should be. If they are required
in one place, they are in som: other place.
There again, it is so because it has not been
computerised. The Railways do it by some
sort of a sixth sense, There are scasonal
demands. We heard just recently that the
Minister of Agriculture or the Chief Minister
of Punjab, I think, wanted 6 lakh tonnes of
wheat that is rotling over there to be moved
out of the Punjab and with their best efforts,
they have only bs=en able to handle some-
thing like 2 lakh tonnes.

Then, take the case of fimru leaves at
Piplod. Ido not know how many hundreds
of letters I have written to the Railway
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Administration. At a particular time, just
before the monsoons, you need to move
timruy leaves to the south where they utilise
them for making bidis. There are no wagons
available. There are wagons available 50
miles away on this side or 30 miles on that
side. But no wagons are available where
they are needed,  That is primarily because
of the lack of a computerised movement of
your wagons., We talk about third<class
passengers.  We cry about how much we
feel for the poor or oppressed people of
this country. But just look at the condi-
tion of travel of the third-class passengers.

THE MINISTER OF RAILWAYS
(RAIl. MANTRI) (SHRI HANUMAN-
THAIYA) : Have you travelled ?

SHRI PILOO MODY :
[ don't doit out of choice I assure you,
nor do 1 do it out of hypocricy, If I
can, I will never doit. But look at the
condition of the third class compartments,

Occasionally

You can imagine a cerlain amount of
over-crowding. But there is no excuse for
fans not working, lights not burning,

windows not working, doors not locking.
How can you continu: like this ?  You are
talking about socialism on the one side and
taking no action to remedy this kind of
situation on the other.

The Railway Minister says that heis
subsidising suburban travel. But have you
looked at the condition of the suburban
railway passengers, in Bombay, for instance ?
In Bombay, considered to be better than
clsewhore, prople are just hanging out of
the windows. They are paying two or
three feet out of the windows. They are
paying full fares to you. They are not
cheating you. They are hanging you full
fares for the privileg: of hanging out of
windows and they do it only because if they
do not hang like that they will losc their
jobs. What other facilities are you provid-
ing them ? How can you say, you arc
subsidising them. Il is the other way about.
It is the passengers who are subsidising
the Governmsant of India.

The moit unfortunate and indeed the
saddest part of this statement s where he
says that becausc of the difficulties that
we are experizncing the Railway Minlster
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proposes to do away with all development—
practically all development ; this is the
most retrograde of all the steps that I can
think of. If development works arc properly
oriented and completed, that is the thing
which is going to make your Railways pro-
fitable. If wou say, becausc of financial
stringency, we are going to do away with
development, you may as well do away
with the Rallways How long do you think
the Railways can go on in this way, —going
on making up the deficit by increasmg
farcs ?

You talk about lahour. There 1s a great
deal said about labou1 Do you know that
you have 38,000 commercial cleihs in your
organisation whose conditions of service
have not been improved for the last 21
years? 1 have not said it once , but I
have said about it half-a-dozen times over
here. I must have written dozens of letters
Even their Union is not recognised. There
are 38,000 such employecs and yet their
Union is not recognised For the last 21
years, thcre has been no change in the
conditions of their service. | recommend
that you look into it, and bring it on a par
with the other employecs you have.

The trouble with the Railways is this,
that when an Organisation gets so big, it
becomes very insensitive to human suffeiing
In 3or 4 years I must have come across
a 100 cases and now I am talking about
individual cases of injustic being done to
your own employees, where the poor fellow
has got to go through 24 channels before
he can get his grievance looked into and
in the end he does not get justice. You
have Personnel Managers ; they act only
like Managers instead of Personnel Managers,
They must be moving from station to station,
from colony to colony, but instead they
just sit at headquarters, trying to dispose of
cases through files.

Ultimately, there is a chapter in this
document which is titled —'Instant employ-
ment'. Instant Coffee, yes; Instant Tea,
may be ; but here it is ‘Instant employment’.
Instant employment can only come about
during election time. How can instant
employment be created ? Yesterday you
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made a brilliant suggestion. You said, a
great deal of employment can be created
if only we turn our narrow gauge railway
lines into broad gauge lines. I think that
is a very good idea. You will be employing
more people in this way. It would be even
bet.er if you build mew lines. Such new lines
are very imperative for the nation’s cconomy.
Take the port of Paradeep It is the largest
deep draft port that we have in India. There is
no railway connection toit, and no hope
of secing one in the near futwme. There
must be a railway lme from Rourkela to
Paradeep You have contracted to move
that steel ; but you have contracted to build
that railway 7 If so, 1 would appreciate
it if he signs that contract here and now
and turns it into an assurance on the
floor of this Parhament.

17 hrs.

Similarly, there is a great deal that can
be done. There are two paragraphs in the
budget speech regarding punctuality and
passenger amenities, All this has been
dismissed 1n  just two brief paragraphs.
Punctuality and passenger amenities should
be the bulk of his nightmares. The Railway
Minister should be thinking of this, morn-
ing, noon and night. 1 hope that he
does it,

Ultimately, he ends like all good Con-
gressmen with a2 homage to the Prime
Minister and an offering to socialism afier
paying lip service to employment. I hope
that whatever else he may do, he does not
listento one of his colleagues, namely Shri
Chintamani Panigrahi and turn the Railway
Board and the employees of the railways into
committed Government servants,

SHRI RAMSHEKHAR  PRASAD
SINGH (Chapra) : Before I offer my
comments on the railway budget, I want
to extend my thanks and gratitude to the
Railway Minister Shri Hanumanthaiya for
his sympathetic attitude and democratic
approach in accepting the demand of the
people of my constituency for opening a
new train halt betwe:n Baragopal and
Goldenganj, in my constituency. This
demand had been voiced in this House and
outside since long, and all the Ministers
inclyding Dr. Ram Subhag Singh while he
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was the Minister of State for Railways,
promised, but this could not be done. But
it is to the credit of Shri Hanumanthaiya
that this has been done now. 1 hope that
the Railway Administration in NE Railway
will rise to the occasion and expedite the
matter and the opening of this halt will
start soon.

17.03 hrs.
(SHR1 R. D. BHANDARE in the Chair.)

I fear that in spite of the order of the
Railway Minister, probably the stoppage of
trains may not start immediately. There-
fore, 1 urge that this should be opened
immediately.

Then, I would like to draw the attention
of this popular Railway Minister towards
the step-motherly treatment accorded to the
State of Bihar at the time of the creation of
the divisional system in NE Railway. In
1969, the divisional scheme was introduced
in the NE and NF Railways, There were
four divisional district headguarters in the
NF Railway and five in the NE Railway.
All the four district heaguarters on the NF
railway were given the status of divisional
headquarters, but in the NE Railway, out
of five, only three got promotion and got
the status of divisional headquarters, namely
lzatnagar, Samastipur and  Varanasi.
Under political pressure, the fourth one at
Gonda was replaced by Lucknow. But the
case of the remaining one, namely Sonepur
had been hopelessly ignored.

The whole range of operation of the
NF Railway is about 3000 k.m. There are
already four divisional headquarters for this.
As regards the fifth one, my hon. friend
from Gauhati was speaking about Rangia.
But that is yet to start, since the Govern-
ment of Assam have not been able to
provide the necessary land or other equip-
ment for the pu/pose, But in the case of
Sonepur, nothing is required ; only a simple
order is necessary., 900 quarters are lying
vacant, and about two hundred acres of
land are lying idle, and a large number of
people are also unemployed, because this
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place has not been given the status of
divisional hecadquarters. I do not know
why the casc of Sonepur has been ignored.
Since the days of the BNWR and also the
OTR, Sonepur wus considered to be the
best place for the Railway Administration,
and all the offices of the railways were
located there and it was running efficiently.
But at present, we find from experience that
the working of the office at Samastipur has
become very difficult. The Samastipur
office was unable to do justice to the trading
community. The purpose of creating Lhis
system was to provide efficient service to
the trading community and the passengers
and also improve the condition of the
workers on the railways. None of these
aims has becn fulfilled. Trains run late
even by as much as four hours. Passengers
are put to trouble and inconvenience. The
trading community also suffers. Some of
them have to go to Banaras to setile some
matters and some have to go to Samastipur.
So the time has come to give a rethinking
on this matter. You will have to take a
portion of Samastipur and some portion of
Banaras and form a divisional headquarters
at Sonepur whose claims have been ignored
so far. 1 hope our popular Railway
Minister, who has an attitude of appreciat-
ing the public demand, will respond to this
request favourably. This has been a long-
standing demand. As I said just now, in
the case of Rangia on NF railway, where
the length is only 3,000 kms. you are having
five divisional headquarters ; so what is the
difficulty in crea‘ing two divisional head-
quarters in an area of operation of
2,000 kms. in Bihar. 1 hope the Railway
Minister will consider this case sympatheti-
cally and announce this decision very soon.
If & decision is announced, there will be no
difficulty in starting this officc even on
2nd October, as is being done in the case of
Rangiya.

Coming to the condition of third class
passengers, a lot of murmur his been raised
about the proposed increase in freights and
fares, as it affec's the users, It is true the
Railwiy Minister is justifizd in proposing
this increase, but on the other hand, the
passeng:rs also expect a  corresponding
improvem:nt in their amenities. Go to
third-class compartment. You will find the
fans are not working, light is off, there is
no water available in the wash-basin or in
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the bathroom. What to talk of third
class compartments ? Even in first class
compartments in the Howrah-Delhi Express,
the Assam Mail, the Toofan etc. you will
see that the fans are not properly working.
So when they are increasing the fares, they
are not improving the amenities. People
are not grudging thc enhancement of the
rate of fare, but they complain rightly when
they do not get what they expect in return
for what is being taken from them.

Another complaint concerns the two-
and  three-tier compariments. When
passengers go to the counter to purchase
tickets, they find there is no place. Even
when they get the tickets, only with the
help of coollies and other agencies can they
enter their compartment. This is the
position even at bigger stations like Delhi,
Howrah and Bombay where you find the
names not properly written in the list pasted
outside the compartment. Even when a
passenger’s name is there on the list, out-
siders are allowed to enter the compartment,
with the result that the bona fide passengers
find trouble in occupying their own seats or
berths.

Another point is that the enquiry offices
do not work properly. 1 am referring
specially to the enquiry office at Patna. 1
made a complaint last year. I was told
by D. S., Dinapur that the enquiry clerk
could not reply on the 'phone because there
is only one telephone line and it remains
busy always so that he gets little time to
respond to telephone callers. He said they
are trying for another telephone connection
and as soon as that connection came, they
will be able to attend to telephone callers.
The position that was there last year at the
enquiry office at Patna is still continuing
and people are not getting reply on
telephone. They are not getting informa-
tion even when they go to the counter.
Indications of late running of trains are not
given correctly. This state of affairs conti-
nues and passengers are facing trouble.
One of the members from the Jan Sangh
spoke that he was not in favour of de luxe

trains. He may not be in favour of it but
the de luxe train is patronised in our
State. If he is not in favour of de luxe
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train, kindly change it from that side.
Shri A. P. Sharma also referred to the
twice running of de luxe trains through
Patna. If you cannot run de luxe between
Howrah and Delhi, make it at least twice
in Patna, as this is the only good train
passing from Delhi to the capital town of
Bihar, Patna. I hope the Railway Minister
will consider this demand and introduce
at least bi-weekly de luxe train for which he
will get much appreciation from the people
of Bihar.

There are two or three local matters.
Pahlezaghat connects North Bihar and
South Bihar ; it is just opposite Patna.
If you come from that side to catch any
train at Patna you have to go to Pahleza-
ghat. There is no big market there and
you cannot get food there. He should at
least order the opening of a janta meal
restaurant at Pahlezaghat,

Just now there was reference to the late
running of trains. The Railway Minister
himself admitted. I do not want to
comment more about that. But that is not
the only defect in the working of the
railway administration. The life and
property of persons going to the northern
side, between Motihari and Bhagha from
Pahlezaghat is in danger and within fifteen
days there had been five or six murders in
the compartments. If you do not take care
not only the railway properties but even the
life of the passengers will be endangered,
cspecially of the upper class passengers.

Before concluding T once more fervently
appeal to the Railway Minister to undo the
wrong done to the people of Bihar by
creating one divisional office at Sonepur
which is the fittest place because of the
geographical position but which was not
done by the former Railway Minister for
reasons which I do not want to state just
now.

At Fowite Ing@ (FHLFAT): THIRA
wEET, 547 fF Fq=m v qafdri@ A7
AAE UF AIE F T92 & &7 § A 1A
qaogsT ¥ 1 THAH 33.(2FUT Fo AT
sfrfae agers wf 21 waw ¥ sfefae
AT & I FS AGYT FT a7 AGH T
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t afew & a7 ow fos® 10 gy ¥ @
g fF & g7 @ @ WIW W
qAC OF AT AT qNE IR | W FT
W AR AN ¥ a7 ¥ S f g A
Fg1 ITaT & §7 G o war {2y g
a1 §B B TIw a1 fry Wy A7 s
TUT FY FH g UE FY QA FA H
Hforw w< & ofeT Fogae g & fF
oET 79 § YA a1 o v gw AR @
Ffwae ud & wor1 @ & 99 7O and
ar 7E 9% A AAAN AT AT WEH F
q@A FT WL AT AT | W FOE AAE
HAT W gAT WIS # AT SR a8
o2 Y A A7 o TWa T AL And¥ F
12 FT o117 & A9 AFAT A7 AT AR
o aw &1 gur g9 sfrfrar & 5w g
wfiifaar & #v3 & a7 gw ot a@
F7Ar qzdr 2 faaa ew arer AgE &
wwd 3 o7z wrer @Y AR R0 4@ S
WAT 7 gwmdr MiAwEY g g $fes
wrgd F e A& ad 2 fEad
MA@ & 48 AT H A AEHIS F o
g et oY w133z 59T #1 g a7 S
T@ 1 wgafT A8 /W A gwrd
AT AR FT AATEY AR F AL
e & 1 & gafen 9 @i g fs og v
ar ar ¢ gw s 9T gt miTa &
fram w2 saif® w@lv sufnos a9 &
AT 2N IWAN F FET K AW § @
T aYg ¥ §7 919 9V aga 9 ¥ @
T ¥ G T W A g IFeNgET
@1 AR VAT AT gH AH ALY &I
AAET [T & a1’ W gH FgAr g oA
fis qor= & wgr Wt mar ¢ f gardy Fae
W § 48 [EF feE A @W ¥
WA A)Y 79 feT ¥ wau N Ew e
R & oF aga g afdmm grede
47 siffy ag 2%7 T3 ¢ o TG
Faq ® & & 1 v g St dad war
fa Sr § amg &) S @0 s B
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i gar arfey SfFT gaET AT Ay
#t Y9 *Y 9 ¥ 9T Far T o
oY o 1 FreAT iR )

78 3% ¢ v g ifes oo Wt a3
W@ 2, drer agT TS q«T 9T @Y
afer fam an & g aaft sifgm ik
foam @1z & 9g sefr wifgg s& amam
¥ ag T8 a3 T & | w0 T A oag
& g% g ¥ g WAW w7 e
i & g & w1or ferdmT Qv &)
Fdlom 379 & FWU gg IF A1
gt 1 are w=ft @7 7 A §, far
§ A 57 1T ¢ iR am =X W
Freftaft oY & 3 oite for oedy ot 3%
1 W 19 97 v A e faar
gar @1 ¥ waw ag @ e qew dfew
97 AT A W W E ATHS FET T E 9
g @@ A ferma 7 w700 & e
F7q1 § & 799 qen ifew o oY orade
¢ g W T ) T4 o ede g
Fwafaar shadtmd 775 ¥4 wga
& o9 ifew & ¥

g et ¥ arv ¥ g7 ag Fraew
Fvar & fF gurfed & ¥ fEoy @
T ¥ dewdl I| 913 @ @ af §
s ag faomdr azmd i 1 W anfax
uw fafnz grft § #atfF s et g &
qg WrHeT Fo4 faar qar @ g7 smaear
A I AT A W O aE ¥ AW
AR FT ST @ AL ? I 96y
o1 #41 Faar ? gelen Ao o™ ar
q qrfRATE@T W T § R Seer
#T 722w arfz & Few A v wAr @
A =T # Fuiae ifeaw o wem
g1 T¢ AT T ¥ gAY wgRw ¥ o
o FTON 4l awe fiw & fa¥ § 4y
T FH IO A AN T qTF AL
21 T T Ay &, AT wrewr
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asae 1 §1 uF wrvo fafaes aww
¥ ager & fv daod oA W A
aga warg &\ gEw oo g faar @ f
AN ¥ @1E FY qveng), WAy e ¥
TR & & 3T A w07 A F@@E
t fF A ey guamren mend )
AFET 216 FIA AR § 77 ST 9
oY § | 9T awe #fw Hafg FxA &
maTFrrfmE @ g FT e
t % az <Y o=@ Fer € A Ay W€ W
Ta A ¢ wfE wfge & fr o= oo
W ae @ g dar oA & A
oTy § ddwd eafedis ¥ A e & @
ag =€ @ I Ag ¥ 1 Afew w2 S
AT T SHEG QX AL W@ E A a7
wfer & fF a0 & goF fou a1
fearz 21

1 fF AR W= aga ¥ WA
age) 7 g1 97 aqean & fF @my @
¥ gatfee) ¥ qrowe 7ar goT § o iy
@ T ag A gred g & fry o
A AW F oadr @ Mg §
TgT ¥ I A AT ]| B 3 awr
9T Y g gATe 9 T Ghew a2
ag grom gfmar & foey o dvad Rfr
o AR A it A TR R A A ¢
fr Ty o) sl anfe Xw a2 P
7 § o< ITY g o9 AW FT gwEST
g v awa § fFw iR T f=
AR FE19 7 Y gAR BW & 93 forw
& fesdy Y s ok fesdl 5 afuw
w<y §, adfaay oy & afus gfaer 2
agr g7 afad ) o fewe fad oy §
& I FEr A AW FOF e Y
fae o & Sfq aqr 3w & g fowe-
gred A A A ¥ R R 7 gwr
&y dar f& g aga ¥ fmar
waowT § faar oy e fey g fe fo
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meg A ferz geg fad om @ & soey
¥ foy Yowrfeay & fafady Wit @ av ad),
yeye feFe s0g 79 oA @ R e
77 @ & fF N W) ow 9 e w1
ey 1 amarTeFe W R a7 A
it o d @ St ¢ v o s
AT AT T AT AT AR S| F9 § FH
fledrgrr g1 dfFa AT dar g ? 97
F1 w7 g7 d5x FY g W TE faed,
AN HFETF FCADA L | GE IO
FEr g7 qar wnar faun, aifaay & for
Fg M F @t & geaa™ F7 faam,
7 39 91 a9 T8 W anfAde A
2 gEr ¥t grem aw i fw e
TE & AW TEY FoA @, qrr A ST
fa=ar & w9l 78 fAear 1 98 som &
mifaay Y greqd ag & | S 9E @
#H Sy 2 &% VI ST AIX qT 4T FEERET
¥ w3 3 fr wrd wrga mer w1z A, o
a3z 5T # 7 & qu7 7€ | qeq N @oT
aar, g7 & fR e 41 Ay erAdr
FEAT | qEATHT g7 7 T8 | 9% FoH WY
7% gIea g1 vAr ¢ o Wy e sufadrer
WHaaFga 1 avenmag ¢ o
& AT #7 aYE WYHRTT §Y O a1 A=
wfgg | agT Tga A aw) 1 garA N
TEF 7

T aF WY IFA T qATS §, A
¥@Er & % ag surr @Y @@ gt
WRETFNE T A g, forw &y I
¥ swas ove fawr 1 X s WY
A9YT W ¥ g wEr g @1 & gwwar
g ot gpefan oft DT gy &) W
FE a7 I AT FH fRAT g
T AR M A A Ay & & wAw
TS FAT g AT T wgwa W &5
@ & waw ¥ gfaar & qar foawd
ATt — fF a2 et s 8 @
& foq 37 ®1 39 & waw el gt
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ag 79wt qr §, A} Wi N e
qzed & fo0 37 % aga §8 ST
wEs & AT 97 A § 6w fesar @
faar, qar ¥’ a7 a7 fear ar fa= oiom
aar fomr a1 o¥fgfedore v fear) #@
T qZOA ¥ WA Ig AR TREAT E |
g J ofwfau=h a3 T = 3
T | AA7 NF qFOAr & AY ATA I
WY T @Y YEY & 3T A |7 eqrA AT
0 T IT FY GER FIATEE

H1 ¥=Y § faaar F¥oR & gaar
wrag faeft oY gad femréde & A 2
FYOTT g¥ ovg g@d a1 fawar & s
¥ ¥ fomar svomw & a9 WTeE GO
& o o fawmn & 7@ 2 wfew 5
RNygAFT oAy ? o § N g8
g1 a1 Tgy % fFom aen adaw
&, o0 F weowT &Y wor & @A E
ag wIgEr &Td & | AfET e & ww ey
T AR B W TTUAT AT A% 8
iy @ dET 3% W S e A 2
@ 9, o § o e aft §, =g
T e | s ww WY Sfort & W@
§ FoowT @ T & gEA N AF§ I
N OF FT WA N A6 a0 0
cfefacdt & o feafa @ S5 0 e
#t sgedr gt & & @9 aw
qg® Y ufmfng dr oY a7 o o 7 &)
W FERT JT ¥ I GO TS 97 4
g ot IR T TW F  fw
I € F w@T AT | AT B WA Y
uftgfire'dy =) azear g far & orw A
e dw @ AT afew 99 ¥ fou
fewdf & fam § 39 facifr dar @)
% |

g& ar¥ oy aga @ wgh of, e
ff @a7 aga sA @ foq go O
aft wifeezy e & fog welt § ot ax
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§5® 0% woeh &1 ot A gw faal A
TooET 5 YT WA M Ao Wy R
gway ¥ fawdq faar omar &1 gw e
¢ T gt § faeelt #Y dong ¥ amv &,
¥ G ¥e Hard ot gure Adr gen
21 @ = Huw e far mar few
¥ midt aF ¥ feg | M faect @
art & afe S o @il aw &
frat mar & 1 gER doT A AR e
Y Y B1E FT a1 AR A6t dew R
AAfraorf i & |+ § TR 0F  qAAT
W 1 qorr wifgn 9y 1§ 7% 9 @
WF e Fifaw 7 ar s ggar a1 5
TN A FH OF FAq7 ME A DA, Afw
A& fear | gl W7 ovET avat, Fowar
AT ARG A | I ¥ qwmAr gAd
W A8 & | I AR W S W 4w
W 8, Afea gradf ¥ feet AR amag &
FHHTT BIEAT I TAAT AT dwdT | W4T
gy aodt ? qa Afew ww Afr & @
T STEAY qT 4% 9 W 8

fadaa fogaaes f& & -
TRIFG AR T ow mgrs
cFERE M AA AT § | W A aR
RO g1 dR A AfeT T F
foq F1§ Wit FAF0T 4 & | g & orrgf
T I qqoAl gl 1 OF TTRE 2A
¥ for amg & @ oF ) feniv g
@l § & W ¢, afeT ol o% 5o A
gar

T qUGT I AT AT FT SATT AAT
wfigy 1 ¥ w4 e dgw tox ¥ ow
2 mrfgat #t grg v #1E aft wE
wort 7€ § | I foq Ty s agy A
T A yrawmwar §

amy ot af mfgat somr Tgd § axw
Ik a & & snfadr arq wgar wgav §
FgATAR A@E wrew o fefew oy
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[+t &Fo SfTo Zmym] .

¥ gwr H & 99 & A 97, g 6]
1943 ¥ | g 3T AT URET T ¥IA
¥ gy & 1 Fg i faedt W W 2
I Fowar ot o 2, afEr zaw fog
F1E F=or F1eA @l @ f99 F gra =T
St Y FAT ST ©F | qHIEAT AE@E
FIET FATIT A ST & et g
sfif amiw w1 Agd sl TFAMT Aar
2 gufen gq @1ed 41 agd SATET TE|
2| zg FT A N QU AT ARG, AT T
qTEA #4139 F1 9 TS Er g1 O#
zeafey Fe fF =7 @139 #1 AT IT
qrF F wrH § wrfas F3 )

st TrErEAT qEet (qear) : aanafa
2T, a8 33 T w9 F AL FT FAZ
PY HAY A AAT F g A g am
forar & &1T w1 A qfT F 907 9X IRE
fraY 25 & fFa & 2@ gfg 39 A
o =gorr F 2\ F g oafz A Ay
1 fadtg F2A1 £ AT AT AT AWE
gAE F T A qRST ST FAC AT AT
=7 & foq Samardy & @rg s T@
AT | FE WEATT TLEAT A S1F 21 FaT
2 fr Yoy A1 T AT 1 79T, 68 @,
11 21T %o @F iy &1 ¥ & 78 35
g, ST F1E AAwa A4 g, afew W@
AT AT q9Z T AT A wEAd Fg @
&\ &1 omar g BF ag ofwfoody s,
afr ofefmody fag sfa fem azd s
Y 2, 9T T 4gT ¥ F1 AT qgaT
ST @Y &, Awenfagad agdr a1 W@ 8,
gy fAfrmg wa 2 7 SO-59 aar
FTY AT FAGT AT S 2, g T o
FEAT ST @ W WA F R A1
ggal AT & | TA FI U FHILO AZ A
g fF 93 F sg2 Ay A1 genr aga
SATAT agdl ST CEF & | Agel &1 HEAr
AT a1 92 @ g v e o2t 7 gt 2
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R 43 W@ &, AW AT FZ @ &, wAfFA
worgdl 7 @eqT g Wy , A& ar ag
FT 7S 9N g & TAN TTH AT A

deqr a8 @r e |

mar & & & fame IWEF
fFa a7g & O ol gl § | A
FIE A9ET AEA AEAT @, ST
HETIT FETAT & ar Far aar ¢ fFoqa
T8t 2, af sl gare arAmgT fediea
¥ uF vEuEe € ug oy 2, faaw fou
747 verT-F feueT FAraq W@ 1 0
qATH UHT-F (29ee FHIT A, AL ATF
WS A1 AT AT AL WA T AT
ATF AT AT ATT AT FLT, T =T TEL
21T &Y #AT gATET 17 7

@9 § agd 3% quH 9T gz g
2, o A e g e A WA R
F3-3% FIT N wfaw =y £ = fou
qonfagi 2T 2, |ifear g g, e
F1 S T 8, gL JEe A S
2, 3 &% & f2q o1y & A 9w § 9z
w7 @t feedare 3T & | ey s € R
MY H 9gd 93T ¥@d FT FE@HA
2\ 3gr St &y 1 dlas =T &
R qraeEr o gg 7, afew dae
fra 97 & S8 g FoT S1ar § 4
AT STIAT B, AT AT AT AT AFT TH
F1 3@ TFd & | TT dIE 9 219X 397
@l g W ag @ 2, fa Y aww
Yoq @1 T A9 A2l Srar g1 AHAT
AT F1E FUAT ATT TG FT A9GT
qISaE ASTST AT ZHYT AT FOAT
2, 30 9N FT ANIL AT AWEH
AFTET &, TAT FT ANGL ASTIT AT
¥ A1 39 & S% gu fHr Aty §, ghan
FF AT &, IT FI ATF T 201 AT
2 9 39 Ar ufaw ¥ g% fear am@r

3 | AT A B wer & fou AE
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Iug A8 frar wmar & oF SEgor
M wgar g fage ¥ o ¥ fov
A # wdr g, Afew woer WA &
Hifew qTRT AT AE@ H gF BE AT
fyer da R E, fw § fo sl g
(a‘),Qo Mo TTe (a), Te dro Tqe
#R o qro (1) wrfx a¥ ¥ aAHwTA
Wofre g1 & 9 gwrg ¥ glean
dw, SuE ¥ By @R f 99 FT
GATAT WTEAT §

“While the number of rail wagons for
coal movement is restricted, there is
no such restriction on the movement of
stone chips. Taking advantage of this,
now some of the merchants and colliery
owners bave started dcspatching coal
to different destinations in the name of
black stone. They pack coal in bags
and put them as black stones with the
help of the railway authorities. Several
wagon-loads of coal have already been
despatched in this way and now more
and more merchants and colliery owners
have been adopting this method for the
disposal of their huge accumulation of
coal.”

Ty WeINT< &7 0% agar g, faw #
Wi & gy yeaaw A miwe §)
aT HAr wHEW WX ¥ ¥ W) gEA
¥ WTER §, 3@ W Y gAe ¥ qfe-
afed #<r AEY § AT A FFA I
T2 R o v ARy &, @ | WA
ANE F gArA T A WA wE-
T ¥ wem @ Wi Y, 59 N AN,
Tt It AqT-wfaw gwTA & ARl
N T g gl WY ff w® I@, WA F
ey whfaat, srA @ QA
Y )

qewre & 7z oF wrq fraw & fe
g ATARE T KT A W@ §, A@EwH
X a1y gy W W gerew frr
Ty ) g Frar & ergaTe wrade, o,
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T, qETAE, giawy, AT AR
e § oW wW A @ Aol W
Wty worew faear wifgy, dfww
ITEY FFY fEar ST § ) W A Y {ET
TR T ¥ @ g ¥ 33 fawaw
WA EATS &Y | FOHIX A ST
R zow gfaedal &1 agEar & 9W
gTATE ®Y qrEN T wifww #¥ | = F
FTeRW ¥ Awww o wgrawfa ¥ &%
fa< fafret o @ oo o< fF geae
¥ oY Al & faw W s
T # Af, 3T oY A gEAw W
fazgr fmar | afs s o 2w 307 o
5+ THTAT & aga 40 woge @ A §
A &9 o ogwe @ #)
e A ¥ 78 wrearaw frar qv fw o
fafemrmm a8 &, 8few 99 an-
A A QT g A sy
] YO THISY W ¥F A9 g
gl wT WA T @ &) Ty fewfa
g A B ww & fRdgw woAr
argar § fF g a9 o T A A,
A ¥ A% T oafaw N oww W,
HAFA 9T AITY Y gHEH A F HT
ITEY gaIeT 6 faagr w3

Sgt % S @Al w1 gvew g,
ok 7 feodftagrorgr eTe WY I
w< femr ¥ foa & 1400 womge deTe
g § g s Fre § it -
qEAUH €4 TG WorTyR it ol
aTER § 1| 3T 8 W FATEATTE o
TAT $T FOOIT T FET g §)
T ® W Aifa §1 e Fr wifgy
wWWeEA R AT g ¥ ¥ § A%
3T ¥ FTH § A qALA ¥ Ay a9t
waod #, o QS g2y e dwrd
WFR ¥ g ¥ R e M@
W
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[« wraaTe ol |

WA vt A o A ww gy
WF ¥ 92 71 @ F A Sfm B
MR ¥ fou gam fear A wifge
W g N AT A W W oA
B ¥ foq darv ¢, T fr @eETT SA
WR gfraal &1 fiAwvE ¥ @ @
7 2 fr #Y7 o gfvae WwwmTeeT B
T &% A YeaEsT A &) AT R
are-sfear W g7 Fww 47 Jwe
FERI a1 sfeaw Yegdw Y WA
2 @ 2, 3fra 99 9 wwgr Y
ST ¥ A9 A # | SATRIGT "WigT gA
gfaat & amg 2| weaTe 1 Wfew fr
ag Agvw @F Ay ghm, @
T woge Aar q1e Tfear @ A
ualfriem, zfeqw o dFfawe wemw
ryfador, A we eAlfRamE, ae
gfear fafatfrm e oalfadom o
e Tifae gtz i @1 wga@
QI §T | 97 F |1 7. ey sndm,
aq % A F A w7 TAAT ) FH
9 ¥ ¥ qFTT FT A T AR
ST TT AVAT STH FT TFAT ARA 2

@ oA ¥ femaad i fe
a@ER 3 g™ tfem Iogde R
M e AN ae sfeaw Iwa-
&= B | TS e @ emd
fireras 7z & fr 393 ¥ oY ot wga 4
wETg AR &, ATHIY IT A o Ta-
ATE FY A W § ) ATHT F IR
Hrarar 3 wrfew | oF A gfeaw o
e wRAw @+t &, ¥ g
frmfas gfray orfes § ot fag &
A ot @t mifee o1 ar @ &1 g
) I¥ AT TS Fer wifgw ) G
WY I A AT ¥ Weoiew e, WA
fdnft, afie o 9 g N g fem
o7 &%, g F7 & fHAT 9 9¥, W A
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% atg & wwmr 91 A% A mieqr W
¥z 7 g faar oy

AR A fF o3 ¥ argame
w‘r&mm&ﬁﬁmwm,mmw
aferT 3% g OF Tt &
T aar a1, for ¥ @il A ang
a W oy F) e o F W R
q FTT FREFATH H qIAT FIM L | AR
T FAE A A F oS A1 Ao
WEE AF A ¥ | qIF ¥ TR qrar
71 faagr Fvar =nfigm A AT
W7 AT AT F AAT ATICE | 97 ®
T T WRT WRRE dedr &) F
T AT F GAT A @, A o
8 TN Wfee =™, AT ThiT R
Y & IERAF FY mEzr 9 &Y
FEiEaTT A faors gHE wwr, erd

TET (FrTyT) F o uHe ¥ T AT TuaT
faam

G 7 o Ho 7T THAT @Yo
AFT AT | qEr-rar A€ wrEw Ay
&= frar s =1fen ) ger wex &y
ATIY N THAAWA A T & | W a7 ow
T g anfem @or @ st gfer
AT & o wwe v syefwsr aAT
s, aifE et wY s-smy & gfaer
#1 1 AT & g A sy | e
R 71 T fpar o

o1 AT TS QA By Fgm
73 € I @R T vy i
T TG AEAT AT age T @ 8,
@ &=t A of ot oy B o TaEYo
o T To lﬂ'oﬁqu Hrio LiAL]
I Reione oy woF o7 &
AT | 7 fou sowl &1 awre @ #
S

FAEATGE dgwe Aeda, Rfeim,
m{mmﬁﬂgﬁﬁ Ay W &
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AT 5 qF FIH FEAT 994T &, 99 &
zz gfas F17 F S 99 & A §E
q SATRr F1H TG oAt 9 gFwar s 1 =4
TG &1 ATl F1 QR0 AT A10E |

Tro UHo ¥ ¥FY T99 Als ¥ AR
FaR Fag i wwg ww fF w9 &
qre fradt gwafa & i A # o9
¥ 9ge Al 37 gfga o oY T gy
s v efana 2, wifF g% wew &t
% fF 37% om ¥aw Aadr JE ar
Gqr & a1 gearAT @K gE-age 71 G
&\ SR AW W T

ot meg @ (fagz) o wafy
AT, I F OAGAT A ATT Y
T@d a9z 99 gar AT 95 § ue faaran
TAT | AT HEIET T T AT FT QA T
F fou st aww g9 uim dem ¥ ww
qTFE At IegiT AIA-913 AT ATG-513 F1
gz A WWT A OF AR A AE
arfa® ar =Y daadla gsEr @ @
H FYAT FY § | ST TF F@IAA F1 4@
ST AT AT WIT 9 FOr & Gaee 9%
qgar & 1 |1 &9 w07 &1 qfd s & &7
€ 2 fEaar agmr SwEw E QU
g &\ T & AL SISl F A9 A
@ § T @ SAET 9 @ ¥ ar agrn
ST, 3T H ZH A1 FIE UIUT A9
i w&Y wgleT feaar ggm & 98
T gy for S feemr 8 & 10 #w 15
fraydtaT aF FgmaT § FF IT A
aifaat & STT 1 FL qTAT £ ST 7 GYF
Fata 15 fraidia a5 & <19 tF o
¥ AT TIT TF AT FAZT F FAT &
oo ar =@ &t & g UM A& S@w
wa g A 9z AT d fFew A o
FT F T AT =fFE AY S R oemma F
T E ) Az ar wIAar agw Ay &

g
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17.43 hrs.

[Surt K. N. TiwAry in the Cheir]

Zad aF AT AT a9z F Frgiaa:
qt = ara w1 AT g BF odrew Sy
AT AT § gI@ar ifze) @ oawz a9y
e ¥ frgiaa: a7 amw wd) #wegw gz
wW e afFm T FY ewdY s 2
FOFH UAT W AYE F awz q agy
B ahar | guk 39T W3w A qff 3w
53 & ST 14 f9F § e famm e
Sa fgwr @1 aga & warar, fawam
W @Ay sATAr A%aS wrAr wrAr §oaat
TEANIAN §%Ei ad ¥ @y o,
W A9 AT 1 W@ T g7 g Ay
ST 29 d|d § ar a¥ faww g qgar
¢ | mafer fF 2 w1f seig w8
frari oz & & & @ d998 ofam
U gt fF oWz A & swar e .y
AT SEET R gt ™ e WS o
2 aFdr g g9 u@Em ¥ D o STTE
AT ST FTET a9 F1 arTd w24 2| sl
=T aFaS ufearst § sizr 5 awraw dize
IS BTET T 9T G & AT ag gorr
AT FTeo § AV frwer @ &, ww ¥ aer
FRT I F @3 2N #T ziediE &
gfaegr &1 7 v ¥ | 2 i1 =F orgT
g1 #1 a9g ¥ 39 goml A PR avg A
ETEET €A 19 & AT ATT AEY AT,
g9 @ W Fid FYd & sarefaat ¥
W GHY e gt § fF ¥ daas
oferst &5 g7 31 @ seAw A ¥ foo
T BAET TG agT SEW A1 IT AT
¥ A GTT 73 AT AT 0T & @
ar Hizx A9 g, gi@die &1 #rf o
T &, T TR W AF FF A ew
WA | § qEY WEIRT ¥ A FAT =v@ar
efFagmam 1 3@ & Nt o
A5as & AT qET W2 AT & 39 7 A1
I ¥ qzoq # gmfedr aw T ogF &y



311 Railwvay Budget—

[ sy |
O e § 5 ow gt Boagm awdy
qeET B 9T /A P

A FZICAT A & 3T F v
a7, I wreA & | a7 & Iy ¥ A
¥ ¥y Afegre o o1 ¥ aga qE
wqwd & 1 33 g7 e W & zEfer
e fFaraiad A oaw ¥ A
maw 7 &, 71 favw gfaar a7 #)
T § AT TF W AT ATGLH FHL
sfege as Ay 21 A T fa 7 Al
A qavey (gater) & @m0 47 g oar
e & | #% a7 oo for 7ar w, foar
@Y @t gk ¥ o7 gd W g g T
g faareitm M e fF smF A oox
EE FTaT ST | & wat WerIT ¥ gntew
wem fF i st qavd (geter) &
A ¥ ogr T Y gEES @ 0F g
oY A & 9 97 SR A OSeEr
favtq FTF 1 g1 T

oF a1 AT X G T A_PT ) OF
a<h Y A fFear @71 @ 8, SwAT 3w
®Y qefer T | AT qAET 7 gort 7
T qam & for ¥ar 0 Bfew g
qCF o9 & ya7 Ay dzfor F oW A
A HIT 2| A7 oY R qv g d
git vt AW A qer AT}
T gg ff 7 F AT F Y amr
fregrgag g @ G g ST ¥
FET R | ATIA T gAT IV AT AT ¥
HIX AT B1E @17 FF TAT 21 qET A%
5 o & o & ow frd & gae fat
W& WIE Al geA W BF AW qEar §
A @ 1 qron ag @ BF awy faar
T AT K ey g ¥ e W owwr
o1} A g @ AFar | 7Ar TERT F O
A §, I O @rET 2@ A A g@WT
afec 71 or 8 5 gmdmr W &
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M gn N @ Hw T faer ? gaArd
¥ & AT 77 A & worw fear g
7g & A8 § 3R W@ @y ¥ aww
g1 gara e s § fe frgawr s ¥ A
1 & 1o OAT fFar o @ &)

SEraw ar U T JET AT qATS &
UF X A FIHEAT F AT Q@97 9 AT
ReTgA § | a8 YT 6 WA ¥ et
Wt A @t 9 § #9 Fz ady a1 aw
TMET TTEW qT AT qF FAY TL WIAT |
T 7 & 2 oo dle Tewa ¥
ot A 9T 97 gfew gf o Ay A
A 429 & &, foe1 § qr WA € A@w
arw 79w @ % A fare fear
qar war fF 9T feaat # gaarfar &=
gfer 776 qA faama o wHb G
fam ar | G@ 9o T FH FEe ¥
A amar fF anfae vy A fagoew
NIMH @B LW Agaw & foy
F1E gum far s ar  a@ ¥ a4g
wq qEarfmat I & W W S F¥ «T
W g Fodft N | oF aw Ay g
frmr smar &, fif awm adr, ag R
A ¥ R & M wra @t e o
g 1 glaurd faodt wifegn 92 7 fas
o wew wefafaeuT dw T A
I q A% frgamr A Y M awg ¥ A
g WY TR A At AT ¥ FPW
fr &:7 T3 wgr e oA @ Tg
Fara g AT GR AT o § o
u’rwmamhmw Wﬂ?tﬁ
are & forefy At #rE & A
RNTEETT A AT ATy 9% T F AT
TeaT § 6 ga 35 ¥ fesdk & 43 8, sy
a fr Ay qedt & fF qar wdr wgt
%3 § v %7 w @ ag 3w qar A,
aY &6 W0 F0E F Ag A g avww &
T gETfewr wT Afgy | A qedeE
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T} ag frelt off 0% & &, TR} wg W
¥ ot sy o &Y, & I & vy g
qrgar, e 39 & A9 FErd ¥ AR
wogdy ¥ fto fear o, oY war w1
Tga fae avdr & )

gak fod &1 simge fzwe T ?
¥g AT ®F 9T 93T & | F% w9z
aft g oF dae gow qfor w0 AR
OF T Fo e ® 911 Aew T
®gT ¥ uFw Arf uaTH FF 9 fF que
g% gorw afen ©w #1 75t ¥ e faar
T AT wEgE T o afenr ® @
Tt | & qut B g wrr @ o@E @
agt & *uw & S 7 g 5 gfE
%Y Far@ ¥ GO T8 ¥ ww qow §
wfer a7 .\ a1 faar mar) & w9
sgifatifarfered dsd &
HG F1g § Af FT 97, T # a0 aF
T R Fg ART AT K J3 77 7 AR
& o ¥ NE weF N d37 & faw
i st DY ot =7 & A9 qorw fer
AR ITE @A W aw q
WA %% 30 § % agf 9x f1f sy
@ waoeee &, o 749 @ w1t fowe
Ty § 99 7 a5 w1 5 fewer A
t & et agizw § wgm fF ag swoax
fadry e 24

% w9 WA § s 6@ I
t agd Hewm fr a@ET ) aows,
gwafa w@aw, 34 d wwdt §1 9R
"o § 5 9w ghwr ¥ ameh & wg
W wrew § e oo sfowar s & T
Y & 1 afy 9 9T TR FHF qur
wrg fr gt fravy o2 87 &, &% %
rdfy, & I & A fawar § fr omgw
Tqw §, awrw aw A8 fre a1 @ &,
wfog war Aff @ fe 37wt &1 *%
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faar wmr @ fr =l swaE@
afworms ag grar §—fr g7 @ Ht s
&, ¥ foq w7 0 ga7 & qgEAT g%ar
garmiorsrd g f5 &t =
3gx, st FY 4 92 &2 9 A IymET
§ 193 39 FT qUEs 12-33 o
feqrat 12-39 &, fT a1¢ 1T T %
e FY FrAAT F 43 @A qgar g X
Hqal w@w & s 5 o swaedn
gav F A W fF w9 & w7 ag @
Tar faar s fF rdy frasy a2 8 &,
T A1 | qT Ag S oo & s
A BYT X g2l @S qgET W)
g §, wgt 9= qrft F #YE fewrn
T8 8, ¥ &7 f5wAr AGY &, IT & A=
ST 9T & 1 aff g AdRE T A
e § @ g & arfadi #v ser ghewr
e awdt &1

314

§7 9% wedi & ma & a0 w7 ghwar
#A F@T AT qwe FoHFAEA
FE@E |

sime sesrFaTaT (a99) ;@ gwT-

qfar g, 998 989 § St HErqeE
T B Wi AT AR B A

awmfa #giEg, & welr wEEw W
seftfanen & fou oiqolt # aroeit §, @
& foq gam & A et § o

1 would like, first, to highlight the
difficultics felt by the pcople of my consti-
tuency in some areas, then [ will come to
the needs of my State and then I will come
to problems at the national lcvel.

There iz a station by name Nagulavansa
between Vijaywade and Secunderabad. It
has been there since 35 years. It is not
yet a permanent station ; there is no per-
manent booking office to issue tickets. For
this reason, the peoplc there suffer & lot.
Originally they used to take the passengers
into the compartment and then collect the
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[Shri Lakshmikanthamma |

money after issuing ticket  This went on
till 1963 Then they changed it to 6-1/4
per cent commussion  basis Then they
fixed i1t at Rs 80 per month So the person
m charge therc of issuing tickets just does
not bother because he gets hus Rs 80 all
right anyway  Thus passcngers are put to
a lot of inconvenience When the tramm
comes, they have to run to the TTE and
otheis and ask them 1o 1ssue the tickets
There 15 uimmal harassment of these people
This station 1s not only fetclung now Rs
5,000 per month, but this will increase
manyfold if theie 158 a regular booking
oflice The railway department  shoukl
realise the need of making it a puermancnt
station Somc material was brought i and
they thought that something would be
constructed but ultimately nothing happened
and we do not know why 1 request the
Ministcr to hasten the construction of 4
1egular station there This 15 a big wvillage
where they grow agricultural producty which
they tiansport by bullock caits to Khammam
22 kms awdy There aie about hfteen villages
neaiby Theie 1s alvo another station called
Alakampet 1n Warrangal district where also
the same difhculty enists  When they want
to buy a ticket, they ash them to pay Rs 1001
so and then only issue the tickets A petition
has been given by a number of willagers and
I request the hon  Minister 1o look nto
this matter

lherc 1s  another place—Mahbubabad
Because of the doubling of the line they aie
constructing a footbiidge from platform to
platform for the use of passengers This 1s
abig willage with 15000 people o1 moie
and there are about 2,000 students in different
schools and colleges The railway station
almost divides the city into two halves and
if you want to go from the old city to the
new mohalla you have to cross the railway
hne and even little kids have to go across
the lines, whith 1s 1llegal according to the
railway rules Every day almost 10,000
persons cro.s these lines So they have
requesied that a pedestrian footbridge be
constructed from road to road It will not
be diffict It The other day the Mimster said
that the municipaliity would have to
vontribute something But there 15 no
municipality there though 1t 15 a big business
«entre with many schools The Railways are
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already constructing an overbridge from
platform to platform and if the request
made by the people of that locality s
conceded, it would mean only the extension
of that bridge on both sides to touch down
on the road There should also be a tap
provided there (/mterruptions) Drinking
water is needed by everybodsy.

Thete 1 another place called Madira
which 15 1 very busy centiz | think Andhra
Piadesh 1 the most  neglected State in the
matter of poviston of tailways [ do not
know why theie should be this step-motherly
ticatment  People used to say that unless
it 1s inevitable to take some line thiough
Andhra Pradesh, say, to connect Madias,
they will not consider the construction of
any line  If you could take a inc over the
shy, they would have done so but because
it has not been possible, they laid some lines
in Andhia Pradesh

18 00 hrs

Certamn proposals had been made by
Andhra Pradesh  We have been requesting
for a broad gauge line belween Nadikude and
Secunderabad  The Nagarjunasagar 1s
almost complete and we are going to produce
more rice and you have to carry the food
grains  There 1s need to get this grain to
the capital and then distribute 1t At the

earliest ime you should have the broadgauge
line

There has been the request for the
converston of Guntur-Macherla line Macherla

15 an impoitant place , cement and other
industries arc there

This would also be helpful

MR CHAIRMAN How many more
minutes will you take from now ?

SHRIMATI LAKSHMIKANTHAMMA-

Another five to six minutes 1 will complete
my speech
MR CHAIRMAN No, please

continue tomorrow
18 01 hrs
The Lok Sabha then adjourned till

TI'leven of the Clock on Friday, May 28,
1971/Jyaistha 7, 1893 (Saka).
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